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Report of the Joint Committee in the matter of O.A. No. 606 of 2018 (IA No
163/2021) in respect of UT of Chandigarh; Compliance of Solid Waste
Management Rules, 2016 and other Environmental Issues.

1.0. Background and the Directions of Hon’ble National Green Tribunal:

The present matter is related to monitoring of the compliance done by different States / Union
Territories (UTs) of liquid and solid waste management, by the Hon’ble National Green
Tribunal, which is being done in terms of order of the Hon’ble Supreme Court dated 02/
09/2014 in Writ Petition No. 888/ 1996; Almitra H. Patel versus Union of India and Ors.

The matter for the compliance by the Union Territory of Chandigarh was taken up by the
Hon’ble NGT on 30/05/2024, wherein the affidavit filed by UT of Chandigarh on 28/05/2024,

alongwith compliance report, was considered.

The relevant part of the deficiencies noted by the Hon’ble National Green Tribunal in its Order
dated 30/05/2024, is as follows:

Para 05 (A): The report dated 28.05.2024 does not reflect that a sum of Rs. 282
crores has been transferred in a separate ring-fenced account.

Para 05 (B): Sewage Management:

(1)  Out of 232 MLD of sewage generation, 228.55 MLD is being treated in 8 STPs
against installed treatment capacity of 255.1 MLD. The gap of 3.5 MLD reported
is in the localities established in per urban areas and on inter-state boundary.

(i) Efforts be made to ensure treatment of sewage gap (3.5 MLD) by resolving
inter-state issues and conveying sewage to nearest STP.

(1) While considering the issue of performance of STPs, we find under-utilisation of
STPs particularly, Raipur Kalan - Il which is receiving 1 MLD against the
designed capacity of 5.6 MLD. Performance of such underutilized STPs raises
doubts about their compliance. We also find that results particularly for FC
should be disclosed as per Standard Methods.

(iv) It is noted that disinfection is being done by using chlorine but, it's usage and
process has not been explained.

Para 05 (C): Solid Waste Management:

(1)  Wefind inconsistency in data disclosed about waste generation referred under
para 4.1 (page 907) 550 TPD and tabulated chart on page 908 disclosing
waste generation as 500 TPD. Since, it 1s reported that required waste
processing facilities are set up, hence waste be weighed and accordingly,
quantity of generation be reported.

(i) We find that Mass Balancing presented for Compost and RDF plans is to be
re-assessed for proper management and utilization of products and
rejects/residues.
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(i) In case of legacy waste, 7.67 lakh MT out of 8 Lakh MT has been remediated.
However, authorized users of RDF and Compost alongwith quality has not
been disclosed.

It was directed by Hon’ble NGT vide order dated 30/05/2024 (Annexure-1),

as follows:

Para 06: /n order to have re-assessment of facts reported particularly with reference
to sewage management (generation, utilization capacity of STPs, Performance,
mode of disposal of treated sewage, utilisation of treated sewage, and disposal of
untreated reported 3.5 MLD sewage in Faidan area) and solid waste management
(waste generation, performance of various installed and operational waste
processing facilities with product utilisation and residue management and legacy
waste managed), we constitute a Joint Committee comprising of CPCB (Officer
nominated by Member Secretary who will also coordinate in the Committee), CPCC,
representative of Central Public Health and Environmental Engineering
Organization (CPHEEQO), MoHUA and RO, MoEF&CC, Chandigarh. The
Committee will give its report at least one week before the next date of hearing.

Para 07: Hence, we direct the Advisor to Administrator, Union Territory of
Chandigarh to file a fresh report in view of the above observations at least one
week before the next date of hearing.

2.0. Compliance of the Orders of Hon’ble National Green Tribunal:
2.1. Constitution of the Joint Committee:

In compliance to the orders of hon’ble NGT, CPCB Coordinated with CPCC, Central Public
Health and Environmental Engineering Organization (CPHEEO), MoHUA and RO,
MoEF&CC, Chandigarh, for seeking nomination of members for the Joint Committee
(Annexure-2 to Annexure-5). Based on the nominations received from concerned
Ministries/Departments, a Joint Committee was constituted comprising of the following

members:

i.  Dr. Dharmendra Kumar Gupta, Director/Scientist ‘F’, MoEF&CC Regional Office,
Chandigarh (Nominated by MoEF&CC on 21/08/2024)

ii.  Ms. Ritu Pachori, Technical Officer (PHE), Central Public Health and Environmental
Engineering Organization (CPHEEO), MoHUA (Nominated by CPHEEO, MoHUA,
on 05/09/2024)

iii.  Dr. Rhythm Aggarwal, Assistant Environment Engineer, Chandigarh Pollution Control
Committee (Nominated by CPCC on 21/08/2024)

iv.  Dr. Narender Sharma, Scientist ‘F’, CPCB Regional Directorate, Chandigarh
(Nominated by CPCB on 29/07/2024)
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2.2. Meetings conducted by the Joint Committee:

2.2.1. Meeting conducted on 04/10/2024:

A meeting of the above Joint Committee was held on 04/10/2024 at CPCB Regional
Directorate, BSNL Telephone Exchange, 2™ Floor, Sector 49-C, Chandigarh-160047, for

discussion and planning further course of action, so as to ensure compliance of the directions

of Hon’ble NGT (Meeting notice dated 23/09/2024 is attached as Annexure-6).

It was discussed in the meeting that in compliance to the directions of Hon’ble NGT, the

Joint Committee is required to conduct a re-evaluation/re-assessment of the facts presented

in the previously submitted report by the UT of Chandigarh, specifically addressing the

following:

Sewage Management :

Generation,

Utilization capacity of STPs,

Performance,

Mode of disposal of treated sewage,

Utilisation of treated sewage, and

Disposal of untreated reported 3.5 MLD sewage in Faidan area

Solid Waste Management:

Waste generation,

Performance of various installed and operational waste processing
facilities.

Product utilization and residue management.

Legacy waste management

Accordingly, it was decided in the Joint Committee meeting, as follows:

ii.

1il.

.

The Joint Committee will monitor all 08 STPs of UT of Chandigarh and collect
samples to assess the performance of STPs beside collection and verification of the
secondary date w.r.t. mode of disposal and utilization of treated sewage & STP
sludge.

The samples collected from STPs by the Joint Committee will be sent to CPCB Head
Office Laboratory for analysis of the prescribed parameters.

The nodal agency (CPCB) will circulate draft formats to obtain necessary
information from ULB/MC regarding Solid Waste Management, including waste
generation, product utilization, residue management, and legacy waste
management, by 8th October 2024. The formats will be reviewed by the members
and finalized by the Joint Committee by 11th October 2024.

The member representing CPCC will coordinate with ULB/MC to collect the
required data by 20" October, 2024, following the format finalized by the Joint
Commiittee.
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v.  Once the ULB/MC submits the information, the Joint Committee will visit the solid
waste management facilities during 20™ — 30™ October, 2024, to reassess and
validate the facts, as per the directions of the Hon'ble NGT.

vi. ~CPCC member informed that discussions are ongoing between the concerned
departments regarding the treatment of a 3.5 MLD sewage gap in the peri-urban
and interstate boundary areas. The CPCC member was requested for coordinating
and gathering further details.

The minutes of meeting (MoM) of the meeting held on 04/10/2024, are attached as Annexure-
7. However, later on, it was decided by the Joint Committee to visit the Solid Waste
Management Sites unannounced, to ensure that the factual status is reported accurately to
Hon’ble National Green Tribunal.

2.2.2. Meeting and Site Visit held on 23/10/2024:

A Meeting of the Joint Committee was held on 23/10/2024 followed by site visit, regarding
monitoring of 08 STPs of UT of Chandigarh. Joint Committee conducted monitoring and
sampling of all 08 STPs of UT of Chandigarh, with the assistance of Scientists and other staff
of CPCB Regional Directorate, Chandigarh. The copy of the office order dated 18/10/2024,
issued in this regard by CPCB Regional Directorate, Chandigarh is attached as Annexure-8.

2.2.3. Meeting and Site Visit held on 25/11/2024:

A Meeting of the Joint Committee was held on 25/11/2024 followed by site visit, regarding
monitoring/inspection of all Solid Waste Management sites UT of Chandigarh. Joint
Committee conducted inspection and collected relevant data for reassessment of the facts, as
directed by Hon’ble NGT. The communication made by CPCB Regional Directorate in this

regard is attached as Annexure-9.

3.0. Reassessment of the facts by the Joint Committee with regard to Sewage
Management:

The Joint Committee was directed by Hon’ble NGT to make re-assessment of following facts
reported by UT of Chandigarh, particularly with reference to sewage management:

1) Generation,

2) Utilization Capacity of STPs,

3) Performance,

4) Mode of disposal of treated sewage,

5) Utilisation of treated sewage, and

6) Disposal of untreated reported 3.5 MLD sewage in Faidan area

There are 08 STP which are being operated by UT of Chandigarh, as outlined in the following
Table 1.
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Table 1: Details of STPs operated in UT of Chandigarh

S.No. | City/town where No. of Name of Geo-coordinates of STP Status STP installed
STP is located STP STP (Latitude & Longitude) capacity, MLD
1 Mohali 1 Diggian Lat: 30°40'23.94"N; Operational 135
Long: 76°44'10.63"E
2 Chandigarh 1 Kishangarh Lat: 30°44'02.2"N; Operational 2
Long: 76°49'27.9"E
3 Chandigarh 1 3 BRD Lat: 30°41'35.60"N; Operational 50
Long: 76°46'43.33"E
4 Chandigarh 1 Raipur Lat: 30°40'25.17"N; Operational 9
Khurd Long: 76°48'50.69"E
5 Chandigarh 1 Maloya Lat: 30°44'32.40"N; Operational 22.5
Long: 76°42'30.06"E
6 Chandigarh 1 Dhanas Lat: 30°46'14.01"N; Operational 7.5
Long: 76°44'59.33"E
7 Chandigarh 1 Raipur Lat: 30°40'52.01"N; Operational 22.5
Kalan-I Long: 76°49'21.84"E
8 Chandigarh 1 Raipur Lat: 30°40'55.7"N; Operational 5.0
Kalan-II Long: 76°49'26"E
Total 253.5 MLLD

Two teams of CPCB Regional Directorate, Chandigarh, under the supervision of the Joint
Committee collected from the inlet and outlet of all STPs to assess the performance, as per
provisions of sub sections (3) and (4) of Section 11 of the Environment (Protection) Act, 1986.
The Notice in Form-1 (as prescribed under Rule 7 of the Environment (Protection) Rule, 1986)
i.e., Notice to intention to have sample analysed, was also served to the individual STP. One
set of samples was also given to the representative of the STPs, as mandated in the Environment
(Protection) Act/Rules, 1986: The collected samples were sent to CPCB for analysis of the

following applicable parameters.

Physico-Chemical and Biological Parameters Microbiological Parameters

pH, TSS, COD, BOD, NHs-N, Total Nitrogen (NO»-N, | Total Coliform and Faecal Coliform
NOs-N & TKN), Phosphorus-Total

The information on quantity of sewage treated, treatment facility available (type of STP) with
installed capacity and utilization capacity, disinfection method, quantity of chlorine kg/MLD,
quality of discharge MLD, electricity consumed by STP per month, discharge quantity MLD,
water quality at discharge point, receiving water body, sludge disposed tons/day, final disposal

site of sludge was collected from each STP and is summarized in Table 2.

The performance of STPs in terms of compliance with standards prescribed for parameters, is
summarized in Table Table 3 and Table 4. It was observed by Hon’ble NGT in its order that
“We also find that results particularly for FC should be disclosed as per Standard Methods”.
As per prescribed method (APHA, 24th Ed.,9221-E), the results of FC should be reported as
MPN/100 ml and hence the results for faecal coliform are disclosed as MPN/100 ml in Table

4. The analysis reports as received from CPCB Laboratory are attached as Annexure-10.
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Table 2: Performance of STPs

S. Sewage received Name & Date of Quantity Treatment facility available (Type of STP) with Dis- Quantity of Quantity of Electricity Water quality Receiving water Sludge Final disposal
No from (Through Address of Monitoring MLD installed and utilization capacity infection chlorine Discharge consumed and discharge body disposed site of sludge
Sewerage/Drain/ STP Method Kg/ MLD MLD, as by STP per point (All (Drain/Nalla/Land/ tons/day
Nalla/Sepatage observed month, parameter as per River)
Tankers/Others during visit KWh EP Rules
including FC)
Type Installed Utilization As per
Capacity, Capacity, STP's
MLD, as MLD Record
per CTO
1. Sewerage STP 23.10.2024 135 SBR; 135 106 Chlorinat | 4.25 100.7 776850 Given in Drain leading to | 35 Class A
Diggian (Comprising ion (value KWh Table:3 N-choe Sludge, for
of Primary, (dosing observed methane &
Secondary through on the date electricity
and Tertiary Chlorine of visit) generation.
Treatment) Tonners)
2 Sewerage STP 23.10.2024 | 2 MBR; 2 1.15 Chlorinat | 0.86 1.16 (value | 33930 Given in Drain leading to | 1.3 For filling
Kisangarh (Comprising ion observed KWh Table:3 Sukhna choe low lying
of Primary, (dosing on the date area
Secondary through of visit)
and Tertiary Chlorine
Treatment) Tonners)
3 Sewerage STP 3 BRD | 23.10.2024 | 50 SBR; 50 46.2 Chlorinat | 0.9 45.2 (value 165000 Given in Drain leading to | 25 Sludge Sent
(Comprising ion observed KWh Table:3 N-choe to STP
of Primary, (dosing on the date Diggian for
Secondary through of visit) preparation
and Tertiary Chlorine of Class A
Treatment) Tonners) Sludge, for
methane &
electricity
generation.
4 Sewerage STP Raipur | 23.10.2024 | 9 SBR; 9 6.6 Chlorinat | 6.5 5.9 (value 69856 Given in Drain leading to | 6 Sludge Sent
Khrud (Comprising ion observed KWh Table:3 Sukhna choe to STP
of Primary, (dosing on the date Diggian for
Secondary through of visit) preparation
and Tertiary Chlorine of Class A
Treatment) Tonners) Sludge for
for
methane &
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electricity
generation.
Sewerage STP, 23.10.2024 | 22.5 SBR; 22.5 19 Chlorinat | 2.1 18 115000 Given in Drain leading to | 3.7 Sent to STP
Maloya (Comprising ion KWh Table:3 Patiala ki Rao Diggian.
of Primary, (dosing No data
Secondary through provided.
and Tertiary Chlorine
Treatment) Tonners)
Sewerage STP, 23.10.2024 | 7.5 SBR; 7.5 3.83 Chlorinat | 5.74 3.69 44051 Given in Drain leading to | 1.87 Sludge Sent
Dhanas (Comprising ion KWh Table:3 Patiala ki Rao to STP
of Primary, (dosing Diggian for
Secondary through preparation
and Tertiary Chlorine of Class A
Treatment) Tonners) Sludge, for
methane &
clectricity
generation.
Sewerage STP, 23.10.2024 | 225 SBR; 22.5 16.5 Chlorinat | 5 16.2 130000 Given in Drain leading to | 9 Sludge Sent
Raipur (Comprising ion KWh Table:3 Sukhna choe to STP
Kalan-1 of Primary, (dosing Diggian for
Secondary through preparation
and Tertiary Chlorine of Class A
Treatment) Tonners) Sludge, for
methane &
electricity
generation.
Sewerage STP, 23.10.2024 | 5.0 SBR; 5.0 1 Chlorinat | 2 1.0 7500 Given in Drain leading to | 0.04 Given to
Raipur (Comprising ion KWh Table:4 Sukhna choe farmers.
Kalan-II of Primary, (dosing
Secondary through
and Tertiary Chlorine
Treatment) Tonners)
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Name of the STP Field Code pH COD (mg/L) BOD (mg/L) TSS (mg/L) Total Phosphorus | Total Nitrogen (mg/L)
(mg/L) (TKN +nitrate+ nitrite)
“Prescribed NGT 5.5-9.0 50 10 mg/L 20 mg/L 1 mg/l 10mg/L
Norms mg/L
Inlet (I) Outlet (O) 1 (0] I (0] I o | (0] I (0] | (0]
STP Diggian DSC-P DSC-Q 6.8 7.2 396 55 190 26 191 24 2 2.5 46.5 25.93
STP Kishangarh KSC-01 KSC-02 7.4 8.4 857 19 364 4 333 BDL 3.8 0.7 122.11 22.33
STP 3 BRD BSC-A BSC-B 7.3 7.9 614 27 228 3 268 BDL 3.5 0.19 163.88 16.96
STP Raipur Khrud RSC-02 RSC-01 7.5 7.9 421 28 213 6 53 BDL 3.9 1.2 90.83 28.35
STP, Maloya MSC-01 MSC-02 7.4 8.2 374 19 183 4 57 BDL 7.7 1.3 41.5 8.71
STP, Dhanas MDC-01 MDC-02 7.4 8.2 335 37 132 11 69 BDL 6.2 1.3 59.91 15.69
STP, Raipur Kalan-I RCK-01 RCK-02 7.5 7.7 305 28 122 8 76 BDL 5.7 3.1 33 20.24
STP, Raipur Kalan-II KRC-01 KRC-02 7.5 7.5 242 21 95 7 57 BDL 4.6 53 58.57 15.39

*NGT Norms:

Norms prescribed by Hon 'ble NGT vide order dtd. 30.04.2019 (Annexure-11) in the matter of OA no. 1069/2018 (pH — 5.5-9.0, BOD < 20mg/l, COD<
50mg/l; Faecal Coliform — desirable < 100 MPN/100 ml, Nitrogen-Total < 10 mg/l, Total Phosphorus: 1.0 mg/l)
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Table 4: Performance of STPs for Microbiological Parameter viz. Faecal Coliform (FC)

Name of the STP Field Code TC (MPN/100ml) FC (MPN/100ml)
“Prescribed NGT <100
Norms

Inlet Outlet Inlet Outlet Inlet Outlet
STP Diggian DSC-P DSC-Q 16x10"3 16x10* 16x10"3 54x10°
STP Kishangarh KSC-01 KSC-02 16x10"3 35x10* 17x10"? 21x10*
STP 3 BRD BSC-A BSC-B 35x10'"! 12 24x10" 12
STP Raipur Khrud RSC-02 RSC-01 16x10"2 43x10* 16x10'2 21x10*
STP, Maloya MSC-01 | MSC-02 92x10° 11x10? 92x10° 490
STP, Dhanas MDC-01 | MDC-02 17x10° 4 21x108 BDL
STP, Raipur Kalan-I RCK-01 RCK-02 16x10"3 4.5 16x10"3 4.5
STP, Raipur Kalan-II KRC-01 KRC-02 16x10'2 14 92x10!! 4

*NGT Norms: Norms prescribed by Hon’ble NGT vide order dtd. 30.04.2019 (Annexure-11) in the matter of

0A No. 1069/2018 (pH — 5.5-9.0, BOD < 20mg/l, COD< 50mg/l; Faecal Coliform — desirable < 100
MPN/100 ml, Nitrogen-Total < 10 mg/l, Total Phosphorus: 1.0 mg/l).

3.1. Performance of STPs:

3.1.1: Installed Capacity, Operating Capacity and Capacity Utilization:

As per information provided to the Joint Committee, the total installed capacity of all STPs
combined together is 253.5 MLD (Table 5). Out of 232 MLD of sewage generation, 228.3
MLD is being treated in 8 STPs. This data shows that there is gap of 3.7 MLD in sewage

generation and treatment, which is estimated to be contributed by the localities

established in per urban areas and on inter-state boundary (Faidan Village).

The overall capacity utilization of all 08 STPs combined together is 90%, with STP Diggian
Operating at 96% capacity and STP, Raipur Kalan-II operating at only 20% capacity. This
indicated that Installed capacity of STPs (253.5 MLD) is adequate to treat the entire quantity

of sewage (232 MLD) generated in UT of Chandigarh.

Table 5: Capacities of STPs and Utilization

S.No. Name of STP Installed Operating Capacity, MLD | Capacity
Capacity, MLD | (Average of Nov, 2024 Utilization (%)

1 STP, Diggian 135 129.5 96
2 STP, Kishangarh 2 1 50
3 STP, 3 BRD 50 46 92
4 STP, Raipur Khrud 9 8 89
5 STP, Maloya 22.5 18.4 82
6 STP, Dhanas 7.5 4.3 57
7 STP, Raipur Kalan-I 22.5 20.1 89
8 STP, Raipur Kalan-II 5.0 1 20

Total 253.5 228.3 90
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3.1.2: Disposal of untreated reported 3.5 MLD sewage in Faidan area:

It was informed by CPCC member informed that discussions are ongoing between the
concerned departments regarding the treatment of a 3.5 MLD sewage gap in the peri-urban
and interstate boundary areas. The CPCC member was requested for coordinating and
gathering further details. As per additional information gathered and provided to the Joint
Committee by the CPCC member through email dated 09/12/2024 (Annexure-12) , the
current status of the disposal of untreated reported 3.5 MLD sewage in Faidan area is as

follows:

“For treatment of sewage generated from the Faidan village, the Chandigarh
Administration has initiated action for collection of sewage which can be treated in nearby
STP. Demolition proceedings have been initiated for removal of unauthorized structures
falling in line of sewerage channel to be laid in that area. Also, feasibility of alternate sites

and installation of modular STP is being explored.”

UT of Chandigarh is filing a separate reply in this regard, before the Hon’ble NGT.

3.1.3. Compliance of STPs, with the prescribed standards:

1. The results of analysis of the samples collected under the supervision of the Joint
Committee on 23/10/2024, were analysed in CPCB Head Office Laboratory and the

results of analysis have been summarized in Table 3 and Table 4.

2. The results of analysis received from CPCB HO Laboratory were compared with
norms prescribed by Hon’ble National Green Tribunal vide order dated 30.04.2019
(Annexure-11) in the matter of OA No. 1069/2018 (pH — 5.5-9.0, BOD < 20mg/I,
COD< 50mg/l; Faecal Coliform — desirable < 100 MPN/100 ml, Nitrogen-Total < 10
mg/l, Total Phosphorus: 1.0 mg/l).

3. Examination/Analysis of the reports received from CPCB Head Office Laboratory
reveals that none of the 08 STPs monitored by the Joint Committee is complying
with all the prescribed parameters. All the 08 STPs were found to be non-complying

with one or more parameters with regards to NGT norms.

4. The following is the compliance status of the individual STPs, inspected and

monitored by the Joint Committee:

10
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3.1.3.1. STP, Diggian:

STP, Diggian was found non-complying with regard to COD (55 mg/l > Prescribed
limit 50 mg/l); BOD (26 mg/l > Prescribed limit 10 mg/l); TSS (24 mg/l > Prescribed
limit 20 mg/l); Total Nitrogen (25.93 mg/l > Prescribed limit 10 mg/l) and Total
Phosphorus (2.5 mg/l > Prescribed limit 1 mg/l) parameters.

STP Diggian was also found non-complying with the Fecal Coliform (FC)
parameter. The fecal coliform content in the sample collected by the Joint Committee
was found to be 54x10° MPN/100 ml against the prescribed limit of 100 MPN/100
ml.

3.1.3.2. STP, Kishangarh:

STP, Kishangarh was found non-complying with regard to Total Nitrogen (22.33
mg/l > Prescribed limit 10 mg/l) parameter.

STP, Kishangarh was also found non-complying with the Fecal Coliform (FC)
parameter. The fecal coliform content in the sample collected by the Joint Committee
was found to be 21x10* MPN/100 ml against the prescribed limit of 100 MPN/100
ml.

3.1.3.3. STP, 3 BRD:

STP, 3 BRD was found non-complying with regard to Total Nitrogen (16.96 mg/| >
Prescribed limit 10 mg/l) parameter.

STP, 3 BRD was found complying with the Fecal Coliform (FC) parameter. The fecal
coliform content in the sample collected by the Joint Committee was found to be 12
MPN/100 ml against the prescribed limit of 100 MPN/100 ml.

3.1.3.4. STP, Raipur Khrud:

STP, Raipur Khurd was found non-complying with regard to Total Nitrogen (28.35
mg/l > Prescribed limit 10 mg/l) and Total Phosphorus (1.2 mg/l > Prescribed limit
1 mg/l) parameters.

STP, Raipur Khurd was also found non-complying with the Fecal Coliform (FC)
parameter. The fecal coliform content in the sample collected by the Joint Committee
was found to be 21x10*MPN/100 ml against the prescribed limit of 100 MPN/100
ml.

3.1.3.5. STP, Maloya:

STP, Maloya was found non-complying with regard to Total Phosphorus (1.3 mg/|
> Prescribed limit 1 mg/l) parameter.

STP, Maloya was also found non-complying with the Fecal Coliform (FC)
parameter. The fecal coliform content in the sample collected by the Joint Committee
was found to be 490 MPN/100 ml against the prescribed limit of 100 MPN/100 ml.

11
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3.1.3.6. STP, Dhanas:

o STP, Dhanas was found non-complying with regard to BOD (11 mg/| > Prescribed
limit 10 mg/l); Total Nitrogen (15.69 mg/l > Prescribed limit 10 mg/l) and Total
Phosphorus (1.3 mg/l > Prescribed limit 1 mg/l) parameters.

e STP, Dhanas was found complying with the Fecal Coliform (FC) parameter. The
fecal coliform content in the sample collected by the Joint Committee was found to be
BDL (<1.8) MPN/100 ml against the prescribed limit of 100 MPN/100 ml.

3.1.3.7. STP, Raipur Kalan-I:

o STP, Raipur Kalan-I was found non-complying with regard to Total Nitrogen
(20.24 mg/l > Prescribed limit 10 mg/l) and Total Phosphorus (3.1 mg/l > Prescribed
limit 1 mg/l) parameters.

o STP, Raipur Kalan-I was found complying with the Fecal Coliform (FC) parameter.
The fecal coliform content in the sample collected by the Joint Committee was found
to be 4.5 MPN/100 ml against the prescribed limit of 100 MPN/100 ml.

3.1.3.8. STP, Raipur Kalan-II

o STP, Raipur Kalan-I was found non-complying with regard to Total Nitrogen
(15.39 mg/l > Prescribed limit 10 mg/l) and Total Phosphorus (5.3 mg/l > Prescribed
limit 1 mg/l) parameters.

o STP, Raipur Kalan-I was found complying with the Fecal Coliform (FC) parameter.
The fecal coliform content in the sample collected by the Joint Committee was found
to be 4.0 MPN/100 ml against the prescribed limit of 100 MPN/100 ml.

4.0. Reassessment of the facts by the Joint Committee with regard to Solid Waste
Management :

The Joint Committee was directed by Hon’ble NGT to make re-assessment of following facts

reported by UT of Chandigarh, particularly with reference to solid waste management:

1) Waste generation,

2) Performance of various installed and operational waste processing
facilities.

3) Product utilization and residue management.

4) Legacy waste management

There are following 10 solid waste management sites in UT of Chandigarh:

1. MRF cum Garbage Transfer Station, Sector 25, Dadu Majra, Chandigarh (90 MTD)
ii. ~ MRF cum Garbage Transfer Station, Industrial Park ,3BRD, Chandigarh (75 MTD)
iii.  MRF cum Garbage Transfer Station, Industrial Area Phase-1, Chandigarh (75 MTD)
iv.  Solid Waste Processing Plant (RDF), Sector 25, Chandigarh (200 TPD)

v.  C&D Waste Processing Plant, Industrial Area Phase 1, Chandigarh
vi.  Bio-methanation Plant, 5 TPD, Industrial Area Phase 1, Chandigarh
vii.  Wet Waste Processing Plant, Dadu Majra, Chandigarh (300 TPD)

12
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viii.  Horticulture Waste Processing Plant, 3BRD, Chandigarh
ix.  Fresh Waste Dump, Chandigarh, Sector 38, Chandigarh
x.  Legacy Waste Site, Sector 38, Chandigarh

The Joint Committee visited all the above solid waste management sites for inspection and
collected the following information for reassessment of the data earlier submitted by UT of

Chandigarh:

4.1. Information collected with regard to above SWM Sites listed at S.No. i to ix, for the
Period: 2023-2024 and 2024-2025 (upto November 25, 2024):

Catchment area of the facility.

Total waste generated (TPD) in the catchment area of the facility.
Total waste collected (TPD) in the catchment area of the facility.
Gap in generation and collection of the waste.

Total waste processed in the facility (TPD).

Gap in collection and processing.

Process Flow Chart

Method of treatment to process the waste.

NN RO

Organic material (Wet Waste)

Inerts

RDF

Other

9. List of the plant and machinery installed along with the capacity and motor HP.

10. Action plan to address the Gap for processing 100% waste alongwith provision made in
the budget

11. Copy of CTE and CTO.

12. Total monthly power consumption along with Electricity Bills.

13. Details of the material recovered and disposed of/sent to various consumers/authorized
users.

14. Final destination of each component of waste along with relevant documents for
validation of the data

15. Copy of the Half Yearly Reports for 2023-2024 and 2024-2025

16. Environmental statement Form-V for 2023-2024 and 2024-2025

4.2. Information collected with regard to Legacy Waste Site listed above at S.No. x, for
the Period: 2023-2024 and 2024-2025 (upto November 25, 2024):

1. Catchment Area covered by the site.
2. Opening stock of waste (MT):
e Ason April 01,2023.
e Ason April 01,2024.
3. Stock of waste at the site (MT) as on November 25,2024.
4. Composition of waste at the site (Pls provide test reports)
e Inerts (%) (Construction waste, Wood, Glass, etc.)
e Compost (%) organic.

13
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e RDF (%) plastic.

e If any other material (%).
5. Process adopted to remediate the site along with flow chart
List of the plant and machinery installed along with the capacity and motor HP.
7. Arearecovered :

=

e As on date (from the beginning)
e During 2023-24
e During 2024-25.
8. Final destination of each component of waste, along with records/documents to validate
the same by the Joint Committee.
Inerts (%) (Construction waste, Wood, Glass, etc.)
Compost (%) organic.
RDF (%) plastic.
e If any other material (%).
9. Action plan along with the timeline to remediate and recover the remaining waste at site,
along with budgetary provision.
10. Copy of the Half Yearly Reports for 2023-2024 and 2024-2025
11. Environmental Statement Form-V submitted for 2023-2024 and 2024-2025
12. Copy of CTE and CTO.

The MC, Chandigarh was also requested to provide the signed copy of the above information
through CPCC Member and the same was provided to the Joint Committee vide email dated
December 4, 2024 for the SWM Site listed above at S.No. i to ix (Annexure-13). The

information with regard to Legacy Waste Site (S.No x) is attached as Annexure-14.
4.3. Findings/observations made by Joint Committee:

The following are the findings of the Joint Committee with regard to solid waste management
based on the information collected during site visit and examination of the documents

provided by the MC, Chandigarh.
4.3.1: Waste Generation and Processing:

e The examination of the data provided for the period April 2024 to November 2024
indicates that the total solid waste generation is average 497 MT/day and there is 100 %
collection reported by MC, Chandigarh. The mass balance of the 497 MT/day solid waste
as provided by MC, Chandigarh is attached as Annexure-15 .

e Out of 497 MT/day waste collection, an average of 405 MT/Day waste was processed.
¢ Inaddition, there is a gap of 4-5 TPD of dry waste (comprising seat covers, sofas, mattress,
bedsheets etc.) processing.

e Compost is self-consumed/sold for Horticulture works (Annexure-16 )

14
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Horticulture waste is converted to briquets by following the process of drying-
Shredding-drying-Briquetting. Bio-briquettes are sold to M/s Shree Amrit

Enterprises as per the auction done (Annexure-17)

C&D Waste is processed and converted to Recycled Aggregates by following
the process of Screening-Crushing-washing-segregation. Aggregates are sold to
Sold to Govt./Private Contractors and also self-consumed for maintenance

activities (Annexure-18)

Final destination of each component of waste as per details provided by MC
Chandigarh is as follows:

a) Wet waste is sent to wet processing plant for making compost which is
self-consumed/sold for horticulture works as per information provided
by MC, Chandigarh (Annexure- )

b) Dry waste (Non-recyclable) is sent to RDF Plant.

c¢) Dry Waste (Recyclable) is auctioned centrally at GTS cum MREF,
Industrial Area Phase 1 as per information shared by MC, Chandigarh
(Annexure-19). RDF is sent to Cement Factory at Darlaghat, HP.
Acknowledgement slips provided by MC, Chandigarh are attached as
Annexure-20.

d) Sanitary waste is sent to authorized processing plant, as per details
shared by MC, Chandigarh (Annexure-21 )

e) Domestic Hazardous waste is sent to authorized processing plant
(Annexure-22 )

4.3.2. Gaps identified in collection, treatment and processing:

L.

il.

iil.

There is a gap of 92 MT/day between the collection and processing of solid waste.

As per information provided to the Joint Committee for the period April 2023 to
March 2024, the average quantity of unprocessed waste dumped at dump site is 292.53
MT/day. However, examination of the data provided for the period April 2024 to
November, 2024, the average quantity of unprocessed waste dumped at dump site has

been reduced to 92 MT/day (Annexure-23).

In addition, there is a gap of 4-5 TPD of dry waste (comprising seat covers, sofas,

mattress, bedsheets etc.) processing.
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4.3.3. Gap in Environmental Compliance:

L.

1l.

1il.

None of the Solid Waste management Facilities have filed Environmental statement
Form-V for 2023-2024 and 2024-2025, as mandated in the Consent to Operate (CTO)
granted by CPCC.

It was observed that Leachate was not being managed properly. Leachate treatment
plant installed for legacy waste site was not operational at the time of visit. The
leachate from the fresh waste dump is yet to be connected to Leachate Treatment Plant
(LTP).

It was also observed that although leachate treatment plant (LTP) has been installed
in the compost plant but all the leachate generated in the compost plant is not routed

through leachate treatment plant, leading to stagnation within the premises.

4.3.4. Action Plan of MC, Chandigarh and CPCC to address the Gaps:

i.

ii.

iii.

As per information provided by MC, Chandigarh, to address the gap between
collection and processing of solid waste, machinery to segregate the mixed waste has
been installed on 01/12/2024 and is under trial/stabilization. This machine will fulfil
the need to segregate the mixed waste collected and assist in 100% processing of

derived segregated waste in its respective plants.

To fill the gap 4-5 TPD of dry waste (comprising seat covers, sofas, mattress,

bedsheets etc.) processing MCC is in the process of installation of dedicated shredder.

It was informed by CPCC member that action to connect all the leachate sourced with

leachate treatment plants (LTP) have already been initiated.

1t is also submitted that the Municipal Corporation (MC), Chandigarh, shared the analysis

results of the counter samples collected during sampling by Joint Committee. These results,

obtained from various laboratories, were received through CPCC via email on 04/12/2024

and 09/12/2024, claiming compliance with the prescribed parameters, including Faecal

Coliform. However, since the Hon’ble NGT directed the Joint Committee to carry out an

independent assessment, it was decided that these reports would not impact the Joint

Commiittee's findings. The communication sent to CPCC regarding this is attached as

Annexure-24.

16



992

£.0. Submission:

Joint Committee was directed by the Hon'ble National Green Tribunal vide order dated
30/05/2024, for making reassessment of the facts reported by UT of Chandigarh in its previous
report with reference to Sewage Management and Solid Waste Management. In compliance
to the directions of Hon'ble NGT, the reassessment made by the Joint Committee is given in
Section 3.0 and 4.0 of this report, which may kindly be taken on record.

F@//?ﬂj’lf“

Dr. Dha 2 Kumar M. Rita Machos, Technical
Gupte,  DirectorSeientist- (MFicer  (PHE),  Central
F, MoEF&CC. Regional Public Healih and
Office Chandigerh Ervironmental Engineening
Organization  (CPHEED),
MaHLIA, New Delhi

Dated : December 10, 2024

L
De. Aggarwal,

Azsslant  Esvironmeni

Engineer,  Chandigarh
Pallutimm Contral
Commities, Chendigark

(gl

DO Marender Sharma,
Sececntin-F,

CPCR Begional
Dhreciorate, Chandigarh
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Item No. 16

Compliance

993

Court No, 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 606/ 2018
(LLA. No. 163/2021)

{In respect of UT of Chandigarh|

of Municipal Solid Waste Management Rules, 2016 and other

environmental issues.

Date of hearing: 30.05.2024

CORAM:

Eesporident:

HON'BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON'BELE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMEER
HON'ELE DR. A. SENTHIL VEL, EXFERT MEMBER

Mr. Shubham Bhalla & Mr, Alex Koel Dass, Advs, for UT of Chanchgarh &
CPCC

Sh. Eageey Verma, 143, Adviser to the Admonistrator, U.T,, Chandigarh
Sh. Nitin Kumar Yaday, 143, Home Secretary cun Chairman, CPCC
Sh. Saurabh Kumar, IFS, Chief Conssrvator of Forests-cum-Member
Becrerary, CPCC

Ms. Anindita Mitra, 1AS, Commissicner, Municipal Carporation,
Chandigarh

Zh. C.B. qha, Chisl Engineer, Engineening Department, Chandigarh
Adminiatration

Zh. N.P. Sharma, Chiefl Engneer, Mumcipal Corporanon, Chandigarh
Sh. Vivek Pandey, Scientist ‘E’, CPCC

ORDER

ke In this original application, Tribunal 18 monitoring the compliance

by different States/Union Territories (UTs) of liguid and solid waste

management, The monitoring is being done in terms of order of the Hon'hle

Supreme Court dated 02.09.2014 in Writ Petition No. 888/ 1996, Almitra

H. Patel vs. Union of India & Ors., (with regard to solid waste management)

and the order dated 22.02.2017 in W.P. No. 375/2012, reported in (2017)

5 B8CC 326, in the maftter of Paryavaran Suraksha vs. Union of India, with

regard to liquid waste management [sewage].

2. Today

, the matter has been taken up for compliance by the Union

Territory of Chandigarh.
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& The affidavit on behalf of the Union Territory of Chandigarh dated

28.05.2024 has been filed along with the compliance report.

4. We have heard learned Counsel for the UT of Chandigarh and Sh.
Eajeev Verma, [AS, Adviser to the Admnmstrator. U.T., Chandigarh. Sh.
Nitin Kumar Yadav, [AS, Home Secretary cum Chairman, CPCC, Sh.
Saurabh Kumar, IFS, Chief Conservator of Forests-cum-Member
Secretary, CPCC, Ms. Anindita Mitra, [AS, Commissioner, Municipal
Corporation, Chandigarh, Sh. C.B. Ojha, Chief Engineer, Engineering
Departinent. Chandigarh, Administration, Sh. N.P. Sharma, Chiaef
Engineer, Municipal Corporation, Chandigarh and Sh. Vivek Pandey,

Scientist 'E’, CPCC virtually present.

&. The report dated 28.05.2024 has been minutelv examined by us and

following deficiencies are noted thersin:

(&) The Tribunal by order dated 18.05.2023 in para 10 had
accepted the praver of Advisor to Administrator that instead of
levying compensation, the Administrator itself will ensure
availability of fund at least to the extent of Rs. 282 crores by
transferring the amount “in a separate ring-fenced account”
to be operated as per the direction of the Adwvisor to
Administrator. The report dated 28.05.2024 does not reflect
that a snim of Ks. 282 crores has been transferred in a separate
ring-fenced account. On the contrary, it is stated in para 1.1
of the report that a sum of Rs. 302.26 crores has been
earmarked in four separate projects under liquid and solid

waste managemernt.
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Learned Counsel for UT of Chandigarh does not dispute that a

sum of Rs. 282 crores has not been deposited in the ring-

fenced account in terms of the direction of the Tribunal. He

has submitted that needful will now be done.

(B} Sewage management

|

fii)

(i)

{iv]

Out of 232 MLD of sewage generation, 228.55 MLD is
being treated in & STPs against installed treatment
capacity of 2355.1 MLD. The gap of 3.5 MLD reported is
in the localities established in per urban areas and on

inter-state houndary.

Efforts be made to ensure treatment of sewage gap (3.5
MLD] by resolving inter-state issues and conveying

sewage 1o nearest STP.

While considering the issue of performance of STFPs, we
find under-utilisation of 3TPs particularly, Raipur Kalan
- II which is receiving 1 MLD against the designed
capacity of 5.6 MLD. Performance of such underatilized
STPs raises doubis about their compliance. We also find
that results particularly for FC should be disclosed as
per Standard Methods.

It is noted that dismfection 18 being done by using
chionne but, it's usage and process has not been

explained.

(C)] Solid waste management

(il

We find inconsistency in data disclosed about waste
generation referred under para 4.1 {page 907) 550 TPD
and tabulated chart on page 90B disclosing waste
generation as 300 TPD. Since, it iz reported that
required waste processing facilities are set up, hence
waste be weighed and accordinglv, quantity of

generation be reported.
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(i) We find that Mass Balancing presented for Compost
and RDF plans is to be re-assessed for proper
management and utilisation of products and

rejects/ residues.

(iii] In case of legacy waste, 7,67 lakli MT out of 8 Lakh MT
has been remediated. However, authorised users of
EDF and Compost alongwith guality has not been

disclosed.
B, In order to have re-assessment of facta reported particularly with
reference to sewage management (generation, utilization capacity of STPs,
Performance, mode of disposal of treated sewage, utilisation of treated
sewage, and disposal of untreated reported 3.5 MLD sewage in Faidan area)
and =solid waste management [waste generation, performance of various
installed and operational waste processing facilities with  produoact
utilisation and residue management and legacy waste managed], we
constitute a Joint Committee comprising of CPCB (Officer nominated by
Member Sccretary who will alse coordinate in the Committee), CPCC,
representative of Central Public Health and Environmental Engineering
Organization (CPHEEO), MoHUA and RO, MoEF&CC, Chandigarh. The
Committee will give its report at least one week before the next date of

hearing.

i Hence, we direct the Advisor to Administrator, Union Territory of
Chandigarh to file a fresh report in view of the above observations at least
one week before the next date of hearing by e-mail at judicial-ngt@gov.in
preferably in the form of scarchable PDF/ OCR Support PDF and not in
the form of Image PDOF.

8. List the matter on 12.12,2024 for consideration of report in respect

of UT of Chandigarh.
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a, A copy of this order be forwarded to the CPCB, CPCC, CPHEEQ

(MoHUA)} and RO, MoEF&CC, Chandigarh by e-mail for compliance.

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM
May 30, 2024
Original Application No. 606 /2018
(I.A. No. 163,/2021)
Dw

22



Annexure-2 i
.r" . S ygun A= a1
N LIFE 938 At FrRwem, wvdE

ﬁj} %{/ Erifater, Central Pollution Control Board

Reglonal Directorate, Chandigarh
(wafem, & vo ey oftedR EeE, 9IRS W)
{MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, SOVT. OF IRDIA)

Mast Urgent: Time Bound NGT Matter

CPCB/RD-CHDCourt Cases/229/2022/58 . tp Date: 080OR/2024
To,

Member Secretary,

Chandigark Pollution Control Committee,
Parvavaran Bhawan, Ground Floor,

Sector-19 B, Madhya Marg, Chandigarh-160 019

Subject: Momination in compliance to the Hon'ble NGT order dated 30.05.2024 in OA Mo, 6062018
titled as “Compliance of Municipal Sclid Waste Management Rules, 2016 and other
environmental issues™ in  redpect of UT of Chandigarh- reg.

Sir,

This has reference to Hon'ble NGT onder dated 30/05/2024 in 0. A No. 606 / 2018 titled as “Compliance
of Municipal Solid Waste Management Rules, 2016 and other environmental issues™ in respect of UT
of Chandigarh (Copy attached). Vanous deficiencies were noted by Honble Mational Green Tribunal
in the report of UT of Chandigarh files on 28/05/2024 and accordingly the following directions were
issued by Hon'ble National Green Tribunal vide Order dated 30/05/2024:

Para 6. In arder fo have re-assessmeni of focts reporfed paviicularly with reference to sewage
management (generarion, utilization capactly of STPs, Performance, mode of disposal of treated
sewape, wilisation of reated sewage, and disposal af unreated reported 3.5 MLD rewage in Faidan

area) and solid wavle managemen! (waste generation, pevformarce of various instalied ond
operafional waste processing focilities with prodict wilisaiion and residue monagement and legocy

waslte managed;, we constifmie a Joini Commiliee comprising of CPCE (OQfficer nominated by
Member Secretary who will also coordinate i the Committee), CPCC, representative of Cenfral
Public Health and Enmviconmenial Engineering Qrganization (CPHEEQ), MoHUA and RO,
MoEF&CC, Chandigarh. The Commitiee will give its report ai leasi one week befare the next date of
hearimg ” The next date of hearing is 1241272024,

CPCE has also been directed to coordinate in the abave Commitiee. Therefore, s requested to kindhy
nominate concerned official (Name, Mobile No. & E-mail Id) from Chandigarh Pollution Control

Committee, as a member of the Joint Commitiee for further proceedings to ensure compliance of

e g e, T e, deev 49 8, wvdig-160 047 wur Fraten | Head Office
BSHL Telephone Exchange, 2nd Floor, Sector 49-C, Chandigarh-160 047 uitdm W=, e o T, Bl 00z
e { Tel- 0172-2990360 Parivash Bhawan, East Afun Nagar, Dalhi-110032

- : 25305
% ¥ [ Emad : rdc Soart i mw:u.ﬂnﬂm
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Hon'ble NGT Order. The nomination details may kindly be sent to this office by e-mail at

et g b ienic. in and narendershanma cpich e ppv

Being a time bound NGT Matter, this may kindly be treated as urgent.

Thanking you,

Yours faithfully,

|
E el
Q

{Dr, Narender Sharmna)

Scientist ‘T’
Copy to!

1, Divisional Head, UPC-IT, CPCB Head Office, For kind information please.

Dielhs:

2. PStwMS, CPCB For kind information of Member

Secretary, CPCB please

)
%ﬂ &\
Scientidt °F
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@ K) Lifestyle for Central Pollution Control Board
F o Rkl Reglonal Directorate, Chandigarh
P

LA,

e

(rarfoew, o= o WA UREER WA, S0 6)
(IMISTRY OF ENVIROIMENT, FOREST & CLIMATE CHARGE, GAVT. OF MOIA)

Maost Urgent: Time Bound NGT Matter

CPCB/RD-CHDV Court Cases/229/2022/48 ~Jo Date: 14/08/2024

To

Advizer In-Charge (FHEE)

Central Public Health and Environmental Engineering Organization (CPHEEO),
Ministry of Housing and Urhan A ffairs,

Mirman Bhawan Mew Delhi-110 011

Subject: Nomination in compliance to the Honble NGT order dated 30.05.2024 in DA No. 60572018
tithed 25 “Compliance of Municipal Selid Waste Management Rules, 2016 and other
environmental issues” in  respect of UT of Chandigarh- reg.

Sir

This has reference 1o Hon'ble NGT order dated 300052024 in OLA Mo, 606 7 Z01E titled as “Compliance
of Municipal Salid Waste Management Rules, 1016 and other environmental igsues™ in respect of UT
of Chandigarh {Copy attached). Various deficiencies were noted by Hon"ble National Green Tribunal
in the report of UT of Chandigarh files on 28/052024 and accordingly the following directions were
issted by Hon ble Matiaonal Green Tribunal vide Order dated 300032024:

Para 6: In order o hive re-assessment of facts reporfed particularly with reference fo sewape
management (generaiton, wilfzation capacly of STPs, Pecformance, mode of disporal of treated
wwage, wilization of ireated sewage, and disposal of untreated reported 1.3 MLD sewage in Fafdan
area) grd solld waste mamagement Mwasfe generation, performonee of varlows instolled and
aperational waste processing focifities with product atiiisation ond residie mamagement and lecocy
wasie managed), we constitufe a Joind Commitice comprising of CPCE (Officer nominamted by
Member Secrefury wie will alse coordingie in the Commitice), CPCC, represenrative of Central
Public Health and Envirenmental Engineering Organization (CPHEEQ), MolHUA and RO,
MoEF&CC, Chandigarh, The Committes will give iiy report af leas! one week hefore the next dete of
hearing. ' The next date of hearing is 1271 272024,

CPCE has also been directed to coordinate in the above Commitiee. Therefore, is requested to kindly
nomingte concerned official (Mame, Maobile No. & E-mail [4) from Centeal Public Health and
Environmental Engincering Organization (CPHEEO), as 2 member of the Joint Committes for

e o g, gell S, dee 490, ading-160 047 wen wile / Head Office
ESNL Telephone Exchange, 2nd Floor, Sector 48-C, Chandigarh-160 047 i W, 7 aA TR, Rl 110002
{'E“ I Tel- @1 72-r50a60 WMH,EEIMH Hﬂ-ﬂa]', Dalki-110032

EPAEX 3 | Tol.: 01143102030, 2230

% ¥4 | Email : ndchandigarh. cpcb@nic.in : : g g o
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further proceedings o ensure compliance of Hon'ble NGT Order, The nomination details may kindly

be sent to this office by e-mail at sdelundwsrh cpeh i, in and narendersban g ol ey an

Being a time bound NGT Matter, this may kindly be treated as urgent.

Thanking you,
Yours faithfully,
HL:
{Dr. Narender Sharma)
Scientist 'F*
Copy to:
1. Divisional Head, UPC-1I. CPCB Head Office, For kind information please.
Delhi:
2. PStwoMS. CPCB For kind information of Member
Secretary, CPCB please

Pyt

Scientist ‘F*

Dlr..
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CPED

Iéi;ﬂ;g!qe “E:ﬂ Central Pollution Control Euard
Regional Directorate, Chandigarh
|t & ve werry ek s, e )

(MIHISTRY OF ENVIROMMENT, FOREST & CLAMATE CHANGE, GONT. OF LT

Most Urpent: Time Bound NGT Matter

CPCE/RD-CHDVCour Cases/229/2022/4 S5-{ 3 Date: 144082024

Ta

The Director
Swachh Bharat Mission-Urban,

Ministry of Housing and Urban AfTairs,
Mirman Bhawan New Delhi=110 011

Subject: Nomination in compliance 1o the Hon'ble NGT order dated 30.05.2024 in OA Mo, 60672018

titled as “Cempliance of Municipal Solid Waste Management Rules, 2016 and other
environmeniel issues™ in - respect of LT of Chandigarh- reg.

Sir,

This has reference to Hon'ble NGT arder dated 30/052024 in O.A No, 606/ 21N & titled as “Compliance
of Municipal Solid Wastc Management Rules, 2016 and other environmental issues™ in respect of UT
of Chandigarh (Copy attached). Various deficiencies were noted by Hon'hle National Green Tribunal
in the report of UT of Chandigarh files on 28052024 and accordingly the following directions were
issued by Hon'ble National Green Tribunal vide Order dated 30/05/2024:

Parg & In order to have re-assessment of facls reporled particilarly with reference o sewage
manggemen! (generation, ufilization capacity af STPs Performance, moae of disposal of reated
sewage, wiiisation of treated sewage, ewd disposal of untreated reporied 3.5 MLD zewage in Faidan
area) and solid wasie maragemen (waste gemeralion, performonce of variows installed oed
operational waste processing facilities with product silisarion and resfdue manage ment and legacy
wiste managed), we constitute a Joimi Committee comprising of CPCB (Officer nominated by
Member Secretary who will alse coordimete I the Committes), CPCC, representutive of Ceniral
Pabilc Health and Environmental Epgineering OQrganization (CPITEEC), MoHUA and RO,

MoEF&CC, Chandigark, The Conmmitiee will grve its repor! al feast one week before the mexi date of
hearing, " The next date of heanng is | 2/122024,

CPCB has also been directed to coordinate in the above Committee. Therefore, is requested 1o kindly
nominate concerned official (Mame, Mobile Mo, & E-meil 1d) from Ministry of Howsing amd Urhan

Affaivs (MaHUA), o< a member of the Joint Committze for Turther proceedings to ensure compliance

ditwerga geam dea, gt i, dwey 40, g 160 047 weT Teatee | Head Ofice
BSHL Telephons Exchange, 2nd Floar, Sector 45-C, Chandigarh-160 D47 aRdm v, dee e T, Rl 10032
§ Tel - O 72-0anas0 Parvesh Brawan, Exst Agun Magar, Delni-1 10032
}‘:;E,,;l — EPABX 70 / Tel: 01143102030,
: rdchandigarh opchi

dvdE | Wabsite:
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of Hon'ble NGT Order. The nomination details may kindly be sent to this office by e-mail at

cdelindizaryeogbirnie in and narcndhershammagpeh e wos in

Being a time bound NGT Matter, this may kindly be treated as urgent

Thanking vou,
Yours faithfully,
Yot
{Dr. Narchder'Shdrma}
Scientist °F"
Copy to:
|. Divisional Head, UPC-II, CPCB Head Office,  For kind information please,
Dethi:
2. P5toMS,CFCB For kind information of Member
Secretary, CPCB please
)
™ ln
Scientis

n\t.-
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@ Q?f‘{/ Lifestyle for Central Pollution Control Board
% g Envrnamant Regional Directorate, Chandigarh
cpab

|, & T S ofteE G, W W)
(HSHISTRY OF ENVIADHMENT, FOREST & CLEMATE CHANGE, GOVT. OF IND#A|

Mozt Urgent: Time Bound NGT Matter

My
CPCB/RD-CHDICourt Cases/22912022/ ¢3 - gl Date: (f 018/2024

To,

Deputy Director General of Forests (T,

Ministry of Environment, Forest and Climate Chanpe,
Integrated Regional Office Bays No. 24-25,

Sector 31 A, Dakshin Marg, Chandigadh — 1600340

Subject: Nomination in comphiance to the Hon'ble NGT order dated 30,05 2024 in OA Mo. 606/20] B
titked as “Compliance of Municipal Solid Waste Management Rules, 2006 and ather
envirnnmental issues” in respect of LT of Chandigarh- reg,

Sir,

This has reference to Honble MOT order dated 300052024 10 O0A Mo, 506/ 2018 titled as "Compliance
of Municipal Selid Waste Management Rules, 2016 and other environmental 1ssues” m respect of UT
of Chandigarh (Copy attached). Various deficiencies were noted by Hon'hle Mational Green Tribunal
in the repon of UT of Chandigarh files on 2805/2024 and accordingly the following directions were
issued by Hon'ble National Green Tribunal vide Order dated 300/05/2024:

Para 6! In order to have re-gasessment of facts reporfed particularly with rejerence fo sewape
management (gemeration, whiltralion capacity of STPs, Performance, mode of disposal of trealed
rewgge, ttifisation of rreated sewage, and adisposal of unireated reporied 3.3 MLD sewage in Faidarn
areal and solid waxie management (waste gencravion, performance of variows imstalled amd
aperational waste processing focilities with product wtifisation and resiche management and legacy
waste mangged), we consfitute a Jolnt Commitiee comprising of CPCE (Officer nominated by
Member Secretary wha will also coordinate in the Commintee), CPCC, representafive of Central
Public Health and Envirowmental Ergineering Organliation (CPHEEQ), MoHUA and RO,
Mol F& CC, Chandigarl. The Committee will give itx repovt af leasi one week before the mext dare af
hearimg " The next date of hearing 15 127122024,

CPCB has also been dirscted 1o coordinate in the above Committee. Therefore, is requesied 1o kindly
nominate cencerned official (Name, Mobile No. & E-mail 1d) from MoEF&CC, RO, Chandigarh, as
8 member of the Joint Commitice for further proceedings to ensure compliance of Hon ble NG T Crder

_—

drwea g @, A S, deer 400, w160 047 woTT Tt | Head Ofice
BSHL Telephons Exchange, 2nd Floor, Sector 49-C, Chandigarh-160 047 wiim W=, f¥e agfa Tw, =l 110032
M { Tel - 0172-2990360 Parivesh Bhawan, East Arjun Nagar, Dalhi-110032
% 9 | Emad : rchandigarh cpch@nic.n EPABK 1Y / Tel.: 01143102030, 22305358,

AT | Website: hMip: s cpch. mc i1
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The nomination details may kindly be sent to this office by e-mall at rdchandiortepelig dic i and

e lershanmaepelym oy i

Being a time bound NGT Matter, this may kindly be treated as urgent.

Thanking you,
¥ ours faithfully,
>
ﬂ"
(Dr. Narender Sharma)
Scientist 'F"
Copy to:
|, Divisional Head, UPC-11, CPCE Head Office,  For kind information please.
Delhi:
2, Phto MBS, CPCB : For kind information of Member

Secretary, CPCB please

P

Scientist ‘F

o\v
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wﬁ Liestyle for Central Pollution Control Board
HEE Reglonal Direciorate, Chandigarh

(wafem, &9 va WAy afted TR, TR TR
IMINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT, OF INDIA)

Pl
——\

W
cnel

Mo EQiS/2024CPCRERDVCHIDY Dated: Seplember 23, 2024

Veeling Motice

This has reference 1o Hon'ble National Creen Tribunal Order dated 3W1$/ 2024 in the matter of
OA N, #08/2018; Compliance of Mumicipal Solid Waste Managerneni .H“h‘ 2016 and :I-thr.r
Environmental 1ssues in respect of UT of Chandigarh, whercin while constdering the repon of LUl
of Chandigarh, itwas observed by Hon"hle NGT that:

“Tire repert dodes] 2805 2024 dowy o reslect that u s of Ry, 282 erowes hine been rransferred ina
ceparaic Flgferced aeoent, £ the contrary. 15 1% sieecel (v pane {4 af thee et theal a sein et fs
107 26 roves fve been earmarked i four sepetale e wrader gurd and safid weste ama e

Under-utilizaian af STPs particwlarly, Rajpr Kalan - i which is recefving | MLD again ilre
dosigned capercily of 56 MLD. Performance of such underuiifized STPy raises doubts abow their
comprliceice,

W alen find that results particwlarly for FC should be direloxed as per Standard Methods.

Fr & noted that disinfection is being done by using chiorine but ity wiage and process hus nat
been explagned

fneonsistency (0 dora disclased abour wasie generation referred umder pava 4.1 (page WU7) 35
TPD and lobulated chars an page D08 disclosing wasie gencrofion as 300 TRDL Stmce, it is roportod
that required wasle processing facilities ave et up, kerice waste be weighed aud accmadingly. e
eg-,l"g.r_ﬂn;'r.ull'r:lri T J"E'{.'-:H"Iﬂ-ﬂl.

Mazs Balarcine geesenied for Compoit i RDF plans {s fo be re-aasessed fOF roper ouRagemen irid
arilisatien of prodacrs und rejecismesidies

In case of legacy waste, 767 fokh MT out of & Lakh MT has heen remgeliared, {luweves onthuogd
wsers of RDF and Compost afong with quality kave noi been disclosed™

Hom'ble NGT vide ender dated 30/05/2024 has directed tha

“tu order o have re-assessmeend of facts reported partienlarly with reference [0 sewage maagement
{pencration, wtilizaion capacity of STPs, Performance, mode af disposal of treated sewiage,
wiilisation of treated sewage, and dispesal of weireated reported 3.3 MED sewage v Faldan
arta) and sofid waste moragepent (waste peneration, performence of varieus installed and
oprratianal wasie processing facifities with product atilisation and vesidue management and fegacy
wasfe managed), we constitiete o Jolnr Commrittee comprisiag of CPCE (Qfficer nominmted
by Member Secretary who will elvo cooriinwe in the Comminee), CPOC, represeniative of Central
Probdic Healithe and  Envivonmental  Englacering Organlzonon (CPHEEQ], MollUA and R,

Mo EFLOC, Chondiparh, The Comuittee will give its report al least ame week before the next date
af hearing™s

In ceanplimsce fu he abeve directions of the Hoo'ble NGT wd basad an the nomimatens oceived Do
vurieis Depariments/Mimstnes. the lullowing Commities s constivuted:

v .

Hum‘::ham' “&:‘h weet 494, wufing 160 47 e T
W"Hiﬂm-mm' Flooe, Sactor 48-C, Chandigarh-150 047 aftdm wam, §% afa o, Bl 1o0a
fhaw,% Parivesh Bhawan, East Arjun Nagar, Dalhi-11

EPABY 7w | Tel: 01143102030, 22305
ramlE | Wobsito: M farwes el s
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| Dt Dhanmendrn Kumar Gupta, Director’se. 1 'Qwﬁlled Regional Office (IRO). M_::EFM_'L',
Chandigarh;  Mobile: g4 [ SISURIS;  puptrd T mEendraiieoy. m (Member nominated by

NOGF Regionat Oficer, IRO. MuEF&CC, Chandigarh)

3 Dr Narender Sharma, Seicatist ‘F.  CPCB. Regional Directorte. C handigarh: Mi:]hi.ll;:
GX 003 TT: narosy paharma, g oy, o Member nominated by Member Secrelary, CPC,
elhiy

1 Ms. Ritn Pachorl, Technical Officer (PHE), Ceniral Public Health and  Lnvironmental
Engincering Orpanization (CPHEED). Nipman Bhawan, New Delhi: Mohile: O] ET S
it s wovan (Mentber nsminuted by MoHUA and CPHEED)

4. Ms. Rhwthin Aggarwal, ARE, Chondigorh Pollution Contrel Commities (M Maohile:

ORTIA AT bl .|1__-_lr'.|.|-'-'-.||:"- RITR LR T R

Iy this regard, Based on the availability and contfiomation of all the members, 4 physical meeting of the
above Joint Commitee 5 scheduled to be held on 041002024 at 1130 AM, al CPCHB Regional
Dircetorate, BSNL Telephone Exchange, 2™ Floor, Sector 49-C, Chandigarh-160047. Hiw
discnssion and planning further course of action, 5o a5 b Cnsure compliance of the directions of Honhle
NGT.

Al the member of the Joint Commitiee are requesied 1o kindly make it cony enient to attend the meeting

on the sebeduled date and time.
Yours faith Fuj:‘; .“ o \ﬂﬂ
(Dr. Ma dér Sharma)

Scientist “F
To.

|, 13 Dharmendra Kwmar Gupa, DircciorSe, "1 Integrated Regianal OITiee (1RO, Memsiry ol
Crvirenment. Forest & Climate Change, Bays No. 24-25, Sectnr 31 A, Dakshin Marg.
Chandagarh = 160030

3 Ms. Ritn Pachori, Technical Oficer (PHE), Central Public Health und Lovironmental
Engineering Organization (CPHEEQ), Room No. 656, A" Wing, Nirman Bhawan. Mew Delhi-
Lioall

3. Ms Rhythm Aggarwal, ALE, Chandigarh Poliution Controd Cammaties (CPCC), Parvavaran
Bhawan, Ground Floor, Sector-19 B, Madhya Marg, Chandigarh-160K1%

Copy 1
i Member Seeretary, Chandigarh  Follution Conirol
Cormmitiee (CPCCY, Chandi gorh - For kind information pls

i MR UPC-ICPOR Hemd Oflice, Delh ¢ Far kind i lormation pls

i Shei Jagdish Meena, S 1Y, CTCH with i fupinst I en-urdite
withy CTCC Aewdser Bar arrangmiy the Livss
ahimn regaading ST Soliad Wsae Managemgm
P mess laalisng g auad progiessw b S LD
s e i badion e

v PS5 MS, CPOH, Delh For kmwl wlimwtum of Kember Seeretiny

AT

Scwentat 'F°
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Minutes of meeting held on 04/10/2024 in the office of CPCB Regional Directorate.
Chandigarh, in the matter of OA No. 606 201%;Complinnee of Muonicipal Solid
Waste Management Rule, 2006 and other Environmental Issues in respect of UT
of Chandigarh

Membwrs Present:

I
2

I
2

Dr. Dhwrmendi Kumar Gupe, DirectorSe, T, Integrated Regionsl Office (RO,
MoEF&CC, Chandigarh

fls. Kiti Pachon, Technical OMcer { PHE, Ceniral Pubhic Heahth and Environmental
Enpincering Orwamizniion (CPHEEQ), Minman Bhawan, Mew Delln

Ms. Rhythm Aggarwal, AEE, Chandigarh Pollution Contral Commuttee (TPUC)

Drr. Marender Sharma, Scientist 'F°, CPCB, Regional Directoraie, Chandigarh

Shri lamdish P Meena, Scientist D CPCB, Regional Directorate, Chandigarh was also present
during the meeting

Agenda:

i,

To review the Hon'ble NGT Order dated 30052024 and identify 1he key ssues
highligited 1n the Order:

Drefing the =cope af the Joint Cormmatee i accordanoe with the directions outlined by
the Tlon®ble NGT Order

Develop a time-bound action plon 1o snsure compliance with (he Hen ble NGT Order's
direetives,

MinutesTroceedings:

1. A thorough examination of the Hon'ble NGT Oeder dated 30/05/2024 by the Join

Commitlee, revealed the following key pomnis related to sewege management and solid

wisle mansgemen;

Sewape Managemeni:

There are 08 STP in UT of Chandigarh,

Installed copacity ; 2551 MLD

Sewaze generabon o 232 MLD

Sewnge Trealment Gap @ 3.5 MLD velated 1o ihe localities established i
pari urban sreas and onanter-state boundory.

Conveying of 3.5 MLD (Sewage gop) to nearest STP.

Under-utilization of STPs particularly, Raipur Kalan-11 which
receiving | MLD against the designed capacity of 5.6 ML

Resulis for Fecal Coliform as per Standard Mothods,

Disinfection using Chlorine: Usage and Process.

Solid Waste Management:

Inconsistency in data disclosed sbout waste generation m the report: 550

33
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TPD (Page 9071 Vs SO0 TPD { Pape Y0X),

* Reassessment of mass balance for Compost and BDF plans for MArOper
management and utilizion of procuces and rejectsresidios,

*  Legacy waste: 7.67 lakh MT out of 8 Lukh MT remedioted .

= Quantity and autherlecd vsers of compost and RDEF not disclosed

2. Hon'ble NGT vide Order dated 30/05/2024, had directed as follows:

“In order ta have re-assessiment of facts reported particularly with reference 1o SEWLY
aincgement (geperation, utilizatfon capacity af STPs, Performmance, mode of disposal of
treated sewage, utilisation of treated sewage, and dispasal of urireated reprorted 3.5 MLD
sewage in Faidan areq) and solid waste manngement {waste BENEranon, perfmmance o
verrioter dnstatled ard operationad wasie processing facilies with produer uilisatton aind
resfdie marageseont and  Jegoey waste mangged), we eonisticare o Jolw Cammitiee
ceaneprising of CPCE (Offfcer nonvmated By Membor Sevecfory ohies sl also conndiote in
e Commirees), CPCC, representative of Cenfral Public Health and  Eavivonmenial
I:'.lr_lzmm'frrg I:-li:i,"vrl-l'?.l:ﬂfu'f.-'rl fCPH}.'E{J'.', Malltid wwd RE). MulllF&OC |'"||'|.;'.l,|,'.-,|".;_=._ly,| A
The Committer will geve ity report af least one week before the nexe dite of Touvine™

Hence, in compliance to the directions of Hon'ble NGT, the Joint Committee is required
o conduct a re-evaluation/ré-assessiment of the fucts presented i the previously submitied
report by the UT of Chandigarh, speeifically addressing the following:

Sewage Management :

» {reneration,

« Utilization capacity of STPs,

»  Performance.

o Mode of disposal of reaed sewage,

»  Utilization of weated sewape, and

«  Disposal of untreated reported 3.5 MLD sewage in Faidan arca
Solid Waste Management:

= Wasic generation,
Performance af various installed and operational wasie processing

facilities.
*  Prodoct utilization sod residue managemont,
»  Legacy wasie manageiment
3. Finally, it was decided #5 under:

I The Joint Commttee will monitor all 08 S5TPs of UT of Chandigarh and colloct
samples to assess the performance of STPs beside collection and verification of the

secondary date wort, mode af dixposal and utilization of tresied sewage & STF
sludpe.

ii.  The samples collecred from STPs by the Joint Cormnines will be sent 1 CPCB Heud

34
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Office Laboratory tor analysis of the prescribed parameters.

The nodal agency (CPCBE) will circulare draft  Formats o obtain necessary
infarmation from ULBME regarding Solid Waste Management, including weste
geteration, preduct uhibizabion, residue management, and legacy wasic management,
by &th October 2024, The lormats will be reviewed by the members and Mnalized
by the Joint Committee by 11th October 2024,

The member vepresenting CPCC will ecoordinate with ULB/MC to collect Lthe
requited data by 20" October, 2024, following the format fimalized by the Joim

Commmilies

Once the ULB/MC submils the infgrmation, the Joint Conwnuites will visit the solid
waste munagement facilitics during 20" - 30™ October, 2024, 10 rewssess and

validate the (acts, as per the directions ol the Hon'ble NGT,

CTCC member informed that diseussions are ongoing between the concerned
departments regarding the treatrent of 3 3.5 ML sewage gap in the peri-urban and
mierstate boundary areas. The CPCC member was requested for coordinating and
gathering further details,

The meeting ended with the vote of thanks

R A

Them -"IFI_-'-J-I'-*'BJ Rim Fachaor 11, Nmeasher Shamia [, libareicnda Kumar drupes

L

MloHL ASCPHEED, LUPCHE MR, MlaEF&CD

Uclober 04, 2024

35
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e

Central Pollution Control Board
Regional Directorate, Chandigarh

Office Order

File No. RD-CHD/TECH/NGT-Matter/2024/ 193 October 18, 2024

This has reference to Hon'ble National Green Tribunal Order dated 306052024 in the matter of £24 No,
6062018, Camplianee of Muwicipa! Solid Waste Managemem Bule, 2006 and cther Exvicommemiel fores
i resprect of UT of Chandigaris,

The Joint Committee comprising of CPCB, CPCC, CPHEEOD, MoHUA and RO, MoEF&CC, Chandigarh
wis directed by Hon'ble National Green Tribunal, for re-assessment of the facts particularly with referehiee
fo sewage misagesent (gencratfon, wiifization copacity ef STPs, Performance, maode of dispesal af
freated sewage, wiilisaiion of ireated sewage aud disposal of anireated reported 3,5 MLD sovwage in Faidan
areal, besides efher direciions,

In compliance to the erders of Hon'ble National Green Tribunal, the Monitaring of the 08 STPs located in
UT of Chandigarh. will be conducted for the parameters mentioned in section *A’ by the Joint Commilies
with the assistance of CPCB teams as per monitoring schedule given in Section *B°, .

Note:

1. The samples will be collected strictly as per provisions of sub cections (3) and (4) of Section 11 of the
Envircnment (Protection) Act, (986,

2. Moatice in Form-1 (as prescribed under Rube 7 of the Environment {Protection) Rule, 1986) i.c.. Notice o
intention to have sample analysed, is required 1o be served by the CPCB's representative in the team.

A. Apart from monitoring the STPs menticned in Section A, the CPCB Teams will also collect the
information as per Annexure-1 along with all the supportive documents (Anpexere-14) The respective
team leaders, will be responsible for collecting the information, as per Annexure-1 and Annexure-1 A
and the same will be submitted latest by 07/11,/2024 at rdchandi garh cpehi@imic.in

4. The above programme is tentative and lable for modification ag per specific requirements in the field,

5. Preservation & Transportation of the collected samples to CPCB HO Lab. shall be done by following
standard mecthods and CPCE s Guidelines,

6. Monitoring allowance / TA-DA will be paid as per applicable rules.

7. Thesamples collected by all the teams will be delivered to CPCB Head Office Laboratory on October

24, 2024 by Shri Pankaj Saini, OA {5} and Shr Armaan Sudan, FA.
g Dr. Marender Sharma, 5c. F (Nodal Officer) will be responsible for overall co-ordination,

A, Parameters to be Analysed:
Physico-Chemical and Bislogical Bacterinlogical

pH, TS5, COD, BOD, WHi=¥, Total Nitrogen | Total Coliform; Faccal Coliform
(NOz=N, NO:-N & TKN), Phosphoms-Tatal

Page 1 of 2
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B. Snmpling Locations, Monitoring Schedule and Team Composition:

g, City :’:l::?:l:::- bzl;l;::g Geo-Co-ordinates Monitaring  Schedule and Team
i 2
No. (in ML) Msmbers
; STP, Diggian Lasilude-  30°40123.84°N 23.10.2024; Team 1
(135 MLD) Longtuds- 76"441063°E | 0y, Riythm Agearwal, AEE, CPCC,
STP, Kisangarh Latiide- 30744702 2°N| Chandigarh (Team Leader)
Z (2 MLD) Lengtuda- TEMB27THE| sh. Shahid Khan, 554, CPCB, RD,
T —— = =7 Chandiparh
STPR, Ladibede. 3074903560 -
H 30 MEL[I?}EJ{D Longtude- 7E°45:43 33| Sh (l_j_rﬂdﬂﬂli i"m ar, JLA, CPCB,
: . R} Chandi
TP 1 Lalibede- 30A0ZE 1T M| oY -
4 (5 EMEE}“‘ R | phude. 76°aas0.ae'e | Sh. Pankaj Saini, OA(S), CPCB, RD,
; " ' Chendigarh
Chand &
A andigarh Raipur Kalan-ll | Laiede-  90'4055.7N 23.10.2024; Team 2
{5.0 ML) Langiude- VEMFIE'E | Mg, Riw Pacheri, Technical Officer
6 ETF, Dhanas Latitude- 3'3"1'5:14-':"1'N (FHE) CPHEEQ {Team Leader)
(7.0 MLD) Lengituda - TE44'S0.33'E} \ig Deeksha Garg, 554, CPCB, RD,
y STF, Malova Lafitude-  S0°4432 40N Chandigarh
(225 MLD) Longhude- 7E*4Z30.06'E| Sk Shubham, OA(S). CPCB, RD.
Raipur Kalan-1 Latiude. 30°40r52.01°N| Chandigarh
: {22.5 MLD) Longitude- 7E*40Z1ELE| Sk Apmaan Sudan, FA, CPCB, RD
Chandigarh 1
e
(D, Narender Sharma)
& Scientist F & Director
To,
1. Dr. Riyythm Aggarwal, AEE, CPCC, Chandigarh; For information and n‘a Pls.
2. Mgz Ritu Pacheri, Technical Officer (PHE), CPHEEQ: For information and n/a Pls,
3. Ms. Deeksha Garg, 85A  : Kindly arrange the Monitering kit {Carboys, chemicals etc. )
4, Al Concemed team members, .,
Copy to:

. PS5 to M5, CPCE Dellu

2. P50 MS, CPCC, Chandigarh

3. Dr. Dharmendra Kumar Gupla, Director’Se, *F*

RO, MoEF&CC, Chandigarh

4. Divisional Head, Waste-Water Laboratory

5. Divisional Head, Bio Laboratory

for kind information of Member Secretary please,
for kind information of Member Seeretary, CPCC,

please,

samples  on
and

2041142024

with a request

provide

for Kind information please

10 accept the delivery of
October 24, 20724 { Forenoon)
the  analysis  repont by

I i‘ HHH
(Dr. Narender Sharnia)

S-lziml]ﬂ F & Dirﬁ:h_"'

Page 2 of 2
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S
Lommp
TVt

e waner fyaraor A
e PR, e

W H. RD-CHDIMECHINGT-Matter/2024/11 % At 18, 2024

g ¥iv @ 8062018 & arAe A Anwi et gRe aflEeeT & My e 30052024
1 weal & ddwe vy osw 85 & wan A o yofEeT wate Wes 2016 & AR

R w=a adfiEreir Jgg & weita §

drfEE. dfed, Sfrediet e o ol e Awe AT T Toie 39 o
Feag aiede #YEY, UERE ARl #uEd A & A e gl e SEm
i ¥ § ¥4 vEus (e #7 Iemes, AT e, vEter, suwie die i fewee
& it sqafa e &1 v st e a4 F qoait 3.5 Tl WS w1 AEee)
& deot & mxdl & TiEuiEe & amm aew Tt & B PR R o am

AT T Fi HIOET & gt F IR A, 9 WY Uew e ® Re 08 owde
R, B T A steerad At & R dee i g drfree S & mear |
g & & Br v FRRT wEE F e o

A

1. FaFT gHaToT (HUETOT) AP0V, 1086 FF t 11 & swEmr (3) i (4) F TEuE F
FER = ¥ o T )

2, wis-1 A Afew (@ & oo (graon) Braw, 1986 % Faw 7 & geg Fuiie &) ot
mﬁmhﬁmmﬁ%mﬁﬁmﬁlmﬂm#uﬁﬁﬁmﬁmmmm
Bl

3, wmr v F Ifeaiae vEdrdt v el & wwer, el Dol memw gearst
(IeTEE-1T) F WY We[Eew-1  FTAR FEE M TR RN A dF F A
Feeern-1 Hr EeE-1T § FOR e TR 0 F Or Teen g o s
07/11/2024 7F rdchandigarh.cpebiEmnic.in 9T SIHT S AN

4, SHFA SrdwA weurdl § 3T & A e et F R | & B e
&l

5, UaT fRT a7 AT &1 HIETOT AT Siawe S vaE AT & AEs ade i @i

& et 1 OTEa R R AT
6. @] Frar & drgar BEREN wa o S-S S e B S
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7. @l Al Emv v TR AT SEET 24 amEt 2024 @ M1 9hS dE Hie (o) 3T
SFTET WA, v g W sy genarEn # g Sre
8. #. iy e, wnh e @ew ) 3w ey & [ R e

. freder R @t aer S il

Mhwsico-Chemicnl and Biological

Bacteriologicnl

pH, TSS, COD, BOD, NH;-N, Total
Mitromen (MO, MOG-N & TEMN)
Mhosplhoris-Total

Total Coliform; Faccal Coliform

w. AT At & wure, Rl sl sl dmoaee

e w1 A Fwa| R
&, .| W * &7 ¥ wawa i Farr sl
! ETHAT (in MLD)
TP, Diggion Latiiude- 30°202354°N 23.10.2024; Team 1
' (135 MLD} Longitude- T8°441063°E| py Rhythm Aggarwal, AEE, CPCC,
STP, Kisangarh Latiude- 30744022 Chandigarh (Team Leader)
2, (2 Ml-clm?m Longitude-  76°48%7 ¥'B gpy, Shahid Khan, S5A, CPCB, RD,
T Chandigarh
STP,. 3 BRD Latitude- Hoatr N ch. Pradeep Kumar, JLA, CPCB,
3 Eﬂ ML‘[_:}_ Lonaiude- ‘lrﬁl 45_4:3-_33._5;' RE‘, Chﬂ.l'ldigﬂ:l'l'!
STP, Roipur Khurd Lattude- 30MO2E1TN) gy pankaj Saini, OA[S), CPCH, RD,
4] ) (5.6 MLD) Longilude- TE4EEDLET'E E.11ur1|:hg.u.r|'.
¢ Raipur Kalan-11 Lattuge-  30°A0°55 T°N 23,10,2024; Team 2
3 | (5.0 MLD) Longluda- TEM9'26°E | pge Ritu Pachori, Technical Officer
STP, Dhanas Lattude=  30°4614.01"N] (PHE), CPFHEED [Team Leader)
B w,nkm LD) Longitude - TE4459.33°E) p1e Decksha Garg, 554, CPCB, RD,
o STF. Maloyn Latiude- 30443240 Chandigarh
L (22 5 MLD) Longituge- T6'4Z20.06°E} gy, Shubham, OA{3), CPCE, RD,
— T pur Kalan-l [atfude- 3074052 07H| Chandigarh
aha Lengide- TE"4521.84°E| Sh, Armaan Sudan, FA, CPCB, RD,
B (22.5 MLD) !
Chandigarh

At

(T
e o ()
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w41 Hafog &\ age)
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A
Sewaze | Quantity | Treatment | Dis- Quantity | Quantity | Electricity | Discharge | Water Receiving | Sludge | Final
received ML facility infection of of consumed | quantity quality water disposed | disposal
from available Method chlorine | Discharge | by STP MLD and body tons/day | site of
(Type of Kg/MLD | MLD per manth discharge sludge
ST with point
installed
and
utilization
capacity
Through All Drain
Sewerage parameter
as per EP
Rules
including
Faccal
kain / Coliform  ['Nalla
alla and Total
Coliform
Through Land
Septage
Tankers
Other River
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Annexare-1A

Mandatory Documents to be collected from each STP

. Copy of the consent lo operate (CTO) granted by SPCB.

Flow meter data at the inlet of STP. Copy of the loghook for the past six months to be
abtained. Flow meter reading at the time of inspection with geo-tagged image.

Process flow chart of STP with capacity of individual components along with HP of
each motor, attached 10 individual companents.

Installed capacity of the STP, alongwith relevant supportive documents.

Logbook of the consumption of Disinfectant, Stock of disinfectant available at the STF
at the time of Inspection. Purchase bills of the disinfectant. for the last six months.
Source of electricity and Copy of electricity bills for the last six months, meter reading
at the time of inspection with geo-tagged image.

Flow meter data at the outlet of STP. Copy of the logbook for the past six manths to be
obtained. Flow meter reading at the time of inspection with peo-tagged image.
Geo-tagped image of OCEMS, if installed along with the status of eonnectivity of the
OCEMS to SPCB/CPCB server. Reading of the display of OCEMS at the time of
inspection, with geo-tagged image

Loghook of Sludge gencration, processing and mode of disposal for the Jast #ix months.
Stock of Sludge stored at STP at the time of Inspection alongwith geo-tagged image
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Annexure-9

Forwarded message 1 01 8

From: Narender Sharma <narendersharma.cpcb@gov.in>

To: "guptadharmendra"<gupta.dharmendra@gov.in>, "ritupachori"<ritu.pachori@gov.in>, "rhythm aggarwal87"
<rhythm.aggarwal87@gmail.com>

Cc: "Chandigarh Committee"<cpcc-chd@nic.in>, "MEMBER SECRETARY CPCB"<mscb.cpcb@nic.in>, "DIVYA
SINHA"<divyasinha.cpcb@nic.in>, "jagdish cpcb"<jagdish cpcb@rediffmail.com>, "Nikita Grover"
<nikitag.cpcb@gov.in>, "Aakash Mishra"<aakashmishra.cpcb@gov.in>

Date: Wed, 20 Nov 2024 12:38:28 +0530

Subject: Regarding Inspection of Solid waste management facilities in the matter of OA No 606 of 2018; in respect of
UT of Chandigarh

Forwarded message

Sir/Madam,

As per the feedback from esteemed members of the Joint Committee, the inspection of Chandigarh's Solid Waste
Management Facilities has been scheduled for 25th November 2024, at 10:00 AM. Scientists from CPCB, RD,
Chandigarh, will assist the Joint Committee during the inspection.

All members are kindly requested to join at the scheduled date and time. The exact assembly point will be shared
before 24th November 2024.

Regards,

Narender
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Annexure 10

Py .
o % CENTRAL POLLUTION cowmoﬂ%gﬂu Wyl frzr 918
£ A HEAD OFFICE - DETHI
%ﬁ-‘..gg Parivesh Bhavan, East Arjun Nagar, Delhi - 110032
%OFCLEA =
CP C B Water Laboratory (ANALYSIS REPORT) STd WARTRITAT (fa= @Wor 3iam)
Waste Water Samples for Physico-Chemical Analysis Report Hifa@-IraTaf~e fazayor Ruid & forg T-I'lf-‘ TC-7723
ULR No: TC772324500000220F
Samples Registration No. & Date THA ®t : WATER/WW/2425/SR00150, 23/10/2024  Report No. & Date of Issue 3RAT H Td RI HA dI  : WATER/2425/WW/00220,02/12/2024
ToitepRor 9. Td fafy oty
Analysis Request Division/Organization : RD Chandigarh Report sent to (Name & Address of Indentor) 3T : RD Chandigarh
SRIY YHI/ETS fo St 1 Y (A1 T gHm)
Sample Details =TT fdaR0r : Sample Matrix THAT Afca : Waste Water
Sample Collected by : J. P. Meena, Date & Time of Sample Receipt 1 24/10/2024 12:37 PM
T UH AT HRA aTe BT A1 T ey &t fafd ud 9w
Sampling Plan Preference : Sample Analysis Period 1 26/10/2024 to 26/11/2024
THATHRO AT AT T & far dwor &Y eafy
Report Status Yard fRufa : Final
Sr.No Date of Sample FieldCode pH COD BOD TSS NO2-N NO3- N NH3-N
Collection AT A
AT HUGT DI
fafy
1 23/10/2024 DSC-P 6.8 396 190 191 BDL 0.5 27
2 23/10/2024 DSC-Q 7.2 55 26 24 0.98 7.95 1
3 23/10/2024 BSC-A 7.3 614 228 268 BDL 0.88 148
4 23/10/2024 BSC-B 7.9 27 3 BDL 0.16 7.8 1
5 23/10/2024 KSC-01 7.4 857 364 333 BDL 1.11 43
6 23/10/2024 KSC-02 8.4 19 4 BDL 0.07 3.26 2
7 23/10/2024 RSC-01 7.9 28 6 BDL 3.02 4.33 2
8 23/10/2024 RSC-02 7.5 421 213 53 0.04 0.79 30
Analyst Supervisor & Reviewer Approved By (Lab InCharge)
Vijay Laxmi Syed M Bilal Dr. K. Ranganathan
Doc: CB/CL/QR/7.4/WWL-1 Issue No.:3 Revision No :3 Issue Date:19/02/2014 Revision Date: 18/09/2020 Page No.:1/2

This is a computer-generated Report. No signature is required. %Wmﬁlﬁﬁ YU 8. fhelt ger o1 sraxgerar gl 8.



Annexure 10


K\ﬁm_iﬁ S .
Pp— CENTRAL POLLUTION cowmoﬂ% WeuuT = S
?:m HEAD OFFICE - DELHI
% i Parivesh Bhavan, East Arjun Nagar, Delhi - 110032
%’o,.- CLEAN! €‘@?°é
CPCB Water Laboratory (ANALYSIS REPORT) STd WARTRITAT (fa= @Wor 3iam)

Waste Water Samples for Physico-Chemical Analysis Report Yifaw-TRmafe ey faid & fore T-I'lf-‘ TC-7723

ULR No: TC772324500000220F

BDL : Below Deduction Limit ﬁ?ﬁ?ﬁtﬂﬁ:ﬁ%

Remarks (if any) : ,
Note: All the concentrations are expressed in mg/| except pH and Conductivity (umho/cm). Tie : Ui 9T TTeieaT (umho/cm) & 3ifaiad Tt Iigar /. A oo S TR § |

Statement &Y :
1. The results relate only to the samples tested. TRUTH $Had oiid T AT & Taifdd g
2. The report shall not be reproduced except in full without written approval of the laboratory q:Uf YU & sifafved yawmenen @ fafea er@:ha‘rrﬁﬁm 3T Bl &muﬁaﬁﬂﬁaﬁaﬁﬁ |
3. BDL & Test methods are mentioned on back side of this report. aﬁs"rwnﬁuﬁ&mﬁfﬂ 3T B Gﬁlﬁm‘m% |
4. Samples will be retained only for one Week after receipt of Report. G&ferd &W@T\_rlﬁ)fﬁ@aﬁ:ﬂf{m qﬁ@wmmwé‘rﬁ?@ar@a qi |

* END OF REPORT 3{T&T HHTGT *

Parameter Name Test Method Unit Limit of Detection Uncertainty of Measurment
pH APHA 4500 H+ - B, 23rd Ed.: 2017 2
coD APHA 5220 B, 23rd Ed.: 2017 mg/| 5
BOD APHA 5210 B, 23rd Ed. 2017, 4500 OC (5 days at mg/| 1

20C). IA - 3025 part 44: 1993 BOD (3 days at 27 C):

2017
TSS APHA 2540 D, 23rd Ed.: 2017 mg/| 10
NO2-N APHA 4500 - NO2, B 23rd Ed., 2017 mg/| 0.01
NO3- N APHA 4500 - NO3 D 23rd Ed.: 2017 mg/| 0.5
NH3-N APHA 4500 NH3-N- B & C, 23rd Ed.: 2017 mg/| 1

Analyst Supervisor & Reviewer Approved By (Lab InCharge)
Vijay Laxmi Syed M Bilal Dr. K. Ranganathan

Doc: CB/CL/QR/7.4/WWL-1 Issue No.:3 Revision No :3 Issue Date:19/02/2014 Revision Date: 18/09/2020 Page No.:2/2

This is a computer-generated Report. No signature is required. %Wmﬁlﬁﬁ YU 8. fhelt ger o1 sraxgerar gl 8.
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& £ 1y, ) .
oy CENTRAL POLLUTION commﬂ% ?ﬂ'ﬂ Wyl frzr 918
¥ A HEAD OFFICE - DELHI
%ﬁ-‘..g? Parivesh Bhavan, East Arjun Nagar, Delhi - 110032
%OFCLEA =
CP C B Water Laboratory (ANALYSIS REPORT) STd WARTRITAT (fa= @Wor 3iam)
Waste Water Samples for Physico-Chemical Analysis Report Yifae I fagduo fad & ﬁ'l"'{ T-I'lf-‘
Samples Registration No. & Date A @1 : WATER/WW/2425/SR00150, 23/10/2024  Report No. & Date of Issue 3T I U4 IR @4 &I : WATER/2425/WW/00220,02/12/2024
PEICIURRCAGIR) fafy
Analysis Request Division/Organization : RD Chandigarh Report sent to (Name & Address of Indentor) 3T : RD Chandigarh
SFRY T/ for e STt oY it (A wd )
Sample Details =TT fdaR0r Sample Matrix T Afcad : Waste Water
Sample Collected by : J. P. Meena, Date & Time of Sample Receipt 1 24/10/2024 12:37 PM
T UH AT HRA aTe BT A1 T ey &t fafd ud 9w
Sampling Plan Preference Sample Analysis Period 1 26/10/2024 to 26/11/2024
THATHRO AT AT T & far dwor &Y eafy
Report Status Yard fRufa : Final
Sr.No Date of Sample FieldCode TKN TP
Collection AT ™A
AT TUGT DI
faty
1 23/10/2024 DSC-P 46 2
2 23/10/2024 DSC-Q 17 2.5
3 23/10/2024 BSC-A 163 35
4 23/10/2024 BSC-B 9 0.19
5 23/10/2024 KSC-01 121 3.8
6 23/10/2024 KSC-02 19 0.7
7 23/10/2024 RSC-01 21 1.2
8 23/10/2024 RSC-02 90 3.9
Analyst Supervisor & Reviewer Approved By (Lab InCharge)
Vijay Laxmi Syed M Bilal Dr. K. Ranganathan
Doc: CB/CL/QR/7.4/WWL-1 Issue No.:3 Revision No :3 Issue Date:19/02/2014 Revision Date: 18/09/2020 Page No.:1/2

This is a computer-generated Report. No signature is required. %Wmﬁlﬁﬁ YU 8. fhelt ger o1 sraxgerar gl 8.
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&P By .
s—% CENTRAL POLLUTION commﬂ%gﬁq wguor frEr S
F———A HEAD OFFICE - |
% i Parivesh Bhavan, East Arjun Nagar, Delhi - 110032

R

Water Laboratory (ANALYSIS REPORT) STd WARTRITAT (fa= @Wor 3iam)

CPC

Waste Water Samples for Physico-Chemical Analysis Report Yifae I fagduo fad & ﬁ'l"'{ :I'lf-‘

BDL : Below Deduction Limit ﬁ?ﬁ?ﬁmﬁ:ﬂ%

Remarks (if any) : ,
Note: All the concentrations are expressed in mg/| except pH and Conductivity (umho/cm). Tie : Ui 9T TTeieaT (umho/cm) & 3ifaiad Tt Iigar /. A oo S TR § |

Statement &Y :
1. The results relate only to the samples tested. TRUTH $Had oiid T AT & Taifdd g
2. The report shall not be reproduced except in full without written approval of the laboratory q:Uf YU & sifafved yawmenen @ fafea er@:ha‘r@ﬁm 3T Bl Wuﬁa@ﬁrﬂﬁaﬁaﬁﬁ |
3. BDL & Test methods are mentioned on back side of this report. &t S Td Td Uiefur fafd sem & sfd # fau e € |
4. Samples will be retained only for one Week after receipt of Report. G&ferd WW%@WWW qﬁ@wmmwé‘rﬁv@ar@a qi |

* END OF REPORT 3{TSHT HTIGY *

Parameter Name Test Method Unit Limit of Detection Uncertainty of Measurment
TKN 4500 Inorganic B Macro kjeldahl method, 23rd Ed.: |mg/I 1

2017
TP 4500 P D Stannous Chloride method as P, 23rd Ed.: |mg/| 0.1

2017

Analyst Supervisor & Reviewer Approved By (Lab InCharge)
Vijay Laxmi Syed M Bilal Dr. K. Ranganathan
Doc: CB/CL/QR/7.4/WWL-1 Issue No.:3 Revision No :3 Issue Date:19/02/2014 Revision Date: 18/09/2020 Page No.:2/2

This is a computer-generated Report. No signature is required. %Wmﬁlﬁﬁ YU 8. fhelt ger o1 sraxgerar gl 8.
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CENTRAL POLLUTION cowmoﬂ%?ﬂﬂ Wyl frzr 918
HEAD OFFICE - DETHI

Parivesh Bhavan, East Arjun Nagar, Delhi - 110032

Water Laboratory (ANALYSIS REPORT) STd WARTRITAT (fa= @Wor 3iam)
Waste Water Samples for Physico-Chemical Analysis Report Yifae I fagduo fad & ﬁ'l"'{ T-I'lf-‘

ULR No: TC772324500000226F

TC-7723

Samples Registration No. & Date '_ﬂﬁﬁ
GoitepR0T . Ug fafy

: WATER/WW/2425/SR00151, 24/10/2024

Report No. & Date of Issue 3RSAT I TG SR} & B
fafy

: WATER/2425/WW/00226,04/12/2024

Analysis Request Division/Organization : RD Chandigarh Report sent to (Name & Address of Indentor) 3T RD Chandigarh
SRIY THRT/ATSEA fod St 1 TR (| TG U
Sample Details =TT fdaR0r Sample Matrix T Afcad : Waste Water
Sample Collected by : J. P. Meena,Deeksha Garg, Shubham, Date & Time of Sample Receipt 24/10/2024 12:38 PM
T THAT B aret BT A0 Armaan T UIe ot fafd vd v
Sampling Plan Preference Sample Analysis Period 28/10/2024 to 29/11/2024
THATHRO AT AT T & far dwor &Y eafy
Report Status Yard fRufa : Final
Sr.No Date of Sample FieldCode pH COD BOD TSS NO2-N NO3- N NH3-N
Collection AT A
AT HUGT DI
fafy
1 23/10/2024 MSC-01 7.4 374 183 57 BDL 0.5 25
2 23/10/2024 MSC-02 8.2 19 4 BDL BDL 1.71 1
3 23/10/2024 MDC-01 7.4 335 132 69 BDL 0.91 21
4 23/10/2024 MDC-02 8.2 37 11 BDL 0.98 1.71 1
5 23/10/2024 RCK-01 7.5 305 122 76 BDL BDL 21
6 23/10/2024 RCK-02 7.7 28 8 BDL 2.95 4.29 2
7 23/10/2024 KRC-01 7.5 242 95 57 0.06 0.51 41
8 23/10/2024 KRC-02 7.5 21 7 BDL 3.97 1.42 1
Analyst Supervisor & Reviewer Approved By (Lab InCharge)
Vijay Laxmi Syed M Bilal Dr. K. Ranganathan
Doc: CB/CL/QR/7.4/WWL-1 Issue No.:3 Revision No :3 Issue Date:19/02/2014 Revision Date: 18/09/2020 Page No.:1/2

This is a computer-generated Report. No signature is required. %Wmﬁlﬁﬁ YU 8. fhelt ger o1 sraxgerar gl 8.
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A Ry, : i
Pp— CENTRAL POLLUTION cowmoﬂ% WeuuT = S
?:m HEAD OFFICE - DELHI
% i Parivesh Bhavan, East Arjun Nagar, Delhi - 110032
%’o,.- CLEAN! €‘@?°é
CPCB Water Laboratory (ANALYSIS REPORT) STd WARTRITAT (fa= @Wor 3iam)

Waste Water Samples for Physico-Chemical Analysis Report Yifaw-TRmafe ey faid & fore T-I'lf-‘ TC-7723

ULR No: TC772324500000226F

BDL : Below Deduction Limit ﬁ?ﬁ?ﬁtﬂﬁ:ﬁ%

Remarks (if any) : ,
Note: All the concentrations are expressed in mg/| except pH and Conductivity (umho/cm). Tie : Ui 9T TTeieaT (umho/cm) & 3ifaiad Tt Iigar /. A oo S TR § |

Statement &Y :
1. The results relate only to the samples tested. TRUTH $Had oiid T AT & Taifdd g
2. The report shall not be reproduced except in full without written approval of the laboratory q:Uf YU & sifafved yawmenen @ fafea er@:ha‘rrﬁﬁm 3T Bl &muﬁaﬁﬂﬁaﬁaﬁﬁ |
3. BDL & Test methods are mentioned on back side of this report. aﬁs"rwnﬁuﬁ&mﬁfﬂ 3T B Gﬁlﬁm‘m% |
4. Samples will be retained only for one Week after receipt of Report. G&ferd &W@T\_rlﬁ)fﬁ@aﬁ:ﬂf{m qﬁ@wmmwé‘rﬁ?@ar@a qi |

* END OF REPORT 3{T&T HHTGT *

Parameter Name Test Method Unit Limit of Detection Uncertainty of Measurment
pH APHA 4500 H+ - B, 23rd Ed.: 2017 2
coD APHA 5220 B, 23rd Ed.: 2017 mg/| 5
BOD APHA 5210 B, 23rd Ed. 2017, 4500 OC (5 days at mg/| 1

20C). IA - 3025 part 44: 1993 BOD (3 days at 27 C):

2017
TSS APHA 2540 D, 23rd Ed.: 2017 mg/| 10
NO2-N APHA 4500 - NO2, B 23rd Ed., 2017 mg/| 0.01
NO3- N APHA 4500 - NO3 D 23rd Ed.: 2017 mg/| 0.5
NH3-N APHA 4500 NH3-N- B & C, 23rd Ed.: 2017 mg/| 1

Analyst Supervisor & Reviewer Approved By (Lab InCharge)
Vijay Laxmi Syed M Bilal Dr. K. Ranganathan

Doc: CB/CL/QR/7.4/WWL-1 Issue No.:3 Revision No :3 Issue Date:19/02/2014 Revision Date: 18/09/2020 Page No.:2/2

This is a computer-generated Report. No signature is required. %Wmﬁlﬁﬁ YU 8. fhelt ger o1 sraxgerar gl 8.
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CENTRAL POLLUTION CONTRO

HEAD oﬂ%ﬁq & Proraie

Parivesh Bhavan, East Arjun Nagar, Delhi - 110032

Water Laboratory (ANALYSIS REPORT) STd WARTRITAT (fa= @Wor 3iam)
Waste Water Samples for Physico-Chemical Analysis Report Yifae I fagduo fad & ﬁ'l"'{ T-I'lf-‘

Samples Registration No. & Date '_ﬂﬁﬁ

: WATER/WW/2425/SR00151, 24/10/2024

Report No. & Date of Issue 3RSAT I TG SR} & B

: WATER/2425/WW/00226,04/12/2024

PEICIURRCAGIR) fafy
Analysis Request Division/Organization : RD Chandigarh Report sent to (Name & Address of Indentor) 3T RD Chandigarh
SFRYY THITT/TTS for e STt oY it (A wd )
Sample Details =TT fdaR0r Sample Matrix T Afcad : Waste Water
Sample Collected by : J. P. Meena,Deeksha Garg, Shubham, Date & Time of Sample Receipt 24/10/2024 12:38 PM
T THAT B aret BT A0 Armaan T UIe ot fafd vd v
Sampling Plan Preference Sample Analysis Period 28/10/2024 to 29/11/2024
THATHRO AT AT T & far dwor &Y eafy
Report Status Yard fRufa : Final
Sr.No Date of Sample FieldCode TKN TP
Collection AT ™A
AT TUGT DI
faty
1 23/10/2024 MSC-01 41 7.7
2 23/10/2024 MSC-02 7 1.3
3 23/10/2024 MDC-01 59 6.2
4 23/10/2024 MDC-02 13 1.3
5 23/10/2024 RCK-01 33 5.7
6 23/10/2024 RCK-02 13 3.1
7 23/10/2024 KRC-01 58 4.6
8 23/10/2024 KRC-02 10 5.3
Analyst Supervisor & Reviewer Approved By (Lab InCharge)
Vijay Laxmi Syed M Bilal Dr. K. Ranganathan
Doc: CB/CL/QR/7.4/WWL-1 Issue No.:3 Revision No :3 Issue Date:19/02/2014 Revision Date: 18/09/2020 Page No.:1/2

This is a computer-generated Report. No signature is required. %Wmﬁlﬁﬁ YU 8. fhelt ger o1 sraxgerar gl 8.
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K\ﬁm_iﬁ S .
Py— CENTRAL POLLUTION commoﬂ% weuuT e S
F———A HEAD OFFICE - DELHI
% i Parivesh Bhavan, East Arjun Nagar, Delhi - 110032
R
Water Laboratory (ANALYSIS REPORT) STd WARTRITAT (fa= @Wor 3iam)

CPC

Waste Water Samples for Physico-Chemical Analysis Report Yifae I fagduo fad & ﬁ'l"'{ :I'lf-‘

BDL : Below Deduction Limit ﬁ?ﬁ?ﬁmﬁ:ﬂ%

Remarks (if any) : ,
Note: All the concentrations are expressed in mg/| except pH and Conductivity (umho/cm). Tie : Ui 9T TTeieaT (umho/cm) & 3ifaiad Tt Iigar /. A oo S TR § |

Statement &Y :
1. The results relate only to the samples tested. TRUTH $Had oiid T AT & Taifdd g
2. The report shall not be reproduced except in full without written approval of the laboratory q:Uf YU & sifafved yawmenen @ fafea er@:ha‘r@ﬁm 3T Bl Wuﬁa@ﬁrﬂﬁaﬁaﬁﬁ |
3. BDL & Test methods are mentioned on back side of this report. &t S Td Td Uiefur fafd sem & sfd # fau e € |
4. Samples will be retained only for one Week after receipt of Report. G&ferd WW%@WWW qﬁ@wmmwé‘rﬁv@ar@a qi |

* END OF REPORT 3{TSHT HTIGY *

Parameter Name Test Method Unit Limit of Detection Uncertainty of Measurment
TKN 4500 Inorganic B Macro kjeldahl method, 23rd Ed.: |mg/I 1

2017
TP 4500 P D Stannous Chloride method as P, 23rd Ed.: |mg/| 0.1

2017

Analyst Supervisor & Reviewer Approved By (Lab InCharge)
Vijay Laxmi Syed M Bilal Dr. K. Ranganathan
Doc: CB/CL/QR/7.4/WWL-1 Issue No.:3 Revision No :3 Issue Date:19/02/2014 Revision Date: 18/09/2020 Page No.:2/2

This is a computer-generated Report. No signature is required. %Wmﬁlﬁﬁ YU 8. fhelt ger o1 sraxgerar gl 8.
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ST, L] FRyarS
p——% CENTRAL POLLUT
Q',_______f HEAD OFFICE - DELHI
14% ‘-:§ Parivesh Bhavan, East Arjun Nagar, Delhi - 110032
e CLEAN o

CPCB

ﬁa-ﬁsrm YINTRITET BIO-SCIENCE LABORATORY

Microbiological Analysis Report

TROL BOARD

TC-7723

‘{QT’I&IT\'W ULR No: TC772324200000150F

[N

. oK Em SR o #RA 3t aRtE
Report No. & Date of Issue
2. RU AR
(TSl T AT, FiaTgd AR 3R Td)
Report Sent To
(Name,Mobile no. & Address of Indentor)
3. T UolesRuT T 3R feie
Samples Registration No. & Date
4. f=dvoT SFRIY THFT/ATE
Analysis Request Division/Organization
5. TR o mar g
Sample Collected by
6. FTHEATHRUT Ao Wit
Sampling Plan Reference
7. TEAT IS @ fafy e e
Date & Time of Sample Receipt
8. =TT fa=eiyor fafy

Sample Analysis Period

BIO/2425/MB/00150,04/12/2024

DH of RD Chandigarh

BIO/MB/2425/SR00141,24/10/2024
RD Chandigarh

J. P. Meena,Pradeep Kumar, Rythym Aggarwal, Pankaj Saini

24/10/2024 13:15 PM

24/10/2024 28/10/2024

> Sample Details
10. HTAH NGT Matter
Name of the Project
11. o fafy Final
Report Status
SR. NO |Field Code Sample Matrix Date & Time of Parameters Result value Unit
Sample Collection
1 DSC-P Waste Water 23-10-2024 11:10 am  |Faecal Coliform 16*10713 MPN/100mL
2 DSC-P Waste Water 23-10-2024 11:10 am  |Total Coliform 16*10713 MPN/100 mL
3 DSC-Q Waste Water 23-10-2024 11:00 am |Faecal Coliform 54*10"3 MPN/100mL
4 |DSC-Q Waste Water 23-10-2024 11:00 am |Total Coliform 16*10"M MPN/100 mL
5 BSC-A Waste Water 23-10-2024 12:25 PM  |Faecal Coliform 24*10M1 MPN/100mL
6 |BSC-A Waste Water 23-10-2024 12:25 PM  |Total Coliform 351011 MPN/100 mL
7 BSC-B Waste Water 23-10-2024 12:30 PM  |Faecal Coliform 12 MPN/100mL
8 BSC-B Waste Water 23-10-2024 12:30 PM  |Total Coliform 12 MPN/100 mL
9 RSC-01 Waste Water 23-10-2024 02:20 PM  |Faecal Coliform 21*10"M4 MPN/100mL
10 |RSC-01 Waste Water 23-10-2024 02:20 PM  |Total Coliform 43*10M MPN/100 mL
11 |RSC-02 Waste Water 23-10-2024 02:15 PM  |Faecal Coliform 16*107M12 MPN/100mL
12 |RSC-02 Waste Water 23-10-2024 02:15 PM  |Total Coliform 16*10"12 MPN/100 mL
13 |KSC-01 Waste Water 23-10-2024 04:15 PM  |Faecal Coliform 17*10712 MPN/100mL
14 |KSC-01 Waste Water 23-10-2024 04:15 PM  |Total Coliform 16*10713 MPN/100 mL
15 |KSC-02 Waste Water 23-10-2024 04:10 PM  |Faecal Coliform 21*10M MPN/100mL
16 |KSC-02 Waste Water 23-10-2024 04:10 PM  |Total Coliform 35*10"M MPN/100 mL

* END OF REPORT 3T HHTIGT *

Remarks (if any) :

Statement :
1. o e wleror fae T T @ wlfer ¥ |

The results relate only to the samples tested

2.3 Ui &1 BIedr SR g et fopan wme | diefiet & wem mitieR) ot fofed Hedt & famm

The report shall not be reproduced except in full. without the written approval of the Competent authority of CPCB.

Analyst Supervisor, Reviewer & Authorized signatory DH Bioscience Laboratory

Dr. Aprna Sabharwal V. Himajwala Dr. Yashpal Yadav

Doc: CB/CL/QR/7.8/BL-1 Issue No.:04 Revision No : 05 Issue Date: 27/03/2014 Revision Date: 20/05/2022

Page No. : 1/2
%WW\T@H gid % ﬁﬁﬁm&ﬂﬂﬁ Wﬂﬁ% This is a computer-generated Report. No signature is required.

Printed on: 04 Dec 2024
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3.3 qteru Ruld & S 811 Y aRe @ U TTe d AT T S|
The sample will be retained for one week from the date of issue of this test report.
4. fe2amm forftre @ - @iEiua) <1.8 THTTH/100 THTE ST HRaT 3 |
Below Detection Limit (BDL) indicates <1.8 MPN/100 mL
Parameter Name Test Method Unit Limit of Detection |Uncertainty of Measurment
Faecal Coliform APHA, 24th Ed., 9221-E MPN/100mL 1.8 70-440 MPN\100mL @220
MPN\100mL
Total Coliform APHA, 24th Ed.,9221-A,B,C MPN/100 mL 1.8 100-710 MPN\100mL @280
MPN\100mL
Analyst Supervisor, Reviewer & Authorized signatory DH Bioscience Laboratory
Dr. Aprna Sabharwal V. Himajwala Dr. Yashpal Yadav
Doc: CB/CL/QR/7.8/BL-1 Issue No.:04 Revision No : 05 Issue Date: 27/03/2014 Revision Date: 20/05/2022 ‘

Page No. : 2/2
qﬁ@mﬁﬁﬁ gid % ﬁﬁﬁm&ﬂﬂﬁ Wﬂﬁ% This is a computer-generated Report. No signature is required.

Printed on: 04 Dec 2024
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# K CENTRAL POLLUT ROL BOARD
E——14 HEAD OFFICE - DELHI
i%% ‘-:§ Parivesh Bhavan, East Arjun Nagar, Delhi - 110032
|
e Sia-fa3I= WERTRITET BIO-SCIENCE LABORATORY

cPcB Microbiological Analysis Report TC-7723

‘{QT’I&IT\'W ULR No: TC772324200000141F

1. i g 3R TR $¥ Bt AR ' BIO/2425/MB/00141,30/11/2024
Report No. & Date of Issue

2. Wﬂa?ﬁﬂ%% . " DH of RD Chandigarh
@iTehd! BT T, TeTsd FaR 3R Ud)
Report Sent To
(Name,Mobile no. & Address of Indentor)

3. :rJ:LT.-T GoltepRuT T&T aﬁq ﬁ:{ﬁ : BIO/MB/2425/SR00139,24/10/2024
Samples Registration No. & Date

4. f=dvoT SFRIY THFT/ATE . RD Chandigarh
Analysis Request Division/Organization

5. TR o mar g . J. P. Meena,Deeksha Garg, Shubham, Armaan

Sample Collected by
6. FTHEATHRUT Ao Wit

Sampling Plan Reference

7. Wmﬁﬁﬁrqaw 1 24/10/2024 13:15 PM
Date & Time of Sample Receipt
8. T oy 3afey 1 24/10/2024 28/10/2024
Sample Analysis Period
9.
Sample Details
10. i 1 HT M : NGT matter
Name of the Project
11. o fafy : Final
Report Status
SR. NO |Field Code Sample Matrix Date & Time of Parameters Result value Unit
Sample Collection
1 MSC-01 Waste Water 23-10-2024 09:50 Faecal Coliform 92*10"9 MPN/100mL
2 MSC-01 Waste Water 23-10-2024 09:50 Total Coliform 92*10"9 MPN/100 mL
3 MSC-02 Waste Water 23-10-2024 10:00 Faecal Coliform 490 MPN/100mL
4 MSC-02 Waste Water 23-10-2024 10:00 Total Coliform 11%10"2 MPN/100 mL
5 MDC-01 Waste Water 23-10-2024 12:02 Faecal Coliform 21*10"8 MPN/100mL
6 MDC-01 Waste Water 23-10-2024 12:02 Total Coliform 17*10"9 MPN/100 mL
7 MDC-02 Waste Water 23-10-2024 11:50 Faecal Coliform BDL MPN/100mL
8 MDC-02 Waste Water 23-10-2024 11:50 Total Coliform 4 MPN/100 mL
9 RCK-01 Waste Water 23-10-2024 17:27 Faecal Coliform 16*107M13 MPN/100mL
10 |RCK-01 Waste Water 23-10-2024 17:27 Total Coliform 16%10"13 MPN/100 mL
11 |RCK-02 Waste Water 23-10-2024 17:18 Faecal Coliform 4.5 MPN/100mL
12 |RCK-02 Waste Water 23-10-2024 17:18 Total Coliform 4.5 MPN/100 mL
13 |KRC-01 Waste Water 23-10-2024 18:24 Faecal Coliform 92*10"M11 MPN/100mL
14 |KRC-01 Waste Water 23-10-2024 18:24 Total Coliform 16*10"M2 MPN/100 mL
15 |KRC-02 Waste Water 23-10-2024 18:30 Faecal Coliform 4 MPN/100mL
16 |KRC-02 Waste Water 23-10-2024 18:30 Total Coliform 14 MPN/100 mL
* END OF REPORT SRS TG *

Remarks (if any): ,

Statement :
10RO I T T T T @ Hea F |
The results relate only to the samples tested
2.3 Ui &1 BIedr SR g et fopan wme | diefiet & wem mitieR) ot fofed Hedt & famm

The report shall not be reproduced except in full. without the written approval of the Competent authority of CPCB.

Analyst Supervisor, Reviewer & Authorized signatory DH Bioscience Laboratory
Dr. Jaya Sharma , Swati Raina V. Himajwala Dr. Z. Changsan
Doc: CB/CL/QR/7.8/BL-1 Issue No.:04 Revision No : 05 Issue Date: 27/03/2014 Revision Date: 20/05/2022 ‘
Printed on: 30 Nov 2024 Page No. : 1/2

%WW\T@H gid % ﬁﬁﬁm&ﬂﬂﬁ Wﬂﬁ% This is a computer-generated Report. No signature is required.

54



PR g e
p——% CENTRAL POLLUT ROL BOARD
E—ﬁ HEAD OFFICE - DELHI
% - Oég Parivesh Bhavan, East Arjun Nagar, Delhi - 110032
22 | L
razmet Wg-fagIT YRTRITET B10-SCIENCE LABORATORY
cPcB Microbiological Analysis Report Te-rr23
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3.3 qteru Ruld & S 811 Y aRe @ U TTe d AT T S|
The sample will be retained for one week from the date of issue of this test report.
4. fe2amm forftre @ - @iEiua) <1.8 THTTH/100 THTE ST HRaT 3 |
Below Detection Limit (BDL) indicates <1.8 MPN/100 mL
Parameter Name Test Method Unit Limit of Detection |Uncertainty of Measurment
Faecal Coliform APHA, 24th Ed., 9221-E MPN/100mL 1.8 70-440 MPN\100mL @220
MPN\100mL
Total Coliform APHA, 24th Ed.,9221-A,B,C MPN/100 mL 1.8 100-710 MPN\100mL @280
MPN\100mL
Analyst Supervisor, Reviewer & Authorized signatory DH Bioscience Laboratory
Dr. Jaya Sharma , Swati Raina V. Himajwala Dr. Z. Changsan
Doc: CB/CL/QR/7.8/BL-1 Issue No.:04 Revision No : 05 Issue Date: 27/03/2014 Revision Date: 20/05/2022 ‘

Page No. : 2/2
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Annexure 11 1031

Item No. 04 Court No.1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1069/2018
(M.A. No. 1792/2018, M.A. No. 1793/2018, I.A. No. 150/2019 & I.A.
No. 151/2019)

Nitin Shankar Deshpande Applicant(s)

Versus

Union of India &Ors. Respondent(s)

Date of hearing: 30.04.2019

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

For Applicant(s): Ms. Ekta Sikri and Ms. K. Gayatri, Advocates

For Respondent (s): Mr. Rajkumar, Advocate for CPCB
Mr. Gigi C. George, Advocate for MOEF&CC
Mr. Dhruv Mehta, Sr. Advocate with Mr. Ashish
Wad and Mr. Sidharth Mahajan, Advocates

ORDER

1. The issue for consideration is effluent discharge standards for STPs
as laid down vide Notification dated 13.10.2017 by way of
Environment (Protection) Amendment Rules, 2017 against Serial No.

105 of Schedule-I to the Environment (Protection) Rules, 1986.

2. Vide order dated 21.12.2018, this Tribunal noted that untreated or

partially treated sewage is a major source of pollution in the country.
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The Hon’ble Supreme Court in the case of Paryavaran Suraksha

Samiti & Anr. Vs. Union of India & Ors.! directed taking of steps so

1032

that huge gap in sewage generated and treated is bridged.

3. The Tribunal also noted that the proposed standards as per Draft
Notification dated 24.11.2015 issued by Ministry of Environment,
Forest & Climate Change (MoEF & CC) are sought to be diluted by

the impugned Notification as follows:

4. The Tribunal also noted that the relaxed standards will deteriorate

the water quality and degrade the environment and be a retrograde

Sr. Parameters olid Draft MoEF& CC
No. Norms Norms Notification
1986 Nov., 15 October 2017

1. Biochemical <30 <10 <30 and <20
Oxygen Demand o
(BOD) (mg/1) (metro cities)

2 Chemical <250 50 No limit
Oxygen Demand
(COD) (mg/])

3. Total Suspended | <100 <20 <100 and <50
Solids (TSS) (metro cities)
(mg/1)

4. Total Nitrogen <100 <10 No limit
(mg/1)

S. Ammonical <50 <5 No limit
Nitrogen (mg/1)

6. Total No limit No limit No limit
Phosphorus
(mg/1)

7. Fecal Coliform No limit <100 <1000
MPN/100 ml

1(2017) 5 SCC 326

o7
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step. The dilution will also affect the human life and the water quality

of the rivers.

Accordingly, the Tribunal constituted an Expert Committee
comprising the nominees from IIT Kanpur, IIT Roorkee, NEERI and
CPCB which was to give its report after examining the best available
technologies and best practices and after referring to the Experts
study on the subject particularly CPCB Report on “River Stretches for
Restoration of Water Quality, 2014-15” and the order of this Tribunal
on the subject of polluted river stretches dated 20.09.2018 in Original
Application No. 673/2018 in the matter of News item published in
“The Hindu” authored by Shri Jacob Koshy titled “More river stretches
are now critically polluted : CPCB”. The Tribunal also directed stay of
operation of the impugned Notification and application of pre-revised

standards till further orders.

Accordingly, report has been received from CPCB vide e-mail dated
30.04.2019 forwarding the Expert Committee report. The report
noted the current status of water quality of rivers which flows in India
and the fact that 351 river stretches out of 323 rivers were polluted.
There was need for revised standards for BOD and COD with a view
to protect the water quality of the rivers/streams. There was also a
need for revised standards for TSS, for Nitrogen (Ammonia & Nitrates)

and Phosphorus and for Fecal Coliform.
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The Committee while discussing the need for revised the Standards
for BOD and COD observed that:

“Inclusion of COD in sewage discharge certainly offers
advantages in terms of early diagnosis on functioning of STPs
and thus helps in resorting immediate measures/ corrective
actions. This is because analysis of COD is completed within
5 Hours as against 5 days at 20°c or 3 days at 27°C for BOD
(Sawyer & Mccarty, V. Edition). Moreover, if Government
wishes to regulate STPs across the county through online
monitoring system in future, inclusion of COD in Discharge
Standards will prove beneficial for the reason that COD
sensors are quite reliable and readily available in Indian
market, however the same is not the case with BOD sensors.
Thus, from regulatory point of view also, COD is an important
parameter and needs to be included in sewage Discharge
Standards.”

While discussing the need for revised standards for TSS the
Committee has observed that:

“ The Microbial quality of wastewater could be linked with
the TSS concentration. The larger the Suspended solids, the
larger shall be the presence of bacteria, protozoa and viruses.
High TSS wastewater cannot be easily disinfected, as the
suspended particles “hide” these microorganisms and also

react with chemical disinfectants.”

Further the committee observed:

“A well designed and operated conventional sewage
treatment system such as activated sludge process can meet
20 mg/ L effluent TSS discharge standards. Many STPs bases
on secondary wastewater treatment all over the globe are
able to achieve 10-20mg/L. TSS without any tertiary

treatment.”
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Further with regard to the need for revised standard for Nitrogen
(Ammonia & Nitrates) and Phosphorus it has been elaborated by
Committee that:

“Nitrogen and phosphorus in all forms are major rate limiting
elements essential for the growth of alage and other
vegetation in water bodies leading to a state -called
eutorphication. The greenish color water with large vegetation
growth is common sight for not only lakes and ponds but also
slow moving rivers.

Eutrophication arises from the oversupply of nutrients (N &
P), which leads to overgrowth of plants and alage.
Degradation of dead alage and plants by microbes consumes
dissoloved oxygen in the water, thereby creating the state of
hypoxie.

Eutrophication leads to many problems related to water
quality:

e Large Dissolved oxygen variation leads to fish kills

e Filling the water body with dead algae and other
vegetation.

e Decomposition of dead algae and vegetation at the
bottom causing oxygen depletion and further release of
nutrient.

e Release of algal toxins and odors causing substances
make the water unsuitable for human and animal

consumption.”

The Committee has also observed that:

Due to the absence of dilution and worsening of our rivers
and lakes, it is necessary to move towards nutrients (nitrogen

and phosphorus) regulations in water bodies.
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The Committee while discussing the revised standards for Fecal

Coliforms observed:

“As per "Houses and Household Amenities, Latrine Facility,
Census of India - 2011, Registrar General and Commissioner,
India” available at http:// censusindia.gov.in/
201 1census/hlo/ Data sheet/ India / Latrine. Pdf; Out of 7.9
Crores Urban Households (UHH), nearly 1.7 Crores UHH (i.e.
20 %) lacks adequate sanitation. At the same time more than
5 lakhs villages in the country are now open defecation free
(ODF) (https:// sbm.gov.in/sbmdashboard / ODF.aspx.)
Although rural parts are covered through sanitary toilets,
effluent from septic tanks from newly built 9.2 crores toilets
across the country is unavoidable. This may pose very high
health risk owing to the fact that "Sanitation" including
collection, conveyance and treatment is either absent or
inadequate in such areas. Relaxing FC pose risk to
downstream cities/town/villages that rely on drinking
water source on same water body in case of rivers. It
appears quite reasonable to say that FC Standards be
prescribed to 100 MPN/100 ml. considering its impact
on human health in general and readiness of Indian
wastewater sector to handle the same (Recommended
value of FC in CPHEEO Manual, 2013 is MPS230/100
ml.). (emphasis added)

Hence, CPHEEO 2013 recommended the following guidelines

for treated sewage discharge into surface water which after

some travel may join a drinking water source to be used
as _source of supply for drinking water as given in
following Table 5.20

Table 5.20 Recommended Guidelines for Treated Sewage if
Discharged into Surface Water to be used as source of

Drinking Water.
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Parameter MoEF Standards (A) | Recommended
Values

BOD, mg/L 30 Less than 10

SS, mg/L 100 Less than 10

TN, mg/L 100 Less than 10

Dissolved P, |5 Less than 2

mg/L

Faecal Not specified Less than 230

Coliforms,

MPN/ 100 mL

(A) General Standards, Environmental Protection Rule, 1986

& as authorized by PCB

* In order to achieve the above values, the treatment process
would need to be designed for nutrient removal in addition to
the conventional BOD and SS removal. It has also been
reported that if the nutrients were removed to the levels
mentioned in Table 3.20, then the amount of chlorine

required for disinfection would be less at about 5 mg/ L

Considering aforementioned analysis, the Chairman_ CPCB

directed _all State Pollution Control Boards to make it

mandatory for local bodies to set up sewerage systems for

treatment and disposal of sewage to meet the prescribed
standards ie., pH 6.5-9, BOD (mg/L): Not more than 10, COD
(mg/L ): Not more than 50, TSS (mg/L) : Not more than 20,
NH4-N (mg/L): Not more than 5, N-total (mg/L) Not more than
10 ,Fecal Coliforms (MPN/100 ml) Less than 230. The

details are provided in Annexure 1.”

The report further mentions that the stringent standards in terms of

Draft Notification dated 24.11.2015 are not only economically viable
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and technically feasible, the cost will not be significantly high. In this

regard, it was observed:

“7.0 ECONOMIC VIABILITY & RESOURCE POSITION

1. For Nitrification (Conversion of ammonia to nitrate), 20-30%
larger aeration tanks are required with additional 40-50 %
aeration demand. The Total capital and O&M cost of the
system increases by 10-20 & 5-10 % respectively.

2. For further removal of nitrate from wastewater,
denitrification (conversion of nitrate to Nitrogen gas) is needed
by additional anoxic tank in the system. The capital cost
further increases by 5-10 %. Nevertheless, denitrification gives

25 % oxygen credit which reduces 25 % aeration requirement.

3. Finally, overall capital and operational cost implications for
achieving standards for metropolitan and class-I cities shall
be 20-30 %.

4. Typical total unit costs for wastewater treatment based on
experience gained in Western Europe and the USA is
presented in Figure XX (WHO/ UNEP 1997), The total unit cost
for secondary treatment (BOD < 20-30 mg/L, & TSS < 50-100
mg/L) varies between 1.5-2.0 US$/m3, while for tertiary
treatment (BOD, TSS & TN < 10 mg/L) it is 2.0-2.5 US$/m3.
The additional burden is approximately 25-33 % which

matches with Indian experience as well.

5. In recent years, many STPs are constructed based on
effluent BOD, TSS & TN < 10 mg/L) and all the well operated
and maintained STPs are providing the desired effluent
quality. Some of these STPs are monitored by lUT Roorkee in
recent years under several research projects and NGT reports.
The performance evaluation results for 20 MGD Nilothi STP, 20
MLD Pappan Kalan STP, 15 MLD Delhi Gate STP and 5 MGD
Kapashera STP of Delhi submitted to NGT alongwith 3.0 MID
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STP, Rishikesh, 1 MGD STP, Delhi, 27 MGD STP, Haridwar
etc., monitored under various research projects is attached as

Annexure 3.

6. CPCB has also conducted study on technological
achievability of proposed standards. Delhi Jal Board has
installed and commissioned 04 STPs on advanced treatment

technology along with coliform reduction facilities.

7. In addition, the following STPs all over India are producing
the desired quality: 1.5 MLD STP, Cubbon Park, Bangalore,
2.0 MLD STP, Pahalgam, 3.5 MLD STP, Tapovan, Rishikesh,
4.0 MLD STP, IIT' Madras, 12.5 MLD STP, Tonca, Goa, 15.0
MLD STP, Gorakhpur, 17.3 MLD STP, Zirakpur, Punjab, 18
MLD STP, Sarai, Haridwar, 20.0 MLD STP, Hyderabad, 20.0
MLD Sangvi, Pune, 30 MLD STP, Hyderabad, 37.5 MLD STP,
UP Housing Board, Lucknow, 40.0 MLD Kharadi, Pune, 40.0
MLD STP, Hubbali, Karnataka, 45 MLD STP, Mundhwa, Pune,
50 MLD STP Kalamboli, Navi Mumbai, 54 MLD STP, Noida,
55.0 MLD, Singanpure, Surat, 56 MLD STP, Indirapuram,
Ghaziabad, 68.0 MLD STP, Dehradun, 100 MLD STP, Vashi
Navi Mumbai, 130 MLD STP, Nagpur, 137 MLD STP, Greater
Noida, 245 MLD STP Indore, etc.

8. In practical experience with actual tendered cost, the
experience has been quite differing. Many tenders based on
old and less stringent quality standards have been awarded
at much higher per MLD cost as compared to STPs having
more stringent standards. Plus on a long term basis, new
technologies have lower life cycle costs. Other factors which
are encouraging most corporations and contractors to adopt
new technologies are more compact designs, less land
requirement, less construction time, better material of
construction, less maintenance cost, automation and less
dependency on expensive trained manpower to operate plants

in remote locations.”
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9. Accordingly, the Committee further observed that:

“e The new stringent standards are devised considering the
deterioration condition of water bodies and unavailability of
adequate dilution water in our water bodies. If not stringent
quality standards are not implemented then in the coming
future with more population burden on rivers, situation will
further deteriorate.

e The greatest benefit of these standards is to achieve all
purpose non-portable reuse quality effluent. Each STP is to
be treated as a source of water for reuse and recycling,
helping in mitigating drought/ climate change in the country.
It will also reduce exploitation of groundwater reserves and
dependency on rainfall which has become quite
unpredictable in the past few years. Climate change is a
reality that should be addressed and adopted for in the
coming future. It will go a long way in reducing agricultural
dependency on bore well water.

e Iftreatment of wastewater is not carried out with intention
of reuse and recycle expenditure on conveyance/long
distance transport of water/sewage will be much higher.
Even as on toady in many cities cost of conveyance of water
is much higher than the treatment of sewage to make it fit
for most uses including domestic uses. For example the cost
of transporting water from Narmada to fulfil water supply
needs of Indore city (approximately @ Rs. 20/cum) is much

higher than the cost of treating sewage to tertiary level.”

In view of above and severity of depletion of aquatic resources vis-a-
vis the financial aspects related to conveyance and treatment of
water/sewage the committee recommended that the effluent

discharge for STPs to be as follows:

10
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SL

Industry

Parameter

S

Standards

(Applicable to all mode of disposal)

Sewage
Treat-
ment
Plants
(STPs)

4

Mega and
Metropolitan

Cities

Class I

Cities

Others

Deep
Marine

Outfall

pH

5.5-9.0

5.5-9.0

5.5-9.0

5.5-9.0

Bio-
Chemical
Oxygen
Demand

(BOD)

10

20

30

30

Total
Suspende
d Solids
(TSS)

20

30

50

50

Chemical
Oxygen
Demand

(COD)

50

100

150

150

Nitrogen-
Total

10

15

Phosphor
us-Total(
For
Discharge
into
Ponds,
Lakes)

1.0

1.0

1.0

Fecal
Coliform
(FC) (Most
Probable

Desireable-

100

Permissible-

Desireab
le-230

Permissi

Desireab
le-1000
Permissi

ble-

Desirable-

1000

Permissibl

11
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Number 230 ble-1000 | 10,000 e-10,000
per 100
mililiter,
MPN/ 100

ml

Note:

(i) Mega-Metropolitan Cities have population more than 1 crore,
Metropolitan Cities-Population more than 10 Lakhs and Class-1
Population more than 1 Lakh.

(ii) All value in mg/ 1 except for pH and Fecal Coliform.

(iii) These standards will be applicable for discharge into water bodies
as well as for land disposal/ applications.

(iv) These Standards shall apply to all new STPs for which construction
is yet to be initiated.

v) The existing/under construction STPs shall achieve these
standards within 07 years from the date of notification.

(vi) In case where the marine outfall provides a minimum initial dilution
of 150 times at the point of discharge and a minimum dilution of
1500 times at a point 100m away from discharge point, then norms
for deep sea marine discharge shall be applied.

(vii)  Reuse/Recycling of treated effluent shall be encouraged.

(viii)  State Pollution Control Boards/Pollution Control Committees may
make  these norms more stringent taking into account the local

conditions.

10. We have heard Learned Counsel for the parties.

11.

Learned Counsel for the applicant submits that while the Expert
Committee is fully justified in suggesting parameters as per its report
for Mega-Metropolitan Cities, there is no justification for different and
diluted standards for Class-I cities, Other cities or Deep Marine
Outfall and to that extent the report of the Expert Committee fall

short of the required scientific logic and database. While

12
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recommending the diluted standards for Class-I cities, Other cities or
Deep Marine Outfall the Committee has not given any explanation
with regard to the existing pollution load in these areas, the available
systems in place, the efficacy of the systems in terms of meeting of
norms, the population impacted by deteriorating water quality and
likely consequences on health of people if these diluted norms are
permitted. There is no scientific justification offered for diluting the
norms for these areas in which the majority of country’s population
resides. Also such standards we feel must apply not only to new STPs
but also to the existing ones. Further, there is no justification for

non-application of such standards for seven years for existing STPs.

Learned Counsel for CPCB and interveners are unable to justify
dilution of standards for areas other than Mega Metropolitan Cities or

for existing STPs.

We find that there is no justification for diluted standards for areas
other than Mega and Metropolitan Cities. The water quality standards
are required to be same for the population of major cities or other
cities. No justification has been shown for different standards for
persons living in cities other than Mega and Metropolitan Cities.
Major population of this country will be affected by diluted standards
and only persons in Mega and Metropolitan Cities will have
comparatively better standards without any valid reason or

distinction. We may note that filters, UV filters etc. are facilities

13
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mainly available in major cities and not in smaller cities or villages

where the standards are proposed to be diluted.

Accordingly, we accept the report of the Expert Committee with the
modification that the standards recommended for Mega and
Metropolitan Cities will also apply to rest of the country. We also
direct that the standards will apply not only for new STPs but also for
existing/under construction STPs without any delay and giving of

seven years time stands disapproved.

MoEF & CC may issue an appropriate Notification in the matter

within one month from today.

The Application is disposed of.

Adarsh Kumar Goel, CP
K. Ramakrishnan, JM

Dr. Nagin Nanda, EM
April 30, 2019

Original Application No. 1069/2018
SN
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Annexure 12
Re: Fwd: Providing data related to Hon'ble NfonSer in OA No. 606 of 2018

rhythm.aggarwal87@gmail.com
Mon, 09 Dec 2024 4:59:11 PM +0530

rh

To "Narender Sharma" <narendersharma.cpcb@gov.in>

Cc "Ritu Pachori" <ritu.pachori@gov.in>, "Dharmendra Kumar Gupta"
<gupta.dharmendra@gov.in>, "R D Chandigarh,CPCB" <rdchandigarh.cpcb@gov.in>

Tags Not in Contacts
Sir,
The observations/ suggestions are as follows:

Pg 5. Table 1 — The installed capacities of STPs mentioned are correct.

Pg 6-7. Table 2 — The sludge generated from STP Kishangarh is being filled in a low lying area. Sludge from STP
Raipur Kalan — II is being given to farmers. The sludge generated from STP Maloya is sent to STP Diggian for
preparation of Class A sludge.

Pg 8-9. Table 3 and Table 4 - Variation in results has been found in the duplicate samples given to the STP authorities
during the date of monitoring.

Pg 9. Table 5 — the operating capacities of STPs should be taken as monthly average instead of intake for the day of
monitoring. The average flow in STPs for the months of October and November is given below. Accordingly, the
gap mentioned at para 3.1.1 may be updated.

S.No. STP Capacity Utilization Utilization Utilization
(October) (November) Capacity

1 Diggian 135 MLD 1203MLD | 1295MLD |

2 Kishangarh 2 MLD 1.0 MLLD 1.0 MLD

3 3 BRD 50 MLD 46.3 MLD 46.0 MLD

4 Raipur Khurd 9 MLD 8.1 MLD 8.0 MLD

5 Maloya 225MLD | 18.0 MLD 18.4 MLD

6 Dhanas 7.5 MLD 4.2 MLD 4.3 MLD

7 Raipur Kalan-I 22 5 MLD 20.1 MLD 20.1 MLD

8 Raipur Kalan-II 5 MLD 1.0 MLD 1.0 MLD

*Remark — It may be recorded that the total treatment capacity of STPs in Chandigarh is more than the sewerage
generated. Thus it is more than 100%.

Pg. 10 at para 3.1.2 — For treatment of sewage generated from the Faidan village, the Chandigarh Administration has
initiated action for collection of sewage which can be treated in nearby STP. Demolition proceedings have been
initiated for removal of unauthorized structures falling in line of sewerage channel to be laid in that area. Also,
feasibility of alternate sites and installation of modular STP is being explored.

Regards
Dr. Rhythm Aggarwal

Assistant Environmental Engineer 70
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Chandigarh Pollution Control Committee

On Mon, Dec 9, 2024 at 8:09 AM Narender Sharm

0

4

narendersharma.cpcb@gov.in> wrote:
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Annexure 13
Fwd: Providing data related to Hon'ble NGT Tﬁﬂ:r OA No. 606 of 2018

Vivek Pandey <cpcc-chd@nic.in>
© Wed, 04 Dec 2024 3:29:49 PM +0530

To "Narender Sharma" <narendersharma.cpcb@gov.in>, "Narender Sharma"
<narendersharma.cpcb@nic.in>

Respected Sir,

Kindly find the attached data submitted by MCC as required by the NGT Committee w.r.t. O.A. no. 606/2018.

Regards
CPCC

From: "oi swm2024" <oi.swm2024@gmail.com>

To: "Vivek Pandey" <cpcc-chd@nic.in>, "pandey vivekcpcc" <pandey_vivekcpcc@rediffmail.com>,
vivekpandey29@gmail.com, "rhythm aggarwal87" <rhythm.aggarwal87 @gmail.com>

Cc: commisionermc@gmail.com, commmcchd@gmail.com, "AMIT KUMAR" <comm-mcc-chd@nic.in>,
chiefenggmcc@gmail.com, "INDERDEEP KAUR" <mohmcc-chd@nic.in>

Sent: Wednesday, December 4, 2024 3:19:14 PM

Subject: Providing data related to Hon'ble NGT mater in OA No. 606 of 2018

In reference to the data requested by the team constituted by Hon'ble NGT alongwith officials of CPCC related to Solid
Waste Management. Please find attached herewith data (as PDF) alongwith all annexure (as google drive link) for your
kind information and further necessary action please.

Regards,

E Annexures.zip

© 1 Attachment(s) * Download as Zip

NGT Matter in OA No. 606 of 20... .pdf
14.3 MB O
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Frem

The Commissioner,
Municipal Corporation,
Chandigarh

Ta

The Member Secretary,

Chandigarh Pollution Control Commitiee,
Chandigarh

To be mailed on cpce-chd@nic.in
pandey vivekcpco@rediffmail.com
rhythm.aggarwal87 @gmail.com

Memo No., Z |6

Dated Chandigarh the: % !‘}E: gy_

Sub: Providing data related to Hon'ble NGT mater in OA No. 606 of 2018

In refarence to the data requested by the team constituted by Hon'ble NGT
alongwith officials of CPCC related to Solid Waste Management. Please find enclosed

herewith data alongwith all annexure for your kind information and further necessary action

please,
G sioner,
DAS- All Annexure & mailed also Municipal Corporation,
klhandigarh%‘__,
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Municipal Corporation Chandigarh
Data related to Hon’ble NGT Matter in OA No. 606 of 2018

Table of Contents
City Level Detaila:.

MRF cum GE'-IIJEIEI: Transfer Statlon cum MRF, Sector 25, Dadu Mﬂjl‘ﬂ Cl’mnd.tga.rh

P
1. -
2.  MRF cum Garbage Tranafer Station, Industrial Park, 3BRD, Chandigarh,........covnrrons 4
3.  MRF cum Garbage Transfer Station, Industrial Area Phase-1, Chandigarh ... B
4.  Solid Waste Proceszing Plant (RDF), Sector 25, Chandigarh. ..o i B
5. CaD Waste Processing Plant, Industrial Area Phase 1, Chandigarh.. ooesmsssisanisissies 11
6.  Bio-methanation Plant, § TPD, Industrial Area Phase 1, Chandigarh. ... 14
T. Wet Waste Procesaing Plant, Dadu Majra, Chandigarh .....cccoceenisenmmrmssssssssrsesrnsmss 15
& Horticulture Waste Processing Plant, 3BRD, Chandigarh... oo riemmmmmminsrivesssssmsssasriress 1T
9. Fresh Waste Dump, Sector 38, Chandigarh ... 18
City Level Details: “
I l'IE:;. Particulars = ' I. Details
Catchment area af the f#ﬂ.‘lhl}" S
1 (Chandigarh) A R
r g ,I oy - Waste Generated
ol Farg in TFD
Total waste generated [TPD) in the= 7 - | f—r—r -
b " .F||:|r 2023 — Max 2024 S48
catchment area of the facility. Apr 2024 - Nov 2024 [up a
ta 25 Nov, 2024) '
Period Waste Collected
lin TPD]
- ol B w“ﬂ“ﬂﬂ“ﬂﬁtﬁﬂjg‘ the Apr 2023 — Mar 3024 548
R ’ Apr 2024 - Nov 2024 jup s
to 25 Nov, 2024 *
Gap in generation and collection of the
% | te: No Gap
Period Waste Processed ||
= Total waste proceased [TPD} in the Apr 2023 — Mar 5094 {ml;;ﬂl
catchment aren of the faeility. AL L - (
Apr 2024 — Nov 2024 (up R
to 25 Mow, 2024)
»  Machinery to sepregate mixed waste has
been installed on 1-Deec-24 and iz in
G | Gap In Collection & Processing trialfstobilization phase. This machine
will (il the need o segregate the mixed

|
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- wAOH ceEMLC
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waste collected and assist in 100%
processing of derived segregated waste
in its resjective plants,

& In aclidition,there i & gap of 4-5 TPD of
dry waate {comprising seat covers, anfas,
mattreas, hedshests el processing, Tnl
fill this gop MCC is in the process of
installation of dedicated shredder.

1. MRF eum Garbage Transfer Station cum MRF, Sector 25, Dadu Majra,
Chandigath ==
A— — - Waate Tranaferred
. Period [iiﬂ TPD}
| s vy, Proceeed v e [ Apr 075 — piar 3004 85
iy - Apr 2024 — Nov 2024 (up B
e to 25 Mow, 20294) -
2 | Gap in collection and processing i Mo Gap
3 | Pracesa Flow Chart . Attached at Annexure A
Method of treatment (o process )
the wastle. =4 )
* Organic material (Wet Waste| Material Recovery Facility eumn Garbage Translerred
4 * Inerts Station (semi-automated)
» RDOF it }
» Other
HEE;. Plant machinery E Capacity Capacity |
1 DG St o1 5HP: | 62.5 KVA
Lenpgth:
25.15
| 2 Conveyer Belta O s o -
1.5
Meter
| Liat of the plant and machinery 5 Eleectric Moo i gzl o1 HP 2
E. | installed aleng with the capacity conveyor Beli ) 5
nne
and motor HE. 4 | Statle ':;'%'E;'““‘“W oa | 1MKva | " in8
I -
; i L 8T
a8 Container 20 Cum 0dE - " [ Em -
| wolume]
I 20 Ton
Hook Loader (Tata |
L 03 180 HE peT [
Truck] Eantainer
Action plan te addrese the Gap
for processing 1009 waste along Mot B TR
B | with provision made in ihe i :q“l'm
| budget. o e L —
¥ | Copy of LTE and CTO, | Anoched al Annexure 1
Total monthly —pawer | g i . i
y : Clectricity s shared withe Garbage ' Processing Plant,
B [ennmanipin along  WIth | g0 25, Chandigarh, Details attached at Annexure 2 ]
Electricily Bills. e

..... MRt
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I | _ | = ‘Wel Wastic senl wet processing plant
o Ly Waste [Non-Kecyclable) sent to RDF plant
' o Dy Waste (Reoyclable) is auctioned centrally af
P i iTs o f izl Arca Ph il
Deetaidls of the moterial recovered E::E;_;;Jmurd;:ﬁﬂri:ﬂ;'m Fra. Fhase. | ol
9| and disponcd offsent o vrious | SO LT et 1o authorised processing
! plant (Details attached at Annexuare 4.1)
s Domestic Hazardous waste is sent to authorised
processing plant [Detadls attached at Annexure
| 4 X
| + Wel Waste sent wet processing plant
Dy Waste {Non-Recyclable] sent to RDF plant {
= [y Waste [Recyelable) is auctioned centrally at
Final destination of each GTS cum MEF, Industrial Area Phase 1 {Detalls
10 component of waste along with a@ttached at Annerure 3}
relevant documents for validation | « Sanitary waste is sent to authorised processing
of the data. plant [Details attached at Annexure 4.1)
« Domestic Hazardous waste fs sent to authorised
processing plant [Details attached at Annexure
4.3
Copy of the Helf Yearly Reports :
Annexure
' | for 2023-2024 and 2024-2025 Adfuched % v
Envirenmenial statement Form-V -
12 | for 2023-3024 and 2024-2025 | g gt
o 1
E T il i
i ;ﬂMMFSSIﬂHEH
MICIPAL CORPORATION
CHANDIG A5 H E
]
[
Page 3 of 18
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I e =
/ 2. MRF cum Garbapge Transfer Station, Industrial Park, 3BRD, Chandi
. Waste Transferred
Period !
Total waste processed In th lin TPD)
U | acitig B0y, e T | [ Apr 3033 - Mar 2024 53
: Apr 2004 — Nov 2024 {up 58
b T TR NPT o 25 Moy, 20524]
| 2 | Gap in collection and processing. | ~  MNoGap
|3 Process Flow Clyart =  Ahtached ar Annexure A =
Method of veatment 1o proccss
the waste,
4 | * Organic material [Wet Waste| Material Recovery Facility cum Garbage Transferred
= Inerts Station [scmi-automaled|
« RO
* Other .
& Qty. Total
He. | Plant mochinery (Ho.) Capacity Capacity
' | G Set a1 EH.F 63.5 KViA
Length:
25.15
meber
i@ Carveyor Belts oz Breath: .
1.5
. Meter |
List of the plant and machinery 2 Electric Metor in * [ o L HP N |
5 |instalied along with the capactty (|7 | conwveyor Belt : —
and motor HP. 1 Tars
4 Stmtic Compeotar o4 11 KVA in B
Ho howurs
: 16 MT
s | contilner20Cum | o8 ; e el ||
ymfumes|
20 Ton
B Tl md&]r [t 03 180 HP lper
. coplainer
Action plan wo address the Gap
for proceasing 100% waste aleng ired
B | with provizion made in the s ke
budget.
7 | Copy of CTE and CTO. Attached at Annexure
S. No. | Month I KWH Consumption
1 Apr-23 4320
2 May-23 680
4 Jun-23 5400
E Jul-23 SEOD
Total monthly power 5 Aup-23 ! SEE0
8 | consumption along with & | Sep-23 ) OO0
Elcctricily E3lls, T Dut-23 By
B Mov-23 2760 :
9 Deg-23 400
10 Jan-24 3 BO40
11 Fel-24 6120
12 Mar-24 SEED

Page 4 of 18 _ _!_r)_/
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_kd ] Aprad G480

14 May-4 T80

| 16 Jun 24 7920

16 -..|1.|.| E-TI 79640

L7 .H.I.J.g-ﬂﬂ- BEOg

1B Bep-241 G320

| 19 Diet-24 B B
20 Mow-24 Bill rniot received,

Details of the matenal recovered

« Wt Waste sent wet prm:i:aaLng plant
«  Dry Waste {(Non-Recyclable) sent to RDF plant '

« Dry Waste [Recyclable] is auctioned centraily at
0TS cum MREF, Industrial Area Phase 1 (Details

hed at Annexurs B)
9 | and dizposcd offsent to various Lo : i .
: : «  Sanitary wasie 15 sent o authorsed processing
thorized v
VAR Wb plant [Details attached at Annexure 9.1)
» Domesilc Hezardous waste is sent to authorised
procesaing plant [Detadls attached at Annexure
0.2}
Wet Waste sont wet processing plant
Ory Waste (Mon-Beciyelable) gent to BRDF plant
Dry Weaste [Recyclable) = auctioned centrally atl
Final destination of each GTS eum MREF, Industrial Area: H:gaae 1 [Decails
10 component of waste along with attached at Annexuare 8)
relevant documents for validation = Banifary wasle is sent bo ﬂﬂﬂiuﬁﬁﬁd processing
of the data. plant [Detadls attached at Annexura 9.1)
= Domestic Hazardous waste is sent to authorised
processing  plant (Detallz arta:heﬂ ‘at Anmewurs
s - . il
Copy of the Half Yearly Reporis
1 | for 2023-2024 and 2024-2025 | e s sl
Environmental mah:ment Form-¥ .
12 | for 3023-2024 and 2024-2025 i P
i ] il |
' COMMISSIONER
MUMICIPSL CORPORATION
ANDIGA - . ']
Mk 4:.&2.
i
|
}
1
Page 5 of 18 :
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3, MRF cum Garbage Transfer Station, Industrial Area

1054

Phase-1, Chandi

| Whaste Transferred

Periodd : {in TPD)
; | Total wastc processed in the ||- Apr 202 Mar 2004 | AR
s Al Apr 2024 — Nov 2024 (up | o
i = le 25 Moy, 2024) |
2 | Qapin collection and processing. | Mo Gap
3 | Process Flow Chart T Atlached at Annexure A
Method of treatment to process _z
the waste, .
« Organic material (Wet Wasate] Malerial Recovery Facility cum Garbage Transferred
* I+ Inerts Station [semi-sutomated|
+ RDF i
e o Total ||
HEn.. Plant mm_l{iﬂu'f ﬁ?l Capaclty Capecity
1 | DG Set ol S5HP | 62.5KVA
Length:
25.15
2 Conveyor Bels oz EI-T:::J;:
| | 1.5 | I
Meter
| List of the plant and machinery 3 Electric Motor in az L HP
& |instalied along with the capacity conveyor Helt -
and motor HE, 1 Static Cwﬂrl-]_ﬂ!l.‘-tﬂl- ol = [“'J'nms
26 hours
y 16 MT
5 | Container 20 Cum | 08 . [“F'ﬂ";“'“
volitme)j
: . 20 Ton
5 Heolo mdnr [Tata 03 180 HP i
i i} COMntainer
Action plan to address the Gap
for processing 100% waste along .
S | with provision made in the Pt Regquired
budget. R L I
7 | Copy of CTE and CTO. Attached at Annexure 11
&. No. Month KWH Consumption I
1 Apr-23 4560
2 May-23 5760
|3 Jun-23 a0
4 1-23 G240
Total monthly power —i s
8 | consumption along  with ) Bl
Electricity Bills, & Sep-23 5640
T Oct-23 8120 ol
B ) HOwES S850
|9 | Decas 6480
b lan-t H9E0
! || Y Fel-2| 5640

el W
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Detaila of the material recovered

12 | Moar- 24 BFE0

EN Aprat 6240

4 | Moy -2 Ta20

15 |  Jun-24 TOBD

16 Juil-29 7200
17 | Aug 6EI0

18 Sep1 G360

| o 5G40

_'.!_l:J_ Moy 24 ¥ i Bmm—;&&u

Lqu;J' of elect |""|-l:_:'!_t_1r bille attached ot Annexure 12

Wet Waaste sent wet processing plant

Dry Waste (Nen-Recyclable) sent 1o RDF plant

Dry Waste |Recyclable| is auctioned centrally at
GT3 cum MEF, Industrial Area Phase 1 [Details

9 |and disposed offsent to various attached i .n.n.m_mura 13.1 & 13.3)
consumers, authorized users. * Sanitary waste is sent to suthorised procesaing
plant (Details attached at Annexure 14.1)
= Domestic Hazardous waste is sent to authorised
processing plant [Details attached at Aancemurc
] 14.2)
= Wt Waste sent wel processing plant
=  Dry Waste [Non-Recyelable] sent to RDF plant
| = [Dry Waste (Recyelable) iz auetioned centrally at
Final destinatlon of cach OT3 cum MEF, Indugirial Area Phase 1 (Details
10 component of waste along with attached al Annesure 13,1 & 13.2)
relevant decuments for validation | «  Sanitary waste ig sent to authorized processing
of the data. plant (Details attached at Annexure 14.1)
* Domestic Hazardous waste is sent to authorized
processing plant (Detalls attached” at Annexore
| 14.2) g
Copy of the Half Yearly Reports i
LR 2023-2024 and 2024-2025 Attached at Annexure 15
Enviranmental statement Form-V
12 | for 2023.2024 ana 2024-2025 i
I CERT = e
i
S vl
, 4, g =i
' ISSIONER. |
MUNICIPAL CORPORATION |

tHHHD:E e b . s I o

Page 7 of LB '
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4. Bolid Waste Processing Plant (RDF), Sector 25, Chandigarh
Period Whaste Processed (in TPD)
| | Total waste proceased in the Apr 2023 - Mor 2024 | 72 |
facility [TPD). Ajar 2024 - Nov 2024 jup |20
| = I 25 Mov, 2024)
2 | Gap in collection and processing, | ___A-3TPD
3 | Process Flow Chwort | ~ Atteched of Annexure 16
Method of treatment to procoss
the waste,
a [ Crzanic material {Wel Waste) Firy wasle to RDF
s Literls
» RIE
* Other =
Total
:; Plant machinery IEE} ﬂaﬁ;:tr Capaeit|
¥ [H.F}
1 Comveyor Belt 1 No 1 10 (i
2 Mapgnetic 1 5 5 '
3 Bypazs E";J-n'.n:].r-:rr Belt 1 =5 7.5 |
o 3
4 Conveyor Belt Mo 2 1 7.5 T.5 |||
3. Conveyor Belt No 3 1 12,5 12.5
Ve under
i Ca st 1 7.5 5 |
7 Hiyd rauik.: '[_'rumm:] 1 30 a0 |.
machine | i
b} Trommal 1 7.5 7.5
9 | Conveyor BeltNo4 | 1 7.5 7.5
10 Conveyor Heli Na 5 1 12.5 12.5
11 Conveyar Belt Mo & 1 7.5 7.5
Lizst of the plant and machinery | |12 Rotary Doyer - 1 100 At
5 | installed along with the capacity 13 Conveyor Belt No 7 L 12.5 12.5 |l
and moter HP, 14 | Convevor Belt No 15 L 1 10
15 Magnetic 15 Mo Belt 1 5 - i
16 Ballistic Separatar 2 10 20 -
1T LD Fan 1 160 {20
18 F.or Fan 1 30 30
19 | Conveyor Belt Mo 8 2 225 3.5
20 | Conveyor Belt No 11A | | 5 5 H:
21 | Conveyor Geht No 11 | 1 z 3
| 22 | Conveyer Belt No 14 | T 5 5
23 | SooweyerBel Hod¥ 1 ¥ 5 3
Secondary shredder .
ik Under conveyot ] 3 3
25 Secondary shredder 2 125 250
| 26 | Conveyor Belt No 12 A 1 7.9 7.5 "
27 | Canveyor Beli Mo 12 i 75 7.5 u
=4 ﬁutnﬁ:dﬁim 1 a0 E-D | m

BT L . 81
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i A:L:l:‘l;lllllttnil:lﬂ'[:: N 4 i i
| 30 ) ey clone _ 2 ) fi
31 | Air compressar plmmt 1 an E-I:I—ji
19 Alr Lﬂm'p“:?::ﬂr wark 1 75 7.5
35 Pump ] 1 Al (] u
34 rump 2 1 10 10
35 Coeanut Shrodder 1 2o 55
g New Shredder For 3 7.5 22.5
{leafs) 3 75 150
a5 TROMMEL+ |
a7 mg‘ﬁtt_umm 1 20 20 ||
35 LG mm TROMMEL 4 1 30 %0 [
Conveyers i
4 o Ll T 1
8 | ey | Aok 8 .
an Destaner I 10 I
Action plan to address the GaFT There is a gap of 4-5 TPD of dry waste {compriging seat
g | for processing 100% waste along | covers, sofas, mattress, bedshcets ete.) processing, To |
with provision made in the |l this gap MCC ig in the process of installation of
budget. dedicated shredder, .
7_| Copy of CTE and CTC. Attached st Annexure 17.1; 17.2, 17.3
8. Na. Month MJ:::J:I‘“I t::ll.m| : u
-y Apr-23 | 60000
2 May-23 2000 |
a Jun-23 53000 ! ; I
i Juil-23 TS000
5 Aug-23 ; 111000
6 Sop-23 87000
ENE 0000
Total monthly power o O . - 90000
B | consumption along with - Drec- 23 - T100G
Electricity Bilis, 10 Jan-24 SRO00
11 Feb-24 64000
| 13 Mar-24 61000 !
13 Apra24 | BBOOD
14 May-24 Q1000
15 Jun-24 TO000 T k-
16 Jul-24 TR0
17 Aup-24 RiG00
| 18 Sep- 34 BSN
- _ __ Copy of electricity bills attached at Annexure 18
Details of the rmaterial recovered Sent to Cement Fectory ot Darlaghiat, HP
8 | and dispuscd clfscnl Lo variaus i i ey \
consumers, authorized users, | _ Acknawledgemend slips attacted ot Annexure 19
destina of cach ||
4 E’all']jlmncnt af :.ria'::t: ainng i | | D RO Pinal Bodtination
relevant documents for validation | | pegsc Derived uel (RDF) | 567 10 Cement Factary at
of the data.

Daclaghat, HP

P &5
i

A
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Mrocess Rojecis SLF

Copy of the [1sll Yearly Reports
for 2023-2024 and 2024-2025

Aitached al Annexure 20

Ernvironmental astatement Porm-V

for 2023-2024 and 2024-2025 Hatfed

12

- —

co SIOMER
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5. ChD Waste Processing Plant, Industrial Area Phase 1, Chandigarh
| Perded Waste Pracesasd [in TFDY)
. Total waste processed in the || Apr 2023 - Mar 2024 85
facility (TPD). Apr 2024 - Nov 2024 [up 93 (backlog also
ln 25 Noy, 2024] procesged)
|2 | Gap in collection and processing, No Gap
3 | Process Flow Chart ) __ Agached at Annexure 21
Method of treatment Lo proccas
the waste,
4 " Drganic matceial (Wel Wasle) DD Waste to H::::J.rclr::] AgETEEates
* Ineris {Screening-Crushing-washing-segregation)
« RDF
* Other T
o
. Qty. | Capacity
No, | Plantmachinery | g | g | Sty
| ChD Crusher Plant L
1| Hopper Molge | ¥ 7.5 7.5
Vibrating Screen 1%
_'LL Motne i 15
3 | JAW Crusher Motor | 1 50 il
4 | Gramulator 2 40 30
Washing &
5 Segregation LUnit I 20 20
e O Al |
| Big Comveyor Belt o
i) Mokar [+ |8 2 13 3
Hefurn conveyor
T Beit 1 7.5 7.3
Conveyor[s) Belt
& hdotor a 5 --25
g Washed sand Screw 1 i5 15
List of the plant and machinery TR L :
5 | installed along with the capacity 10 | Ssubmersible Pump 1 25 a5
and motor HP. EBedimentation
Unit
| | Submersible Pump 2 3 fi
L2 | Fiationpump | 3 3 i
Automatic Blask
| _|.making maching
1| Hepper Motor 3 | 4 6 |
Conveyor Belr 4 3 12
_ | Molor
Cement Screw
¥ | conveyor Maotor 3 i e
i PAN Mixer Motor 2 10
Adr Compressor
|5 [ Mater : 3 ’
Hydraullc Press ;
B | mater 3 10 1o
__ ¢ _| Vibration motor 2 7.5 15
B Stacker Mator 3 2 &
Pulbist Fedder Motor L 3 a3 Hi
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| Calour Feeder
| _“?_ Motar 1 : A
Manual Casting
Uinlk
I Caoncrete Mixer 2 5 10
2 | Vibrating Table 2 5 A |

Action plan to address the Gap
for processing 100% waste along

: o : Mot Reguired
b with provision madoe in the 1
budpet. | o
T | Copy of CTE and CTO, Attached at Annexure 22 (1) & (2]
SWM /RDF Plant [EWH
8. No. Month Consumption]
|  Apr-23 G976 _i
n May-23 10524 !
a Jun-23 ~ Tar |
4 Jul-23 SE36 |
5 Aug-23 S954
e Bep-23 100
T Oct-23 9112
8 MNov-23 5984
Total mrosilly power g Dec-23 11732
& | conzumption along with [ 10 Jan-4 14384
Electricity Bills, I m Feb-24 12172
13 Mair-24 12000
13 Apr-24 14930 _ |
14 Mape-24 138132
15 | | deegd Lige
e | Jul-34 10828 [
17 Aug-24 B1132
18 Sep-24 Q916
19 Oct-24 QoUBE
Copy of electricity bills attached at Annezure 23
B. Dretail of material Disposed offsent
Na. | __ recovered Lo user
1 Filling Sand
| 2 | Recycled Aggregate40mm ]
3 | Recyeled Agpregate 20mm o Bold to
Details of the materiel recovered | 4 | Recyeled Aggregate 10mm Govl. / Privare
8 | and disposed of/sent to various 5 | Woshed Sand | Contractors
| congumers, authorized users. 6 PCC Products {Kerb, channel, | «  Self consumed
|| tiles, paver, Mower pat) for maintenance
RCC Produces (Bollard, activities
i Manhole, Road Iy, Sign
| | Haoared) i
- - B Details witached al Annexure 34
[ | & Detail of material Disposed offsent
Final  destination of each || No, | recaovered to user
10 | component of waste along with 1| Filling Sand | 7
relevant documents for validation | |2 | Recycled Agaregale 40mm otk v .
of the data. __3_ | Recycled Aggregate 2imm Govt, | Private
4| Reoyeled Aggregate | Cmm Contraciors -

A R

85
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. .Wn-‘;hcrj .‘:mrl.d .
& PCC Phroducts (Kerbs, :,imn.nrl
liles, paver, Nower pot)

T Sell consumed
for malntenance

acthaties
RECC Prewliact= JF!rJI!*I rif,
' hineslsole, Hoad gully, Sign
Board) ] 3

Detnils uunrhrztl nt Annaxurs 24

Copy of the Half Yearly Rr:pnrla
for 2023-2024 and 2024-2025

Attached at Anpexure 25

Emvironmental :ta.tn:mr&nl Furm—".f
| for 2023-2 2023-2024 and 2024- =2025 |

Page 13 of 18
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6. Bio-methanation Plant, 5 T

P|D' Industrial Arca Phase

1, Chandigarh

|
. Porind Waste Procesaed (in TPD)
1 Total waste processed in the Apr 2023 - Mar 2024 231
facility (TPL). Apr 2024 — Nov 2024 (up s
e o o 25 Mov, 2024) i
2 | Gap in collection and processing, | ~ No Gap
3 | Process Flow Chart i Attached at Annexure 26
Method of treatment to process
the waste.
4 |* Organic material (Wet Waste) NISARGRUNA Technalogy
# [nerts
= RDF
* Other
I et . | Capaci Total ||
Mo, | AR machlnery oy |ty ggpn_dsr_| ||
| Air Compressor = H 10 H
List of the plant and machinery 2 motor S S
5 | installed along with the capacity 2 Gripder Mator a | 5Hp 10 Hp | |
and motor HP, 3 Gas Genaet 1 | JOKVA | 30 KVA i
Soiar water ! mi 500 Lrr.
|l b [ Henter | 3 Ltr. J I
-__.ﬂml_mﬁ"pla.n ig addresg the Gap
g | for processing 100% waste along Not Required
with provision made in the
budget. i
CTE and CTO. -]
7_{Copyol - 5. No. plonth KWH Consumption |
1 24.04.2023 to 24.06.2023 2533
2 TG, 2023 v 2408, 2023 1B22
3 a4.08,2023 to 24.10.2023 | 2432
Total monthly pOWEL |} - 4 24.10.2023 w 24.12.2023 2369
8 | consumption along with | = 54, 13.2023 to 24.02.2024 27T
EAstelay HHR: ¢ | 24.02.3024 10 24.04.2024 2628
T 24 04,2024 to 24,06.2024 2443
& 24.06.2024 10 24.08.2024 | 1502 B
Comv of eleetricity bills attached at Annezure 27
3 i | : | Detail of material Disposed of/sent to |
Details of the material recovered I?n. _ “:w':r:d' e i
g |amnd disposed of/sent Lo various - : 55 51 lighta run on
consumers/ authorized users. 1 Electricity Plant Gas genset
Final destination of each : “Detail of material Disposed offsent to
10 component of waste along with | | Na. recoverad _user
relevant documents for validation | | Electricity 25 Street lights run on
of the data. I = L% Plant Gas genset
Copy of the Half Yearly Reports A o ce 28
U | for 2023-2024 and 2024-2025 | tinghiod AL e
Environmental statement Form-V ;
12 | for 20232024 and 2024-2025 | i |
|
A !
’ |
Page 14 of )}JP,./ 45t if|
. T ||
4 Eg b 187
'-I...":‘I'1 s m ; E-I- I'



1063 | |
? i
ra, Chandigarh J

7. Wet Waste Processing Plant, Dadu Majra, gar
JT: Period | Waste Processed (in TrD) |
1

Total waste processed in the | Apr 2023 - Mar 2024 _ 75
facility (TPD). | Apr 2024 - Nev 2024 [up =
— | 1o 25 Nov, 2024)
3| Gap in collection and proceasing. | . Mo tiap
3 | Process Flow Chart ~ Attnched at Anncxure 29
Mothod of treaiment o process
the wastc. ; |
o b Orpanic material (Wel Wastc) Windrow Cormposting
» [neris
« ROF
= Other
B. Plant hi Qty. | Capaei i;;t:.:.{
T, lﬂﬁi_“’{HF‘} L5 I'EEL
Wel Waste Plant
35 mm TROMMEL+ g |0 0
' |conveysrs ..l !
— | 16 mm TROMMEL + 1 in 10
& Convoyers a S
| | & THOMMEL +
List of the plant and machinery 3 clﬂ,ﬂmm 1_ 1a 10
5 | installed along with the capacity —TLTF Umit
oand moter HP, 1 Fardosing tank . 7 2 |
_.,_ “From reaction tank 1o i a
3 | besokler 4 -
3 | Reaction tank for mising 1 D 1 10
| 4 | Aecation tank S
5 From aeration tank to 1 y 2
! tube sctiler |
& 'Pu'IJ-E geitler ta dunl | Cn 2
media i .___|,_

| Actio plmmaddrﬁsthtﬂsp _
i There is no pap betwcen Waste Generation and |

& for procesaing 100% wastc along i ;
with provision made in the | Processing Capucity.

| budget, — .
£ 7 | Copy of CTE and €TQ. Mta;mﬂin_ﬂ_ur__cﬂ_uﬁ_ﬂﬂ,ﬁ
! - Month KWH Consumption
Mnteﬁnrﬁmcesﬂdnt-ﬂ-wm
(] 1| Ae@SEOAY 1 plentBeeds
Toial maonihly power | |2 i
8 | consumption along with | | 38 [  Apr2d 15,600
Electricity Bills, 4 | Moy == =
E Jun-2d 1.3 800
& Jul-24 Q00 i
7 Aang-24 200"
Copy of eleetricily bills attached al Annexure al .
rail rial
Details of the mate recovered Compast sell consumed /sold for Horticulturs warks.

'L AT

v e | R POy ot e T R

' 9 (and disposcd of/sent o g Petniled atinched ol Annexure 32.1 & 32.2

econsumers/ authorized uscrs. TR |

ey eV
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Final destination of each

10 component of waste along with
relovant documents for validation
of the data.

8. Dotail of material
Ho. racovered

Iﬂspum:d. of faend to user

| | Compost

Self mﬁ_aumtl:_l.n' sold for
Horticulture works

2. | Process Hejects

Sent fo SLF

3. | Leachate

Sent 1o LTP for treatment

11 Copy of the Hall Yearly Reports
l for 2023-2024 and 2024-2025

e ——

Attuched at Annexure 33

| \2 Environmental statement Form -V
I for 2023-2024 ancl 2024-2025 |

— -

Mot Filed

— — e —

P

cummnssmwen b -~
MNICITAL CORFORATION

WS

Page 16 of 18

89



1065

8. Horticulture Waste Process

Plant, 3BRD, Chandi i
Period Waste Proceased (in TPD) !
y |Total waste processed in the || Apr2023 - Mar 2024 | 7 '
facility (TPD). Apr 2024 — Nov 2024 (up 1
bo 25 Nov, 2024)
: : No Gap (buclklog will be processed as sun-drylngis |
Gap in collection and processing, Pl L mqﬂmdj : Y
3 | Process Flow Chart Attached at Annexure 34 S
Method of treatment 1o process
the wasle,
4 | E_ffﬂa:m Viatdind (Wt Wans Sun drying-Shredding-drying-Briquetting
« RDF
» Other i
— . oty. | Capacity Total ||
' Capacity
No. Tlant machinery (No.) {Hg) {Hip)
Sawr Dust Machine i = 57
L Eater
| 2 Wood chipper -1 1 3 57
3 Wood chipper -2 1 3 E3
List of the plant and machinery | —3 ‘Hammer mill 1 3 a0
5 | installed slong with the eapacity 1 "Flash Dryer-dual " = p
and maotor HE. & _ pass .
fi Brigucite Machine 1 2R
s Sl 2" (Max
7 Baryd aaw machins i Cutting b
size)
i Leal Gri_nrdur | 1 0.5 2
Machine
Action plan ‘to address the Gap
for processing 100% wastc along Not Required
& with provision made B the i
budget.
7| Copy of CTE and CTO. | Aitached at Annexure 35.1 & 35.2 . ]
[ Total monthly power | Electricity connection s attached with STP plant, 3
8 | consumption along with | BRD as Herticulture Plant is under its premiscs mvgi:
Electsicity Billas. Power consumption: 30,000 KWh/ Month) _"- e -
Details of the material recovered | Bic-brigueites sold to M/s Shree Amrit Enterprises as
9 |and disposed offsent to various per the auction done.
consumers/ authorized users. Details attached at Annexure 36
Final destination of E-&_-!:]'I. Dic-briquettes sold to M/ Shree Amrit Enterprises as
component of waste along with h dian o ¥ |
10 i Hﬂ.l]til!l]'l pear thie suciun Jone.
;‘;’Eﬂﬁ:‘““‘mﬁ e Details attached at Annexure 36
Copy of the Hall Yearly Reparts
11 for 2023-2024 and 2024-2025 Attached at Anpexure 37
12 Environmential statement Form-¥ Not Filed

for 2023-2024 and 2024-2025

18
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—
9. Fresh Waste Dump, Sector 38, Chandigarh '
Period Waste Processed [in TPD)-
; |Total waste processed in the || Apr2023 - Mar 2024 :
facility (TPD). Apr 2024 - Nov 2024 [up =
Lo 25 Hov, 2024}
2 | Gap in collection and processing. -
3 | Process Flow Chart =
Method of treatment to process
the waste,
4 1" Organic materal |[Wet Waste) )
* Ineris
« ROF
» Other -3
List of the plant and machinery
§ |installed along with the capacity +
nnd motor HP. . .
Machinery of capacity 10 TPH to segregate mixed
waste has been inatalled on 1-Dec-24 and is in
trial /stabilization phase. This machine will fulfil
the need (o segregate the m{ued_waste :-nuagtcr.l_
Action pian to address (he Gap amnd -assist in 100% pn:-mg;mng of derived
for processing 100% waste along scgregated waste in its respective plants. :
® |with provision made in - the In nddition, there is a gap of 4-53 TPD of dry waste-
budget. [comprising seat covers, sofne, mattresse, -
bedshects cte.) processing. To fill this gap MCC
is in the process of installation of dedicated
shredder.
7 | Copy of CTE and CTO. \ Land Allotment Letter Attached at Annexurc 38 |
Total monthly power
8 | conswmption along with -
Electricity Hills,
| Detadls of the material rl:muFi"L'd
% | and disposed offsent to vanious ”
econsumers/ authorized VSers.
Final destination  of each
component of waste along with )
9 relevant documents for validation J
of the data. e R |
C of the H early Heports ¥
11 furnpguza-zuiq and 2024-2025 Attuched at Annexare 39
i Environmental statement Foem-V :
12 | for 2023.2024 and 2024-3025 S {
= |
ISSIONER |
MUNICIPAL CORPORATION .

Page 18 of 18
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NGT Matter in OANo.60DE of 2018
Detall of legacy waste
Sr. No. Description Remarks
1 Catchment Area covered by the site. 8,28 Acre
2 Opening stock of waste (MT):
Az on Apdl 01,2023 p x 5IBLMT
o
Agon Apri 01,2024 Approx 0.77 LMT
3 Stock of waste at the site (MT) as on November 25,2024 Approx  0.20LMT
4 Composition of waste at the site (please provide test
reports)
Inerts (%) (Conatruction waste, Wood, Gless,elc.) Avg . 4%
Compaost (%)Organic.
RDF {%)plastic. Avg . 14%
It amy other material (%)-C&0 Wasts Avg . 1%
= Bio Soll Avg . B85 %
5 Process adopted to remediate the site along with flow  |Bio remediation of lagacy waste.
chart Flow charl of process is altached
- List of the plants and machinery installed along with the
capacity and motor HP List fs Attached
T Area recoviered:
As on date (from the beginning) Around T
acre
During 2023-2024 A B RETs
During 2024-2005, Around 2 28 acre
B Final destionation of sach component of waste along
with records fdocuments to validate the same by the
joink committee, '
Inerta (%) (Construction waste, Wood Glass, elc.) o ]
o SLF
Gompaost (%) Organic / Bio Soil In low lylng area
RDF (% )plastic.
Wasle 1o energy plant
if any other material (34).- CAD Waste C&D Plant
9 |Action plan along with the timeline to remediate and The remaning waste will be
recover the remaining waste at site,along with budgetry | processed by 3112 2024, Funde
provision, available from SEM/ MC
10 Copy of the Half Yearly Reports for 2023-2024 and 2024-

2025

Altached

Environmental Statement Form -V submitted
2024 and 2024-2026

B

Filled

Copy of CTE and CTO.

=

Copies attached

Sub Divisional Engineer
MCPH Sub Division No,= |

& 1.C. Chandigarh

xec

———

Qinagr

SWM Division
,LM,I:. Chandigarh 92
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\'LEGAcv WASTE PROCESH@45 (FLOW CHART”

a LEGACY WASTE |

EXCAVATION (BIO-MINING) \

I

WINDROWS / BIO-CULTURE

Y .
WINDROWS TURNING ‘

PROCESSING / BIO-MINING

l ~

| L

I
REJECTED
BIO-50IL RDF MATERIAL [ INERT o
LOW LYING CEMENT PLANT,
AREA WASTE TO ENERGY C&D PLANT
J ||1 nPLﬁHT i : 3
P

S
1A Lrh”_-l el Las e LTS -I.I y’
| h.'“-l Sub ﬂlwslnﬂ No.a | < Wi sion :

W.C. Chandigarh n M.C. Chandigarh ;
i C 93
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MACHINERY DETAIL

S.No. Machines Name Numberg | ‘Capacity Per Motors Detail
| ] Machine
Super Screening 20 H.P =10 No.
1 Machines 6 2200 (TPD) 3H.P =20 No.
7.5 H.P = 4 No.
2 Trommels 2 60(TPH) § HP = 2No.
3 HP = BHNo.
L.-.iM"‘EL_}, o
s onal Engir? E
=1y 'i-:g 27T “ﬂ'ﬂlﬂﬂ

ﬂ] ‘C. Chandigarh

J

¥

94
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FINAL DESTINATION OF LEGACY WASTE COMPONENTS

)

mM.C. Chandigarh

5. |Month/Year BIO- 5OIL RDF INERT C&D PLANT
No INDUSTRIAL AREA
i Mov-22 SECT 48 GREEN BELT, STP DHANAS, SUNTEC{PUNJAB] WASTE TO ENERGY PLANT SONIPAT
2 Dec-22 SECT 48 GREEN BELT, STP DHANAS,MALOYASTP WASTE TO ENERGY PLANT SONIPAT CED PLANT INDUSTRIAL
RAIPUR KALAN, SUNTEC [PUNJAB) AREA
3 Jan-23 SECTOR 49, STP DHANAS, ST MALOYA, SUNTEC WASTE TO ENERGY PLANT ,SONIPAT CAD PLANT INDUSTRIAL
(PUNIAS) AREA
STP MALDYA, SUNTEC [PUNJAB), SECTOR 48 GREEN BELT, WASTE TO ENERGY PLANT ,SONIPAT
" Feb-23 SECTOR 48, STP RAIPUR KALAN, STP DHANAS,
KURALL, SECTOR a9
STP MALOYA, LANDRA, MAJRA KHURD, SECTOR 48, STP WASTE TO ENERGY PLANT ,SONIFAT S ]
5 Mar23 | RAIPUR KALAN, STP DHANAS, KURALLSECTOR 49 SLF _ "'-"":L'E"A“”m“
6 Apr-13 SECTOR 43, STP MALOYA WASTE TO ENERGY PLANT ,SONIPAT
T May-23 SECTOR 48, STP MALDYA WASTE TO ENERGY PLANT SONIPAT SLF | CAD PLANT INDUSTRIAL
B Jun-13 SECTOR 48, RANI MAJRASECTOR 49, STP MALOYA WASTE TD ENERGY PLANT SONIPAT SLF
g Juk-23 SECTOR 49 WASTE TO ENERGY PLANT SONIPAT SIF | CAD PLANT INDUSTRIAL
10 Aug-23 DADU MAJRA PIND WASTE TO ENERGY PLANT SONIPAT
1 Sep-23 RANI MAIRA, SAINI MAIRA, SECTOR 49, SECTOR 49 €, AMBUIA CEMENT PLANT, MUNDWA,
VILLAGE TOGA WASTE TO
ENERGY PLANT, SONIPAT
1z Oct-23 MALOYA PARE, SAINIPUR, SECTOR 48, TIDA, VILLAGE AMEULA CEMENT PLANT,ULTRA TECH
TOGA CEMENT PLANT, \WASTE TO ENERGY
PLANT, SONIPAT
13 Nov-23 TIDA, MALOYA AMBLIIA CEMENT PLANT,ULTRA TECH
CEMENT PLANT, WASTE TO ENERGY
PLANT, SONIPAT
14 |- Dec-23 ALTUS LAND, JAMPUR, MALOYA CRICKET STADIUM AMBUJA CEMENT PLANT,ULTRA TECH
CEMENT PLANT, WASTE TO ENERGY
|I'1_, PLANT, SONIPAT ] i e
I sWH Division

95
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FINAL DESTINATION OF LEGACY WASTE COMPONENTS

Month/Year

BIO- 50IL

RDF

| INERT

CED PLANT

INDUSTRIAL AREA

w &

Jan-24

ALTUS LAND, JAMPUR, MALOYA CRICKET STADIUM,
DHAKORAN, KHARAR, OMAXE SOCIETY

AMBUIA CEMENT PLANT,LILTRA TECH
CEMENT PLANT, WASTE TO ENERGY
PLANT, SONIPAT

16

Fab-2d

DHAKORAN

AMBLUA CEMENT PLANT,ULTRA TECH
CEMENT PLANT, WASTE TO ENERGY
PLANT, SONIPAT

300 TPDWET WASTE
PLANT FOR LEVELING

i

Plar-24

STP MALDIYA

AMBUIA CEMENT PLANT,ULTRA TECH
CEMENT PLANT, WASTE TD ENERGY
PLANT, SOMNIPAT

300 TRD WET WASTE
PLAKNT FOM LEVELIMNG

Apr-24

PHASE 11 DIGGIAN, 5TP MALDYA

AMBLIA CEMENT PLANT,ULTRA TECH
CEMENT PLANT, WASTE TO ENERGY
PLANT, SONIPAT

19

May-Z4

MAMRA KHURD, MANAKFUR SHARIF, PALHERI

AMBUIA CEMENT PLANT, ULTRA TECH
CEMEMNT PLANT, WASTE TO ENERGY
PLANT, SOMNIPAT

20 - Jun-24

MOUL JAGRAN

AMBUM CEMENT PLANT,ULTRA TECH
CEMENT PLANT, WASTE TO ENERGY
PLANT, SONIPAT

21

Jul-24

RACUIL JAGRAN, PALHERI,

AMBLIA CEMENT PLANT,ULTRA TECH
CEMENT PLANT, WASTE TO ENERGY
PLANT, SOMIPAT

PALHERI

AMBLIA CEMENT PLANT,ULTRA TECH
CEMENT PLANT, WASTE TO ENERGY
PLANT, SONIPAT

RANI MAJRA, SECTOR 49,

WASTE TO ENERGY FLANT, SOMNIPAT

25

RAMI DMAJRA, PALHERI

AMBUIA CEMENT PLANT, WASTE TO
ENERGY PLANT, SONIPAT

L
o " P I VR -

i

2

Il

Exacutive Enginecr
o SWH Division
Jr‘ MG, Chzndigarh

>
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r.L F"H Suh f‘lwsmn Neo.ai

( PROGRESS REPORT )
Sr. | Date of Drone Survey |  Material Processed Material yet to be
No (Cum) Processed (Cum)
1 16.11.2022 1131763.80
2 06.02.2022 222386.70 809397.10
3 13.03.2023 107705.70 801691.40
4 10.08.2023 292703.70 508987.70
5 27.11.2023 131193.33 377794.37
5 05.01.2024 58160.35 319625.02
7 17.02.2024 43105.40 + 48890.96* 276519.61
= §1996.36
25.05.2024 114406.65 162110.76
8 | 11.10.2024 . g
= Total :- 1018563.99
Sul m{&i—a E:anuﬁ:rﬁl’_ﬁ';ginear
nal Enginear SWM Division

N"LG. Chandigarh
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| — \Parpe . - I
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her of DG Set(s) - T e S
dyel  |Scrial mo. of | Lge ation of . .
HEIQM in |DG Sgt | Set where ?E!ril kg?;?“ ME::fa:turin Cunsent to
4 Installed g g Uate O perate is
premises Valid Upto
ju> ; ENTERSmSE | 8 meter from | 370372675 30092023
E Mear Dnddn Majin Erovund level | 1
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":hrqluruu having completed life of 15 yenrs fegin the date of manulael
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| i

™ e
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L. | apply for Sler g Tl‘ne | Stafgy, fm“ Yosiing of the yyiy

qllrﬂmﬂ .P ¥ m“‘m]'ﬂfﬁu“ g urE ke, BHL iy lhupm ihed

'ﬂm of this conseny ordar, 20l i the By e f.:l'r":l:f_‘. form-V Far the
1on . ) -r" w '
F:IEEWT':: 'xzﬁl?f‘-ﬁl:?n;ﬂi t:l]:* nr?ti‘:'“ﬂi’pm o ot 46 day befire the date of
igarh Pollulian Copry; ¢, S1nd eserit 1S PPeimiseg, oo .
. ﬂ#wﬁm"l 3]]“]1 prnmict n'l-l.nﬂ:a 'bhd n ml Cﬂmﬂll:!ﬂardw:r Cajrg: anl't;ahjd
1 leak prool, Flg

: OF Wwagh:
iy in Slormi-wWiley gy, g

n sle : a ulig s o rming conduits/sewers shall
. juilOWSIAE 1S Premises tg g WPEN areas, - PGS ama gh o1 be allmmsllgra:d
MAANET. puhbl; O any selid waste in open
A icant shall go in 1 Y0 1 be deterpan to the qwimnn'r:ni*in
irﬂ.ﬁr af wasles gLlnr:t:: I:_h: . PECYCling/roug, ui“'-‘i'l-l"u:r ; |
arge. 2 : ERvironng, ang 85 [ar as practicable to minjmize Lhee
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e cMiTONMERL i &Ny Manner. fl'i-IlEH]'I.::Elnfl!E public or to be deterent w
' Theunit shll noL use any of the banned

: ; rened items mentioned in the Chandiparh Adminisieat
Depariment of Bnvironment Nolification No, L2019/ 1642 dsted }u-Er%Elm a;l;:m]:deT
(e 1o TUARE. ; :

Il The it shall edhere to the provisions of Plastic Wastc Manngement Rulés, 2016
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IE-:lJu'Lshu:m]-:I maintain the ambient air quality by contralling fugitive emissions (i any) during
th pmcess, :

i A et CC in the effluent andior emission/stack heish
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CHANDIGA UTION co TTEE
2 . RH A NTROL COMM]
ﬂ_ Mﬂﬁlh}"n Mﬂ lnh'!sl” lET“J*..TIﬂH Fﬂr}ll“ﬂ“ Bhawan,

CHANDIGARH poy,,
' SECTOR 19-, CHANDIGARH

(Ph e
Uneno. 5 0y 'j':-ﬂl]u.:“ 1, E-mail : epee-chd@nic.in)

) CPOC/NVRISY 1§ 13__5{_“\_
ILP"”;”;_-_ RIIDMCIERAL 4 Date; 15 ]”' JHlL y

?[./_rﬂ:_'i,—-— _'_--_'T'—-—-;‘._ * Jq'lpli::tin:u- Mo 444607
- -
A ] i

R AKANKSHA ENTERPRISES,
Neat Majra Colony Rd, Seetor 18 (Wi
b Chandigarb-i6eond
Grant of Comsent 1o 0perate under Sectlon 25 of the Water (Preventic
: _ wnd Section 21 r {(Prevention and Control of Pollution) Act, 1974,
et sriended of Alir {Prevenilog ml_i:mm of Pollution) Act, 1981, a3 amended.

nder Sectlon 25 of the Water (Pr o ! .
,P.wftﬂlm‘!‘"' € Water (Prevedtion and Control of Pollution) Act, 1974, ended and
{5?; ol Prevention and Canirol of Paltion) e, 198, as ameded o e e ot condibtons atcched
: L W )
| : "Mmrmld:dhrt'-ﬂn Industry
et 3 Destgnation of the Occupler E::;: :&“&E
AAKANKSHA ENTERPRISES
1 = Near Daddu Mgjra Eﬂ-fin_rﬂd_;_m«
| ﬁ-ﬁ'-‘iw . &3 r'H'.J;.'_E'J'lﬂ-rmgm 3
" eafldesty MSW Processing Facily |
P RED |
,ﬁ-@'ﬂ' Big-unining of Legocy W, Dumpi T .
M Treaiment Pl fmﬂ;ﬂ:ﬂmm e i \
& ““Tﬂu — .HIH’ . ; : l
Jr?"ﬁ},mm of the Unit 678.0 (in Lakks)
Miher 06 Sets by - i TR ’
{e e 3111002025 ' I
ﬁmﬂ-nl Raw-Material :-
i MaterislName Raw-Material Quantity _[Units
Lesscy Wasle 2280 MT/Day
Y
el Product - ot ot TS, -
Produel Mame -~ |Avg. Production (for which  |Units
L | oo Joonmntioughl) . L | |
I [— i 22 My
Biogy L L | MTMDay Hu____._!
C4D Wase @ i 05 - 'M1/Day :
. ﬂ‘f&_ﬂ___ ' 455 | MTDay |
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T e e =

L]

rﬁ-'r'g. Actunl Frullhnll'pn {for _.|Units
which ennsent is soupht) o
| MTDay
& D;Jnhlrgr
-—-—'_'_._-_-_-l'

— i

cumm ition shall not exceed (In KLD) | 1.0 ]

Daily Quantity of Effiuent Disposal/

. . |Discharge ;
" |UnKLD) — |
08 . e
M _._____-.——J

n‘DH‘l Generator Eel{a}
Location of [stack Height |Manufacturin (Consent to
Sef where (inmeters)  |g Date Operate is
Installed at ) Valid Upto
premises i

"M AAKANSHA ' 3
ENTERPRISES, 8 zzl:; LTaT 0910372017 311072025

Nesr Daddy Majra | ETOUN!

C Rd. Sector 25
FEFI Chandigerh-

S—
e sets baving compleled life of LS years from the date of manafacturieg or having mmp}md 50,000 hours

mﬂmn{wmnﬂ allowed to operale.

m-hmwﬁm by the Appllesnt/Unlt. .

Wi Srure of Air Emission ofher than D Set; e |
_ Stackattached to "Height of Stack _,f
5 T NA g

— 5
s d |

iS
Member Secretary

Chn!lglrl't Follution Control Committee

o N — , Ch
N, TERMS AND CONDITIONS Modigach
Cﬂwnnmws B -

Conszat 1o operate hes been approved by Chondigach Pollution, Contro] i
IE'."cq from pallution angle and the applicantiunit shall obtain all other funnﬁ‘ff;,ﬂ’;‘fé |
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pit shall abya,, ;
pe YOO : Prige 4
:‘I’_'mn._hI'h.'llI:InJ'upltndlhan.t‘rirl.n

: of o from CRCC befmicenpens
thorized Person of the g, shal| iminulhr PEOCESS plynt m_:;liirht-"
- ;‘hf"“'t shall "'_-E”I_ﬂff.‘r SUbmit the pny4 the CPCC before closing of the wre
1 1 gous financial SCRENOL later 1hgn _‘-‘rmhm?-c

' i Eﬂuﬂf"‘“‘ inthe prescribed formi-\ for U
ypset conditiond Jn opera; T every vear o CPCC.

S ATt AL BN, OF SCandards 37 T8 10E premises which gy cwsse incressed
mﬁ%“““ f’f"-m%f ﬂl‘ﬂﬂ‘llﬁﬁﬂﬂmﬂl J-I'E:':“"th ":_‘angelm Dr.:lcr'b:?;;eud o £

§ apFJ'.‘ﬂn! :;h‘a” Eﬂﬂl:‘ﬁ gu;_:.d house ceping. A ' ande, f
| Thfk-l'ﬂ Jeak prool. Floor washings frym, ﬂii&n[ Pipes valtes'draing ' vor duiis eewers =2l
hé in storm-watér drains or Open afegs PfOCess aren shall gar be allowed ta 5nd

gt premises (o the n b onshall not throw ary solid wesz in o5t
b5t} ‘ '

e 1sanee of the public
Jicant shall g0 in for recvelingfrauee’of - ; 5 5 S
ad of wastes into the Em'imnmsti!. ansl :ﬁa';:m:r &S far &s pracdcable w minmize e

encration of environmental pollutangs Work (0 adopt clean echroloq 10 raduce

unit shall 1aKe DECessay steps 1o engyre
§ T _ons 10 the nuisance of the P“hl'?.,”""-‘-'ﬂfktm The unit shall nor burs any material or the
“F"y side and/or ISide/outSide’ s premises to the nuicance of the public or 1o be deterrent
:mmﬁﬁmﬂ‘[mw manrer. : : TRy
o of the banned jie il r Ll Bl
unit shall not use any oo o LEmS mentioned in the Chandigarh Adminiswretion,
p I <ment of Environment Notification No, ED2019,1648 daed 30.5%,:{:19 a.siarrl-u:nﬂﬂd
e 1 AP ST i, )
e it shall adhere to the provisions of Plastic Wasté Mansgement Rules. 2016
":l s Wﬂr stands EE-TIW_”'Ed jf'fhﬂrf will be ﬂﬁ}’h'tcmchu‘mn-afﬁmin:m: rt farnd oy the
:I 1 1 I . I : :

nois¢’ pollution is not cassed from it

i chould maintain the ambicn: m’r.':imii!;:'-b}’ contrplling fugitive emissiohs (ifant | Juring
B proEes isions mads by the CPCC in the '
ndments/revisions made by the in the effluem and'or emission sack heishe

ﬁp.l! RmE- chall be applicable to the appl icanf from the date of such amr:ndme:ts TEVISIONS, e
| ;ﬁ@mﬂ should be received from nearby neighbouss regarding pollution espects againg
ﬂ'r;i'ﬂ: it shall comply with the provisions of the Environment (Protection) Acr. 1956 aruj the

ks made thereunder. ; st ' :
ki, CONDITIONS

| Usit will install ofe fo. leachate treament plantand the disposal of treated leachnte shall meet with
i fallpwing standards before discharge inlo mﬁl{imﬁ'ﬁ.

-

|Fﬂlltlﬁr'-l ' AL . X : Standurds

DoilSuspended Solids " " " ol T Qmen e
e e g

0 57 = <30 mp 1 ___ '
el A BT e
T Calform 4100 MPNG R ml :

—a W S o U | WS e e o e

hfﬂﬂ‘urﬂ.r should meet the general standurds ns lnid down in the Envirenmental Proteerion
1986, before disposal intp the sewerage systent.

W

or 1o be deterrzni to the ervisonmes: 'L
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'lmi_l -ﬂ““ pet the wnsle woigp PRy
, + ppOIEPCBMOEF&CC ang: e (g

cognizid by
ptl from [he
ledl.

r:;‘ih!n’ the it :m:u};‘;u:d From the |§Jb|:'-|ﬁ-“1r_'|" e
i @31 igsioning of the unil, failing which mi:':;, El}ﬂlt_hu SOM 10 CPGC. within onis ma
ok | -..1 2 nicnlﬂhd ' ; :
g Eﬁﬁ shinll Tuether get (e sampleg op cer will be ducted 1o be rescint

pYe

¥ mivj’ﬁr from the Inboratory recogaleed

b et to CPCC on quarterly basls, ﬂut-nj'}; !':;EPCEEFCWMHE F&CC and test report shall
Jone by CPCC laboratory (uajy must eant l‘l"::rltrly BHRINIA, e esestorin e NGB
L4 J. . Ly ] “E! lhcl: y H Ly 'I
- oriloring/analyses eharges as per prescrineg rintes) for monitoring & has to submi
unit I‘JIEH‘ ifm:i& sepurt:tt. eliergy Tr]n?tgr unﬁ whter mgh:._r and thaintain a proper record of i
iinE l:l.l.'-'-":ﬂ"ll.':ltﬁ’ 1III$I.1I'lr'I|:|l:II:IH_1 da“i Ilnﬂ_t[nm ﬂ-r Dncmiun: I:H'Eﬂh derw uf LTP if any and oiher
lsted getivities et in Logbook us per format enclosed o annexpre.*A”,

The redted waste water from LTP should be released into public sewer system and in any case should
ol be released into Patiola Ki Rag,

o

Unit shall i_q:q?br for renawal of consent i the pr:sr:ﬁ’_hcd form atieast 46 days before the date of expiry

o this consent arder _ 7
.
Member Secretary

Chandigarh Pollution Control Commitiee
5 _ : : T Chandigarh

o
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I CHANDIGARH PDI?LQJ%II]N CONTROL COMMITTEE
EHATIDIGARH . CHANDIGARH ADMINISTRATION Paryavaran Bhawan,
: . Madhya Marg, SECTOR 19-B, CHANDIGARH
ME H © (Phone no. : 1172-2700311, E-mail : epec-chd@nic.in}
Consent No.: CPCCIR0ENRISOTISH0126 Date: 10/04/2024
lq’dlgtlun me g HIIJML‘;?'E-&II Application MNo. 540126
i ﬁ‘ LTa |
| S|
I M AAKANKEHA ENTERPRISES,

fom b Mear DadduMajrn Colony R, Seetor 25 (W),
| Chandigarh-160014

Subjegts  Grant of Consent to operate under Section 15 of the Water { Prevention and Control of Pollution) Act, 1974,
T . amended and s.lcm 21 of Air (Prevention and Control of Pollution) Act, 1981, as amended.

Consent to operate is granted under Secgion 25 of the Water {Prevention and Control of Poilution) Aci, 1974, as amended and
Secifan 21 of Alr (Prevendon and Contral of Pollution) Act, 1981, as amended and subject to'the fermy and conditions atiached
afemgni i,

unfp:-un Provided by the Industry

Namjs & Designation of the Dceupler | Gavfa Chaubey

£ Partmr
| Unit Name | & AAKANESHA ENTERPRISES
FRA Near Diddn Majra Colony Rd. Secior
Unit Address ' ' 25 (W), Chandigarh
Type of Industry MEW Procesing Fociline
 Category RED

Bip-mining of Legacy Waste from Dumping Ground alomgwith Leachate

Category Process |- | Treaiment Plant [capacity 20 KLD)

Consent Type : Amended

Capital Investment of the Unit 4700 fin Lakhs)

Numiber of DG Sets 0

Date of expiry J1A2023
Détail of Raw-Material ;- |
Raw-Material Name Raw-Material Quantity Units

| Legacy Waste 15750 MT/Day

Detail of Product :-

F}fﬂlﬂt Hnmla Avg. Production (for which Units o

| consent is sought)

_RDF 2681 MT/Day i
Bin-Soil 9919 MT/Day i
C&D'Waste - 2850 MT/Day
Mise. ' 315 | MT/Day )i

W
"Thiz is computer generated document from CREMME by CPCE

| , Auksantha Emerprises, Near Duddy Majra Colony R, Sector 25 (W), Chandigarh

[} : "r%
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[ Ddiail of By-Produet = 1082

|Nmpt Of By Product Avg, Actual Production (for | Units
which consent is sought)

| hﬁ 0 MT/Day

3 Ihhﬂ[s]l of Water ﬂnﬂnmpﬂm & Discharge

Dﬂn]l of Water Act:-

Du"ly Quantity dentar 'D:-nsumphun shall not exceed (In I{LD] 1.0

| Daily Quantity of Effluent Disposal/
ype of Effluent Discharge
{In KLI})
l}_n-nl‘nﬂsﬁc.: 0.8
Trade Effluent 0.2
[ q R L 111 I .
i uar-i[mmi'num A:]J-!m
Detail of Diesel Generator Set(s) :-
Number of DG Set(s) -
Capacity of| Serial no, of Lo¢ation of Stack Height |Manufacturin |Consent to
DG Set (in DG Set Set where {in meters) g Date Operate is
H‘F:A} i ' ] Installed at Valid Upto
WHEL ! premises
62, 7 b s AAKANSHA
|, 625 | K17947 e RIANSHA [ 15 meter from | 30/11/2018 | 3171072025
; Near Daddu Majra | 8round level
Tl | Colony Rd. Sector 25
4 (W), Chandigarh-
| i< S ail A 160014 -
- B2.5 . KEH/0823-27 13 meter from | 28/08/2023 | 31/10/2025
+| _ ! __ground level
I 50 E.*H_EC DIK246645G 15 meter from 10/2017 AV1I0/2025
i A 1 LR ground level
|

Bdtul of Source of Air Emission other than Dg Set:

¢ Geq.prntnr sets l.l-riug npnppl:t;d life af 15 y:-n from the date of manufacturing or having completed 50,000 hours
of upr.-rluinn. whichgver rarlhr are not allowed to operate,

A8 p-er informafion ?lrmfil.;fi by th-r: Applicant/Unit.

Stack attached to

Height of Stack

NA

Member Secretary
Chandigarh Pollution Control Committee

“This it compurter genaraied docwment from OCHMS by CPOC"

Chandigarh

Aukransha Enterprizes, Near Doddy Majra Colony Rd Sector 27 (W), Chandigari
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it thes | ﬂ‘ﬂ"wq workers.” The umit shali not bum any -material -on-the road side .«
i = side its. pre

=

TERMS A NDITIONS
GENERAL CONDITIONS to8s

1. T&‘;‘:ﬂc"““‘“ © opsrate has been approved by Chandigarh Pollution Control Commitiee (CPCC)
""I pollution angle "“'il the applicant/unit shall obtain all other formal consents from other
) B dﬂFﬂm“?“E like Structural Engineer, Engineering Department, Chief Fire Officer,
<l icipal Corporation, E1'5‘::'-T'm'."" Department, Chandigarh Administration ete. (if required).

2.1 The unit shall obtain prior permis

- A ! ! sion from CPCC beforcexpansion
‘H.fmnd!fita_tlﬂniuggtadatnnn of the processiplant/machinery.

The authorized person of the unit shall intimate the CPCC hefore closing of the unit.

4;*:““ _uni‘t shall ,“"E"'!”]_ﬁ';' submit the environmental statement in the prescribed form-V for the
" previous financial year pot later than 30th of September every year to CPCC.

3. | Any upset conditions in operations/process in the premises, which may cause increased effluent or

|| result in violation of standards prescribed in the Consent Order be reported to the Chandigarh
| Pollution Codtrol Committes at the first instance.

6. | The applicant shall practice good housekeeping. All pipes/valves/drains/ conduits/sewers shall be
kept leak proof. Floor washings from operation/ process area shall not be allowed to find their way

3,

- In storm-water. drains or open areas. The unit shall not throw amy solid waste in open
inside/outsidé its premises to the nuisance of the public or to be deterrent to the environment in
| any manner. . E

7.  The applichnt shall go in for recycling/reuse of water as far as practicable to minimize the
dischargs' of wastes into the environment and shall work to adopt clean technology to reduce the
‘*_| generation ofemyisonmental poliutanis.
% || The unit shalP'tAKe necessary steps to ensure that noise pollution is not caused from its operations
il and/or ing
| environment 1:! any manner.
9. || The unit shall rot uscjany of the banned items mentioned in the Chandigarh Administration,
dit Duijul'ﬁnenrhﬁlfﬁﬁvimnm:nt Notification No, EDv2019/1648 dated 30.07.2019 as amended time to
! time. [ J
10!} The unit s " th'llﬂw mlﬂm provisions of Plastic Waste Management Rules, 2016
1]' ! This mmmmﬂ:ﬂé unm%lllad if there will be any encroachment of Government land by the unit.
12. | Unit s]'rnllftd maintain the ambient air quality by controlling fugitive emissions (if any) during the
| process.| i '
13, All m@ﬁﬁﬁ&.’misidﬁs ‘made by the CPCC in the effluent and/or emission/stack height
. gtandafds shall be applicable to the applicant from the date of such amendments/revisions.
14, - No mni;é:f shbuld be received from nearby neighbours regarding pollution aspects against the
- | prllm.']ﬂ I;-:"l £ o .
151 | The unit shall comply With the provisions of the Environment (Protection) Act, 1986 and the rules
. m m. ol .l 1 Ei-: §r ]
6] |' In case of Changs nt“Nan!le:. Address, Ownership/Proprietorship, unit shall inform to Chandigath Pollution
| Control Commities. 3 |
SPECIAL CONDITIONS |

1. Unit will maintain one o leachate treatment plant and the dispasal of treated leachate shall meet with
| the following standards before discharge into public sewer,

mises to the nuisance of the public or to be deterent to the

Parameters | | Standards
pH | sl < B 651090
Total Suspended Solids | =20 mgfl
BOD <20 mg/l
": [ 5 "This ix compuér generaed documens from OCMMS by CPOC™
| J - Aaksansha Enterprises, Near Daddy Majra Colony Rd. Sectar 15 (W), Chandigarh

Pogrd
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E: 1 EARIT UG
+[COD . 084 <50 mg/l
Oil & Grease <10 mg/l
| Fecal Coliform <100 MPN/100 ml

Protection
o 5

12,
13.
J |
1|
+

|

The effluent should meet the peneral standards as laid down in the Environm

;‘ntal
Rules, lm,;mﬂm disposal into the sewerage system

The unit shall get the waste water produced by the unit analyzed from the laboratory recognized by

CPCC/CPCB/MOEF&OC and the test report shall be sent to CPCC within one month from the
cantmissidping of the unit, failing which the consent order will be deemed to be rescinded.

Applicant shall further get the samples of treated effluent /Leachate atleast quarterly in a year
from. iljii:_;_nhbntéﬁ recognized by CPCC/CPCB/MoEF&CC and test report shall be sent to
CPCC om quarterly basis and get the samples of noise/emissions analyzed once in @ year from
the laboratory approved by the CPCC or MoEF&CC, Out of these quarterly monitoring, one

monitoring must be done by CPCC laboratory (unit must contact CPCC for monitoring & has
to submit monitoring/analyses charges as per prescribed rates).

The applitant shall operate and maintain the DG Set(s) continuously so as to achieve the
level of pollutants to the following Air standards:

Permissible
: Stack attached to Parameter Limits
C 03 DG Sete Particulate
il Ma 150 mg/l

K-Qr@;q::.;kpqti_qq,q_nd preventive maintenance procedure for the DG set should be set and
followed, in consultation with the DG set manufacturer which would help prevent noise levels
of the DG set from detericrating with use.
The | generator Set having

ge engines not engraved with manufacturer’s name and date of
manufacturing will not be 8

llowed to operate on or after 01.06.2015.
The diesel, épncﬁtm. set without certified acoustic enclosure as per GSR 317(E), dated
17.05.2002 not 1o be allowed to operate on or after 01.06.2013.
Genarator sefs having completed life of 15 years from the date of manufacturing or having
completed 50,00 lhngrs of pperation, whichever earlier are not allowed to operate.
Tha u'r._it %haﬂ Prqvide_sepﬂ]rm energy meter and water meter and maintain a proper record of
ite running electricity consumption, date and time of operation, break down of LTP if any and
mh.:r:nr"lat:d &-u:tifiti-t:s. etc, in Logbook as per format enclosed at annexure-*A’,
The q'E?al&d waste water from LTP should be released into public sewer system and in any
case, should not be released into Patiala Ki Rao or any other stream.
Un,iilt shall apply t rerewal of consent in the prescribed form atleast 46 days before the date
+ofiexpiry B this.colsent order,fiking whishadditional: fee will be.applicable. -« #57os ey
The ynit will obtain authorisation for the disposal of Hazardous Waste under HoWM Rules,
2016 1 i, | _ \
The cohsent jssued vide No CPCC/2023/R3807/17/3044 dated 29.09.2023 stands rescinded.
T i W
i3 0O |

il o |

Member Secretary
. |-, | Chandigarh Pollution Control Commitiee
L ] I i

Chandigarh

{

“This [z sompwier perermied document from OCWMS by CPOCY

Amizansha Earesprizes, Near Dadds Majra Colony Rd, Secior 25 (W), Chandigark

Poged
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Annexure 15

A

SOLID WASTE MASS BALANCE DIAGRAM

TOTAL MSW GENERATION= 497 TPD (Avg. FY 24 - 25)

\ 4

DRY WASTE - 109 TPD
DRY -102 TPD
COCONUT -7 TPD

A 4

WET WASTE:
168 TPD

HORTICULTURE
WASTE/DRY LEAVES:

124 TPD

\ 4

MIX WASTE:
87 TPD

<
y &

A

WASTE TO RDF
PLANT

(CAPACITY: 200 TPD)
DRY - 97
COCONUT-7
LEAVES - 14

\ 4

WASTE TO COMPOST
PLANT
(CAPACITY: 420 TPD)

»
>

\ 4

A 4

A\ 4

RECYCABLES + Sanitary &
Hazardous waste:
8 TPD

MANDI WASTE:
1 TPD

l

HORTICULTURE HORTICULTURE
WASTE PLANT PITS

(CAPACITY: 30TPD)

DUMPING

GROUND
MIX - 87 TPD

DRY REJECTED - 5 TPD

A\ 4

Page 1 of 2

BIOMETHANATION
PLANT
(CAPACITY: 5 TPD)

COLLECTED BY COLLECTORS &
SOLD TO AUTHORIZED
RECYCLING
INDUSTRIES
+
SANITARY WASTE & DOMESTIC
HAZARDOUS WASTE HANDED
OVER TO AUTHORIZED VENDORS

—
—



Annexure 15


SOLID WASTE MASS BALANCE DIAGRAM

TOTAL MSW PROCESSED = 405 TPD (Avg. FY 24 - 25)

l

!

WASTE TO RDF PLANT
(PROCESSED: 120 TPD)
DRY - 99*
COCONUT - 5.5#
LEAVES - 15.5*

}

WASTE TO COMPOST

PLANT

(PROCESSED: 168 TPD)

!

!

HORTICULTURE
WASTE PLANT
(PROCESSED:

11 TPD)*

HORTICULTURE
PITS/LAND
(PROCESSED: 97)

RDF:
95 TPD

SOLD TO CEMENT
FACTORY (M/S
AMBUJA CEMENT,
DARLAGHAT)

Note:
*Backlog processed
# Backlog remains

|

!

BIOMETHANATION
PLANT
(PROCESSED: 1 TPD)

ELECTRICITY
TO RUN
STREET
LIGHTS

COMPOST REJECTS: 5 . COMPOST:
REJECTS: BIO-BRIQUETTES 12 TPD
7.5 TPD 28 TPD 3 TPD
8 TPD
LECHATE:
70 KLD
SELF UTILIZED SOLD TO
INDUSTRY SELF UTILIZED
LEACHATE

TREATMENT PLANT

Page 2 of 2

DUMPING
GROUND (36
TPD)

RECYCABLES + Sanitary
& Hazardous waste:

(PROCESSED: 8 TPD)

A 4

COLLECTED BY COLLECTORS &
SOLD TO AUTHORIZED
RECYCLING
INDUSTRIES
+
SANITARY WASTE & DOMESTIC
HAZARDOUS WASTE HANDED
OVER TO AUTHORIZED VENDORS

—
—




Annexure 16 1087

/300 TPD WET WASTE PROCESSING PLANT )
VIUNICIPAL CORPORAIL 10N, CHANDIGARH
Run By Ms JBR Technologies Limded, # 2630, Jain Colory, Moti Nagar, Ludhana

GATE PASS
ByokNa  ©Of Date 23 182y Gatn Pass No. .. <5

Depatment [ Agancy Namme _ME R

Acdress

Vitide Na. . PRIRE = 47 .. ... Type of Vehcle , TIPPeR
ngant No Bl Ko .. Quantty af Compast Issed. ‘Uff*
. Wyl wfd
ngn of 1¥suing Person Sign of Receiving Persoy

112
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, SIS
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/300 TPD WET WASTE PROCESSING PLANT A

MUNICIPAL CORPORATION, CHANDIGARH
Run By : Ws JBR Tecnoicgies Limited, # 2680, Jan Coleny, Mol| Nagar, Lughiana

GATE PASS

ook N&: v ate 23110134 ... Gete Pass No 26

Depantment { Agency Name.. ME: nmay....

Adhoss

vercloNo . PRIRE.: 29419..... fype of Vehkio ... .TIIPP(R L
'.’?fr

ngant No.Bill Na_, - ...Cuantily of Compost lssed

v Sign omwng Porsoy

\ Sign of I$suing Person

113
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(300 TPD WET WASTE PROCESSING PLANT )
MUNICIPAL CORPORATION, CHANDIGARH
Run By ; M's JBR Technologies Limited, # 2680, Jzin Colony, Mot Nagar, Luchiaa

GATE PASS
BookNo. ...0) nate. 231 124 . Gate Pass No 27

Departrent f Agancy Nam me - Aoy

Aldress N !
Vehicle No_ . PBI2& - 93 . Type of Yelvele TIPPER
Indent No./BIH No. e e Luantity of Compost Issed.. . a8 15"

o

\_Sign oxg’;ting Person Sign of Receiving Perw
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/300 TPD WET WASTE PROCESSING PLANT )
MUNICIPAL CORPORATION, CHANDIGARH
Run By ' MW's JBR Technologies Limited. 8 7680, Jain Colony, Moli Nagar, Ludhiana

GATE PASS

Bock Na ol . Date,, S lel2y Gato Pass No. .. S8,

Degatmant / Agancy Name. . 018, AMAR
Address........ow.
Vericts No.  PBESAIL= J8Y2...... Type of Vahicle . T1PPER

Incont No /Bl Na. ... Quantity of Compost (ssed.... [1é40

“9
@gn o&&t’uing Person

Sign of Receiving Pemin)

-~Caa ek T W

m s W
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/300 TPD WET WASTE PROCESSING PLANT )
MUNICIPAL CORPORATION, CHANDIGARH
. Run By - Mis JBR Technologies Limitd, # 2680, Jan Colony, Motl Nagar, Ludhisna

GATE PASS
Book No. .o S Date... o8 112l 2y Gote Fass No q

Dapartment ! Agency Narié FAT7 ol (2 (7, S —

Addrisss . )
vericte No. _ PRECAM= 7937, Typeof Vehitle TIRRER.

idar No /Bil Ne. i i Quartily of Compost Issed. .. €611

w N o
Sign offissuing Person Sign of Receiving Person /

— -"__J__ ———e

m i

Wi et aees o P
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# J00°TPD WET WASTE PROCESSING PLANT \
MUNICIPAL CORTORATION, CHANDIGARNY
Run By : Mis JBR Technolcgies Limwiad, # 2680, Jam Colony, Moti Nagas, Luchiona

GATE PASS

Book No al ... oue 2Ry guepmsno 20
Cepaniment | Agency Name Mi_AmAR
Ancvess

Vehicke No PB EXAM- 897 . Type of Vericig . ’l'!?ff i@

Ireery No JBA Na Quanily of Compas! ksed nics
\_simorKS3 or R
Sign of ISsuing Person Sign of Recelving Persorj

1 - ’ W

n | W

117



*—_*093

- ————

/300 TPD WET WASTE PROCESSING PLANT )
MUNICIPAL CORPORATION, CHANDIGARH
Run By : Mis JBR Techncloges Limitad, ¥ 2680, Jan Colony, Met Nagar, Ludniana

GATE PASS
Scox No (‘l Daka 1 “' '?ll .. Gae Pass No Rl
Deparimant / Agancy Name.. (Svim)  Hokr: Piuwe Atoq 2.
Aderess. . Hola: Seb- plur s Mo ST
Vverele No. . CHOLOA: 580 Type of \ehicle TIPPER.......
Inent NOoJBEH No, “331 o , o Quantity af Compost 5580 ..... “‘30 ’

l". »
W
Sign’g-ﬂecelvlng Person J

—

\ Sign ogﬁ;szing Person

I | T
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/300 TPD WET WASTE PROCESSING PLANT A
\|l:N|(.'|P/\l. CORPORATION, C HANDIG AItH
Run By | Ms JBR Technologies Limited, # 2680, Jain Colony, Mol Nagar. Ludhiana

GATE PASS

Book No el Dyle " l" h" Gate Pass No 22
Depararent | Agency Namas (SUM) HoRre Divme M 2

Address Hetr - Sup PN# Mo &

Vericls No. . CHOL@A -~ 1396.......Typs of Vahicke T PPER

Inden No.Bil No : e Cuamity of Compast 1850ed I 7(

\ Sign of Issuing Person Sigr@%ceivlng Parson J

I | . i

T t
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i 300 TPD WET WASTE PROCESSING PLANT A

MUNICIPAL CORPORATION, CHANDIGARH
Run By : s JBR Techaclogies Limited, # 2680, Jan Colcny, IMobi Nagar, Ludhiana

GATE PASS

800k N0 ..o Sl DR 12 101.2Y....Cote Pass No. ... 33

Departnent / Agency Name... LR MBRENDER ...

vehicle No. ... HR257¢. 2£19....... Type of Vehicks ... TiPPER ... cvesrwmmmsrsmmsnrens

I8Nt NG BIENG. oo ssssinsenne RGN Of Compost lssued..... 0430, ...,

g e
\ Sign suing Person Sign of Receiving Person ]

/i —

i i1
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g 300 TPD WET WASTE PROCESSING PLANT i

MUNICIPAL CORPORATION, CHANDIGARH
Run By : Mis JBR Technologies Limited. # 2680, Jain Colony, Moti Nagar, Ludhiana

GATE PASS
Book Mo, ... .. ....Dak. A2ty Gate Pass No. .3
Dapartment / Agency Name .., VL0 IR LT £ V7T X S —
Addross.. HORL... SUR. DIV M550 ociresisisiissicissicssssistsins
Vahicle No. ..CHettap -, S« Typs of Vehicle . TTIBFER. ..o
INGENt NO/BIINO. cooerssosnse e s CQuiatity of Compost lssued.... X T30
”~ '&‘;‘-.
> X .
KSign of?l,é::ing Person Sign o"‘kecelvlng Person )
N
[
[
] i
i il
—— e —
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300 TPD WET WASTE PROCESSING PLANT

MUNICIPAL CORPORATION, CHANDIGARH
Run By : /s JBR Technologles Limited, # 2880, Jam Colony, Moti Nagar, Ludhvana
GATE PASS

Addtess . Mol Sel.DIWN.. NOS . i

]

Beak Mo, Al . Date 121024 Gate Pass No. ... 35 i

Dapatment ( Agency Name (WN) H“Rr PI‘VNNOZ - PO~ S

Vericle No. .. CHAT A 1340, Type of Vehicle . “T2PER. . ...ovoocieesiciciicicn
Indent NG JBHI NO. oo isimrrimmsnssimnns OuaﬂityolComoostlssuea.i..‘3.°.§$'.'...

& i
bign gf\}:;tﬂng Person Sign g}%olving Persoy

\

i L

L il
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( 300 TPD WET WASTE PROCESSING PLANT %

MUNICIPAL CORPORATION, CHANDIGARH
Run By : Mis JBR Technalogies Limited, # 2680, Jain Colony, Mos Nagar, Ludhiana

Book Mo, Ol pate.  RNIRY. ... Gate PassNo. ... 26 o

Depariment / Agancy Name..... (7. DRI s i ki
Address..... . ...

Vehicke No.__ RT11RR.= USIL........... Type of Vehicle . TTROCY. ..ocovvvimrsen
INGEN NGB NG e serneneeee ANy O COmpost P 1 £ S—

3 ; e
k Sign of ?G'lng Person Sign of Receiving Person )

. i

L u

el
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& 300 TPD WET WASTE PROCESSING PLANT :

MUNICIPAL CORPORATION, CHANDIGARN
Run By : Wis JER Technologies Limted, # 2680, Jain Colony, Mot Nagar, Ludhiana

BockNo, . O Dot 1§ MQ‘J Gata Pass No. ... 37,

Derartment / Agency Name... M. IMPER Sekert ... ...

Vehicle No, ., 171887, 970...... Type of Vehicle ... TR ...
NGOt NOJBH NO. ... QuaNNily of Compost ssued..... £2507 .
| sonor i goa
Sign of ésuing Person Sign of Receiving Person )
’
;f Xy “‘I
J
d
i 1]
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/

BockNo

Address |

Indent No. /31t No

GATE PASS

el . pate |RIN12Y...  GalePassNo.. 32

Departmen s Agency Name .. M BAAR i

300 TPD WET WASTE PROCESSING PLANT 4

MUNICIPAL CORPORATION, CHANDIGARH
Run By : 145 JBR Technologies Limited, # 2650, Jain Colony, Moti Nagar, Ludhtana

Vehicle No PR an. g€ N a...... Type af Vehicle . .T}m.e.
...Cruantity of Compost 1ssued.. [<S4S

" YR ;L'd.
e ;
k Sign of l;gumg Person Sign of Receiving Person ]
]
i
i W
L 1]

125



e
300 TPD WET WASTE PROCESSING PLANT 2
MUNICIPAL CORPORATION, CHANDIGARH

R Technologies Limited, # 2680, Jain Colony, Motl Nagar. Ludhasna

Run By : M/s JB
GATE PASS
Book No. .......-. B Ry ..Date....,,?.l.".l.[?ﬂ,.. _ Gate Pass NO. ..l
{ Department / Agency Name...... (Swml.. HORL DN AL P R
Address............ AR Coa. Divat. . Me G i =
Vehicle No. ..... PIREEAIRT G B TYPE ! DL ) . s
 Quantity of Compost lssued A2

Indent No./Bill No. ..o
' SEQWM"O Person

sign of Qiiing person

[k

bl
i
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-( 300 TPD WET WASTE PROCESSING PLANT 4

MUNICIPAL CORPORATION, CHANDIGARH
Run By : Mis JBR Technologies Limited, # 2680, Jain Colony, Mot Nagar, Ludhiana

GATE PASS

BookNo. .01 pate. 2HNIRY........Coe PassNo. .. NP

Department  Agency Name. (Stwim ). HORT ORMEAR 2 oo
Addrass...... HOBEC. STBLDINAL & A0 S vevcemmsineiuasossisshitisnsiosbmbsmammmsessssisnsn

NehisieNo  PRAS Ak~ 70 YA ... Type of Vehide . TIPHER.............

00 MOBIING. oo i COUBTHIY OF Compost Issued....... T 15 ..

3 R

Sign 3¥ssuing Person Siglllx‘&f eceiving Person

X g
A
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2
" 300 TPD WET WASTE PROCESSING PLANT )
| MUNICIPAL CORPORATION, CHANDIGARH

Run By : Ms JBR Technologies Limited, ¥ 2680, Jain Colorry, Moti Nagar, Ludhiana
GATE PASS

BookNo. .0 .. ...Dae ..2!.1'11?.3 o Gate Pass No. .. ML

Cepanment / Agensy PORCRR AN T A D ) 4ot 71 | L S VRO

Address . Mifr. S48 plvs. MRS...... e i
Vehicle o, . R 3100~ Y1) .......Type of Viehicke ... TTRONY Loovcrmvncscairinss
KGRI N B RO, oo oo oeeen BN Of Compost Issued.... Y345

‘sﬂw l~‘ et
\ Sign of Issuing Person Sign of Receiving Person )
L 4

L m
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. MUNICPAL CORPORATION CHANDIGARH

Run By: M/s JBR Technologies Limited, k2680, Jain Colony, Moti Nagar, tudhiana

iy GATE PASS
"""‘"‘"'M-'uonnormm._-._,(l\ow.ma-mm:—:-&\9 1014 . qarepasswosrnsbh PSRRI

DEPARTMENT / AGENCY NAME: : Chfr D{l o= )

ADORESS: . b.=2)

vcte no.: 10 LA Y17° rypr op vercre: 'T'?'}'V

25 T

NoENT MO/ B oi A 373\ QUANTITY OF COMPOST ISSUED:

-~

' SIGN.OF ISSUING PERSON SIGN OF RECEIVING PERSON
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s
= 300 TPD WET WASTE PROCESSING PLANT
mummmsmmn
Run By: M/s IBR Technologhes Limited, w2680, 1ain Colory, Moti Nagar, thhﬂ
i GATE PASS
Zooxno:__ 0Ol oate_ 15/ c'[ 1LY GaTEPASS NO. N
o h’ 7% i =t

-
DEPARTMENT / AGENCY NAME:
ADDRESS: W
5 VEHICLE NO. C"OIﬁk Y12 miavmuW
GUANTITY OF COMPC ISSUED:

-

i~ TNDENT NO./ BILL NO: e
- ;"l
o a -
@ giGN OF RECEVING PERSON
SIGN.OF I5SUING PERSON
‘,.—-.'J" —--——-..—-.—ﬂ""‘ "“”’.‘—‘_’-
—
—
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( J00°TPD WET WASTE PROCESSING I’L,-\;\'l'\
MUNICIPAL CORPORATION, CHEANDIGARY
Run By : W's JBR Techrologies Limded, ¥ 2680, Jam Colony, Moti Nagar, Ludhiana
GATE PASS

Bock No O{ Date 2r }O § f?V Gole Pass o 03

Duparinmet / Agency Nurie MK meer: Slven

Address
Venie No.  PBIeFF-32:8 Typo of Vahele | T Rewry
Ingent No /Bil No VR SN Prie Quaedidy o! Cormpond Issed 1385
st Ay
KSlgn of Issuing Person Sign of Receiving Person )
I -
|
m W
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( 300 TPD WET WASTE PROCESSING PLANI M
MUNICIPAL CORPORATION, CH ANDICG AR
Run By | Ws JBR Technoiogies Limited # 2680, Jan Colony. Mol Nager. Ludhana
GATE PASS
Book No ™ oo Date 25 ’05 ’?\’ Gale Pana No oy

Degariment / Agarcy Name. . ME Méer Sinuy

Alckiess
Vetige No. . PRIGEF-F228 Type of Venick .. “TRoUy
Ingent No.Bill RO o 0 i Quantty of Compost Issad 2 go
.’“
E | Pl yE
Sign of Issuing Person Sign of Rectiving Person)
' '
vn: m

m m.
)

132



——1108— —

i 300 TPD WET WASTE PROCESSING PLANT }
MUNICIPAL CORPORATION, CHANDIGARN
Run By : Ws JBR Tachnolegies Limitsd, 2 2680, Jain Coony, Mati Nagar. Ludhan

GATE PASS

Sook No. R e Date el o lo)’ l?“ Gato Pas No oS

Dopartment | Aganty ams MR Puer Sinar...

]

I

|

]

i | Acdrass sasarih i " - .

|

|| Venice No. . PBIO FF-. A28 ... Typa of Venice .. “TEey

'

v L Indettt NOJBIR NO, o siirmpriesitstrmret o Quanrtity of Compast 1s5ed <5 lo

{%ﬁ,\ ) \“{/
\ Sign of Issuing Person Sign of Rﬁceiving Persinj

—

b -

olvv
| ]

('
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[ J00°TPD WET WASTE PROCESSING PLANT \
MUNICIPAL CORPORATION, CHANDIGARH
Run By : Ms JBR Technologies Limited # 2680, Jain Calany Mot Nagar, Lughiana

GATE PASS
Sook No. . O Dave.. 25 S 134 Gas Past s, €6
Qepacimant | Agency Nume Mg méer” Simonn
Aderess
vetcie No, . PBIS.FE-R28. . . Type ot vanicle . TEALLY
neent No /Bl No oo Ottty of Compost isseg. 3050
JraJ el (l{
Uign of Issuing Person Sign of Receiving Person j
n
=
(i

[y
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MUNICIPAL CORPORATION, (”I'IA\'I)I(;»\RII
Run By : Mis J8R Technologies Limited, # 2680, Jain Colory. Moli Nagar. Lushana

GATE PASS
Book No ol Date, %1 IoS 124 Gatepass No o

Nepardment f Agency Name.... MK INELT. SINEY

Address ' o :
vehicie No. .. PBIo FF:.7228....... Typeof Vehiie ... TRLY)
Indent Na /Bl No. ... ___Cuantny of Compast S5 B S5

Het) 9‘//

/300 TPD WET WASTE PROCESSING PLANT A

Sign of Receiving Parson

Rt
kSlgn of Is5uing Person

n 4
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[300 TPD WET WASTE PROCESSING PLANT b
ML-‘JI('II’.‘\I.('()RI'(IR'\'II()\.('l!f\;\'l)l(:.\l(ll
Run By - M/s JBR Technologees Limited, # 2680, Jun Cokny, Ml Nagar. Ludhiaia

GATE PASS
Baok No- ... 21 Date 29 '05' ]?‘l Galo Pass No og

Departmert | Agency Name. MR Mier=. Sinny

Mo gss
Vehicie No . PBIOFE-F28 . ... Type of Vanicte . "1 ROLLY
Indent NoLBII Ny ory Quanity of Compast issad 2ife
|
KSign of Issing Person Sign of Recelving Person /
i
w
o
i
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i 300 TPD WET WASTE PROC ESSING PLA;\T\
MUNICIPAL CORPORATION, C HANDIGARH
Run By : Ms JBR Technologes Limited, & 2680, Jain Colony, Mol Nagar, Luchans

GATE PASS
Book No O.‘ vasass WM, quﬂﬁ h“i Gine Fass Mo eq

Depament | Agency Name. . (NK: . Meor=. SIN®H. .

Advess . ;
vericie No. ... PB16 EE:FARE.... Tyoe of Vehicle -, STRelly
ingent No Bl N - Quantity of Compost lssed RAés

K Sign of lgéﬁfr'\g Person Sign of gg{é/elgﬁ/g Persﬂl)

— -

hit o
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f300 TPD WET WASTE PROCESSING PLANT \
MUNICIPAL CORPORATION, € HANDIGART
Run By - M's JBR Tachnologies Limited, ¥ 2630, Jain Coloay, Mot Nagar, Ludhiani

GATE PASS
Book No £3). i Date, X9 105 l?" Gule Pass o . 10

Deparment | Agancy Noma . /MR « SuLenDer Simnry

Anress “ ’
Vetveia No. . PBIZT=8FN............ Type ot Vehicle .. T Folty
Snaent No Bil No b4 Cuantity of Compost Is5ed 2 15

1&3 (i’;ﬂ

\ Sign of l%?#l;lg Person

Sign of Receiving Person J

1114
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300 TPD WET WASTE PROCESSING PLANT &
MUNICIPAL CORTORATION, CHANDIGARH
Run By ; M's JBR Techalogies Limiked, # 2682, Jam Colony, Moli Nagar, Ludhiana

GATE PASS
BookNo, ... @l _oate. R9\ox |2y . Gate Pass o M)

Deganment | Agency Naene. . MR SORENBER  Sinan

ADIress ... -
Vonicl No, . PBI2T =841 . Type ol Vehize . T Retly
IS NO B ND: oottt asesss LN of Compost 1556d Q85

i

(K v

i o
kSign of | ;ﬁ‘t—\g Person Sign of Recelving Person /
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(300 TPD WET WASTE PROCESSING PLANT )
MUNICIPAL CORPORATION, CHANDIGARN
Run By M's JBR Technologies Limited, # 2680, Jain Colony, Mabi Nagee, Luchiana

GATE PASS
ook No Ol oate. M 0612Y . Gaw Pass wo IR

Desartment / Agency Name., MR PiNDeR Sineny

Adcrass doiianfeibid
Vebicle No.  PBETAH- F9YF. .. Typeof Vehicia . TiPPER..
INIEOLNEBIE NS e Cuartey of Compost lssed 2@ IEST
o
LSign of l%gulng Person Sign of Receiving Persoy
b ar
|
m un

140
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/300 TPD WET WASTE PROCESSING PLA NT )
MUNICIPAL CORPORATION, CHANDIGARH
Run By - M5 JBR Techmlogles Limited, & 268D, Jan Colony, Mot Nagar, Luthiana

GATE PASS

Soak No ol Date.. VS 106124, . Gate Pass N, 12

Dooartment | Agency Name... ME: KALA ...
Adaress —— vead
vehice Ns. PRI M= AIRY. ... Type of Vehicia . TRatwy

inoent NOTBIE N, e : Cuantity of Compest |55¢d '-423e

ﬂ?

-
KSIQI‘I of [ssuing Person

Sign of Receiving Persy

—————————————

1 Rai m

m m
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[300 TPD WET WASTE PROCESSING PLANT

\

J,

MUNICIPAL CORPORATION. CHANDIGARH
Run By . W's JBR Technologies Limied # 2680, Jain Calony, Mot Nagar Ludhana
PAS
Book No =l Date IS }O ‘ l?q Gate Pass Na “"
Depatmant | Agancy Name MR- KALA
Address
Vehicle No. ... PBIAM-AI2Y.... . Type of Vehele .~ TRoLLY.
Irder No. ‘B No ' Quantty af Compos! imsed Yolo
st . Pk
\ Sign of ISsling Person Sign of Receiving Parso
i 4 o
i0R o
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Goo TPD WE

Book Na, ... 2}

Daparimant { Agancy Name

Address....,

Indant NoJBil Na

ol
\ Sign of&ﬁﬁ\g Pe

MUNICIPAL CORFORATION, CHANDIGARH
Run By : M/s JBR Technologies Limited # 2680, Jain Colony, Mol Nagar Jughiana

Vabide No. . PBI2 M1 IR, oo Type ol Vabicle .. TROILY.

T WASTE PROCESSING PLANT N

GATE PASS

. Lale ] “7.'.6. 134 . .Gatn Pass No \f

ME. Kausunt

. Quansty of Comgost Issed U IS

aM
rsen Sign of d‘;ceivlng Persgly

nr
"

—

a
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300 TPD WET WAST =
( D WET WASTE PROCESSING PLANT )
ANUNIEC 1°A LG ("(l'()"/\""()V, ('",\\")'(‘,‘ AR
Run By ' M/s JBR Technologies Limitad. # 2683, Jan Cofarty. Moti Nagar, Ludharna
GATE PASS
Book No ¥ OJ - Date 2) lQ‘ I‘?q Guie Pass No | 6
Department / Agency Name. /e SuPemDeR Sl
GG 1) Type OF VERICIE TRty
. Quantty of Compos! |ssed (& ée
P o

Address. . »
PB) R T
‘Receiving person

Vehigle No
sign of

inagent No./Bill No

(Veg st —
sign of ssuing person

\

ah
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/300 TPD WET WASTE PROCESSING PLANT b
MUNICIPAL CORPORATION. CH ANDIGARH
Run By : Ws JBR Technotogees Limited, # 2680, Jain Colany, Mati Nagar, Ludnianz

GATE PASS
Book No. ..., ol : Date 13 lﬁ?h‘l Gate Pass o |7

Depariment | Agancy Nama, MME KueDecd Simnir

J VLT[ — add . "
vehice No. . HRASE- O3 .. wypeofverigle ... TT Roldy
ngert No Sl No W ... L Quantity of Campos! sed ,3 PR

gedt B

Sign of Receiving Person J

kSIgn of lig&‘;nﬁ Person

—

LA
)]

[
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[ 300 TPD WET WASTE PROCESSING PLA.\'I'\
MUNICIPAL CORPORATION, CHANDIGARH
Run By : Ws JBR Technologees Limited, # 2680, Jain Colony, Moti Nagar. Ludhiana
GATE PASS
Book No ol - Dot 25 ‘Cq l?\' Gate Pass No 13

Dopanment | Agancy Name .. ME: KoLpeep

Address . . ) i

venick No. .. PBI_2@--YOUT . . Typeof Vehicle 1 Pre®

Irgtea NoJBR NO. — Quasiily of Compos! issed 0 125"
\Sign of I&Sﬁi’:\’g Person Sign of Receiving Porsoy
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/300 TPD WET WASTE PROCESSING PLANT )
MUNICIPAL CORPORATION, CHANDIGART
Run By - Ws JBR Technologies Limited. # 2680, Sain Coloay, Moll Nagar, Luchiana

GATE PASS
Hook No Q) 4 Date 'Dh°|?‘| Gals Pans NG \f\

Dupatment ! Agency Name.. MR NI

Address

Venice No. ..PB'}@.?,MH‘J Sl Type of Vohide TiPh-g

Ingert No Bl KO ... . Ouantty of Compost Issed aAuue

K Sign ot lsgumg Person Sign of Receiving Person )

" o
A
“ |
'
" 4
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/300 TPD WET WASTE PROCESSING PLANT b
MUNICIPAL CO RPORATION, CHANDIGA ’RH
Rin By : Mis JBR Techncloges Limitad, # 2680, Jan Coleny, Mot Nagar. Ludivana
GATE PASS
Baok o (] 1O Dot Jel1al2Y .. Gate Pass no el

Deparynent | Agency Name mg: R,

Address X
Vehicle No Pﬁ (rd AT Type of Vehicie 1 JPPLA, .
Indent No /Bl Ne iy . Buartty of Compast lssed qGE8s

. W‘
kSign of Is@%é Person SignMeceivinchrso_nj

W -

an m‘
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/7300 TPD WET WASTE PROCESSING PLANT )
MUNICIPAL CORTORATION ( HANDIGARH
Rur 8y - Ws JBR Technolegies Lmited, # 2580, Jain Colony, Mot Nagar, Lughiana
GATE PASS

BookNo. .. &) oate., Jol1012Y. GawPasans 2D

Depantmont | Agency Nama mg. Aj‘\f

Address X ”
Verica Na . PRIA- 2T Type of Vahicle ‘ﬁ Pre
InSant NO /Bl NO. v . Quastily of Compusl 1ssed lo21s
Pg |- Thong
\Sign of | %‘uing Person Sign of Receiving Person
) o
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(300 TPD WET WASTE PROCESSING PLAN'I'\

MUNICIFAL CORPORATION, CHANDIGARH
Run 3y Mis JBR Technclogies Limited, # 2680 Jain Coleny, Moti Nagar, Ludhana
GATE PASS
Book ke . @) ) oae 19 w2y Gt Pass Ne Q 2
Depanment ! Agancy Nema, mE A3
Address..... . e
Venigie No. .. PBI2& - 284% Type of Vahele TiPPER
InCant NOJBH NO. .oovinimrmmrais o Quaniity of Compott |S5e¢ HJ5e8
- %:&'/ ’I’Jl] ’-‘
ks'sﬂ of sSuing Person Sign of Receiving Person /
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[ 300 TPD WET WASTE PROCESSING PLANT A
MUNICIPAL CORPORATION, CHANDIGARN
Run By  \Ws JBR Technolagies Limted. & 2680, Jan Colony, Mot Nagar, Luthiana

GATE PASS
Book No O’ Dale ‘cﬂlbl?‘! Gale FPiuss No 21

Department | Agency N mg: ~e“\3°

Adddiees

Vrvcie No PEREG-I9MA. .. ... . Typo of Vahicin 11 PPeR
maent No Bl No Quamtiy 0! Camoos! I55ed qq 1o
(.‘In v o
b Xl Roco
KSIgn of i§5uing Person Sign of Receiving Pcrsoy

151



S B

/300 TPD WET WASTE PROCESSING PLANT N\
MUNICIPA LCORPORATION, CHANDIGA RH
Run By - Mis JBR Tachnokogies Limited, ¢ 2680, Jain Colony, Mot Nagar, Luchiana

GATE PASS
Boak NO. 1o i oate. 10112124 Gatp Pass No 24

Depastrment | Agency Name., .YMQ'..KRJL‘ e

ADITeSS. o oy .
vericie No. .. PBIRQ.SH9MUT. .. ... Type of Vehica . CTIPPER
moent No /B No e sy rrs . Cuantity of Compest I55ed... Hl9¢
Si b N J’ﬁ %
ign of issuing Person Sign of Recelving Person /
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~ Annexure 17

From

1128

The Exetutive Engi
“-'ﬂ!lh o Ifser,
tmuﬂf’““ No3, (M),

Ta

W' Sheae A ; :
5B Bant 7 il Enerprises,

L4
. =~ Floos, 47
Ripur Kaslun, Chgs dlmf:lum Raad,

Memo No, .
u.“uﬁ:“_;ﬂﬁ'i“ﬂf Sl c(EA42%T157,

g::::mlu of Dia 100min manutacisred ot Harticultare Wasle Processing Plant,

Subject:

daed: !413?1::3 PE approvel accorded by Cammissioner, Mnicipal Corporation, Chandigarh oa
N s @ result of eauction called n duted: 06.07,2023, in response your sgeacy has
gueted rates RS54/ Quinal, The sbove roted work of suction bid smourting 10 Fs.1,10.80,00/- |
(Rupees Oue Crore Ten Lakh ang Eighty Thousand only) is hereby allolled [ your agency T
© 3gainst the approved reserved price on behall of the Commissloner, Municipal Corporation.

Chandigarh s detailcd below acconding 1o Lerms und conditions with & time fimit of 01 Year o be
reckaned (rom the date af isaue ol this leer.

RATES: -
i ~ Descripiion of item wa""i:ﬁ'l" Rate | Amousi h
1]
< . I R Q. - e
| | | Bio Driqueoes of ds 1o0mm mide of m%‘ | Quintal | Hs.354 | Ks. IOBO0OGHS i
|'rhrl°|-l:uh=: Waste having Calorific Vabue Quintal
|| sbou 4000 keslig : | | ¥ — 1
“ote: Rates are Including GST @ 5% ;
Conditions:  All other verens and conditions of e-auctics shall b= applicable.
I
Any error, if noticed, in the rates aken in sllotment letter and in the Wems of

c-uuction, herein, the rates quoted by the firm and the items o3 approved e-usction shall be

congidered final

You are requesied o contact the Sub Divisionsl Engimeer, SWM for taking detailed
issructions in connection with the sbove said work accarding to deposit as per terms and conditions

of e-auction. Following conditions to be followed during execwtion of work,

I. Computerized weight s1iq 10 be maintsined regardiag keeping record of issued material
alangwith Gate Passes.,

2. The hidder shell depasit an smount of Rs.5.00 Lakh within 10 doys of issuance of material

faifing which EMD of Re.220 Lakh will be forlzised and respective amount subssguently far

issuance of comesponding material,

Tease send attesied copy of Pannership deed and power of atorney and atiend this
Offiee within 7 duys from the date of supply of ubuve ducuments for compliance of work, Meose

¥



Annexure 17


1129

- s
mote thit no matecisl shall be made issued until and unless the payment will be deposited by yo

allotied by the competent authority.
Chandigarh
p23 ﬂlﬂlmi sale
\ind infoemation of Commissioner, M C. Chandigarh w.r.. spprovel duied 14 0712

s hnﬂuh\%
S
ol Bio-liriquette.

Aoads Division Ne-3. (MCD
Endst. N ) b
) B(E--L(Emldﬁr!l:i';r Commissioner, Municipal Corporstion. E"'}

Thad=

imedT,
;-::f;:-tbl jsion Nn.].{MC'I.
[‘hnndll;lrh _?":'3
Dated: #20°
“ndsts Mo, 3:-'!.’-}#_,1_ k.| ob 178 2 :
_—— Copy is l 1o the Fnlluwingl‘urhﬂtmdhﬂ'urmlllﬂﬂn'ﬂ .

|. The Chief Eagineer, Municipal Corparation. Chandigarh —
2. mshpﬂir::ndiﬂgﬁnmwm&m sunicipal Corporation. Chandigs

u nﬁ
(FEVE ,Ems {sion NuJ-. (MCl '
Chundlnu:h
o 3[3&"‘ EW" : ﬁﬁll'll;r?j :-n:m'h'-'e Engircer, gwh for his hml inibméhﬂﬂ please

g it comly e i -

et inger,
. Ronds n.;mqn Ma.3, (MC).
Chandigarh
|o (1727 ) Dated: o239t
B 3 13'] k'%:r:\wﬁed s lhe 'Sllh Divisional Engineer, SWM for his kind formation

please and assuring 1he condilion sated pbove I iz ensured that EMD hes been deposited
meunting to Rs.2.20 Lakh

Exegt
e Roads le-.ibnn Hh,". (MO
Chandigarh
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Annexure-18l [jﬁ'}'ﬂz,ﬁ e 610
= HIRL woen -

l'l]f_l-. ......................... ]-].mk_ J'.'rn ..................
Date. 13} | el2o2l
‘D
s ' 3 """""""""""" alores Indent ﬂn..-EfElE.’.l..--Dhﬁirm
Sub-Diviston,.... N,
=1 Kale Value Mame of worle!
= Deeer|ption 2 | Quantiy Quantity| _ | ms [P | Rs. p | Head Job [with nan
E ol Stores | bdented | Issaed B of ol comtracion
= o bccount]  rom whom

@ = '«"ﬂth: is

F

ot | Wanh lamd] 000 [‘_h T

02 | Whing =00

3 | Ry \So0

"-‘kcr.Z.

4EE
_ g*’gf

& L‘ﬁim.ﬁrﬂl.d .Q:DG-F‘!

——

Manws of the persous (oo whom the |lssucd o .. Reccved | Bin Card Mo, [Ledger Folio and
Siorgs are o be delivered o serial Mool ey
s dorle

el e

AR BN
m% 'TLE!'EF‘REWF-

Draateel Sigrialure Signature of
e dndenlor angd authorised
his desigietion Agenl
g/'h-' : Sigristure Slgpature | Signature of
L Tl K —
Desigiualion  osignglon) Storeleeper Accoumiant

M = Fir @il |:ll.'l'\-!'=ﬂ.1|t' I'Jlﬂlﬂll.-l.' L SEnrekrepes ey o Cllaes sk adiheio sicnion e e dha niaierial jasecd (o

4‘?"%"-'-_'-'."“""' f.-_-ffm,l : 2o fyeme ,-ﬂ"- LT e B fa g = il.rs_,ﬁ& | =
Ny Tt o g e @) 222 Micnogn - S50 - 5

——

TR S
"L.:_\."| !..T. 1|'|-—,\_"__ = j’ l-'l{-ﬂlﬂ r ——

— —
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1131

From
The Sub Bivisional Engineer,
SWhi Sub Elivissan Mo 2,
MLC, Chamdigarh

T

Tl Sub Davisional Engineer,
Road Sub Division Ne. i,
M.C. Chandigarh,

ema N, SR MM - 164 4
Eam:w SEE W 184a7-16

Sabject: - Clim mgainst supply of material for the month of Cer, 2024,

Enclosed phese fnd herewith Tollowing daim amounting 1o R, 20600H- &5 per
indents of wour Sub Division. I is requested 10 el the Fllowing claims passed from your office =
the earllest and make paymient im the womin of worly Conimissiones. Menicigal Corporation.
Chandizarh, bearing accoum e, KRR G038 of Pungh Saomsl Hark. Secto- 17, within 15

dinxs posilively

T Sp, Mo, | Monih " Claim No. " Iwidend No. [ Clsim Amaunt
T ' Chet-2024 302 [337Ee | Rs 20,006 ~
=" Il 1 Total Rs, | Rs. 20,099)-

Suhimined please,

(A - Claims and indent in origieal

WM SaniDivisi
| I:"hunn:li:j:prh
Endst. M, Daed

Copy is forwarded o Exvecutive Engineer Sl Devision, Mumnsipal Corporation,
Chandigarh for infermation gnd furiher necessary gction plense.

-

1 HeEr,

. v T 4]
e SV SihLgvision Mok,
ﬁ'lim.c. Chandigarh,
Endsi. Mo Dlaned.

Capy is forwarded 10 Executive Engineer, Roads Division Mo. 5. Munigipal Corparation,
Chandigarh for information and further pecessary aclion please.

ity v |5i|.'u| Mo,

A
¢ 1. Chandigarh
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1132

From

The Sub DNvisional Engineer,
5W M Sub Divisien No.2,
M.C Chandigarh

Ta
The Sub Divezinnal Ergineer.
Bopd Sub Division Mo 2,
ML Chandigarh

Mlema No. SDESI M- A C 2024 | AOS 4647
Dhtesd m_}lt}lﬂ-bf-*t 4

Suibyjece: - Cladim agamas supply of maderial For the ovoneh of Ccr, 2824,

Enclosed phease lind herewith Tollowing climm amouning o Rs. 802305 a5 e
imdents of your Sl Divigion. 11 s requested 1o e the following claims passed lom yaur nffice
the eorliest and make payment i the account of worthy Commigsioner, Municipal Corporziion,
Chandigarh, bearing account Mo, 003820 100334%) of Punjab Mational Bank, Sector-17. within 15

days posiively.
| Sr. M. (Manth | Claim No. Indent No. | Claim Amount
1. ' Da-2024 N2 [Emid [ Re 74300

[ 2 Oe33 aE [es9iM e 11,295

S Qles- 2024 4272 C39I [ Rs T7ESL.

4 Oct-2024 ] ECELEE [ R 20820 |

b e — — — — Tousl Rs. | Ws. 80,250-

Submined plerse
ks - Claime and dndami iy onasal ! Il T = =t
SN Subiivisein Mok,

O Clhandigarh

Emdsr. M. Dinied.
Copy i forwarded 1o Executive Engincer. SWM Division. Municipel  Corpomtion.

Chendigach for information and Turiher pecessany aclion please

DAS - v i
L7 Chandigarts.

Endst. Mo Dhaned

Copy Is forwarded 0 Exgeutive Engineer. Roads vision No, 3, Municipal Carporation,
Chandigarh for information and further necessany action pledsc.

e

D'dl o ; | i g ,
W Sab Lhivisiom Mo 2,
CH‘.':.' Chandigark,
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FORM D.FR. (PW)9-C

(A433.10)
- 3 1{1 4 STORES INDENT 18
- Book No. . RO
Dau: 1- '”1:
Division....... & 1 e Stores Indent on.......&£x./%... Division
SLIh_DI.vIEIun -du-;ll LLTE E R T T TP S { Jm r A : n, i
f_ _ Rate Value mp%‘fﬂ'ﬂw
Description =z Quantity | Quantity Rs. | P.| Rs. | P. | Head i g
B | ofSwme § issued | 2 o | HAmOEe
3 Beeount value is
recoverable)
Eruf )y
e -~ G & i
Ay £ “ AA janahe
Fre fews o re o A ’
P e s B Ve ] biteror #ms |3
FEFTolan 3 !"" e ~
,re Ldos -HH-J ] } . f'l-'" L """'"‘f
Pl T A
£e1 Ru #nned e
Lok Aoelsd -
/
I#‘.. T-ll"ﬂ‘:;
V¥ Nmnmcpnmwm | Tssuod QR e Reczived | BinCard Mo, | Ledger Folio and
N - 5| — Iﬂtﬂhdﬂ“w Keral Moo of item
‘4«»"” it M qu-
i ; i Ladper Kesper
' et a9
Dated Signature | Signature of €hite
of indenter and authorised o | 9
his designaci agenl
X 5i 5 !. M___,-—“
t "f m Designation Sm-lﬂwq::'

Note ;- To avaid possible dispute the wsﬁi:ml Officer may obtyin acknowledgement for the material issned 10

Lnmamel | A sk con— @ B W S8 et s TS0 Jem
1o 4 E.-ﬂa: T 20 f-—
e _

P
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FORMD.FR, (PW)9-C

(Se4-4340)
- 9104 STORES INDENT
... Book 26

'Dat-: 1 i ‘1 I o0k No. .. _
Division.., ,Q Stores Indent on........ s Division
Sub-Division........ 4 B
E [ : Rate Value Hu?“u:lwum

Descrius g . . Ra | P. | B | P.| tead | JOBCMERIEMC
) T B o R e of | omuion
é : g BCEOUnt walue is

recoverable)
D\ logpio b {nm et Coqhh ) of Dy e en
1 T IH' . G Ameit =
- &l flA~ for alon fons s
'

y Y '

-

I*.*‘-‘""J f,;'._.-’ " fan f b,;tjahr"j 9 Tt
/ ulﬂ*(ﬁf

r
:
A
3
~.d

1
i de ol o J"-q,..-.-.;.)"',...:_.-n..
gﬁl‘ﬁ : Am gt | e ﬁl- a MHL
Names of the persons to whom the - | Tsgued ofl.eunr v bad®| ek ed I‘Eﬁﬂ%&
“E;nmmlnbamivand sl (TS d'l.-l.‘,';:_.tﬁ Ef"'l"'i*ﬁ i ;‘d _ﬂ
i -
i f?‘"hﬁ hf.""""i Fe "My oscr J
A Fe1e)3)

Dated Signamure | Signature of
af indentor and authoriged
his detignation agent
—— T o et -
Signatuse Signaturs Sigawmre of - |

Designation | Designation|  Storekeeper Accountant

Y
Naie 7- To avaid p:ﬂiihltmsml: the Store Encliﬂnllﬂl'ﬁnﬂmr?duh Iﬂhn'ihﬂml far the meterial isseed o
JI’I MM

Woms 53088 b I lFoee L5
@nlfjﬂ, R 'hur“:ua Mees 17! f,

'p_a'n”‘.h sl _:L_
prp—
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11775/P&S5 (UT)—Gowt. Press, U.T, Chd.

il 007822 o 3 15E™ o 2

STORES INDENT ’
' N, i 06, Book No. . 7 @8,
Dﬂh ............................
Division....... R=38 Stores Indent onés.f < E2F7) ...Division
Sub-Division,. . R-=1,
=3 : Rate Value ;iﬁt w;:{l work/
< | Descripion | £ |Quantity|Quantity| _ [T Rs |P.| Rs. [P, | Head D
of Stores o |indented| issued | E ot mmmr
E L = S—— - m
L ue s
. recoverable]
j— ,J&‘ﬂr#“,:liﬂhh élﬁ :I-‘ = ﬂh.-F:l {-1" .}El.lquﬂ-ﬁr “f
5 ootk Savd fy e 4 L = od Ruoed uude r
2 by Raud bere cH Ry ol 3"’“’“‘“5“““ R-s
W 135 ﬂ \ N A coame =
o i d-f‘ “ﬂ'& 2 bor -1V %, 9
P e 1 TY | goo s love Mcatd omby 481
" BaaWsf & y1a1) | oo t L owly
3 'l-}ﬂ'-:"-l fEn ﬁ_-.} | Lreo J E""‘j
Eaicks " U i P
4 | Lolayd Se e Jus opry
Names of the persons to whom the |Issued on......e. Rececived | Bin Card No. |Ledger Folio and
Stores are to be delivercd &BFL,E: EEQ-T lﬁcrlaljip.,nf_mm __|
BT
QX Lol
Dated Signature Signature of
of indentor and authorised
hia designation agent
o~
o 0
Slgnature Signature | Signature of .
Designation _ [Designation| Storekecper Acchunlaet

Mode.—To avosd possLbie ‘g*mpum the St .;Iuﬂpﬂ.:f ﬁ"'.itﬁmﬂ Oﬁﬂ may clain ﬂnmlmﬂﬁﬂfﬂt for the material issed 10

ﬁ_’_j--yg_ ~ileon L K- ol |
11869 |—

} & Wit le e ude ! s A ’f"-‘-’-!'.;'- -
') 3 [

v 20882 [ '

- ' : 160,



From 1136

The Sub Divissonal Evgincer,
WM Sub Division N2
ML, Chandigarh

Ty

he Sub Divisional Engineer,
Boad Sub Division Mo 4,
ML Chandignrh

Memo Mo SPEZWM-2 s conony L AAR-1T o0
[hltd:_tﬁﬁui’:&_

Subject: - Claim agninst supply of material for the manth of Oct, 2024,
Enclosed please find herewith following claim amounting 10 Rs. $4.6965 as per
indenis of your Sub Division. It is requesied 10 get the following claims passed from your office o
the carlicst and make payment in the account of worthy Cummissioner, Municipal Corporation.
Chandigarh, hearing accownt No. D038201003 3490 of Purjab National Bask. Sectoe- 17 within |5
diys posinnvels,

e

Sr. No. Month Clabim S, Trghent M. Chitin: Aingn b
T, T 0a-M3 44l 74T Ry SLE96- |
| Total Rs. | Rs. 54,896/

Subrined please,

DA - Claim aind indent in ofiginal
4 M.C Chandigarh

Endsa. Mo, Daned

Copy s forwarded 10 Executive Engeneer. W% Dhivision. Sunicipal Corporation,
Chandigarh for infemmation and funber necessary sction please

DA -

Lodst ™, Cratead

Copy is forwarded 1o Exceutive Engineer, Rosds Division Mo, 2 Municipal Cooporaton,
Chandigarh for infonmatson amd further MECERSATY action please,

[ 9

Al - S s
ﬁpj}w M Sub P vsion N2,

ML, Uhandigarh,

161




Pross 1137

The Sub Divissonal Engineer.
SN Sub Disisfon Nt
ML Chandigarh

Ta

The Sub Divisional Engineer,
Road Sub Division Mo, 5,
B1C, Chamsdigarh.

Memo No. SDESWM-2, M.CC/2024 LT 8- Vo3
Dared: 24|11 )2.44

Subiject: - Claim apsinst supply of materisl for (he month of Cer, 2024,

Eisclosed phease Mnd herewinh following claim amounting m Bs, 48831/ a5 per
indents of your Sub Division. It is requested 1o get the Tolkow ing claims passed from pour office o
the earfiest and make payment in the account of worthy Commissioner, Municipal Corporation.
Chandigarh. bearing account Mo, 0032201 MIZ3490 of Pumjak Mational Bank. Sectos-| 7, within 15

davs posilively

| Sr. Mo, | wWonth | Claim Mo ] Indent Na. Claim Amoani
1. | Oa-202d l{gy_:j____ggmn| AT
2, | De1-2024 B 006/047 | Rs.2LTIB-
: [ Total Rs. [ Hs.a8831-

Submined please. M@
DA - Claim and indent in ongisal g
"Jul'h-'l ":l. Tivedien Peo
. Chondigarti
Endst. Ma. [areel.

Copy s forwarded 10 Exccntive Engineer, SWA Division, Municipal Corporation.
Chandigarh for information and further necessary action please,

DA< T B
Ehivision Mo, 2,

St I’.:‘hrm-d igarh

Endst. Mo Dated

Copy is forwarded to Fsecutive Engiseer. Roads Divesion No. 2 Municipal Corporation,
Chandrgzarh for information and further necessan acien please

13Af - N

vision o 2,
0 lamedigarh
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e - sedl 43810
007742 STORES INDENT 32
cerrsrem essseers.. Book No. = o3 2.
WML e LY.
Dh’lﬂungqf . Siores Indent ur&.‘.:HIDﬂfhlm
Sub-Diviston -4
4 . Rate Value mﬂr M;'; ﬂ
z Descrl =] Head
=| o o oo - semme e I el i (el i i - yrnk il _
5 k] . account| o jue ie T
3 - recoverabie]
D o st \ \mk
|
2)|2e S ’ Ch =0 ¢| e
= B tla tﬁu]ﬂ.. "_'j"'“"" aralsh
L '“-t)\ (TS N ‘ool L Mo e onlly € am. [ 255 diuolonrbd
Sh 5-\1&:3& . \see 'd." 3 (Lp;__ﬂﬂ.-h]
L
Names of the persons to whom the |lssued on.......... Recetved | Bin Card No. |Léfger Fotioand —
Stores are to be deliversd M .
- ek e |
e\ w 1D EOE-1 |
Ledger Keeper i
Q’Eﬁl |
Dated Signature Signature of |
of indentor and authorised

his designation agent |

i of
@’“ Signature Signaturc | Signature Accountant

Designation  [Designation) Storchecper
Mot — T avosd possible dispute the Storekeeper fSectional Offices miay obaln acknowledgement for the matenial issued to I

(A~ Pty 1o o A o« Eenal ’-"ﬁhiﬁ’ﬂruﬂ*@ N6 E e - Ygole) [~

-

Rty Sed 9giouetnn (B 228 M)rowm s €670 | —

—_— _-__-____-—'--.._
“etied 7 Sweag

S i -

—_—
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(413910
ST?REE[N]]ENT
.. Book Ng, ...00
Dw .iif N 209y
Divisio....... %S>8 .. Stores Indent mﬁzrj””?,} Division
Sub-Division, . ﬁ- Sppme Sub- dvisior No. b
" ; - Rate Valoe Mame of work/
2 Description Z : § B , Job {with name
r‘% of Stores 3?1"’%““%&“5&?“:.?“?%
L — accoun value is
RN EY: v oy
| Gﬂ.l :
(Bl ~ Chts At
oo Mo
C1'ya") Yoo h Sapf
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of imdentor and nithorisead
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; Designation Designation |  Storekeeper Acoountant

MNotr - Tn.wmmmnmmwm_umﬁmm; obtain sckoowled gement for the material issued 1o

F H--”*h'rb*‘i"'“ AR LR lL{\"H *I'H-J”-.: 2127 L_
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¥ -
/1" de d 7 decore

Dated Signature Signature of _ .

of indentor and authorised

his designation .

:ﬂ??
Signature Signature Signature of .
Mare ;- To avoid possible dispute the StorekeeperSectional Officer may obtain scknowledgemest fior the material isswed o

@ - 083 vo 4 sor— = MEberem@ R ung V¥/evnn gy
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§

—_—

i~ - S Stores Indent on....... B Ex........Division  Sua) ]
Sub-Division,....... Bhroidonsrssdisssn
. Rate Value H-'ihmf ﬁwﬂ’n‘ki
2 Description E Quantity | Quantity| _ Rs.lP. | Rs. [P | Head Jo of mm:or
= of Slores o |Indented| issued | B of ot
E E = account vaiue s
recoverable]
. ehopo = b panen
-
‘; e '&.{cﬂ"ﬁ'ﬁ:} -—"""-'-"-MF H:I-E"l ,J-ﬂu:! A e
benpatag u‘-‘rﬂ-".ﬂ: |
1Yl .-‘-n:p
.1’; =)asine d 5 anld | e T
- = H‘@#,u H.'!— &"‘
p"# N
AP (P Yemde =Yl Dare - 12lalagse
'_..n-"'
- E‘ -
Mames of the persens to whom the |lssued on.......... Recelved | Bin Card No. [Ledger Folio and
Stores are to be deliversd Serial o, of itern
|
™IS Shubhae | s
LedBer W; i
TENF
l-{"r’f 11
Dated Signaturs | Signature of
of indentor and authorised
his designation agent
) ’; Signature Signature | Signature of
T AN Deslgnation  [esignation) Storekecper e

Nole, —To vod poasible Hapute the Sorckocper/ Secth nal Cificer may ohiain acknowlsddemeni for the patoral Laswed 1o

? N e [

A

L
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T Sub Divisional Enginees,
SWA Sub Dhvision Mo, 2,
SO, Chondigarh

T

The Sub Diresecnal Enuine:r.
Raopd Sub Divicion Mo, 7,
M.C. Chandigarh.

Memo e, SDESWM-2 MC02014 ¢ 1.O%-1166
[rared: mﬂt' ”h_l‘-

Subject: - Claim against supply of muterial for the manth of Oct, 2024,

Enclosed please find herewith following claim amoumting to Rs. 21580 as per
indbents of your Sub Division, 11 is requested 10 get the following claims passed from your office a1
the carliest and make payment in the sccount of worthy Commissioner. Municipal Corporation.
Chandigarh. bearing account Mo, 0032010033490 of Punjeh National Bank, Sector-17, within 13
days positively.

t' ~u, | Manth | Claim Mo, Indhent No. | Claim Amount

1. | Du-2024 4731 7400 | Rs 31520-

— T P

Subnuitted please,

A = Claons amd indeni in onganal

C."-E.E‘. Chandigark
Endst. Mo, Thinel.

Copy ® forwsrded 1o Ewecutive Engineer. SWHI Dawisbom, MWunkcipal
Corporation. Chandigarh for information and farther necessary aciion please.

*h'ﬂr %1 Sub 15 HDTY "-.ll:l .

MO Chardigarh,
Endsi, Wao Diated,

Copy s forwarded 1o Executive Enginegr, Rombs Tivision Mo, 20 Munecipal
Cowporwtin, T 11:]l1d||'.-_"|r| for indormsteon and (irber tecesssiry action pleass

4 L. l.:'|lﬂ.|1|.1l|5.u'l1

134 -
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. (See rule 6.10)
BTORES INDENT
gl Book No.
£, 'Emﬂ&n‘l‘x
Avision... (\2 Stores Indent onL........c..coeen.... EVIRIOD
Sub Diviston......... 5. lo 1]”
P N P PO D g = R P
3| orswres |y |indented| iseued. g o | areteds
& o nccount!  yahae s
?rmc]rp
e, ﬂiﬁﬂu) el
Uome | | 10
T Indenns L
@ Comse Sad | )| € pop Sheeels of
_ 0Ll P2mimyas
@ ?M&“* b, |1,.5%, 000 LT W,
Afe 4
[

- | Bin Card No. | Ladger Follo and .
Lﬁnhlﬂmd"ltm
ST ILE 4

';L_;,W.—*g‘%*?‘ J‘
s H ey

Names of the persons to whom the

R

—

Dated Signature Signature of
of [ndentor and authorised

his designation agent
Signature Signature | Signature of | | :

Deaignation Deﬁ;nmnn Storekeeper
Note:- To mldpnuml: mumwswmﬂfmmwmmmmhmth-ﬂES




o 1144

e Sub Divisional Engineer.
WM Sub Division No.2,
MO, Chandigarh

Tiy

The Sub Dwvisiomal Logineer,
Foad Sub Division Mo g,
MO Chandigarh.

Mema Mo, SDESWM-2.Mecr024 1 TOT-\Toq
Dated: mRA10 |24

Subject: - Claim against supply of material for the menth of Oct, 2024,

Enclosed please find herewith following claim smouniing e Rs. 1,60.041/- as per
indents of your Sub Division. Il is requested 1o get the following claims passed from your office al
the earlies and make payment in the aecount of worthy Commissioner. Municipal Carporation,
Chandigarh, bearing accoun No. 0038201 0033490 of Pusjah Natianal Bank. Secior-17, within |5

dhav s positiveh
Sr.No. | Menth Claim %o, | Indent No. Claim Amount
. ooz |4emi 10200 [ RsOldsi-
2, | Oc1-2024 49/2 1 10221002 | Rs 33,721
| 3 Ocl-2024 | 5021 | 1023002 | Rs. 215160
4. Oer-2024 51021 o074 s, |1,383)-
8. _[Ccedges .  Re LR
— i | Towime Reds0pa
Submined picase,

DA - Claim and indem in original

p WA
7. Chandigarh

Endst. No _ Dieted oy i
Copy is forwarded to Executive Engineer. SWM Drivision, Municipal

Corporstion. Chandigarh for infarmation ond furber necessary pction please.

DA =

M.C. Chendigarh.

Endsr. ™o Dated,

Copy is forwarded e Executive Fagineer. Roads Division No. 1, Sumicipal Corporation,
Chandizarh for infermatson and Torther pecessiry activn plaas.

I _I.‘: [y ulars o
ﬂ A Sk TRdision Mo 2,
O Chandagarh

DA -
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(See rule 6.10)
24 . STORES INDENT
4 T Book No.
el 2 '-Ir-!--.-.:--':.'g.':.'.
SISl
S Stores Indent on...veeeveeveieeennnns Diwtaion
Sub Division.......57 - :
| ¢ =
Value Name of work,
2 | Description = : ' 1 Jobs
Z | Quantity | Quantity job (with nemc)
I e e el
ey | ids. D S Tt
AN % | ':— ; T""""J T “‘e"f .
2 | T Sl o T 1
- e < 2" b B £ aia b N it ’-){r.’r* '-F
s Ur l—,ﬂl‘i‘: ¥ :
.-'E.i'l ml ,f fdr'-- :l
- E,:E-r-l"'r J - .:I""L'_,- W En . eyt
ol e F
D ﬁ‘fﬂr?-!‘rf:b- ﬂ‘;}v"%rgﬂ.j m “".:--; tt
<) ek alesdPee
— S
=~ . P
:?:’ ﬂ};‘BP .-‘”;.I fﬁ"rﬂj f { 'l;_ i Ar #".J'I i
—
Names of the persons to whom the | Issued oh..eeeie Recefyed | Bin Card No. | Ledger Folio and
Stores are to be delivered 3 _ | Serial Mo of
ok . 3a%N
I CL s
Col 3!
Ledger Esgper
pl“'b“a LigeEye o n..."-:'rh...i;- :L',rq H-...@ L\"H- ,E-I"Hf 1’ q_.‘-—-b
Attoye 26 Mg
u‘f : .._F"qn““'l. f:fd' e
fulndmtnrmd authorised Vet Nl -
designation agent
=t i
J\,)’lj —— _J
Signature Signatyre | Signature of .
: Designation Duad.plllﬂnn Storekeeper Aecountant
Notz:- To avoid dispule the Slorekeeper; Sectional Officer may GbLAIN aCkNowISdZMENT for Uye MALErial lsued o
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(See rule 6.10)
22 - STORES INDENT
.. Book No..
2. 4. Elﬂ,}ﬁf’l‘ y
o . e . e, - W— T
_ O ;
Sub Divisian... ﬂ%m . ""‘"““‘m
$ | Description | § | Quantity|Quantiy|  [Ha B[ T || Head | ¥ Soger
of Stores Indented | Issued g X | Baidnis
g ‘E ' laccount]  yaiue fa
nwlll.hh]
B k]f Co "lﬁhm#!:-.-
Q e J’“: 5 tﬂj of ?&d:;mm
@ ﬁépﬂlﬂéi‘ﬂ' J'-"'I;El J@Z |M &ﬂ‘%
v} Ly [Tonsa._per
%2 S“ 5‘1&’;’ 1hy {MD Mm
é B e m{ﬁj Wl S {]g..,.?j-,,;
Yo mm e
@ ﬁg{j EJ; He:mﬂ,; %”ﬂﬁﬁ/{f
‘EQM}*J &M(mﬁ'ag / s
S 1) Sl 220 . __
Names of the persons to whom the | [85Ud 0o Recetved | Bin Card Ne. Eumm.ﬂ;d' :
SL_NE-E/?'? ; | ['-nr i“.r,.:-. I|
ﬂ,ﬁ"j yti.‘!é-"l" &;)ﬂ:f.a’nb-l&ﬂ | H_‘/‘,_j
"'”:# _j‘:fr ;‘/f'? "ii"'-.f_? ."rj?‘_ ?\-‘r, L PR, P B }-{/. "ﬂﬂ”_i-—
s pooin (i SO IO
mﬁfﬁ:; f:Mﬂpam:i -,,5'?4-5*-
his designation agent
J“fj"r
' Signature Signature | Signature of A
Designation  [Designation| Storekeeper | Accotnint

=T - Siofekeeper Sectional O ' e
Nate:- To avold possible dispute mWmemthmm to
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From
The Suh Divissonal Enginger.
SWH Subs Dibvigion Ma 2,
MO Chandigarh

T

The Sub Divisional Engineer.
Road Sub Division No 2,
M. Chandigarh

Daed. g} 1|24

Subjest: - Claim agninst supply of material For the month of Oy, 2024,

Memn Mo, LT‘EM-J MACHZ 1T e=-1T12

Enclosed please mé herewith following claim ameunvtimg 1o By, 1), dbdi a5 per
indents of your Sulr Devision, 18 i requested 1o gel the ollowing claims passed from your office @
the earliest and make paymem in the accoun of worthy Commissoner, SMumecipal Corporation,
Chandigarh, bearing aceount Mo, (03830 10033490 of Punpab Matioral Bank, Seclor-17, wathim 15
davs positively

| -!'i-r. b1 8 " Manth " Claim No lmeleni ™ {laiom A moant

L O34 A3 0042 | Rs. 11,464

t I 1

; . ; |__'r_:5:,| Hs. | Rs 1146k

Submiticd plexse,

134 - Cloim and inded im griznal ]
. Chandigarh.

Endst. Mo, Dased.
Copy is forwarded in Esecitive Engineer, SWA Diveaon, SMunicipal Corporation,
Chandsgarh for information and funher necessary action please,

DA - h i
e SO C hamdigarls,

Eidsg ix, [ sl

Copy i Farn arded w0 Precutive Enginger, Ronds Dsision Mo 1, Sumigipal Corporativon,
Chandi E'p"'rl" oo isfrnation pisd further secessaiy i |'||l.".'u-|:'

A -

;\I.{f l.'..'hu1|-.lh1.urh
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rorm 3148 o.c

(See rule 610y
STORES INDENT

b

11775/PAS [UT}-Cond. Press. UT, Chd

oo S Book No. :.-n';.:lllg.y ......
Date.... M0 [c7 [B0 @Y
Divigion.... Rz Stores Indent on.. 259 M . Division
Sub-Division, . ,l.'.;" 'E
. i Rate Value Mame of work/
= ﬂt‘:ﬂtrlpllnn E gu,a_“u{r gllﬂil'.I.U'l}' Head _Il.tl |with name
= of Stores o |indented| fssued | B w1 ksl of of contractor
:55- E ~ taccount fm'ﬂ;:ﬁ"'
- recoverable)
o8 F';.E.Fiwﬂﬂhﬂf | e T =Y p—
0% | (eanae Snd 1 oo -7 e e A R |
LY | Paver Glode |oTo sl
as | Tlehix1x3") Eo0 icd
[+ ,_Mhheitl.lir'fl } 500 Lﬂ.}ﬂ'
07 | Kesial rx.':ql?,:r £1TL ey
ofl| &vi chas o e |
| ]
e o lma ewiy
Names of the persons to whom the |Issued on..........| Received | Bin Card No. |Ledger Folio and
Stores are to be delivered Se A& v I
i fpip
gifal
. e
Ledger Kecper
Dated Signature Signature of
of indentor and authorised
his designation agent
Flimg
Signature Signature | Signature of _
Designation  [Designation] Storckeeper i

—Tor avold possible dispute

f"',]f. Lbadlo+ i

¥ S B T DY ﬂ'pﬂsumu:ﬂmrm.ﬂrwnww o

H{,J Oovd - LSItn®@ 2280 |1~ 5 1071 k.

-

(R " 'I'ﬁ,;

L |

13153 |-
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Frivm

The Sub Dhvisional Engiseer,
SYWA Sub Dhymion Mo,
ML L varmdgarh

To

Tl Sanls Drivisional Pigincer,
Road Sub [Hvisaon Mo 1
MLC. Chandigarh

Memo No. SDESWM-2 MOC2024 |11 5-LTLS
Drated; MIL' 4

Suhject: - Clabm against supply of material for the manth of Oct. 2024,

Enclosed please find herewith following claim amouniing to Rs. I6. 580/ as per
indenis of your Sub Division. It 5 requested 1o get the following claims passed from your allice al
the carliest and maks paymient 0 the acceunt of worthy Commissioner, Municipal Carporatian,

Chandigarh. bearing account No: 0382010033490 of Punjah National Bank. Scctor-1 T, within 15

days positively.

Sr.No.  Month Claim So. | Indeat No. Claim Amount
L. TOa2034 3wl | 1357102024 | Rs. 16,389 &
i =il i | = Tatal Hs. hh. 16,589 .
Submitted please,

WA 51

DA/ - Claisn and mdend incrigseal
WLC, Chandigarh.

Endsl. Mo [Dated.

Copy 15 forwarded o Executive Engineer. syl Division, Municipal Corporation.
Chandigarh for information and further necessary ation please

DA -

hi.C. T landigarh,
Findsr. N Dated

Copy b5 forwarded 10 Executive Engineer, Riads Division Mo 1 Sunic pal Compomtion,
Chandigarh for informatian and further necessany action pliasi.

DA - L
q:-'h':'l.
0 handigarh

s Mt
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. STORES INDENT
N D' B Ll S T P BMk Hul EELETE s .-....-.:... .............
L, . V0 OO T K
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) Rate Value Name of work/
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:E account valoe is
recoverable)
o o
/19 0]
(ot
\ -
Marmes of the persons to whom the Tssued 0. i | Received Din Card Mo, L'?dehm
" Stores are 1o be deliversd ) e
”
’
. ]
a0
Ledger Keeper
gitd o 1 ¥
[ated Signature Signature of
of indentor and authonsed ik
his desigration age . ELIl 2t
V Signature Signarure Signaiure of
. i Designation | Designation|  Storekeeper Accountanl

Wore - Toavoid possible dispute the Sewekesper/Soctional Officer may obtain scknowled gement for the material issued o

= i

wed Hoime ':.1""'9'1'*@ L ‘I}h , ll"-ill""'!

e ————

“Totuldrs by L

//,5';3"; =, h.

q- W
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Froan
The Sub Divisional Enginecr.,
AW Sub Division Na, 2,
M.C. Chandigarh

Ta

The Sub Divisional Epgineer,
Rosd Sub Devision % 1 3,
M. Chandigarh.

Memo N ‘ir]rij v e [FLE-(FEE

Daged: fut ]

Subject: - Claim agninst supply of material Tor the month of Gy, 2024,

Enclosed please find herewith following claim amounimyg 10 Rs. 49,907/ as per
indents of wour Sub Devision. 1is reguesied 10 get the follosime clams passed from your office at
the earliest and make payment in the account of worhy Commissianer. Municipal Corporatios,
Chandigarh. bearing socoun Mo, 0038201003 3490 of Punjab Matonal Bank. Seclor-1 7, within 15
dave positively

Sr. N, Month Claiim Me. * Inddemt No, Claim Amount |
I " Ou-2024 54721 II6w203 | Rs. 33083C |
2 |Oa2024 | 8521 1230042024 Rs, 2298
% Oc1-2024 3631 | 26T 2024 Hs. 6,473 -

i ] | Oet-2024 B3I |47 6397 Rs. 7.959/-
| = i | TomlRs R 49907

Submined plense

DA - Clam and inden in ariginal

BLC, Chandigarh
Endst. Mo Dlated.

Copy iz forwarded 1o Executive Engineer, SWM Division, Municipal Corporation,
Chandigarh for information and funher necessary sction please.

(E

Emdst. Mo Daied.

Copy 15 forwarded 1o Executive Engeneer, Roads Division Mo 1L Municipal Corporats
Chandigarh for mformation s further necessary actb please.

NA -

AL Uhandagarh

176



S
Sub Dr[ﬂuiun..:l‘ A Division
2 | Deserption | § Rate | Value T Name of work/
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.” recoverabls)
':} 3 aliai 4
-J::' N . L o o
@ | » " - o
;) K ¥ o S o P
"-) f e A b/ AT
P (gt Tims Yo~ xacie i
2NN
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Stores are to be delivered
\ Y Yare )
Dated Signature |  Signature of :
of Indentor and authorised
his designation agent
d:;T* "
ﬁ""f
Signature Signature | Signature of 2
Deaignation  |Designation| Storekeeper Accountant

Te To avold mkmwumaﬂmﬁwamwmuhuﬂd:mﬁhm mnwtuuql;g
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o recoverabls)
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‘!
l \
I
!
1/$ celkft
Names of the persons to whom the | Issued 0B Received |Bin Card No. Folioand
Stores are to be delivered ] : Eﬂ.‘.l.ll.l'lhi:thn
! f -TTH
J - 2R sspy
: Lo
b | . i m“
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Note —To pvoid possible dispute the StorrkeeperSectiuns] Officer may cbtain acknowledgement for the material tasued w0
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1158

From
The Sub Brivisional Engineer,
SWhi Sub Blivissan Mo 2,
MLC, Chamdigarh

T

The Sub Davisional Engineer,
Road Suh Divisian Ne. 1.
M., Chandigarh.

Mema Mo, SDESWM-2. MO0 167163 U
S e hat-|

Sabject: - Clpim agninst supply of material for the month of Cer, 2024,

Enclosed plese Gnd herewith Tollowing caim amounting 1o Rs, 20000%- &5 per
indents of wour Sub Division. I is requested 10 el the Fllowing claims passed from your office @t
the earllest and make payment i the womin of worly Coninbssioner. Menicigal Corporation,
Chandizarh, bearing accoum e REE2RGO330 of Fyngb- el Hank. Secto- 17, within 15
diys posilively
“Sr.Ne. | Muonth " Claim N b No, | Claim Amount

I Chot-2024 w02 [337E | Rs. 20,099

[ Ll . Tatal Rs. | Re, 20,099/-

Suhaiined please,

(A - Claims and indent in original

.wM 51. ido
[ I:"hu-nd':pm
Endst. Mo Dmied

Copy is forwarded wp Evecutive Engineer Sl Devision, Muomsipal Corporation,
Chandigarh for information and further necessary BCion please.

. v g ga P ncer,
SW M S vEsiun Mo,

ﬁ'lim . Chandigarh,

DA -

Endst. Mo Dlaned.

Copy is forwarded 10 Executive Engineer, Roads Division No. 3. Municipal Corporaion,
Chandigarh for information and further pecessary action please.

M= v |5i|.'u| o L

A
¢ 1. Chandigarh
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1159

From

The Sub Divisional Engineer,
SWM S0b Divikion Mo 2,
MLC Chandigarh

Ta
The Sub Divesional Engineer.
Kopd Sub Division Mo 2,
ML Chardigarh

Mlema No. SDESI M- &0 2024 1 A0S 4647
Dase m_}li}:lof,*t b

Suibyjece: - Clabin agamad supply of maderial For the ovonth of Ocr, 2824,

Enclosed phease lind herewith Tollowing climm amounting o Re. 802305 55 e
mdents of your Sub Division. 11 &5 requested 1o pen the Tollowing claims passed Tam yaur office al
the earliest and make payment i the account of worthy Commmissioner, Municipal Corporstion,
Chandigarh, bearing account Mo, 0038201 00334%) of Punjab Mational Bank. Sector17. within 15

days poadively.

| Sr.Mo. | Maonth Claim No. | Indent Na, Il"lnin..imuum_
' TO@2034 AWz | 1B9IM R 74200, |
2 [Oed0M w2 0s9IM [Re 11,2987
3. Qe 21134 1212 2651 | Hs 37.631
4 Oci-2074 R TIGTHE | Rs 20EE2E '
| == Toisl Re. | Rs. 80,231

Submimed plesse

[k - Claime aned dndeni iy onaeal ! Pl i ==

S Bub iivisean Mo, ",
A Chandigarh
Endsr. o Droged.

Copy i forwarded 1o Executive Engincer. SWM Division. Municipsl Corpomtion.
Chandigarh for information and Further pecessary aclion please

DA - , ik
€ Chandigart

Endsl, ™o Draed

Copy |s Torwarded m Executive Bngineer. Roads [vsion Mo, 3. Munigipl f'|_1r|'r::|m|i|:|||,.
Chandigash for information and further negessary action plesse

D4 - ':|1|-1r'5.-'| 5u ivision Mo.2,
1 Chandigark,
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e
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" M’ I bm o e
| - . | Ledger Keeper
: et B9y
. . CL)We
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of indenter and authorised Vo | 9
his designai ageni
i Si 5i r
t'\ P Slgmn.t!':n |gnamre Smmrm - W
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e 'Eu.nq-lll
E

‘o eon— @ o W Il s TUS )

e

el feuy e

THe [~
s :

S
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[ o
Hew [h o4t o7
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Coch | Ayl EL’P: e :
= L‘Eﬁfﬂu!:H
H%iﬁ:ﬂﬁm . Eﬂdrﬂj e £
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of iadentor and authorize
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= Bl P = e e Sl e _ﬂ- _g_ md_ -J:_ = =
- e, |20 SRR | o

Noie -- To avaid possible dispute the Store

Df"]l" hi'-"-'. ':;?'{“! i 8

Sactional Officer may obtatn scknowladgement far the meerial Gseed o

Lt I.E’Jn 5 2 |
{fri,l_f_:‘jﬂ.-,.‘l - L, 71’1&'0}15-1'4}.,.-_ 19| f__
| gk L sl :L_ :

rem—
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0 ue ks
. recoverable)
L} .{sa'mrﬁuﬁmm-. b JUIN =2 ody ey oA M
'5 mﬁlﬁ&qud ﬁ, = E.j'-—b 311 ﬁ""!_.j n'l:lﬂd Ut-'.d.ﬂ ¥
R e
L= - [ = ij
< e d'f- .“c.ﬂ.ll 'Hi.'l-l& ?a':'-&!ﬂi' "Ii—#-g
¢ [Vl Jgee s Jovs ol g S
g LRy PIPTY) | le P L ol
. Baver g0y e P e | it
Eaicks B e mrs | oo Youly
4 Ed‘"'d Seo s Jra ok
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@Jﬁ ]
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#\l
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_Designation  [Designation] Storekeeper

Mode.~To avodd possiie dispuls e Bm rhtepa-_:.;'

.
S LT |-I
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§ oy Wit tedde e s

il
/
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From 1163

e Sub Divissonal Evgimeer,
SWM Sub Division N2
AL, Chandigarh

Tas

The Sub Divisional Engineer,
Boad Sub Divivisn Mo ¥,
MLE. Chandignrh

Memo No SPESWM.2 v ccno FAAR-1T a0
Dated: _,:ﬁ_(il. 5

Subject: - Claim against supply of material for the manth of Oct, 2024,
Enclosed please find herewith following claim amounting 10 Rs. 54,6965 as per
indents of your Sub Divigion. 1t is requested to e the following claims passed rom your office o

the carlicst and make payment in the accoant of worthy Cummissioner, Municipal Corporation,
Chandigarh, hearing accoent No. DD38201003 3490 of Purjab National Bask. Sector- 1 7. within |5

diys posinnvels,
| Sr. No., Month Clabm S, Tmelemt Me. Clmin Aok
. 0o | 447 7742 R SLE96- |

| Total Rs. | Rs. 54,896

Subrvined please,

DA - Claim aind indent in ofiginal 4

M.C Chandigarh

Endsa. ™o, RIS

Copy s forwarded 10 Executive Engeneer. W% Dhivision. SMunicipal Corporation,
Chandigarh for information and funber necessary sction please

L T Vs M T,

DA -
'ﬂ(ﬂhl.t' i ligaerh,
Endst. N, Lrasl,

Copy is forwanrded 1o Exceutive Engineer. Rosds Division Mo, 2, Municipal Cooporagion,
Chandigarh for mfonmation amd further MECEREANY acticn please,

[ 9

4 - L1l i
ﬁ{ﬁ}-\' M Sub P ision N2,

ML Chandigarh,




o 1164

The Sub Divissnal Engineer.
SV Sub Division Mo,
ML Chandigarh

Ta

The Sub Divisional Engineer,
Rond Sub Division Mo, 5,
h1.C. Chandigarh.

Memo No. SDESWM-2, M.CC/2024 LT - \lo%
Dited: _55][1

Subiject: - Claim apsinst supply of materisl for (he manth of Cer, 2024,

Eiwclosed phease Nnd herewinh following claim amounting o Bs, 48831 a per
indents of your Sub Division. It is requested 1o eet the folkwing cliims passed from pour office
the earliest and make payment in the account of worthy Commissioner, Municipal Corporation.
Chandigarh, bearing sccount Mo, 0032201 MIZ3490 of Pusjak Mational Bank, Sectos-| 7, within 15

davs posilively

| Sr. No. l'“““"' | Claim Mo Indent Mo, Claim Amiount
T Daa03 |4sal [ooemol  Reanilne
[ 2. | Ciet-2024 | 46721 006007 R_=. 21, m-

| ~ [ TemalRs. | Ms. 48831

Submined please. m@
DA - Claim and indert in ongial T
"Jul'h-'l "':l. Tivemien Mol
. Chondigarti
Endst. Mo [anael.

Copy s forwarded 1o Excoutive Engineer. SWW Division, hunicipal {orporation,
Chandigarh for information and further necessary action please

DA/ - ol ]
Divizion a2,

L l.'.:'hnn-d igarh

Endst. Mo Drated

Copy is forwarded 1o [ secutive Engiseer. Rosds Division Mo I Mumicipal Corporation,
Chandrgzarh for infomiation and further necessan actien pleasy

13Af -

U el igarh




11775/PAS (UT—Cout. Press, LT, Cha.
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. 5 aad b G|

1 { Sl
' l-' \ L.! -
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his designation

i
"d Signature
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Mare - To avoid possible dupltﬂﬁmh::p:n'ﬂl:hmﬂ Oiificer -uahndmnwwrmhmmh

A B w s b ME e e NI AN s 21 My

DN ) —

S — o
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E—
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Vg

loee rule b.

I

Noie, —To wold poasible Hapute the Blorekeeper/ Secti nal Officer may obiluin acknowlsdiement for the patoral Laswed 10

/2 W M g

-

A

.
ﬁr.z.!g,..,(TJ L!"llt,lflh:' 21550 L_

—

‘__.-_

~Tohf: 21S S L

ooy oronss gy 5D |
.......... B/ Hﬂﬂ.....ﬂmkﬂn v
’&. i‘rl‘ﬁ. B T 1LV T
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|
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L ¥ = account
& g value is
recoverahle]
] ehopo = Plb panen
R Tl
'l'#'t..-‘:l-r v AL AL '.
K BAMA alany .3 |
.1‘,.!-. Ashed 5 and | cooe)f Aveg oh - chd. '
Mowo Na- 534y
AP e E ll-ltﬂ'rﬂﬂ"!;‘ Dave - "l'h'hﬂﬂ
!
e- y
f
H of the persons to whom the {Issued on........... Bin Card No. |[lodger Folio ard
Stores are fo be deliversd Secial o of them
!
™S Shubham s ,
Led@er WJ - |
fa F'J""'-"
L4n ’f 119
Dated Signaturs : Signaturc of '
of indentor and authorised |
his designation agent r
I
b ’; S 1 Signature | Signature of
AL nefﬁ:::n Designation| Sterekecper ceauniat |

i —




1169

Thee Sub Divisional Enginees,
SWAM Sulbs Daviaion Mo 2,
SO, Chaondigarh

Ta

The Subs Direseenal I-Enuinur.
Road Sub Divicion Mo, 7,
MO handagarh.

Memo o, SDESWM-2 M 02004 ¢ 1.0 -1T86
[rased: ,r_r,t:t' ”h'_r-i-

Subject: - Claim against supply of muterial for the manth of Oct, 2024,

Enclosed please find herewith following claim amoumting to Rx. 21580~ as per
inddents of your Sub Division. 11 is requested 10 gel the following claims passed from your office ar
the carliest and make payment in the sccount of warthy Commissioner. Municipal Corporation.
Chandigarh. bearing account Mo, 0032010033490 of Punjeh National Bank, Sector-17, within 13
days pasitrvely .

t N, | Month | Claim Mo Indent Mo, | Claim Amount

[ | Oet-2024 47321 WA, | Ms 20580

|

Total M. | W 20,8800 |

Subneitted plhd-l.‘:

(P& = Clamm and indent in orginal Pl
T C.!:WH L1l svigan b X,
0.0, Chandiparh

Endst. Mo, e

Copy & forwsrded 1o Executive Engineer, SWHI Dvisson, Munkcipal
Corporation. Chandigarh for information and farther necessary aciion please.

150 02,

4CM L. Chandigarls,

f""t":r in Torwarded 1o E wecuive E N, Rosmls Dhivision g 2. "illlnlc'..lpil
Cowporation, © 11:]11d||'.-_"|r| for indarmtsan and liriher iecessair Action please

A -

Endst, ™o [Daked

134 -

ﬂl MC. Chandigash.
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FORM DA-£.AQV) 8-C

. (See rule 6.10)
BTORES INDENT
Al Book No.
£. hﬂaﬂﬁ
Avision. .. :12 Stores Indent onL........c..conee.... EVIRIOD
Sub Division.......... 5. lo 1]”
. Rate Value | Name of wark/
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@ ?M&“* by Lﬁﬁm Bt CAS

-
il

AYY

Names of the persons to whom the

Stores are t versad Serial No. of ttem
g—ﬂ"w& L T SLYERILE ] L T‘ﬁ
Tl iy Y10 I_-!’_ F{T J

T X i 4@l

J/E*T"";‘

Dated Signature Signature of
of [ndentor and authorised

his designation agent
\P‘)j’- Signature Signature | Signature of .
Designation  (Designation| Storekeeper Accomisnt

Note- To aveid posalble muhwsmupﬂfwmwm acinowledgment for the material lasucd 195




From 1171

The Sub Divisional Engineer.
WM Sub Division No.2,
M.C. Chandigarh

Tiy

The Subs Davisiemal Logineer,
Foad Sub Division Mo 8,
MO Chandigarh,

Meno Mo, SDESWM-2.MCC2024 | TOT-\T 08
Dated: s 10|24

Subject: - Claim against supply of material for the menth of Oct. 2024,

Enclosed please find herewith following claim smouniing o Rs. 1,60.041/- as per
indents of your Sub Division. 11 is requested 1o get the following claims passed from your office ol
the earlies! and make payment in the account of worthy Commissioner. Municipal Carporation,
Chandigarh, bearing accoun! No, (03820 10033490 of Pusjah Mational Bank, Secior-17, within 15

davs positiveh
Sr. No. | Month Claim %o, | Indent No. Claim Amount

| |ocore  |awmi [weaioor  [Rs9Lasi-
2. | Oci-2024 49/21 10221003 | Rs. 33,721

= 2 0c1-2024 5021 | iez3002 | Rs. 215160~

| 4 Oet-2024 | 51721 06007114 | Ry L238X-

| i =1 T;'H.-_l Il_:..__ -__'tl I.ﬁl}.ﬂﬂ-lnf- -

Submined please,

DA - Claim and indem in original 3
WAL
7. Chandigarh

Endst. ™o ) Dm'd. L i
Copy is forwarded to Executive Engineer. SWM Division, Municipal

Coarporation. Chandigarh for snformatian and furt her necessary action please.

D.qnl -

M.C, Chandigarh

Endst. No Dated,

Copy is forwarded 1o Exscutive Fagineer. Roads Division No. 2, Munigipal Corporation,
Chandizarh for infermation and further necessary aclivn please.

§ _I‘: I,
I,:'J. WA Sub o Mo,
L Chandagarh

L

DA -



(See rule 8.10)
24 . SETORES INDENT
f‘...,r A.... Book No
...:.:-.T-- l 1:.'2;.'....-,".
i B
E::H““'"; i Stores Indent on..evvvensenennnns Diwtaion
L:"‘? 2
Value Name of :
2 | Description | £ |Quantity |Quantity ' | 1 Jobs (withy
naamic)
E o ; o g Re.[P| Rs P I-I;d of contractor
o |aceount &ﬁnh
P r .
: 1 Py { ‘1'Li-_ll'_";_::l_._,-|"'"l .|: __:I .r‘._q‘.f

-,.- " 1 !
r v 1 T
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‘ Cerel M#J e/ ery,

: ﬂ‘r}'.:--,ﬁ L J{

L i'rf-"'r;"";

bl ﬁwﬂrk-f-__a’iv- rﬁr“‘?‘}rg,)
(4]

© 7 | ek ales@er
i / [T ey
b ket | af) oo
A [ , :
> 2. N mdes 4 ) /
L [ T77 o ” Ei"'ﬂ?f V] Sride ,p.j_, _ :
Names of the persons to whom the | Issued oh...ceei. Recefyed | Bin Card No. | Ledger Folio and
Stores are to be delivered 3 | Serial Mo of
ok . 9%y
R Tl fn.";;
Cofl 3!
Ledger Esgper

p-ﬁb“é s hgepEs ol Eh.:-i-l'ﬂ.ui,- :L',Fq r'|\~@ Lr‘l;— ,Elﬂ"ﬁf 1, A5 s

Ay 1L VYo
‘ of . j__l ¥ Meves §5¢r )
of Indenter and aithorised Teoned _—_iTﬁ‘i‘T.'

Yl e b

Signature | Signature | Signature of ,
; Designation  |Deaignation| Storekeeper | Accountant
Note:- Ta avoid dispule the Storekeeper; Sectional Officer may GBLAIN Cknowled gment mm&




FORM nﬂﬂ.ﬁ&’u 8-C

s mooter. pran™”

it me) < y

ated Signature Signature of
I;ﬂndmtn'md authorised
his designation agent

—

Signalure
Designation

3 14 -I"'-;/-

e b

. <1

S

17!

__#

Signemure
Dullnnﬂn

I

(See rule 6.10)
STORES INDENT
.. Book No..
2. Iﬂ,}:ﬂ"ﬂ :
svislon... Storea Indent on..... ... biion
Divi | ?‘\ '
- ﬂ%ﬂ'Lm _ Hnmenfm
$ | Description | § | Quantity| Quantity| . [He. B[ Ra [P| Head | o Sreractor
of Stores [ndented | Issued " g & | sdnis
g ‘E i laccount]  yahse fs
. recoperabls)
ke - Car-g."l-shm{!:-.-
)
Q owt mj: " ﬁﬁ) o4 ?&tjeﬁﬁh«q
«.é: ﬁ%anﬂr‘{:'ifﬂ .-'-";5 JEE(Z:I I?&i-""\ O—ﬂ‘%
¥ - i"fhil_ﬁﬁf—
AR = e
y Hﬂ:“.".h". Jm_".;! ‘3.,—/-';") Wiy S &ﬁﬁfﬂ,{ﬂ
(‘Ha,_ﬂff |
(ranst Fd ﬁ:;( e A1
#‘;ﬁ 45,28 14e] Selpa = Ty
Names of the persons to whom the | Issued Ol Recetved | Bin Card No. Eulﬂw&d' ;
S are deliverad ) .=
ES.QJ}?' 0 :: e I|
mly  vador l{;;dvf.a’ncy’:bﬁ | ,_*4/,', J}
o7 o w3 | Rt Ay

Accormtant

mn ~void possible diapute e Stofekeeper) Sectional Officer My SN AdnoWIAgImaD] mmm
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1174

From
The Suh Divisonal Enginger.
SWR Suily Division No.J,
MO Chandigarh

Ta

The Sub Divisional Engineer.
Road Sub Division Mo,
M. Chandigarh

Dated: £} (125

Subjest: - Claim against supply of material For the month of Oreq, 2024,

Memn N, l-T'lr'I'nth MOCZ 1Tl

Enclosed please it herewinh following claim amounvting 1o By, 1), 3085 a5 per
inglents of your Sulr Division, 18 s requested 10 gel the following claims passed from your office @
the earliest and make paymem in the accoun of worthy Commissoner, Mumicipal Corporaion,
Chandigarh, bearing aceount M, (03830 10033490 of Punpab Matioral Bank, Seclor-17, wathin 15
davs positively

B, M " Manth C Claim N Tmaleni ™ Claion A maant

I | Oct2024 ] |04 | Rs. 11.464

# I 1

| | | |_’.F9_f!' Ms. | Rs 1ot

Submiticd plezse,

A - Clam and inderd m ongiial e ]
. Chandigarh.

Enda. Ma, Nated. o ;
Copy is forwarded in Execitive Engineer, SWA Divsaon, SMunicipal Corporation,
Chandsgarh for information and funther pecessary action please,

DA - @ .
e MO C andigarl,

Eindsg ix, [ sl

Copy i Frarded w Precutive Enginger, Roads Dsasion Mo 1, Sumeipal Corporation,
{Chandi E,.iﬂ'l'l oo infrmation gl further secessary achon P|l."-.=w

34 -

;\I [ & l.'..'hu1|-.lh|_.*..1rh
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go@y

[See rule 6104

STORES INDENT

b

rorm DR TG gc s (PO, e UT, Chd

Stores Indent on.. 229 M ... Division
Sub-Division... < =¥
a . Rate Value Mame of work/
< | Description Z |Quantity | Quantity s Rs. 1P | Head Ji00 (wEh name
=3 of Stores v |indented| fssued | B " I of of contractor
E g = e obatist fmvﬂ whom
' e is
=TT recoverable)
' SHD r
ol | Agg e/ 080 £ Ch & And
o8 Frﬂfiwdﬂ‘m’ { cow =T W o i
0% | (ranse Ep;-J 1 oo =T ey o ¥ 1
Uy | Paver Glock |poe ol
- e Al
as T?-E:EJA'HE”}J s5o0
o b ;_Mhheitl.lfff} 5ao0 r}ﬂ'
o7 | Keslal rx.":q?“;r e ® er
og| gwichd | STD Az
|
— :
of [emd oty
Names of the persons to whom the |Issued on..........| Received | Bin Card No. |Ledger Folio and
Stores are to be delivered Se 7 ek L
L]
/ L rE 21
Rann =
Ledger Kecper
Dated Signature Signature of
of indentor and authorised
his deslgnation agent
Fliwg
Signature Signature | Signature of R e
Designation  [Designation| Storekeeper

—To aveld poasible dispuis

ﬁﬁ Ll.a -'f_] ['\"1'

e LS G O a1 TH""ﬂEH““*“:“#"mﬂmﬁw}‘mwm :

(lly ford -Lse® ZENP - 1077

..—'—"'_'--H_F'—._'_

b=

'rr;\r. P Ih z

13353

|-

b |
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1176

Frivm

The Sub Divisional Enginecr,
WA Soby Dhivmsions S 0,
LR E'I'Ilrllhg_{u'h

T

Ve Sanhy Dyawisional Pmgincer,
Hoad Sub hvisson Mo
8.0 Chandigarh

Memo No. SDESWM-2 MOC2024 111 5-LTLS
Dmed: o9 1|24

Subjeet; - Cladm against supply of material for the manth of Cher, 2024,

Enclosed please find herewith following claim amounting to Rs. 16,580/ as per
indents of your Sub Division. It is requested 1o get the following claims passed lrom your office at
the carliest and mahs payment in the acecunt of waorthy Commissioner, Municipal Corponatian,

Chandigarh. bearing account No: 0038201 00533490 ol Punjah Mational Bank. Sector-1 7. within 15

days positively.

Sr.No. | Maenth Claim N | Indeat Mo, Claim Amount
L. [Oa-2034 | 35 (1357102024 | Rs. 16,589 ]
i =T | = Tatal Rs. "R:_ 16,589 |
Submited please,
DA/ - Clain and mdend in crigseal
O, Chandigarh.
Endsr. ™o [Dated.

Copy 15 forwarded 1o Execumive Engineer. SW A Division. Municipal Corporation.
Chardigarh for information and further necessary actien prlease

DA -

WALC C landigarh,

Emdst. N Crated

Copy is forwarded 1o Executive Engineer, Roads Division Moo | Sunic pal Corpomtion,
Chandigarh for information and further necesary action pleasi.

kA = 5 4
sk MLl
o hasdiearh
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- 042 Fﬂﬂmww—c 003
) ( 6a0)
. STORES INDENT
ND. LT TR L P S s Bmk Hﬂ. CEL LTS nu-. --------------
LS8 T WY s
Division.. ... 0o c il Stores Indent on....L...ceternnn. Division
Sub-Divigion...... b,
) Rate Value Name of work/
Z | Description 2 | Quantity | Quantity| . Rs. [ P.| R [P.| Head | Bl 00
W of Siores 4 | indenied | isued E of From wdaom
E 3 sccount wvaloe is ]
i 3 o
/5o ﬁj“"
i I ﬁ-'-r.-.--._'_ _— -
\
Marmes of the persons to wham the | fagued 01 ....o...... Received | Bin Card No. | Ledger Folio and
" Seores are 1o be deliversd ) T T
i
H -
# o
Ledper Keeper
aitd o 1™
Dated Sigmature Signature of
of indentor and authomsed i
his designation Rge™ 51‘ i,
V Signature Sigrature Signature of .
. Designation | Designation|  Storekeeper Acnestast

Wore - To avoid possible dispute the Suwekesper/Soctional Cfficer may obtain scknowled gement for the material issued o

-

Q_ﬁ lu.l-.-.-J YYo= :_,!H-ﬂqh-@ Ll I;}h . Ilul“‘l_.

e ———

otz Nuby L

= —

—
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1178

Froa
The Sub Divisional Enginecr.
AW Sub Division Na, 2,
M.C. Chandigarh

Tao

The Sub Divisional Epgineer,
Road Sub Devision % | 3,
M.C. Chandigarh.

Memo N *-;r]r-i M nreens [FLE- I'ﬁg

Dwed. g ]y
Subject: - Claim against supply of material Tor the month of Gy, 2024,

Enclosed please find herewith following claim amommimyg 10 Rs. 49,97/ as per
indents of wour Sub Davision. 1is reguested 1o0oeet the follosome clamis passed rom your office at
the earliest and make payment in the asccount of worhy Commissianer, Municipal Corporatios,

Chandigarh. bearing account Mo, 0038201003 3490 of Punjab Natonal Bank, Seclor-17, within 15
dave poditively

Sr. M, | Manth Clabm Me. " Indent Mo, Claim Amount |
I | Oc-2024 421 1235782024 | Rs. 33,182 |
2 | Oe1-2024 35,21 1250042024 Rs, 2,293
T Oct-2024 5631 | 261K 2014 Hs 6,473-
| 4 | Oe1-2024 | $7:21 | 476397 | Rs. 7.9590-

i B | T TomlBs | Rs. 49907

Submined please

A - Clamy and indemn in original 1l

BT, Chandigarh
Endst. Mo, Dated.

Copy iz forwarded 1o Executive Engineer, SWM Division, Municipal Corporation,
Chandigarh for information and furher necessary sction please.

DA -

Emdst. Mo Dhated.

Copy 15 forwarded 1o Executive Engeneer, Roads Division Mo L Municipal Corportis.,
Chandigarh for mfermation s further necessory action please.

DA -

ALE Lhandagnrh
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WL FORM D.F.R. (PW) 9-C

‘1357 € Ig:n' .
No, . =WudJ ;
D Book Mo, AR\2l §o Dw)
T ¥ oo

Sub D‘hrtdm 1 F . P Division

Quantty | Quantity Re.[P.| Ra |P  Job twith name)
F | ofStores g indented | lsoued | ¥ 3 of contrasicr
& jaccount  valueis

ﬁ/ (ﬂf}n%— — 6’513 IUJB—

Names nrmﬂmtﬂmm Issued ODLssisnss m'l Rhﬂhl‘ﬂ.ﬂn. wm.d
Stores are to be delivered _ Serial No. of ttem

o4 TeDn
cL fwp
RS B

B £ uome DUy g2 cmnfe
E.?:dﬂplz-g Stgnature of fuﬂ:-:gt]ﬁ.-ﬁ.. TE¢ . VS
his designation SRt | e | ikgwn 1—
=" — —
' Stgnature | Signatureof |\ ant
Stgraunire | '
Designation |[Dealgnation| Storekeeper

Note:-To avold posaible dispute msw;wﬁwmmwﬂm 23‘4



rorM DFRIBM o-c

(See rule £.10)

1226 STORES INDENT
.................... No f ?‘?"1
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T Stores Indent of.....oouumeress T
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of Stores _§ Indented | Issued" g of from whoin
g O ; account!  yatueis
.” recoverabls)
5 3
2) | 4 P
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I.;:i s n ES i -
;) K b o S/ o P
} I it 3 I
P Tt TV imk Yo~ i s
r'rl i § | : :l &la =1t
- of the pereons to whom the | I58ued Ol | Received |Bin Card No.| Ledges
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b o Jros G20 Qi agh 3101

of Indentor and ll.l.ﬂ:ﬂ!.‘li; “Lanp: 33|82 L
his designation agent et
s
| —

Deaignation  |Designation| Storekeeper
= To aveid mhmwumwfwﬁmmmmmmmﬂmm material (sugd
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(See rule 6.10)
1, STORES INDENT
12‘55 ..... Book No. 24208
.-.ﬁ.ﬂ?u-u': i b \
ﬂﬂ'l'l...u-'r-:n h E-tﬂ'l.'ﬂmmnnu";)ﬂu:‘n-u,‘nhm
Imm.ll'm..: al¥a
) _ " Rate Value ; Neme: of work)/
$ | Description | § |Quantity|Quantity T T TR . 1100 (AT
| of Stores v |Indented| Issued’ g | of from whom
2 :
E 0 laccount]  wajue is
2 mmmhh]
" / J &h“ o0 "..ll’I '
1&
l \
!
|
q/ﬁ LElET! -
Names of the persons to whom the | Issued ofu.. Received | Bin Card No. | Ledger Folio and
Stores are to be delivered Eﬂ'hlﬂhithn
! AR
3 = 2% ss
! i
L Ledger Kseper
Dﬂlﬂdw Signature of
of Indentor and authorised i
his designation agent
;L'l o
{1
Signature Signature | Signature of <
Dulm Dm‘.gmtlm E‘tnrrkt:p:l‘ Accopiant
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- Book No. ..ccoo i, g
Stores Indent on i Ei\-i.s:f..-n
Rate Value Name of work/
. Head |job(with name
q.""“w E Rs. |F. Rs. | P. of of contractor
issued = gocount from whom
value 18
recoverable)
4
. « |- 1
1 il - g 1| 3
! | 2 s
- s - !
3 T ;1
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L Iwo \
0.8 Ledger Keeper
A L -
3 et LT e @ wit-ge] . 4. aeq I
Dated Signature |  Signature of gl . g )
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il W
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3 Signature Signature W{ﬁ/l Accountant
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Annexure 19

.« Subject: Auction of waste m

1

from the dry waste at Material
Recovery Facilities (MRF) dated 05.04.2023 and payment thereof.

The constituted committee vides Endst. No MOH/SS8/2022/16349 dated
08.12.2022 inttiate the process for open auction at MRF/ Garbage Transfer Station, Ind.
Area Ph.1, Chandigarh on 05.04,2023 at 11:00 AM. In this regard, an advertisement in
03 Local leading newspapers has also been published The following 05 Nos. bidders
Participate in the auction. The details of participants are as under -

Sr.No. Name Addrass 1
1. | S Saursoh Sk A, Prilam TVl Bijror UP ‘
Jhusn
2. Sh. Ram Cham 8/o 8h. Bangl W 2427, Sec-38 West ,GHD
Lal
3 Sh. Arjun Kumar Sio Sh Kalava Vill Post Hajl Mchamad, U P
4 Sh. Sandeep So &h, #4858 Sec-25, GHD
Kanwapel
5. “Sh. Amit Kumar Sio Sh. Vil Bijnor,UP
Baljeet Singh

The Auction started at 11 AM in the presence of committee members,
dﬂngttncowuohudimthehighestb‘ddorSh.Nnitm at Sr. No, 05 quoted the
highest bid @ ie. Rs. 26.00 /- Per/KG for plastic & allied items recoverad from dry

nm.mmmmmnnmmmmwhmama
sr. no. 05 above. The detail of the same is as under -

| 8r, Type of Material Highest Bidder Weight Total Amount
No. rates
1. | Plastic and allied tems | 26.00- Per/KG 500 ka 15,600 /-
Total Amount 15,600 /-

No bidder chows interest on the other material recovered from the waste
matenal i.e. Gatta old clothes/ shoes, packaging material and glass.

Further the committee raquest to highest bidder to deposit the amount of

Rs. 15,600/- to the Cashier . MCC.
1. Medical Officer of Health MCC 1,
(Chairman) 0O/ MONK, MCC
(Member Secretary)
2. The Assistant oller (FEA) S. Are Counclior
O/a MOH, MCC. | Observer)
(Member )
3. Nié é

Ojo 2

(Mernbwr)
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Annexure 19


!
J Gl g
ubject: mﬂ O‘F waste matgrial from the dry waste at Material
ery Facilities (M 03.05.2023 and payment thereof,

The constituted cammittes vides Endst No
. MOHISS;
08.12 2022 Initiate the process for open aucticn at MRF/ Garbage 'rrm1md:?:
Area Ph.1, Chandigarh on 03,05 2023 at 11:00 AM. In this regard, an advertisement in
03 Local Ie_adng newspepers has aiso been published, The following 05 Nos. bidders
Participate in the auction. The details of participants are as undar - '

[ Sr.No, [ Name T T Address
T Sh Aay SioSh J.mér.ah“"*_m&'smimmumw 1
"2 Oh Rohdl Bio8h Swami | #2435 PH-1 Ramdarbar
| Nath
-
3 | ©h Vieek Sogh 8lo 8h Kune: |~ WB: Ralpur Calan
Bahiu
! e > O R e IR a3 .
4 | Sh.Dinesn SoSh ChowLd ‘ Siswan Allstabed

5 \ & Avanish Kumar S0 8h | #327, Rayapatt, Facabad
|
|

‘ Barang Singh

The Auction started at 11 AM in the presence of committee members
during the course of auction the highest bidder Sh. Rohit at Srno. 92 and quoted the
highest bid @ i e. Rs. 04.00 - Per/K3 for Glass & allied ilems recovered from dry wasie
Therefore the commitiee decided 1o sale the plastic material to righest bidder at §r. no
02 above The detail of the same is as under.-

T Type of Material | Highest Bidder Waight | Total Amount
no. ‘ rates
9 Glass |04 o7 PeriKG 1300 kg 5200 |
2 Mataiflron ' 35,05 PeikG 3a5kg 8,107.5
3 Alurvinum 31,00/ PerikG Wk | 2440
ﬂmum}m E \ = J 157478

No Biddar showe interest in Black Wire & Oid Cioth recoverad from the

waste material. Further mmiltee request 1o highes: bidder s to daposit the amoun
of Rs. 15,747 .5 to the Qlo MOH, MCC.
1. Medical Officer of Health, MCC 4 Arffa, CSI
{Cheirman| Ja , MCC
(Memnber Secretary)
2. The Assistant m (F&A) 5. lm.- Councllor
Olo MOH, MCL Opserves
(Memger] * Bielp ALY
; g S/
3 Area, bj/
Qo MOk, IACC 4
(Merrbier)
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; Seect Auction of wasie tyatary set om the dry waste at Matena
Recovery Faciities (MRF J06.2023 and paymant thereo,

The Consitudsd sormmaen o 0
e = N U SOMMETEY vides ©10s1. No: MOHSER022115%6Y rizid
08 12.2022 initiate the nrocass for ophn slictice :: MRF-?((;:-U”MJ“Z‘I B8 nalsg
Arga P\, Chandigath on 07 >

K ane Transfer Station ing
UB2023 & 110 f
03 Lecat wading newszapss, Mg tnck

e s s G m}‘s regars, an advertsuent i
8 published The foliow
Paticipaie in the auckan The detalis of participants are 3¢ undar- U8 Hox: hidden
e A Ak e

St Namg | Adtiress

1% S Ainan Ko Sin b 1 B /; Newr Hark of Patins Csownapa CHD

| Rapntrs Parand

| IO = A ST

[ & Sh ARy Sn Sk Gkl Singh #202473, Sivall Flats Maiigs Colony, CHO

L R e RIS (5 SRS

3 o5 Darghar Sic ¥, funusn £2) Mdicyn Nokwa CHG

" b s — e i i

Y & Sh Rarksr SV Vath #2°2 Vagoys Lnd

| D sian Sipon

The Auction stanted at 11 AM In the presence of commdtes merm ez,
ganng e Sourse of aicticn the higheer bldcar 1 fisy &t Seno 02 and cusied the
Mghes: bio @& o, Re 2550 1 PusXG t Plastic e racoveres from ary waste
Trarefore e committon Faaded fo sae e Pattic matara 4 mhest bidder 80 &2 10
02 soove. The detal of the sarme i as unaer -

St | TypeofMawrial  Mighest@idder  Waight  Tota Amouns

0 ratus

) (I L r_— ' B T | e =

ER Dlaghe WENPaIKG | 0elkg TET:
- T A B T AN

—— el

of Re. 2¢ 2401 w0 the Conll YA MCE WCC

Y. e OMicee ol lsearn it

B RS o q
(Chiairraan) s MO MCC
! (Mernes Secitary)
2 Tre Assistant !‘;!wz"a‘.‘-- A 5 ATE Lanchol
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subject: :uction of waste matensl tecovesed from the dry waste at Material
acover, Facilitien MRF) i@ TR6.2020 and payment theranf. ’

The constituled commitae
, H8dl Commiinee vides Endst No MOH/GS/2022/16246 gaie
1113233? 'mw: _‘;h:mm;»ggswlm apen auction at MRF/ Garbage Transfer Station i
03 Local leadi ing p‘; »13-202.: al 11:00 AM n this regard. an advertisement in
e 1he newspapars has also been published The following 04 Nos. bidders
Paric auction The detais of participants A as under -
(giNe. ] Namw '

TS

Avaroos

& Aman Kt e e
Sh, Aman Kumi 54 Gh W7 Tiear Atk of Culiaia Dadun aCHD

Kalendra Maesad

.
Z Sh Ajay Sio §Ih st Siagh T R0245 Bl Tas Madore Caltery CHel)

e L

| 3 2] Darghan S0 S0 Kuboos NI 1 Askun ‘10

13 - T s
\ ‘, ! sh. R.ﬂ‘h‘( SQ‘!...'H Sle % '7( ; ‘dli'\ﬂ-‘ (¥ 1)
|' \ Darshan Singh!

- — e

The Auction slarted at 11 AM n the presente a' committes MEemArs.

Juring the course &1 3UCK)

nghext bd @16 Re £ 50

Tracefore e conmittee cecided Lo 8¢
ro. < above The datail of the sane s Bs undes -

highest Bioost & S/

91w 04 and quatea Ihe

n ine hagnest biddor Sh Raniwr o
[arKE lor Shaes, ang 8iics e

sams coverad from diy Waso

& 1he Shoes, Giass ety ALTinum maenal it

“Total Amour’

& T Typeof Mataiai | Bighest Bidder | T Weight
no. ates
[ Shoes C U EIRPeIKG | B0 [ 150y
ST eE |, 335 PerG | Fokg | AT
_'r! T Met "T'[“z—a&':-m"""’xeﬁf arie
- E - —— -
e TEGCRRG | A |
i e S oIl S
Tota! Amount | 812

B S——
No Biads: #jqos (terest i1 BIBGH Wi & Ole Cloth recovered fram 1€
waste matanst Furthar | ntiee reouest to HaTes: piddar's 10 # tha amous
at@s A2 WUS Gan'® MoK WOT
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Subject: Auction of wasto material recovered from the dry waste at Material
, Recovary Facilities (MRF) dated 07.06.2023 and payment thereo.
The constided comminen vides Endst No MOHISS/2022/18345 dated
08.12.2022 intiate the process for cpen suction at MRF/ Garbage Trarsfer Statoq, inc
Ares Ph.t, Chandigarh on U7 00 2024 al 1100 AM In this regard. an adverissmant in

03 Local leading newspupers has aiso been rublishad The following 04 Nos Didders
Particpate ' the auction 1he detalls of pardizpants ae as under -

o I e

‘ $ 1 SN Amen Kumar o Gr % W7, Near Bak of Priials Dedurays CHD

? Razncm Parmad

2 S Ny 850 86 Jeow Bigh | 9G02473, Sl Flts Maloye Coom GiD
3| 5% Darhan 8l 81 Wandar Tt Msioya MaloyaCHB

l i

& Hanoe Sign Sesn -
L ' Oarsiwn Singhs

$212 Manya ong

et ——— - -

The Aucton started at 11 AM n the prasence of commilse membes
during the course of austia~ & tghest bigder S Davshan 2! &rpo. 03 2nd gusted 1n=
fghsst bid @ 16 Rs (325 /. PerKG for Cardocara em recovers J from Gry was:e

Trerafore the committee diclisd in sale the Cardboard matenal tc aghest bidds- at &
no. 33 200ve The dslal o s snrme 15 a8 (08re

8| TypeotMateis | Highest Bidoer | Weignt Total Ameunt
e, | rates |
t|  TCadhosm | 58A-CerKG | iGBlkg | 6442

|
Ttk ATownE = i e

. 8,102
R S I L o « ST

No Bioder shows nerest n Biack Wire & Ot Ciath recovered front (e
waste metersi Furines the coft

ot Ps. 6,102L 1o the Cashie”

. Q."i h"CC

1. Mates! O gor of Sealth, W

s . s
IChgirmani O/o N2 v1ce
{Miembrr <o A=y
o The Assiotart Lan plier %A 5 AL e Coyng S
o WCs meL wi

AT

{ Doiorver
(ad"
) /%
O MOl

7 [ "
L ,.y‘_v,
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Subject  Auction of waste
Recovery Facilities (M

red from the dry waste at Matarial
06,2023 and payment thereof.

The constituted commitiee vides Endst. No. MOH/SS/2022/16349 dated
08,12.2022 initiate the process for open auction al MRF/ Garbage Transfer Station, Ind.
Area Ph.1, Chandgarh on 21,06.2023 at 11:00 AM. In this regard, an advertisement in
03 Local leading newspapers has also been published. The following 03 Nos. bidders
Participate in the auction. The detais of participants are as under:-

!

No. Name Address
1. Singh Sio 8h W37, Village Maloya CHO
Darahan Singh.
2. sn.su,u;\u Slo ShOm T W8737, Sec-Bb.chd
l 3 Sh Surieel S'o Sh Manid " W862/1, Rejlv Colony Sec-17, PKL. Hry

The Auction started at 11 AM in the presence of committee members,
during the course of auction the highest bidder 3h. Ranbir at Sr.no. 01 and quoted the

highest bid @ l.e. Rs. 23.00 /- Per/KG for Plastic, and allied items covered from dry
waste. Therefore the committee decided to sale the Plastic Cardboard Metal material
1o highest bidder at sr. no. 01 above. The detail of the same s @s under:-

Sr. Type of Material Highest Bicder Woight Total Amount
no. rates
1 Plastic 23.00/- 450 10350/-
2 Cardboard 05.50/- 210 1,155/-
3 Metal 23.60/- 10 36/-
¢ Total Amount 1,741

No Budder shows interest in Black Wire & Old Cloth recovered from the
waste matenal. Further the committee request to highes! bicder's to depost the amount

of Rs. 11,741/~ to the Cashier O/o MOH, MCC.

1. Medical Officer of Health, MCC

(Chairman)

2 mnﬂmmm (FBA)

O/o MOH, MCC.
(Member )

Ofo MOH, MCC
(Member Secretary)

5. Are Councilor

Mea,CS) fon Jeav=2

</
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Subject: Aucuonofmmnﬂueovondmmodrymulnw
3 Recovery Facilities (MRF) dated 19.07.2023 and payment thereof,

The conslituted committee vides Endst. No. MOH/SS/2022/168349 dated
08.12.2022 inttiate the process for open auction at MRF/ Gartage Transfer Station, Ind.
Area Ph.1, Chandigarh on 19.07,2023 at 11,00 AM. In this regard, an advertisement in
03 Local leading newspapers has also been published. The following 03 Nos, bidders
Panticipate in the auction. The details of participants are as under -

Sr.ve Noma . Address

1. | Sh Ajay 8o 8h. Jasbir Singh # 303473, emall flata, Waloya, chd 7
Bt Om | B

| 2 ShW&gh*?m izi.Mw.CHD '
lf—a. ] mms:oanm L cznuwm‘m'%'{
== J Sh Suneel S0 S Nanbsi T
S0

g the éon;mlnoe deci
Didder atsr no. 01 aboye The detail

0/0NOH, Mcc
(Member Secrenr”

Q‘”'(&D\Lbc g

0/0 MOH, McC, 5. Are Councilor
(Mermber) (Observer)
3. Arag, %
O/fo MOH, mcc
(Member)




. Subject:  Auction of waste ma HrQrfered from the dry waste at Materia
Recovery Facilities ( . |

| dated 19.07.2023 and payment thereof,

The constituled committee vides Endst. No. MOH/SS/2022/18348 dated
08.12.2022 initiate the process for open auction at MRF/ Garbage Transfer Station, Ind.
Area Ph.1, Chandigarh on 18.07.2023 at 11.00 AM, In this regard, art adverisement in
03 Local leading newspapers has aiso been published The following 03 Nos. bidders
Particpate n the auction. The details of participants are as under.-

Address
l 1. | Sh Aay Sio Sh Jasbr Sngh W 202473, wmall fats. Maloya, ovd

| _

2 | S Ranbir Singh 8io 8h ¥ 21, Village Maioya CHD
l Darshan Singh,

3 | Sh Dharambr Sio Sh inder #2411c, Sma Fiats, Miaull Jagran
l Singh

4 | Sh Suneet S'0 SN, Manfool ¥O05/1 Rav Colony PX, Hry
|

_—

The Auction started at 11 AM in the presence of committee members,
muncoumomwmmnwmsn.amsmmsf.mmmqm
the highest bid @ e Rs. 23.00 /- PerlKG for Piastic and allied items covered from dry
m.mummwmmmwmmmm.cmmmsm
material 1o highest bidder at sr.no. 02 above. The detail of the same is as under:-

TSr. | Type of Material Highest Bidder Waight Total Amount
no. rates
1 Plastic 23.00/- 1270 29,210/-
2 Cardboard 5.70/- 570 3,249]-

i 3 Shoes 2.50/- 120 300/-

‘l [ Total Amount 32,754-

No Bidder shows interest in Black Wire & Oid Cloth recovered from the
waste material. Further the commities request 1o highest bidder's 10

the amount
of Rs. 32.750/- to the Cashiar Ofo MOH. MCC
1. Medical Officer of Health, MCC s 1
|Chalrman) Cfo MOH, MCC
(Member Secretary)
é Biwbspub-y
2. The Assista rdher (FEA) - P Are Counclor
O/'o MO, MCC. [Obsarver)
(Member)

ﬁ/ i
3 Ares,

0/¢ MOH, MCC
[Member)

&,
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* Subject: Auction of waste material recovered from the dry waste at m;lal
Recovery Facilities (MRF) ﬂgzoazon and payment thereof.

The constituted committee vides Endst. No. MOHISS/2022/16349 dated
08.12.2022 initiate the process for open auction at MRF/ Garbage Transfer Station, Ind,
Area Ph 1, Chandigarh on 06.09.2023 at 11:00 AM. In this regard, an advertisement in

03 Local leadlng newspapers nas also been published. The following 05 Nos. bidders
Participate in the auction. The details of participants are as under -

Sg.m. Nﬁll—.— o W A Address
Byenoer Kumer Soom |
1 bicsick # 53852, MHC, MANIMAJRA :
l———— e
g | Tk ""'m':“ TN # 21, VILL-MALOYA CHANDIGARH
T |

Deepak Sio Rakam Pal V'8 1448 BHANKAR COLONY SEC-29 CHANDIOARH

Satyam S Pritam, #3009 SHASTRI NAGAR MANIMAJRA CHANDIGARH

|
|
|

I-s“ j_nmo Kishore S0 Bnajan Lal | #37, SHASTR NAGAR MANIMAIRA CHANDIGARH

The Auction started at 11 AM in the pressnce of commitiee members
Guring the course of auction the highest bidder Sh.'Ranbir Singh at Sr.no, 02 anc quoted
the highest bid @ ie. Rs. 525 /- Per/KG for Cardboard and allied items covered from dry
waste. Therefore the committge decided to sale the Cardboard, Shoes and Metal
material to highest bidder & sr. no. 02 above. The detail of the same s as under-

i :: Type of Materiel "'9"":."""“ Weight Tota! Amourt |
{ % | Metal 25.25/- 239 7,207.25/-7 |
& !
’ 2 | Cardboard 6.75/- 4250 28687.5/- |
[ 3 Shoes 2.25/- 700 1,575/-

| Total Amount 37,560.75/-

|

-~ e

No Bidder shows interest in Black Wwe & Oid Cloth recovered from the
the commiltee request to highest bidder's to it the amount

of Rs 37 550.75 /. Cashler Ofo MOH, MCC. -
1. Medical Officer of tn, MCG 4, 3, CS.
(Chairman) . Ofo MOH, MCC
{Member Secretary)
Bl Dubey
2, The Assistant Controlier [FEA) 5. Are Councilor
©fo MOH, MCL, (Chserver)
{Member)

3 Negg. HS

0/o MOH, MCC
(Member)
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‘Subbct: Mcﬁmmmmmmnlmmmmd te
Recovery Facllities (MRF) dated 06.09.2023 and p?yl:::t d:r::.m'

__The consttuted commitiee vides Endst No MOH
08.12.2022 initigte the process for open auction at MRE/ Garbage Transfer Station, Ind
Area Ph.1. Chandigarh on 06.08.2023 at 1100 AN. In this regard, an advertisement i
03 Local le: Newspapers has aiso been published, The following 05 Nos. bidders
Partcipate in the auction. The details of participents ars as under:

1$8/2022/16349 dated

[’F&.I Namo Addrese
- '“"“"',"‘f"‘;“""" # 530872, MHC, MANIMAJRA

)

2. | Ranbir Singh 8/ Darshen Singh #2¢ VILLAALOYA CHANDIGARS
.
KTTT0 | = =
3 | Deepsk S0 Rakam Pai

¥ 1448 BHANKAR COLONY SEC-25 CHAND GARH

4 -SMms&Pn.t-u.
f{:ﬂ Ned Kishore S0 Bhajan Lal

e —— |
WE9D,SHASTRI NAGAR MANIMAJRA CHANDIGARH . J

837, SHASTRI NAGAR MANMAIRA CHANDIGARH |

The Auction started at 11 AM in the presence of committee members,

during the course of auction the highest bidder Sh. Byender at Sr.no. 01 and quoted the
highest bid @ ie, Rs 4.25 /.

PerfKG for Glass covered from dry waste. Therefore the
mmmmmm@mwswwbwmu no. 01 above. The
detad of the same is as under -

Sr. | Type of Material Highest Bidder Waight I"?-T.um
- no. ' rates | .

O Glass 435/ 1040 | a0 l :
' Total Amount 4,420/-

mmmumnmww«aoucm:wmm

waste material, hes the committee request to highest bidder's 1o daposht the amount
ofRed4 420 /- to ;

1 Medical Officer of Hdalth\wvice

N ¥ Agea, CS|
{Chairman) 0/o MOR, MCC
{Member Secetary)
2. The Assistznt Cortroter {F&A) S Ara Comucérbes
Ofo MOH, MCC, . (Observer|
(Member)

3 NE HS ! '

Ofo MOH, MCC
(Member)
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- 1194
Subject; :ucUon of waste material from the dry waste at Material @
vaor! Facilities (MRF) dated 06.09.2023 and payment thereof.

The constitided commitiee vides £
08.12 2022 initiate the 28 Endst. No. Moo-vssaozzm:u_s dated
Area Ph 1. wmm e 0?2 open auction at MRF/ Garbage Transfer Station. ind

. 023 at 11:00 AM. In this regard, an advertisement in
03 Local leading newsaagers has also bean published, The followng 05 Nos. brcders
Participate In the auction, The detais of partizipants are as under.-

| Seno. | Name -

Porhash * # 3862 MHC. MANIMAJRA

Address X

.

| Ranbir Sngh Sic Dawshan Singh
| 3 | DoeepakSio Ravam Pal-

Satyam S0 Pritam

W21, VILL-MALOYA CHANDIGARH

#1446 BHANKAR COLONY SEC-25 CHANDIGARM

#205 SHASTRI NAGAR MANIMAIRA CHANDIGARK

5 l Nand Kishore Sfo Bhejan Ll | #37, SHASTRI NAGAR MANINAJRA, CHANOIGARH |
‘ J

ThoAucummgmdatﬂ AM in the presence of committee members,
mummeaamgnmmmmrsn Deepak at Sr.no. 03 and quoied the
highest o3 @ ie, Rs. 26.50 /- Par/KG for Plastic and allied tems covered from dry

wasle. Therefore the committee decided to sale the plastic, materal to highest bidder at
sr.no. 03 above. The detail of the same & as under -

st Type of Matenal Highest Bidder

Weight Total Amount
no. rates

!
1 Plastic = 26.50/- i 4400 1,16,600/-

l‘ 1,16,600/- J

Bidcer shows interest nn Black Wire & Oid Cloth recovered from the '
tnwmmbwwwmwm amount

: the Cashier Ofo MOH. MCC tr
1
L Medical Officer bHealth, MCC 4. CSi

Ofo MOH, MCC
{Member Secretary)

Total Amount

2. The Assistant Controller (F&A) (e & Counchior d
Ofo MOH, MCC.

(Observer)
{Member) .

3 MEH.S

0/o MOH, MCC
IMember)
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Subject:  Auction of waste material recovered from the dry waste at Material
Recovery Facilities (WRF) dated 04.10.2023 and payment thereof.

The constiuted committee vides Endst. No. MOH/S8/2022/16349 dated
08.12.2022 initiate the process for open auction at MRF/ Garbage Transfer Station, Ind,
Area Ph.1, Chandigarh on 04,10.2023 at 11:00 AM. In this regard, an advertisement in
03 Local leading newspapers has also been published. The following 04 Nos. bidders
Participate in the auction, The details of participants are as under -

Srno. | Name Acdress
Tm&’:m # 24, VIll Maloys Chd

2 Dharam Bir Sio inder Singh #241/C, Smal Flats, HBC, Mous Jagran .Chd

3. Surjeet Sio Manfull #6621, Rayv Colony Sec-17 Pii. Harysna "
|4 Raninder S0 Jegdsh ¥ 23, Indra Awas Colony, Ph-1 w&’&‘n'—“

The Auction started at 11 AM in the presence of committee members,
during the course of auction the highest bidder Sh. Ranbir Singh at Sr.no. 01 and quoted
the highest bid @ |.e. Rs. 3.00 /- Per/KG for Shoes covered from dry waste. Therefore
the committee decided to sale the. Black Wire and Plastc material to highest bidder at
1. n0. 01 above. The detal of the same s a5 under -

Sr. Type of Material Highest Bidder | Weight Total Amount
no. ratas
1 shoes 3.00/- 630 2,070/
|
[ 2 Plastic 23.25/- t 2876 66,867/-
3 Black Wire ' 4,00/- 121 434/-
|
, Total Amount 69.421-
Bidder shows intarest n Old Cloth recovered from the waste material
Further the n\iueemquestwmghemmstodeposhmen of Rs /- 1o the
Cashier O/ H MCC,
1. Medical O of Heaith, MCC a csi
{Chairman) O/c MOH, MCC

kM/ {Member Secretary)

2. The Assistant Controller (FBA) m

S, Are Councilor
0/o MOH, MCC. (OMQ‘::::) >
(Member)

3. An; HS

O/o MOH, MCC
(Member)



Subject:

Auction of waste matyr} QGovered from waste at Mate

X
Recovery Facilities (MRF) dated 04.10.2023 ?n.dmm.:not ™
The constituted com

_ - No. MOH/SS/2022/16
Area Ph 1, Chandigarh ¥ open auction at MRF/ Garbage Transfer susgn“n:f
‘ h's regard, an advertisement in

as under.-
| Srno. | Name [ 8 T Address ]
"_1: IJRaMirWSIoDQMU\ Singh %20, Wi Maloya Crd |
l\ 2. I| Oharam Bir 8/o Inder Singh | ¥ 241/C, Small Fiats, HBC, Moull Jagran Chd —‘
'l 3, Il Surjeet Sio Manfull 266201, Rajv Colony Sec-17 Phl, Haryana
E_T' ix Ravinder Sic Jagdsh #23, Indra Awas Colony, Pn-1 Ramdarbar.Che

. The Auction started at 11 AM in the presence of committee members,
during the course of auction the highest biddes Sh. Dharam Bir at Sr.no. 02 and quoted
the highest bid @ i.e. Rs. 4.00 /- Per’KG for Glass covered from dry wasts. Therefore

the committee decided to sale the, Glass and Cardboard material to highest bidder at 57
m. 02 abave. The detall of the same is as under -

’\::“l Type of Material ngh:::lddor , Waeight ;Ww—ﬁ
r1 T Glass 4.00/- I 635 T2

ri Cardboard 7.00/- l 2390 20,930/

-l | Total Amount 23 AT00-

No Bidder shows rterast in Ol Cioih recovered from the waste material.
Further the ittee request to highest bidder's to deposit the amount of Rs. /- to the
Cashier Olo McC.

1. Medical Officer &ff Health, MCC

- 3, LS
(Chairman Ofo MOH, MCC
(Member Secretary)
kin By by
2. The Assistant Controllier (F&A) 5 Are Councilor
0OJo MCH, MCC. {Chserver)
(Member)

o

Ofe MC')H. MCC
{Member)
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Subject: Auction of waste material recovered from the dry waste at Material

Recovery Facilities (MRF) dated 04.10.2023 and payment thereof.

The constituted committee vides Endst. No. MOH/SS/2022/16340 dated
08.12.2022 inttiate the process for open auction at MRF/ Garbage Transfer Station. Ind.
Area Ph.1, Chandigarh on 04.10.2023 at 11:00 AM. In this regard, an advertisement in
03 Local leading newspapers has also been published. The following 04 Nos. bidders
Participate in the auction. The details of participants are as under .-

P’MW Name Address
} e

11y

|

1

smws:oommw_'

# 21, Wi Maioys,Chd

2 | Dharam 8k Sio nder Singh l 3 2491, Srmall Flats, HBC, Mouli Jogran Chd |
|
3

SuneetSioManhll | #8821, Rajv Colony Sec-17 Pki, Haryana

|
‘] Ravinder SJo Jegosh %23, Incra Awas Colony. Ph-1 Remdarbar Chd

The Auction started at 11 AM In the presence of committee members
during the course of auction the highest bidder Sh- Surjeet at Sr.no. 03 and quoted the
highest bid @ i.e. Rs. 23.75 /- PerfKG for Meta! covered from dry waste. Therefore the

committee decided 1o sale the, Metal material to highest bidder at sr. no. 03 above. The
detail of the same is as under -

(S| TypeofMateral | Highest Biddor
\ rates
e l

(1 Metal |1 23.75/- 110 28128 '
1 A
\ l Total Amount 26125-

No Bidder shows nterast in Old Cloth recovered from the waste material.

Further the mittee request to highest bidder's to deposit the a of Rs. /- to the
Cashier Olo . MGC

Vieight Total Amount

1. . Medical Officer of Meaith, MCC S
{Chairman) Ofo MOH, MCC

{Member Secretary)

2. The mmn% (F&A) 5. W
0Ofo MOH, MCL. (Observer)
{NMember]

3 AI'E, HS

Q/o MOH, MCC
(Member)
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+ Subject: Auction of waste mmJI 1cgov§nd from the dry waste at Material
Recovery Facilities (MRF) dated 01.11.2023 and payment thereof.

The constituted commitiee vides Endst No, MOH/S5/2022/16349 dated
08.12.2022 inttiate the process for open auction &t MRF/ Garbage Transfer Station, Ind
Area Ph.1, Chandigarh on 01.11.2023 at 11:00 AM. In this regard, an advertisemert in
03 Local leading newspapers has also been published The following 05 Nos, bidoers
Panticipate in the auction. The detais cf participanis are as under.-

Srno. ] Name Addrass

| 1. Ranbr Singh Sfo Darshan Singh T 821 Vil MaloyaChd

L_2 1. Surjeet Sio Mantull 3 ¥ 662/1, Rajiv Colony Sec-17 Pxl, Haryana i
R 20475, S Fits Mooy, Chd |
l ‘_4—_1’“_ Manish Slo Gurmit #2081, New Maloya Chd

I\: fm”‘ s';h'rms“ Ra0® | 7 oia Reoper Roed Darshars Bagh Manimaga.Chd le

The Auction stated at 11 AM in ‘he presence of committee members
auning the course of auction the highest bidder Sh. Surieet at Sr.no. 02 and quoted the
highest bid @ e Rs 255 /- Per/G for Shoes covered from dry waste. Trerefore the
committee decided to sale the, Shoes, Metal, Black Wire, Aluminum matenal to hlgheel
bidder at sr. no. 02 above The detail of the same s as under -

l Sr. | Type of Material mm ‘ Weight rum Amount
no. |
| |
1 Shoes 2.55/- I 670 't © 17085
i 2 Metal T 26.00/- 54 | 1,404
-l 3 Black Wire 4.00/- 10 | 40
|
a4 " Aluminum 65.00/. 20 1,300

i Total Amount 44525.

No Bidder shows interest in Old Cloth recovered from the wasts material,
Further the committee requast to highest bicdar’s 1o deposit the amount of Rs.4 452 5/-

1o the Castver Ofo MOH, MCC ?f
1 Medical Officer of Health, MCC 4, €S

(Chairman) O/o MOH, MCC
(Member Secretary)

Mrw“‘ﬂ

2 The Assistant Cantroller (F&A)

Are Counciler
Ofo MOH, MCC. {Observer)
{Member)
3 Arga, A5
Qlo MOM, MCC
[Miernber)
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Subject: Auction of waste material recovered from the dry waste at Material
Recovery Facilities (MRF) dated 01.11.2023 and payment thereof.

: The constitited commitiee vides Endst. No MOHISS/2022/163409 daed
08 12 2022 initiate the process for open auction at MRF/ Garbage Transfer Station. Ind,
Area Pn.1, Chandigarh on 04 11.2023 at 11:00 AM. In this regard, an advertisement in

03 Local leading newspapers has also bean published Tne folowing 05 Nos. bidders
Participate in the auction. The details of participants are as under.-

rﬁf‘[" T Mame 1 T Address

" Ranbir Singh S0 Darshan | T S =

| % | Sinoh [ # 21, Vill Maloys Chd
! & )] Surjeet /o Manfull ' # @821, Raiiv Colony Sec-17 Pxl, Haryara ‘
‘ >— S—— i —

| & | Ay Sio Jasta | ¥ 202403, Swai Flats Malcya, Chd =
& Mansh St Guema #2016/1, New Maloya Chd =

|

5 Owepok Snanma S/o Radhe l m.uummomamwmcw
' ] m

L |

The Auction started at nAMmthepresemeofoommmembem
dunngtrecomdauwmmewghestbiooersn Ranbir at Sr.ro. 01 and quoted the
highest bid @ i.e. Rs. 21.00 /- Per/KG for Plastic coverec from dry waste. Therefore the

committee decided to 2ale the, Plasic material 1o highest bidder at sr. no. 01 above. The
detail of the same is a5 under-

TS|  TypeolMatoral | HighestBidder | Welght Total Amount |
™1 e S |

| 1 Plastic l 21.00/- ] 2250 " 47,2600 |
‘ 2 | Glass l 4.00/- l 528 l 112 ‘l
[} Total Amount 1 49382

Mo Bidder ehows interast in Old Cloth recovered from the wasta matenal.
Further the committee request 1o highest bidder's to degaslt the a
Cashier Ofo MOH, MCC.

m of Rs (<10 the

1 mMedal Officer of bealth, MCC 4

;.S\
[Chairman) 0/o MOH. MCC
[Member Secretary)
2. The Assistant Controder [F&A) s, Are Counclior
Ofo MCH, MCC. (Obazrver)
{Member)
3 frea HS
Ofo MOH, MCC
|Miemoer)
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Subject:

Auction of waste material recovered from the dry waste at Material
Recovery Facilities (MRF) dated 01.11.2023 and payment thereof.

The constituted committee vides Endst No. MOH/SS/2022/16349 dated
08.12.2022 inttiate the process for open auction at MRF/ Garbage Transfer Station. Ind
Area Ph.1. Chandigarh on 01.11.2023 at 11:00 AM. In this regard, an advertisament in

03 Lecal leading newspapers has also been published. The following 05 Nos. bidders
Participate in the auction, The details of participants are as under -

F—r— Nm_r Address

| 1. jﬂm&qh%mnﬁ%f

# 21, VIl Maloya,Chd

l | R =
F o Sureet Slo Nands #662/1. Rajiv Colory Sec-17 Pl Haryana 3
l - ‘
3. Ajsy Sio Jasbic "% 2024/3, Small Flats Maloya Chd
L e o e
4| Manish S/o Gummit # 201971, New Maloya.Chd o
S ‘ : s ge—
| & | Oopek s"s""v":ns“ Radhe #37, Ola Roopar Road Darshani Bagh Manimajea Chd
l |

J

The Auction started at 11 AM in the presence of committee members,
auning the course of auction the highest bidder Sh. Manish at Srno. 04 and quoted the
highest bid @ 1e. Rs 7.00 /- Per/KG for Cardboard covered from dry waste, Therefore

the committee decided 1o sale the, Cardboard material to highest bidder at sr. no. 04
above. The detail of the same s as under:-

Sr. | TypeofMateriasl | Highest Bidder Weight Total Amount |
no. m l "
- 3 Cardboard 200/ | 1920 13,440-
Total Amount 13840
-

No Bidder shows nterest in Old Cloth recovered from the waste matarial

memnineereqmmebdu'swdeposnﬂwmwofRs 13.440/-
to the Cashier Ofo MOH, MCC

1 Medical Cfficer of Health, MCC q. éCSI
(Chairman) 1, MG

O/e MOM, MCC
(Member Secretary)
Bimlsphrbey
2. The Assstant Contraller (FRA) s ' ;u

O/¢ MOH, McC. " : O: Councilor

(Member) server)
3, i. s

OJo MOH, Mce

(Mermoar)
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Subject: Auction of waste m

from the dry waste at Material

Recovery Facilities (WRF) dated 06.12.2023 and payment therecf,

The constiluted commitiee vides Ends!, No. MOM/SS/2022/18349 dated
08.12.2022 initiate the process for open auction at MRF/ Garbage Transfer Station, Ind
Area Ph.1, Chandigarh on 06.12.2023 at 11.00 AM. In this regard, an advertiserent in
03 Local leading newspapers has a'sc’ been published The following 05 Nos. bidders
Participate n the auction. The details of participants are as under -

[Semo. | Neme | Address — =2
E? Monu Kumae Sio Viay Pal #071Sec458umICh
Sarg Verma Wio Sanay
2 Mauryn # 57 Dhanes Chd
3| Suinder Kagra Sio Jile Singh # 2526/C P2 Ramdarbar Chd =
‘Ranbir Singh S'o Darshan
4 iy ¥ 21 Vill Malcya Chd
S Suneet Sirgh Sio Manful # 8621 Rajiv Colorvy Sec-17 Pyl Hry |

The Auction started at 11 AM in the presence of committee members,
during the course of auction the highest bidder Sh. Ranbir Singh at Sr.no. 04 and guoted
the highest bid @ i e. Rs. 27 00 /- Per/KG for Metal covered from dry waste. Therefore
the committee decided o sale the, Shoes, Metal, Black Wire, Material to highest bidder

%
at 7. no. 04 above. The detail of the same ig ag under - 2,M »

Sr. Type of Material Highest Bidder Weight Total Amount
no. rates
1 Shoes 6.70/- 705 4,7235
2 Metal 27.00/- 152 4104
3 Black Wire 3.50/- 28 98

« " Toftal Amount B,925.5/.

1FN |

Area, 1.5
O/o MOH, McC
(Member)

No Biddar shows interest in Old Cloth recovered from the waste material
request to highest bidder's to deposit the amount gf Rs 8,925 5/

o

4. 3, €S\
O/o MDH, MCC
(Member Secretary)

, Brmboubey
[Observer)
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Subject: Aucﬂonofmshmmmndﬁommwmnuwm
Recovery Facilities (MRF) dated 06.12.2023 and payment thereof.

' The constituted committee vides Endst No. MOH/SS/2022/16349 dated
08.12.2022 inftiate the process for open suction at MRF/ Garbage Transfer Station, Ind
Area Ph 1, Chandigarh on 08 12 2023 at 11:00 AM. in this regard, an advertisement in

03 Local leading newspapers has also been published The following 05 Nos. bidders
Participate in the aucton. The details of participants are as under -

'\Srm.]‘ Nama Address l

\ \. 1 Monu Kumar Sio Vijay Pal #971 Sec-45 Burall Chd

i 2..'\ s""‘"“ms“‘" ¥ 57 Dhanas Cha

| 3 | SunnderKagra Sic Jie Singh # 25280 Ph-2 Ramdarber Chd —~

% 4 fnmwsmmw #21 Vil Nalcya Chd

l\ 5 %1 Surpeet Singh Sio Manful ¥ 682/1 Rajiv Colony Sec-17 PRI Hry J

The Auction started at 11 AM in the presence of committee members,
dunng the course of auction the highest bidder Sh. Monu Kumar at Sr.no. 01 and quoted
the highest bid @ ie. Rs 7.30 /- Per/KG for Glass covered from dry waste Therefore
the committee decided 1o sale the, Glass Material to highest bidder at sr. no. 01 above.

17;0 it
The detail of the same is as under -

Sr. | Type of Material Highest Bidder [ Weight Total Amount

no. rates

1 Glass 7.30/- 823 6,0079

shows inerest in Okd Cloth recovered from the waste matenal.

Further the commjtige request 1o highest bidder's to deposit the a of Rs.6,007.9/
to the Cashier Ofo cc

1. Medical Officer of McC ¢ 4.
[Chairman)

|Member Secretary|
2. The Assistant

oh ; Gimlarrbey
0Ofo MOH, MCC. (Observer)

{Member)

Ofo MOH,
{Member)
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“proceeding of the Committee”

It was apprised to the commitiee that the highest bidder namely Smt Saroj

Verma wlo Sanjay Maurya # 57 Dhanas, Chandigarh. Who bidding the items
“Plagtic, Cardboard, Aluminium can” has refused to deposit the amount of Bid/

auchon.

According the Commitee unanimously decided to forfeit the EMD amount

nadhermpanicipateinmemmawmm of the

Rupees 1000/-
Py~

Municipal

1. Medical Officer of Mealth, MCC

(Chairman) Olo MOH MCC
(Member Secretary)
R
2 The Assistant Controlier (F&A) | * A:ea" Counciior
Olo MOH, MCC. (Observer) -
(Member) "
3, Are;. H.S
Olo MOH, MCC
(Member)

. A‘ lmv/o ,[,9 é{Ju / OAJ o e 4[[
botolf N 11 Jap-ay) rses ok 43/13 )23

%ﬂ; AL¥ih>
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-« Subject:  Auction of waste mathidQbvered from the dry waste at Material
4 Recovery Facilities (WRF) dated 20.12.2023 and payment thereof.

The constituted committee vides Endst. No MOH/SS/2022/18349 dated
08.12.2022 inftiate the process for open auction at MRF! Garbage Transfer Station, Ind.
Area Ph1, Chandigarh on 20,12 2023 at 11:.00 AM In this regard, an advertisement in
03 Lecal leading newspapers has also been published. The following 05 Nos. bdders
Participate in the auction The details of participants are as under -

Sr.no. | Namae Addross

1. | Ranbir Singh Sio Darshan Singh #21 Vit Maloya Che ’
2. * Despak S'o Raksm Pal # 1446 Bhaskar Colony Sec-25,chd

3 Surjeet Singh Sio Manful # 66211 Rajiv Colony Sec-17 Pkl Hry
\ “ Ay Si0 Jasbr Singh ¥202473, Small Nats Maloys Chd =
l[ 5 \M2msoum Vil Tardak, DerrabassiPb

ThoAudionumedatnAMhhepvmnoadeomhumemm
mmmdmmwmrsn Surjeetsir#ide.m.OStndquoted
the highest bid @ Ie. Rs. 2300 /- Per/KG for Piastic, Metal covered from dry waste.
mmmmamwmwem.emumwnnmmamm
03 above. The detail of the same is as under-

Sr. Type of Material Highest Bidder |  Weight Total Amount
no. rates
—

1 Metal 24.00/- a3 2,232/-

2 Plastic 23.00/- 3775 86,825/

3 Aluminum 20.00/- 5 1750/-

Total Amount T g0sori-
P\ ==

wmmmmo&cwmmmmlmtﬁemm.

Further itiee request to highest bidder’s to deposit the of Rs.90.807/-
to the Cas , MCC.
1. Medical Officer of h, NCC 4, csl
(Chairman) 0/o MOH, MCC

{Member Secretary)

kin Bimdyutbey
2 The Assistant Controller (FRA) 5. Are Counclior

0/o MOH, MCC. (Observer)
(Member)

0/o MOH, MCC
(Member)
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Subject: ‘Auction of waste m Iaownd from the dry waste at Material

Recovery Facilities (MRF) dated 20.12.2023 and payment thereof.

The constituled committes vides Endst. No, MOH/SS/2022/16349 dated
08.12.2022 initiate the process for open auction al MRF/ Garbage Transfer Station, Ind.
Area Ph.1, Chandigarh on 20.12 2023 at 11:.00 AM. In this regard, an advertisement in
03 Local leading newspapers has also been published. The following 05 Nos bidders
Participate in the auction. The details of participanis are as under.-

e Nare |

T i - dhoad # 21 Vil Maloys Chd =
ngh

2 Deepak S/ Rakem Pal 3 1446 Bhaskar Colony 56c-26.cho —

3 Surjeet Sngh Sio Mankd .oazl"navcuawwwﬁr}T—

4 Ajsy Sl Jasbic Singh 202473, Sma Nats Maloys Chd g

5 Mmmm Vil Tardak. Derrabassi,PD |

The Auction started at 11 AM inlhemuncedcoamme members,
ighest bidder Sh. Rankir singh at Sr.no. 01 and quoted

during the course of auction the h
the highest bid @ ie. Rs. 270 I~ Per/KG for Shoes, Glass covered from dry waste.
Therefore the committee decided to sgle the, Glass Material to highest bidder at sf. no.
03 above. The detad of the same Is as under.-
Sr. Type of Material Highest Bidder Weight Total Amount
no. rates
1 Glass 3.60/. 330 1,188/-
2 Shoes 2.70/- 183 494.1/-
Total Amount 1,682.1/-
No Bidder shows interest inOtdCldhmooverodmmcmtemueﬁal.
Further request to highest bicder's to deposi the am of Rs 1,682.1/-
to the MCC.
1. Medical Officer\of Hea , MCC 4, csl
(Chairma 0/0 MOH, MCC
{Member Secretary)
2. The m..é%.m {F&A) 5, Are Councilor
0/ MOH, MCC, |{Observer)
(Member)
3. Ares, RS
0fo MQOH, MCC
(Member)

230



Auction of waste
Recovery Facilities (M

The constituted comm
08.12.2022 mitiate the process for

open auction at MRF/
Area Ph.1, Chandigarh on 20.12.2023 at 11.00 AM.

03 Log:u\ h_odlng newspapers has also been publs
Participate in the auction. The details of participants

from the dry waste at Material
20.12.2023 and payment thereof,

ittee vides Endst, No. MOH/SS/2022/18349 dated
Garbage Transfer Station, Ind
In this regard, an advertisement in

hed. The foliowing 05 Nos. bidders

are as under -
"W Name ¥~ — —
1. lnmamsmowmw # 21 VW Msloya Cha
2 Deepel. Sio Rekam Pal # 1446 Bhaskar Colony Sec-25,chd
3 Surjeet Singh Sfo Mank| # 53211 Regv Colony Sec-17 P4 Hey
4 Ajay Slo Jaebir Singh #202473, Small fsts Maoya Chd
5 \ """"""umm“ VIll Tardak, Dorrabsssi.Pb J
1

The Auction started at 11 AM in the presence of commitee members,
durng the course of auction the highest bidder Sh. Lakhwinder at Sr.no. 05 and quoted
the highest bid @ ie Rs. 850 /- PedKG for Cardooard coverad from dry waste.
Therefore the committee decided to sale the, Glass Material to highest bidder at sr. no.

03 above. The detail of the same is a8 under-

Sr. Type of Material Highest Biddor Weight Total Amount ‘
no. \ rates |
1 Cardboard 6.50/- 3925 25,512.5/- |

Further 2 1o highest bidder's to depoeit the amount of Rs. 25512 5/-

2 The wmm (F&A)

0O/o MOH, MCC.
{Member|

-

O/o M(;H: MCC
{Member)

O/fo

|Observer)

Ada €SI
MCC
{Member Secretary)

i Duber

S: Are Councllor
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Subject: Auction of waste material recovered from the dry waste at Material
Recovery Facilities (MRF) dated 07.02.2024 and payment thereof.

The constituted committee vides Endsi. No. MOH/SS5/2022/16348 dated
08.12 2022 inttiate the process for open auction at MRF/ Garbage Transfer Station, Ind.
Area Ph.1, Chandigarh on 07 02.2024 at 11.00 AM. In this regard, an advertisement in
03 Local leading newspapers has aiso been published. The following 05 Nos. bidders
Participate in the auction, The details of participants are as under .-

Sr.no. Name 1 ASdrans

A Morw Kumar St Viay Pal # 971 BecASD Bural,chd

2 Deapak 5/ Rakam Fal # 1446 Bhaskar Colony 500.25,chd

3 Surjeet Singh S(o Manful ¥ 66211 Rejiv Colony Sec-17 Pid Hry ?
T4 lRmh&vphSloDMSmh # 21 Vil Maloya Chd
I‘E J\ Sonw Slo Daya Singh # 1092 Sec.250 chd |

The Auction started at 11 AM in the presence of committee members,
dunng the course of auction the highest bidder Sh. Suneet Singh at Srno. 03 and
quoted the highest bid @ i.e. Rs. 3.00 /- PerKG for Shoes covered from dry waste

Therefors the commities decided to sale the, Shoes Material to highest bidder at sr. no
03 above. The dgetall of the same is as under -

[sr. | ﬁp-om&‘uu [ Highest Bidder | Weight Total Amount
no. rates
1 SHOES | 3.00/- 770 2,310/-
d B i
Total Amount I 2,10/~

No Bidder shows interest in Old Cloth recovered from the waste matenal

Further the comtiee raquest to highest bidder's to deposit the amou Rs.2,310/ 10
the Cashier Ofo WOH,

1.  Medcal Officer of Health, MCC 4,
(Chairman) 0/o

{Member Secretary)

: n
2. mmurg()(ur(rm 5, G‘mbw J

Are Counclor
Ofa MOH, MCC. {Observer)
(Member)

3 Au: HS

0/o MOH, MCC
(Member)

iy
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bject:

Auction of waste nifigi() @:overed from the dry waste at Msterial
Recovery Facliities (MRF) dated 07.02.2024 and payment thereof.

71 y The constituted committee vides Endst. No MOH/SS/2022/18348 dated
. 08.12.2022 initiate the process for open auction at MRF/ Garbage Transfer Station, Ind,
, Area Ph.1, Chandigarh on 07.02.2024 at 11.00 AM. In thws regard. an advertisament in
03 Local leading newspapers has also been published. The following 05 Nos. bdders
Participate in the auction. The details of participants are as under -

-
A Monu Kumar S& Viay Pal

Sr.no. Addrens

¥ 971 Sec-4A8 Burall chd

2 Deepak St Rakam Pal ¥ 1448 Bhaskar Colory Sec-26.chd

3 Suneet Singh S/o Mandul

4 Ranbir Singh 8o Darshan
Singh

5 Sonu S/o Daya Singh

# 21 Vill Maloya Chd

# 1062 Sec-26/D cha

The Auction started at 11 AM in the presence of committee members.
Ouri\gthocmmdaucﬂonmWbﬁddorShRmbirShghaSr.no.O‘awqum
the highest bid @ ie Rs 22.00 /- Per/KG for Plastic covered from dry waste Therefore
the committee decided to sale the, Metal, Aluminum Material 1o highest bidder at sr. no.
04 above. The detail of the same is as under:-

Sr, Type of Matarial Highest Bidder Weight Total Amount |
no. rates |
1 PLASTIC 22.00/- 3787 83.314/-
2 METAL 25.00/- 181 4,525/-
3 ALUMINUM 54.00/- 15 1410/- ,
Total Amount 89,248-
idder shows interest in Ok Cloth recovered from the waste material
Further the request! to highest bidder's to depcsit the amount of Rs 8%, 249/-
to the Cashier
1. Medical Officer of|Health, MCC 4 a, CS)
{Chairman) 0/o'MOH, MCC

M r Secretary)

wabey

3 memuwué&’(wm 5. Are Counciior

Ofo MOH, MCC. (Observer)
(Member)

—
3 Arei HS

0D/o MOH, MCC
(Member)
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The constituted commitiee vides Endst No MOH/SS/2022/16349 dated
08.1220Q2mmthomlnropmludfondMRFlGubogoTrmm. Ind.
A"‘P"‘»CWMOT.OQMA‘.WOOAM. In this regard, an advertisement in
03 Local leading newspapers has siso been published. The fosowing 05 Nos. bidders
Particpate in the auction. The detals of participants are as under -

Sr.no. Name Addrese
K] Monu Kumar 80 Vijay Pel | # 971 Sec4WB Burall chd
2 Deepok S/ Rabam Pal # 1446 Bhaskar Colorry Sec 26chd 1
3 Suneet Sigh Séo Manful # 862/1 Ragv Colory Sec-17 Pi Hry
4 | Ranbir Singh Slo Darshen Singh # 21 V¥ Maioya Cha
5 Sonu Sib Daya Singh # 1062 Sec- 250D ehd

The Auction started at 11 AM in the presence of commitee members.
duhglheoouneofauwonthohighutbiddorSh.MonuKumaraSr.no‘Mammad
the highest bid @ ie. Rs. 8.00 ~ Per/KG for Cardboard covered from dry waste
mhwmmammmm.mmmwmhwwwnum.
01 above. The detail of the same is as under-

Sr. Type of Material Highast Bidder Weight ~Total Amount
no. rates
1 Cardboard 9.00/- 4399 40,491/-
2 Glass  6.10/- 102 6173.2/-
Total Amount : 45,684.2-

No Bidder shows interest in Old Cloth recovered from the waste material

Further the request to highest bidder’s to deposit the amount of Rs 48 864 2/-
to the Cas MOH, MCC.,
1. Medical Officer pf Health, MCC 4 a, CS|
(Chairmdn) O/e , MCC
(Member Secretary)
2. The mnm (F&A) 5, Gm'&m. u
O/fo MOH, MCC, (Observer)
(Mempber)
3, Ar E.S
O/o MOH, MCC
{(Member)

Fl
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Auction of waste m from the dry waste at Material
Recovery Facilities ( 21.02.2024 and payment thereof.

The constituted commities vides Endst No. MOM/SS/2022/16349 dated
08.12.2022 initiate the process for open auction at MRF/ Garbage Transfer Station, Ind
Area Ph.1, Chandigarh on 21.02.2024 at 11:00 AM. In this regard, an advertisement in
03 Local leading newspapers has also been published. The following 04 Nos. bidders
Participate in the auction. The details of participants are as under -

[ Srno. Name Address
p W“"ﬂf"’""‘ ‘ #21 Vil Maloys Chd
2 Surpeet Singh 84 Mantul # 862/1 Rajly Colony Sec-17 PRI Hry
3 Sonu S/o Daya Singh ' # 1002 Sec- 25D chd =
4 Monu Kumar /o Vay Pal # 071 Sec45/8, Bureil, chd 1
l

» |

The Auction started at 11 AM in the presence of committee members,
during the course of auction the highest bidder Sh, Ranbir Singh at Sr.no. 01 and quoted
the highest bid @ i.e. Rs. 27.00 /- Per/KG for Plastic covered from dry waste. Therefore

the committee decided to sale the, Glass, Shoes Material to highest bidder at sr. no. 01
above. The detail of the same is as under:-

| Sr. Type of Material Highest Bidder Woight Total Amount
no. rates
1 Plastic 27.00/- 970 26,190/
2 Glass 7.20/- 211 1,519.2/-
3 Shoes 4.00/- 170 680/-
Total Amount 28,389.2)-

‘No Bidder shows Interest in Oid Cloth recovered from the waste matenal,

3. Am,i.

0/o MOH, MCC
(Member)

12
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Subject: Mcﬁondmhmhﬂdmudfmmtb.drymumm
Recovery Facilities (MRF) dated 21.02.2024 and payment thereof.

The constituted committee vides Endst. No. MOH/SE/2022/18349 dated
08.12.2022 initiate the process for open auction at MRF/ Garbage Transfer Station, Ind.
Area Ph.1, Chandigarh on 21.02 2024 at 11.00 AM. In this regard, an advertisement in

03 Local leading newspapers has also been published. The following 04 Nos. bidders
Participate in the auction. The details of participants are as under -

Sr.no. Name

Addrass

1 | Ranbir Singh Sio Darshan Singh #21 Vil Maloya Chd

2 Surjeet Singh 8/o Manful # 8621 Rajiv Colony Sec-17 Pkl Hry
3 Sonu Sle Daya Singh # 1062 Sec-28D chd
o NMonu Kumar Sio Viay Pa

# 971 Sec-45/B, Burad, chd

The Auction started at 11 AM in the presence of committee members,
during the course of auction the highest bidder Sh. Surjeet Singh at Sr.n0.02 and quoted
the highest bid @ 1.e. Rs. 25.10 /- Per/KG for Metal covered from dry waste. Therefore

the committee decided to sale the Aluminum Material to highest bidder at sr. no. 02
above. The detail of the same 1$ as under:-

" Sr. Type of Material Highest Bidder Weight [ Total Amount
no. rates
1 Aluminum 25.10/- a5 1,129.5/-
2 Metal 72/- 12 864/-
Total Amount 1,993.5/-

r shows interest in Old Cloth recovered from the waste material.

request to highest bidder's to deposit the amount of Rs.
O/e MOH, MCC.

Further the
1,993.5/- 10 the

1. Medical Officer of Health, MCC

4, Are3, CS|
(Chairman) Ojo MCC
(Member Secretary)
Lo Gl pitbey
2. The Assistant Con' [FRA) S Are Councilor
0/o MOM, MCC. {Observer)
(Member)
3 Ares, Es
O/a MOM,
(Member)
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subject: Auction of w m recovered from the dry waste at Material
Recovery Facilities dated 21.02.2024 and payment thereof,

The constituted committee vides Endst. No. MOH/SS/2022/16349 dated
08 12 2022 initiate the process for open auction at MRF/ Garbage Transfer Station, Ind
Area Ph.1, Chandigarh on 21.02 2024 at 11:00 AM. In this regard, an advertisement in
03 Local leading newspapers has also been published The following 04 Noa. bidders
Participate in the auction. The detalls of participants are as under -

Sr.no. Name - Address 0000
e —— — - —
1 | Ranbx Singh 8% Danhan Shgh # 21 Vil Makoya Grd
2 Surjest Singh Sio Masful # 882/) Rajv Colony Sec-17 Pl Mry
3 Sonu Sl Daya Singh T 81002 Sec26m ehd
4 Monu Kumar 8io Vijay Pal | # 971 Sec44/B, Burall, chd &

——eed

The Auction started at 11 AM in the presence of commitiee members.
duning the course of auction the highest bidder Sh. Monu Kumar at St no. 04 and quoted
the highest bid @ ie. Rs 950 / PenKG for Cardboard covered from dry waste
Therefore the commitiee decided to sale the, Carboard Material to highest bidder at sr
no. 04 above. The detail of the same is as under:-

Sr. Type of Material Highest Bidder | Weight Total Amount
no., rates
1 Cardboard 9.50/- 1020 9,690/-
Total Amount | e
I -

Eidder shows 'interest in Old Cloth recovered from the waste material.
Further the itlee request to highest bidder's to deposit the amount of Rs.9,690/- 10

the Cashier H, MCC
1.  Medical Officer ¢f Health, MCC 4. Argd CSH
(Chairma 0O/o MOHK, MCC
(Membert Secretary)
s be Y
2. The Assistant Controller (F&A) S. Are Councilor
Ofo MOH, MCC. (Observer|
(Member)
3. AreahH.S
O/o MOH, MCC
(Member)
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Subject:

Auction of waste material recovered from the dry waste at Material
Recovery Facllities (MRF) dated 20.03.2024 and payment thereof.

The consiituted committee vides Enast. No. MOH/SS/2022/16348 ¢
| . No. ated
08.12.2022 intiate the process for open auction at MRF/ Garbage Transfer Station, Ind. Area
Ph.1, Chandigarh on 2003.2024 at 11:00 AM. In this regard, an advertisement in 03 Local

ing newspapers has aiso been published. The following 08 Nos. bidders Particgate
auction The details of participants are as under - o

]T.no.l Name Address W
a
r B T
\ | "””“‘;"x""‘“"‘ # 21 Vil Maloya Chd
’ — — —
| 2‘\ Surieet Singh Sio Manful # 6621 Rajiv Colony Sec-17 Pal Hry
|

3 |

| Sonu Sio Daya Srgh | #1002 Sac- 25 chd

4 | MoauKumar Sio Vigy Pal |

# 071 Sec458, Burad, chd
4
1

- \ Jw&a%m k

# 3406 Maloya. Colony Chd

——
o p—

\ R
k 8 1 Ram Makar Sio Tara Chand | # 971 Burai Chd

| V.

The Auction started st 11 AM in the presence of commitiee members, duning he
course of auction the highest bidder Sh. Ranbir Singh at Sr.ne.01 and quoted the highest bid @
Le. Re. 600 /- Per/KG for Cardboard covered from dry waste. Therefore the committee decided

to sale the Aluminum Material to highest bidder at sr. no. 01 above. The detail of the same S as
under .-

| sr. '| Type of Material Highest Biacer | Weight Total Amount
K 11 Cardboard | soo- ] w1 | 1se2

| 2 | Aluminum 65/ l 12 780

: , Total Amount o 12342

\

MWSWNMMWCHﬂmMMNmm Furtner
to highest bidder's 1o deposit the amount of Rs 342 K to tha Casher

(Member Secretary)
i The mmmum LR Are Councidor
Qo MOH, NCC |Obsecver)

|Member)

|
0fo MOH, MCC
(Member)
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Subject: Auction of waste material recovered from the dry waste at Material
Recovery Facilities (WRF) dated 20,03.2024 and payment thereof.

_ The consttuted committee vides Endst. No. MOH/SS/2022/1634% dated
08.12.2022 initate the process for open auction at MRF/ Garbage Transfer Station, Ind. Area
Ph.1. Chandigarh on 20.03.2024 at 11:00 AM. In this regard, an advertisement in 03 Local
leading newspapers has also been published. The following 06 Nos. bidders Participate in the
auction, The details of participants are as under -

Sr.no, ' Name Address
1 | Ranbir Singh Sfo Darshan Singh | T #2iVMeloyaChd
2 Surjeet Singh Sio Manful # 66211 Rajlv Colony Sec-17 Pid Hry
3 Somw Sio Daya Singh # 1002 Sec-25D chd
;L 4 Monu Kumar S/o Vijay Pal #4971 Sac-458, Burail, chd
5 Jngnndu&::&obhm #3400 Maloys. Colony Chd >
6 Rem Meher Sio Tara Chand | # 971, Burail,Chd

The Auction staried at 11 AM in the presence of committee members, during the
course of auction the highest bidder Sh. Surjeet Singh at Srno.02 and quoted the highest bid @
1.e. Rs. 22.10 /- Per/KG for Plastic covered from dry waste. Therefore the commitiee decided to

sale the Shoes, glass Material (o highest bidder at sr. no. 02 above, The detail of the same is as
under:-

Sr. Type of Material Highest Bidder Weight | Total Amount |
no. | rates
1 PLASTIC 22.10/- 1855 1‘ 40,9955/
2 GLASS 4.00/- . 299 ? 1,196/
3 SHOES 2.50/- lf 350 875 |
l Total Amount 43,066 5/-

No Bidder shows interast in Old Cloth recovered from the waste material. Furthar

the committee t to highest bidder's to deposit the amount of Rs 43 066 5.1~ to the Cashier
Ofo MOH, M ;
1.  Medical Officer of Health, MCC 4. ,CS.|
|Chairman) O/o MCC
(Member Secretary)
2. The Msiaan%r (F&A) 5. Are Councilor
Ofo MOH, MCC, (Observer)
(Member)
3. Area, i
Q/o MOK, MCC
(Member)
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Subject: Auction of m.12ﬂ1¢b5rbl recovered from the dry wasts at Mato
Facllities (MRF) dated 20.03,2024 and payment thereof, o

The constitled committee vides En
| dgst. No. MOH/SS/2022/1
g% :2%?‘2.%?&“ the process for open auction at MRF/ Garbage Transfer Slato?‘lgd Area
leading neneoarh 0N 20.032024 af 11:00 AM. In this regard, an avertisement in 03 Lo,
NG Newspapers has also been published, The followng 08 Nos. bidders Participate in
aucton. The details of participants are as under:- "

Sr.no. Name Address
1 | Ranbir Singh S/o Darshan Sigh # 21 Vill Maloys Cha
2 Suroet Sngh Sio Manful # 652/1 Rajiv Colory See-17 Pid bry |
3 | SonuSkDaya Sigh #1002 Sec-280 cnd
4 Monu Kumar S/6 Vijay Pal # 971 Sec45B, Bursl, cnd
r " mmsuxsom N OO .
€ | Rem
= e T L

The Auction started at 11 AM in the presence of committee members, during the
course of auction the highest bidder Sh. Ram Mehar at Sr.no.08 and quoted the highest bd @
.. Rs. 24.60 /- Per/KG for Metal covered from dry waste. Therefore the committee decided to
sale them to highest bidder at sr. no. 08 above. The detail of the same is as under:-

Sr. Type of Material | Highest Bidder Weight Total Amount
no. rates
7 T METAL 24.60/- 70 T 172/
Total Amount |f 1,722
3 4
|8
No Bidder shows interest in Old Cloth recovered from the waste matenal. Further
the committee to highest bidder's to deposit the amount of Rs. 1,722/- to the Cashier
O/o MOH, MCC
“ 'u C-S.l

1. Medical Officer of Health, MCC

(Cha'fmm) O/o MOH, MCC

(Member Secretary)

2. The Asimm (FEA) 5. Are Councilor

0/0 MOH, MCC. {Observer)
(Member)

3. AreahH.S
Ofo MOH, MCC
{(Member)
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Subject: Auction of waste from the dry waste at Material
Recovery Facllities ( 05.08.2024 and payment thereof.

The corstituted committee vides Endst. No. MOH/SS/2022/18349 dated
08.12.2022 Inttiate the process for open auction at MRF/ Garbage Transfer Station, Ind. Area
Ph.1, Chandigarh on 05.06.2024 at 11:00 AM In this regard, an advertisement in 03 Local
mamnummmw.mmmorm bidders Participate in the
auction The details of participants are as under:-

sr.no, Name Address
1 Mﬁﬁm # 21 Vil Maloys Chd
E Manish Sio Gurmit ¥ 201901, New Maloya, Chd
3 Surjeet Sio Manful % 652/1, Rajiv Colony Sec-17 P Hry
4 Ajay S/o Jesbir Singh # 2024/8, Small Fiats Maloya Chd
5 Deepek 5/0 Rakam pal ¥ 1446, Bhaskar Colony, Sec25 chd
6 | Bipul Kumar Sio Sanjay humar # 1364, Deep Complex, Hallomaya
7 Ajay Kumar Sio Ra Rani # 11,8l0ck 10,2015 Sec-32/C, Chd

The Auction started at 11 minmmdmmmm.mﬂn
course of auction the highest bidder Sh. RanbirsnghatSr.no.MmdqmaNWbid@
ie Rs. 1230 /- PerKG for Cardboard covered from dry waste. Therefore the commitiee
decided to sale below the items them to highest bidder at sr. no. 01 above. The detail of the
same is as under -

Sr. Type of Material | Highest Bidder Weight Total Amount ]
no. ‘ rates

1 CARDBOARD 12.30/- 6472 79,605.6

2 PLASTIC 32.00/- 8576 2,74,432

3 GLASS 3.40/- 2719 9,489.4 =
4 METAL 23.50/- 389 9,1415

s SHOES 2.50/- 1875 46875

6 ALUMINIUM CAN 67.00/- a0 2,680

Total Amount - 3,80,036- J

mr-nmmmoucmmmmnmmwifrm

the committee hiyhulbiddoﬁwdopodtlhoammwm&w. - 1o the Cashier Olo
MOH, MCC.
1. Medicai Officer df Heaith, MCC 4, Ared, CS.1
(Chairman) O/o MCC
(Member Secretary)
2. The Assistant ComféM! S. Are Councllor
0O/o MOH, MCC, (Observer)
(Member)
3. ka;
0O/o MOH, MCC
(Member)
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recovered from the o
1&. ated 03.07.2024 and paymen " 2t Material

: T
Ph 1, Chandigarh on 03.07.2024 at 11:00 AM. In this regard, cn e S1890N, Ind. Argz

4 leading newspapers has also been published. The foliowing 08 No.wmmg ;Ow
' auction. The details of participants are as under - the
/ | Sr.no, Name ' Addreses
1 Manish Sfa Gurmit #2018/1, Now Maloya, Chd Jl
2 Ajay Sio Jasbir Sngh #2024/ 3. Small Flats Maloya Chd -
3 MM‘E“W # 295, Maloya Chd = 1l
4 Kapil Kumar S/o Amar Chand ¥ 554 Vill Msioya Chd J
5 Rantir Singh Slo Darsnan Singh £ 21 Vil Maloya Cha
6 | MonuKumar Sl ViayPal 971 Burol Crd l

TheAuctionumamAMhm.pmmofooniaiuumm.dmm
Course of auction the highest biddar Sh Vijay Kaushal at Srno.03 and quoted the highest bid @
l.e Rs.2330 /- Per/KG for Plastic, Metal and Shoes covered from dry waste. Therefore the
mmittoedoddodtoubbolowhhnoMtohigheslbiddumur.no. 03 above. The detail

of the same is as under:-
Sr. Type of Material Highest Bidder | Weight Total Amount
no. rates
1 Plastic 23.30/- 2488 57,970.4/-
2 Metal 24.00/- 80 1920/-
3 Shoes 3.20/- 255 816/-
Total Amount = 80,706.4- |
NosBidder shows interest in Old Cioth recovered from the waste material Further
the committee ighest bidder's 1o deposit the amount of Rs.50,795.4/- to the Cashier Ovo !
MOH, MCC. l
1. Medical Officer of Health, MCC 4 Arda, TS
(Chairman) 0/ MOR, MCC
(Member Secrutary)
2. The Assistant m%ﬁ 5. m
0/o MOH, MCC. (Observer)
(Member)
3. Ar§ HS
0/0 MOH, MCC
(Member)
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Auction of was
recovered f waste Material
Recovery Fnllmmmw o:,w_zou'::a m Mot.

The constituted '
500 committee vides Endst N
O e e o Skt W Gutog Tt St b
; - : . . an ‘
m:g mlf: has also been published. The following 08 Nos. bidders Plrtic::: e
. of participants are as under - e

Sr.no. Name Addreas
1 Manish Sio Gumil # 2016/1, New Maloys, Chd
2 Ajay 8o Jastir Singh # 2024/ 3, Small Flats Maloya Chd
Viiay Kaushal Ram Sio Ranbi
3 Singh X # 295, Maloys Chd
4 Kapi Kumar Sio Amar Chand # 554, VI Maloya Chd
S | Ranbr Sngh Sio Darshan Singh # 21 Vil Maloya Chd
6 Monu Kumar Sio Viay Pal # 971 Burai Chd

The Auction started at 11 AM in the presence of committee members, during the
cwmofauuionu\emmmsnﬁma&.no.ozancqmmehwwci.e. Rs
6.50 /- Per/KG for Cardboard covered from cry waste. Therefore the committee decided to sale
below the items them to highest bidder at sr, no. 02 above. The detad of the same is as uncer-

Sr. Type of Material Highest Bidder Weight Total Amoullj
no. rates
E CARDBOARD 6.50/- 1656 10,764/-
Total Amount 10,764)-
ommmmmouammnmmmmwa Further
the committee www«swmnmamwmofmw.? /- to the Cashier O/o
MOH, MCC.
1.  Medical Health, MCC 4, Ared, £S5

(Chairman) 0O/e MOH, MCC
' (Member Secretary)

2. mwméb\{ourwu) 5. M‘M
rver)

Ofo MOH, MCC. (Obse
(Member)

b

0/o MOH, MCC
|Member)
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Aucﬁono(wm

R recovered from
ecovery Facilities m;a 03.07.2024 and :.,,,?,, . waste at Material

thereof.

“qe

The constituted
08.12.2022 initiate the process for e

02211634
Ph.1, Chandigarh on 03.07 2024 POﬂ_ auction at MRF/ Garbage Transfer Station l?\d w. %
leading newspapers has also bunmmlgl'::ed In this regard, an advertisement in 03 Local
auction. The details of pa  The following 06

Ricipants are as uner Nos. bidders Participate in the
' Srno Name - ——

\ Manish S/o Guemit # 201011, New Maloya, Ghd 1

2 Ajay Sl Jastic Singh # 2024/ 3. Small Flats Maloya Chd ‘*

3 Viay Kaushal Ram Sio Ranoir

Singh # 295, Maloya Chd ’

4 | Kapil Kumar Sio Amar Chand #5664,V Maloya.Chd |

5 | Ranbir Singn S/o Darshan Singh # 21\l Maloys Cha

6 Monu Kemar S/ Vijay Pal #971 Burad Crd
L

The Auction started at 11 AM In the presence of committee members, during the
course of auction the highest bidder Sh. Kapil Kumar at Sr.no.04 and quoted the highest bid @
i-e. Rs.4.00/- Per/KG for Glass and Aluminum covered from dry waste. Therefore the committee
decided to sale below the items them to highest bicder at s2. no. 04 above. The detail of the
same is as under:-

-T2 Type of Materlal | Highest Bidder Weight Total Amount
no., rates
1 Glass 4.00/- 452 1808/-
2 Alumiaum 67/- 1 737/-
/\ Total Amount 2,545/
shows interest in Old Cloth recovered from the, waste matenal. Further
the commitiee r to pighest bidder's to deposit the amount of Rs 2 545 /- f the Cashier Olo MOH.
MCC
1. Medical Officer of Health, MCC a Area/C 54
(Chairman) Ofa MOH, MCC
(Member Secretary)
M M
2. The Assistant Controller (FEA) 5 re Councilor
O/o MOH, MCC. (Observer|
(Member)
3, , H.S
Ofo MOH, MCC
(Member)
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Ject: Auction of waste from the dry waste at Material
Recovery Facilities (MRF) dated 07.08.2024 and payment thereof.

The constituted committee vides Endst No. MOH/SS/2022/16348 dated
08.12.2022 initiate the process for open auction at MRF/ Garbage Transfer Station Ind. Area
Ph.1, Chandigarh on 07.08.2024 at 11.00 AM. In this regard, an advertisement in 03 Local
leading newspapers has also been publshed. The foll

owing 07 Nos. bidders Participate
auction The details of participants are as under:- S . e
Sr.no. Namn T Address =

# 2024/ 3, Small Flats Maloya Chd
Vijay Kaushal Ram S/o Ranbir - '
2 Singh # 298, Maloya Chd '

1 Alay S/0 Jasbir Singh d “1

3 ‘ Surjeet Slo Manpul G521 Rajv Colony Sec-17 PklHry

4 | Renbir Singh S/o Dershan Singh #2) Vil Maloya Cnd - ’

5 Rohit Sharma S/o Ram Kumar —

#510, Maloya Colony,Chd
6 Manish Sio Gurmit #2018/1, New Maloya, Chd ‘
7 Aman Sio Shiv Kumar 2306, Sec-28/C Cha =

The Auction started at 11 AM in the presence of committee members, during the
course of auction the highest bidder Sh. Vijay Kaushal at Sr.no.02 and quoted the highest bid @
1e. Rs.23.00/- Per/KG for Plastic, Glass and Aluminum cavered from dry waste. Therefore the
committee decided 10 sale below the items them to highest bidder &t sr. no. 02 above. The detail

of the same is as under:-
Sr. Type of Material Highest Bidder Weight Total Amount
”. m
1 Glass 4.20/- 1106 4,645.2/- l
2 Plastic 23.00/- L 4014 92,322/- l
Total Amount 96,967.2- 1
LA\ x
shows interest in Old Cloth recovered from the waste matenal Further the
commitnee req to bidder's to deposit the amount of Rs.96,967.2/- § the Cashier Ojo NOH,
MCC. '
1.  Medical Officer of Health, MCC A, Ared, CS.|
{Chairman) 0/o MOH, MCC
(Member Secretary)
2. The mmnl\m/}t/r}lz (FEA) 5. « Are ’%ounclla 8
0/o0 MOH, MCC (Observer)
{(Member)
3. Arf HS
0/o MOH, MCC
{(Member)
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as l
bject:  Auction of waste recovered from the dry waste
at
Recovery Facilities ool M

The constituted committee vides Endst. No. MOH!SS/2022/1
08.12.2022 inttiate the process for open auction at MRF/ Garbage Transfer Stllk:?‘lond mﬁ
Ph.1, Chandigarh on 07.08.2024 at 11:00 AM. In 'his regard. an advertsement in o:i'ux:m‘l

leading newspapers has also been published. The following 07 Nos -
auction, The details of participants are as under - bidders Participate in the

[ Seno. | Name Address ]
1 Ajay S/o Jasbir Bingh # 2024/ 3, Small Fiats Maloys Chd ‘1
2 Vl-vmm::;nuo'" Reanbir 4298, lagtoys O !
3 Surjeet Slo Manpul #6621 Rajv Calory Sec-17 PRIHY i
4 | Ranbir Singh Sk Darshan Singh #21 Vil Maloya Chd
§ | Rohit Sharma Sio Ram Kumar #510, Maloya Colony Chd
8 - Marish S/o Garmit #2019/1 Now Maloya Chd
7 Aman Sio Shiv Kumar #2305,Sec-28/C.Chd

The Auction started at 11 AM in the presence of commitiee members, dunng the
course of auction the highest bidder Sh. AjayltSt.no.O‘lammedmnwmai.c
Rs.2 50/- Per/KG for Shoes covered from dry waste. Therefore the committee deciced to sale
below the items them to highest bidder at sr. no. 01 above, The detai of the same is as under -

Sr. Type of Material Highest Bidder Weight Total Amount ]
no. rates |
1 Shoes 2.50/- 665 1,662.5/-
Total Amount 1,662.5/-
Noacstmhtamstinowdothrecoveudfrunm material. Further the
committee request 25t bidder's to deposit the amount of Rs.1,662.%- to the Cashier Olo MOH,
MCC.
' -
1. Medical Officer of Haglth, MCC 4, Area, C.5.1
(Chairman) 0/c MOH, MCC
¢ (Member Secretary)
B’m‘
2 mmmma/ww s.  AreCounclor
0O/o MOH, MCC. (Observer)
(Member)
3. mgns
0/o MOH, MCC
{Member)
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/iubjoﬂ: Auction of waste materidl Seidred from the dry waste at Materia
p
|

Recovery Facilities (WRF) dated 07.08.2024 and payment thereof.

The constituted commitee vides Endst. No MOH/SS/2022/18349 dated
08.12.2022 initiate the process for open auction &t MRF/ Garbage Tnnd_« Station, Ind. Area
Ph.1, Chandigarh on 07.08.2024 at 11:00 AM. In this regard, an advertisement in 03 Local
leading newspapers has also been published. The following 07 Nos. bidders Participate in the
auction. The detais of participants are as under -

Sr.no, Name Address
1 Ajay S/ Jastw Sigh ¥2024/ 3, Gmall Flats MaloyaChd J 3
2 Vijay Keushal Ram 8o Ranbir # 266, Maloya Chd ¢
Singh 4
3 Surjeet S/o Marpul #8621, Rajiv Colony Sec-17 PH, Hry |
4 | Ranbr Singh S Darshan Singh # 21 Vil Maloya Che
$ Rohit Shama Sio Ram Xumar #510, Maloya Colony Chd |
6 Mansh S/o Gumit #2051, New Maioya, Chd !
7 Aman Sk Shiv Kurnar #2305 Sec-28/C.Cha !
|

S— |
The Auction started al 11 AM in the presence of committee members, during the
course of auction the highest bidder Sh. Surjeet at Sr.no.03 and quoted the highest bid @ Ie.
Rs.28 10/~ Per/KG for Metal covered from dry waste. Therefore the commitiee decided to sale
below the items them to highest bidder at sr. no. 03 above. The detal of the same is as under -

Sr. | Type of Material Highest Bidder Weight Total Amount |
1 Metal 2810/- T Y
|
Total Amount | 7.699.4/-
1 < |
No shows interest in Old Cloth recovered from the waste material. Further the
. committee request o Righest bidder's 1o deposit the amount of Rs.7,699.4/- g the Cashier Ofo MOH.
MCC
1. Medical Officer &f Health, MCC 4. i Area, C.5.
(Chairman 0/o MOH, MCC
{Member Secretary)
2. The mwkwl{/{on/mml 5. Are Councilor
Ofo MOH, MCC. (Observer)
{Member)
3. AJQEHS
O/o MOH, MCC
(Member)
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_dubject: Auction of waste recovered from the dry waste at Material
Recovery Facllities m 07.08.2024 and payment thereof.

The constituted committee vides Endst. No. MOH/SS/2022/1634¢ dated
08.12 2022 Initiate the process for open auction at MRF/ Garbage Transfer Station, Ind. Area
Ph.1, Chandigarh on 07.08.2024 at 11:.00 AM In this regard, an advertisement in 03 Local
leading newspapers has also been published. The following 07 Nos. bidders Participate in the
auction. The detalis of participants are as under:-

Srno. Name Address |
1 j Ay Sfo Jasbir Singh # 2024/ 3, Smal Fiats Maloya Chd
2 | mmmmm # 295, Maoya Chd ]
3 Surjee! Slo Manpul #9621 Rajiv Colony Sec-17 Pki, Hry ﬂ‘
a | Ranbir Singh Sio Durshan # 21 VI8 Maloya Chd —

Singh

5 Rohit Sharma Sio Ram Kumar #510, Maloys Calany Chd 1
5 Maniish Sio Gurmit #2018/1 New Maloya Cnd 1|
7 Aman So Shiv Kumar #2305, 500 28,C.Chd J]

The Auction started at 11 AM in the presence of committee members, during the
course of auction the highest bidder Sh. Ranbir Singh at Sr.no 04 and quoted the nighest bid @
i.e. Rs.72/- Per/KG for Aluminum covered from dry waste. Therefora the committee decided to
sale below the items them to highest bidder at sr. no. 04 above The detail of the same 5 as

under -
Sr. Type of Material Highest Bidder Weight Total Amount
no. rates
1 Aluminum 72/- 21 l 1,512/
Total Amount 1,512-

ot shows interest in Oid Cloth recovered from the waste material. Further the

committee 5t bidder's to deposit the amount of Rs.1,512 /- th the Cashier Qioc MOH,
MCC.
1. Medical Officer &f Health, MCC 4 Arex TS|
(Chairman) 0/e MOHN, MCC
{Member Secretary)
2. The Assistant Controller (FRA} 5. Are Councilor a
0/0 MOH, MCC, (Observer)
(Member)
3 m§s
0/o MOH, MCC
(Member)
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Aumnornmmmmwmmmmmam

Recovery Facilities (MRF) dated 07.08,2024 and payment thereof. |

The constituted committee vides Endst No. MMSSIZO22I16349 dated

08.12.2022 initiate the process for open auction at MRF/ Garbage Transfer Station, Ind Ared
Ph.1, Chandigarh on 07.08.2024 at 11:00 AM. In this regard, an advertisement in 03 Local
eadng hndlobompubhmd.mfmmm bidders Participate in the

newspapers
m.mmsudmmnum-

8rno. Name ' Adaress ==
cma.b«ummw_ == \
|

1 Ajay Slo Jasbir Singh

Vijay Kaushal Rism Slo Ranbi
2
Singh # 295 Maloys Cha
e ___________,__,-_J
3 Surjeet Sio Manpul mzn_wcmsmrm.m
__—_‘_’—_‘
4 | Renbr Singh Sio Darshan Singh 221 Vil Maloya Chd
__’_,_’——4
§ | Rohit Sharma S/o Ram Kumar mo.umcmﬁw
8 Manish Sio Gurmit 220191 New Meioys,Chd .
_’—_-J
7 Aman SIo Shiv Kurmar 22205 Sec-28/C.Chd |
itiee members, during the

|
mww:nmnmmaw

mdmdmmmnmsn.MShamd
PerlKGforC.arQoard covered from dry waste.

je Rs 72~
sﬂommmmmmam pidder at sr. NO. 05 above. The detail of the same s as
Sr. Type of Material Highest Bidder Weight Total Amount |
no. ratos
\ 1 Cardboard l 7.80/- 2193 17,105.4/- |
Total Amount D054 |
| ==
No rmmmdhoﬂmw\mndmmwhmuﬂfmm
committee request wwdepmiuusnwmotmw,ios. the Cashier Olo MOH,
MCC.
1 Medical Officer h, MCC 'y Ares, C.5.1
(Chairman) 0/o MOH, MCC
(Member Secretary)
2 The Assstant (FRA) s, ' Are Coundilor s
0/0 MOM, MCC. (Observer)
(Membcr)
3 Aru.g.s
0O/ MOH, MCC
(Member)
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Subject: Auction of waste material recovered from the dry waste st Material
Recovery Facilities (MRF) dated 07.08.2024 and payment thereof,

The constituted commitiee vides Endst. No. MOH/SS/2022/16349 dated
08.12.2022 initiate the process for open auction at MRF/ Garbage Transfer sma_a, Ind. Area
Ph.1, Chandigarh on 07.08.2024 ot 11.00 AM. In this regard, an advertisement in 03 Local
leading newspapers has also been published. The following 07 Nos bidders Participate in the
auction. The details of participanis are as under -

"Srno Name Addrass

' Ajny Sho Jaabir Singh # 2024/ 3. Small Fians Matoys Chd
2 “""“"""a';"""w # 296, Matoys Chd

3 Surset Sio Manpul #062/1.Rejv Colory Sec-17 PHl Hry
4 | Randir Singh Sio Darshan Singh #21 VIt Maloya Chd

5 Rohit Sharma Sio Rem Kumar #510. Maloya Celony, Chd

6 Marigh S/o Gumw #2010/1 New Maloys, Chd

7 Aman Sio Shiv Kurmar #2305 Sec-28/C Chd

Furthermore, vide letter no- MOH/PA/2024/9557 on dated. 05/08/20224 office
has directed for auction of approx. 1820 nos, of empty tins lying at Motor Garage Sector-20 n
the same auction Le, being done on every 1" Wednesday. To consider the base price of empty
tin, quotations from the open market has been received which are as under:
| Sr. No. _ Name of Firm Price 7‘

L= | Aman Slo Shiv HumaR 24@/—

J
|
|

Aspumquouuonsroqulredbuemofemptyﬁnhubnnfnada

The Auction started at 11 AM in the presence of committee members, during the course
of auction the highest bidder Sh. Aman at Sr.n0.07 and quoted the highest bid @ i.e. Rs 29.00/-
Per/Piece for Glass and Aluminum covered from dry waste. Therefora the committee decided to
mmmmmmhwmm&.no.wm.mmaurnmb-

under:-
Sr. Type of Material Highest Bidder Quantity Total Amount
no. rates
1 { Nempty Tins 29.00/- (Per Plece) 1820 52780/

No Bi MlnEanmmmdﬁomwwmmmeo
committée request bidder's to deposit the amount of Rs. 52780/- the Cashier Ojo MOH,
MCC.

L Medical Officer ofJealth, MCC 4, Area, CS.|

(Chairman) 0O/o MOH, MCC

' (Member Secretary)
ki Bl pabey
2. The Assistant Controlier (F&A) 5 Area Councilor
0/o MOH, MCC. |{Observer)
(Member)
3 Nea.és ¢
O/o MOH, MCC

(Member) 250
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abject: Auction of fecovered from the dry waste at Materia!
Recovery Faclil 04.09.2024 and payment thereof.

The constituted committee vides Endst No. MOM/SS/2022/18348 dated -
:.112 g:n initiate the process for open auction at MRF/ Garbage Transfer Station' Ind Ares”
bodng nandlg.rh :n h:.:::ou at 11:00 AM. In this regard, an advertisement in 03 Local
ewspapers h been published. The following 08 Nos. bidders Participate |
auctien The details of participants are as under - " o

‘ 8r.no, Name Address

i 1 Asy S/ Jasor Singh # 2024/ 3 Smal Flas Makoys Cha

[ 2 Nanish 8/0 Gurmit #2019/ New Malays.Chd
?" 3 Virendra Manjhi Sfo Laidev # Maloya chd, Ssdawan Dist Gopalganh

i 4 | SurjeetSioManhs #6521, Rajlv Colony Sec-A7Haryana
s Baljft S/ Labh Singh # 2223 makoya Chd 7
!’"6 mvstms:om.nsum| # 21 Vit Maloya Chd

: 7 3""'""&':::""‘“ | # 19 Vill Maloya,Che

‘ ) ,L Nirs} Slo Ashok Plotno-10,Rena Nursery Maloya.Cnd
L

|
The Auction started at 11 AM in the presence of committee members durng he
course of auction the highest didder Sh. Suneet at Sr.no C4 and quotea the highest od @ (=
Rs 23 50/- Per/KG for Plastic, Cardboard, Glass and Shoes covered from dry waste Thesefors
the committee decided tc sale below tha items them to highest bidder at sr no. 04 above The
dedail of the same is as under:-

Sr. | Type of Material  Highest Bidder Weight | Total Amount
nNo. rates o |
:"1 , PLASTIC 23.50/- 2843 T 56,811/-
l |
F CARDBOARD 6.70/- 1909 12,790
B GLASS 4.00/- - an T 192
[ 4 | SHOES 2.70/- i 1230 3321/-
=T Total Amount 84894
O

' No Bidder shows interest in Oid Cioth recovered from the waste material Further the
committee reauest to highest bicdder’s to deposit the amount of Re 84, 814 ﬁ the Cashier O'c MOH

MCC
1 Medical gﬁce-’r}ol:ef;m MCC 4. Area, CS)

(Chairman) 0/a MOH, MCC
(Member Secretary)

2, thWuoler(?&A) S, B&unmr 5

/o MOH, MCC, (Observer)
{Member}

DA
3. N“‘D‘! \ “\
0/o MOH, MCC

(Member)
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[oF .
recovered from the dry waste at Material
m““'“-’mwmmmmm
vides Endst

24 ;

eadng nevsoapers ;m“mﬁm?r folowing 08 Nos. manrrernert i 03 Loca
" Stne. ~ Name | v r— —

1 Ajmy S/o Jastyr Singh #2024/ 3, Senall Flala Maloya Chd

2 Manish /o Gumn #2013/1 New Maioys,Che
3. | Virendra Manjhi Sio Laidev # Maloya chd, Sadewan,Dist Gopalgani

A | Surfost 870 Vianhu ¥ 652/1, Rajiv Colony Sec-17Haryans f
5 Saljit S'o Lab Singh # 22723 maloya Chd 4:
L6 | Rensic Singh Sk Carsnan Singh ¥21 Vill Maloya Cha Ji
T m;m;‘q:::nwm # 19 Vill Maioya Ch |
8 Niraj Sfo Ashok Piot no- 10 Aana Nursary Maloya. e |

| ——

|

The Auction started at 11 AM in the presence of committee members, during t™he -
course of auction the highest bidder Sh. Virendra Manjhi a Sr.no,03 and quoted the highest bid
@ ie. Rs.72.00/- Per/KG for Aluminum Cani coverad from.dry waste Therafore tha committes
decided to sale below the tems them to highest bidder at sr. no. 03 above. The detall of the

came ig as under -

Sr, '-I-’ypo of Material

Higheet Bidder | Waight Total Amount -
no. rates ;
1 Aluminum Can 7200/- | 15 1,080/
f . " Total Amount _ 1080/-

No Bidder shows interest in Oid Cloth recovered from the waste matenal. Further tne
commitiee request to highest bidder's to deposit the amount of Rs 1,080/~ % the Casnier O/o MO

MCC.
N Mwiulm MCC

(Charman)

2. TheWm':omroner (F&A)
0 MOH, MCC.

(Member)

A%
" o/:r::é::flmcc 5 \

(Member)

4. ATEE, CS.
C/o MOH, MCC
(Member Secretary)

| sl

(Observer)
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Subject: Auction of waste material recove
vered from the dry waste at Material
Recovery Facilities (MRF) dated 04.09.2024 and payment thereof,

The constituted committee vides Endst No MOM/SS/2022/1

' : 8349 dated

g12.2022 initiate the process for open auction at MRF/ Garbage Transfer Staticn, Ind Area

l..;mghandblh onr::.zfon at 11:00 AM. In this regard, an advertisement in 03 Local
NG Newspapers been published. The following 08 Nos bidders Participate |

auction The details of participants are as under - : G

— Name Address
1 Ajsy S/o Jasbir Singh ¥ 2024/ 3, Small Flals Maoys Chd 1
2 ManshSh Gumit | #2019/ New Maloya,Chd 1
3 Virendra Manjni Sto Laldev # Matoya chd, Sadawan Dist Gopalganh =il
=3 Surjeet Sio Manful #6821, Rajiv Colony Sec-17Haryana 1
] 5 Baljit Sto Labh Singh ¥ 22123 maloya Cha N
I Ranbir Singh S/o Darshan f
3
l Singh # 21 Vill Maloya Chd ]
% Sharvardhan Manjhi Slo -
/|
7 Sudaat £ 19 Vil Maloya Chd
| el
| 8 | Niraj Slo Ashok Piot no-10,Rana Nursery Maloys,Chd i

The Aucion sianed al 17 AM In the presence of commitee merbers. during the

course of auction the highest bidder Sh. Ranbir Singh at Sr.no.08 and quoted the highéstbic @ -

ie Rs.25 50/- Per/KG for Metal covered from dry waste. Therefore the commitiee decded 1o
sale below the items them to highest bidder at sr no..06 above. The detall of the same s as

under.-
Sr. Type of Material Highest Biddar Weight " Total Amcunt |
no, rates
1 METAL 23.50/- 129 % 3,290/-
1 Total Amount ' sz

No Bidder shows interest (n Okd Cloth racovered from the waste matenal Further the
commitiee reguest 1o highest bidder's to deposit the amount of Rs.3,290/;48 the Casnier O/ MOH.
MCC

1 Medical Officer of Health, MCC & Arda TS|
(Chairman) 0/o MOH, MCC
(Member Secrelary)

2. ; {t(omrou«(F&AJ 5. B“Ar’ébuncllo' 3

0/c MOH, MCC. {Observer|
(Member)
3. Area‘,)&(s 3 (\\'L“
0/o MOH, MCC
(Member)

-wgﬂ_
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Material
waste nfp@PQecovered from the dry waste at
fueton, =2 (uanmgan'e.w.zouw payment thereof.

No. MOH/SS/2022/16349 dated
The consiuted commites W3es CECT e Transfer Staton, Ind Area

or open : isement in 03 Local
42,2022 initiate the process , " in this regard, an advertisement in 5
q:n. Chandigam on 16.10.2024 at 11:00 A}‘ ﬂ'o'm:r,% 05 Nos. bidders Participate in the

m.mdﬁﬁi ;m:;n“ as under.-
“Srno. | Name m |
1| Ranbir Singh S0 Darshan Singh #21 Vil Maloya Chd
2 Sueet S Mankul # 88211, Rajiv Colony Sec-17Haryana
3 | Naveen Garg Sio Ram Kumar # 2365 LIG Sec-52 |
4 Virandra Manihi S/o Laldev # Sadaua PO. Sadavwan Dist Gopaigny Binar B
5 Nira) Sio Ashok Piot no-10,Rana Nursery Maloya Chd

The Auction started at 11 AM in the presence of commitiee members, during the
course of auction the highest bidder Sh. Naveen Garg at Sr.n0.03 and quoted the highest bid @
ie. Rs 23.10/- Per/KG for Plastic covered from dry waste. Therefore the committee decided to
sale below the items them to highest bidder at sr. no. 03 above. The detail of the same is as

under .-
Sr. iipo of Matenal Highest Bidder Weight Total Amount
no. rates |
1 Plastic 23.10/- 2877 66,458.7/-

Total Amount 66,458.7/-

No Bidder shows interest in Old Cloth recovered from the waste material. Further the
commitiee request to highest bidder’s to deposit the amount of Rs. €8,458.7, the Cashier Olo MOH, .

MCC.
1. Medical Officer of Health, MCC 4 AreafCs)
(Chairman) 0/o MOH, MCC
(Member Secretary)
' 2. The Assista er (F&A) 5. e cqum‘ ,oll, %
0/o MOH, MCC. (Qbserver)
(Member)

- AN
s s SN0

0/o MOH, M
(Member) \‘b
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“‘\p]oct Amdmmwmmmmmmmmw
Recovery Facilities (MRF) dated 16.10.2024 and payment thereof.

The constituted committee vides Endst No. MOH/SS/2022/16348 dated
08.12.2022 initate the process for open auction at MRF/ Garbage Transfer Station, Ind. Area
Ph.1, Chandigarh on 16.10.2024 at 11:00 AM. In this regard, an advertisement in 03 Local
|eading newspapers has also been published. The following 05 Nos. bidders Paricipate n the

auction. The details of participants are as under:-

Sr.no. Neme Addrass
““Ranbir Singh Sio Darst i ————
1 ngh Sio Darshan 221 VIll Maloys Chd
2 Sureet S/o Manful ¥ 06211, Rajiv Colomy Sec-17Hafyans

the committee
detai of the same is as under-
T TiighestBidder | ~ Total Amount
sr. Type of Material Highest Bidder
no. * rates
__—_'_—_,—ﬂ—’_’_—_—-"—f__'—_‘__‘_'—‘ -
B 1 ‘.ml’ 661 L w

|

-——2-_,_-———'-‘—‘—"’_'—“ = ——7280/- 681 1,702.5/-
/____F,—p_F__—’

T Aluminum Can 65.00/- A 1,105/

— Total Amount 5451.5-

i { the
i shows interest nadcmrommdfrommmmd.rm
Mg B ' nt of Rs.5.451.5K the Casher Olo MOH,

committee request 10 highest bidder’s 10 deposit the amou
MCC.
. MCC 4. Area, €S
s mmr.:; Health, 0/o MOH, MCC
(Chair {Member Secretary)
: Are Councliof
(Member)
N::f
0fo MOH, M
{Member]

[
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Auction of waste

recovered from the dry waste at Material
S "“‘""“m 16.10.2024 and payment thereof,

igarh process for open auction at MRF/ G-rbige Transfer Station, Ind. Area
i = 1. "' : . In this regard, an advertisement in 03 Local
auction. The details of naci 222" Published. The following 05 Nos. bidders Participat in the

participants are as under -
- Name Address = ]
1| Rk Sogh Sio Gersven sirgh 21 Vil Vikoya Cha ‘
; Surieet 840 Manhi #882/1, Rajlv Colony Sec-17Haryans
3| Nevesn Garg S0 Ram Kurnar #2365 LIG Sec-52 '
4 Virendra Manjhi 5o Lalgev # Sedaua PO. Sedavwan Dist Gopaigr) Bihar J
§ Niraj Sio Ashox Piot no-10,Rana Nursery Maloya Gha l
x

The Auction started ai 11 AM in the presence of commitiee members, during the
course of auction the highest bidder Sh. Surjeet at Sr.n0.02 and quoted the highest bid @ i.e.
Rs.6.50/- Per/KG for Cardboard and Metal covered from dry waste. Therefore the committee
decided to sale below the items them to highest bidder at sr. no. 02 above. The detail of the

same is as under -
Sr. | Type of Material Highest Bidder Weight Total Amount
no. rates
1 Cardbora .50/ e 13,7345/
2 Metal 25/- 143 3,575/
Total Amount 17,309 5)-

No Bidder shows Interest in Oid Cloth recovered from the waste material. Further the
committee request to highest bidder's to deposit the amount of Rs. 17,309 5/-

the Cashier O/o MOH.
MCC. .
1. Medical Officer of Health, MCC 4 Area, €51
(Chairman) 0/o MOH, MmCC
(Member Secretary)
2. TheA roller (FEA) 5. Are Councilor 3
0Ofo MOH, MCC. (Observer)
(plember)
LV\
o
3 Area, z.s \
O/o r \6
(Member)
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Auction of wa
Recovery Faciln::' ) dated 20.11.2024 .M"" dry waste .n Material

The constituted commit

08.12.2022 initiate the process for opgn:.uwv;?:t Sag' No. MOM/SS/2022/16349 dated
pn;i. Chandigarh on 20.11,2024 at 11.00 AM, In this Gam: Inndu swns:m 'ng'“.
leading nowsm Papers has also been published. The folowi "05" N dvartiseme et v
auction. The details of partic ng 05 Nos. bidders Participate in the

ipants are as under--
[Seno. Nsme — il
1 Ranbir Singh S/o Darshan : .
Singh # 21 Vil Maloya Chd
2 Surjeet Slo Mantul YT Ty g r— =
3 | Naveen Garg Sio Ram Kumar #2366 LIG Sec-52 =
4 | Parshant Rana Sio Jasbir Singh # 204 Makoya CHD = |
|

The Auction started at 11 AM in the presence of commitiee members, during the
course of auction the highest bidder Sh. Ranbir Singh S1.n0.01 and quoted the highest bid @
I.e. Rs.24.00-Per/KG for Metal covered from dry waste. Therefore the committee decided o
sale below the items them to highest bidder at sr. no. 01 above. The detail of the same iS 35

under:-
Sr. Type of Mal Highest Bidder Weight Total Amount
no. rates
| 1 Metal 24.00/- l 123 2,952/~

'I'bul Amount 2,952/-

No Bidder shows Interest in Old Cloth recovered from the e matenal Further the
committee request to highest bidder’s to deposit the amourt of Rs. 2,9521/-4p the Cashier O/o MOH,

MCC.
Medical Officer of Health, MCC 4. TS
= (Chairman) 0/o MOH, MCC
(Member Secretary)

2. The Mrclhr (FRA) 5, AraCouncilor
0/# MOH, MCC. (Observer)

(Member)

3 Ar@a, HS
0/0 MOH, MCC
(Member) R
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Subject: Auction of waste 11233 recovered from the dry waste at Material
" Recovery Facliities (MRF) dated 20.11.2024 and payment thereof.

The constituted committee wvides Endst No. MOM/SS/2022/18346 dated
08.12.2022 initiate the process for open auction at MRF/ Garbage Transfer Station, Ind. Area
Ph 1, Chandigarh on 20.11 2024 af 11:00 AM. In this regard, an advertisement in 03 Local
leading newspapers has also been published. The following 05 Nos bidders Participate in the
auction. The detalls of participants are as under -

Sr.no. Name — - Address =
1 mwsa;mw # 21 Vil Maloys Chd
2 Surjest Slo Marul ¥ 882/1, Rajiv Colony Sec-17Haryana
3 | Naveon Garg S/o Ram Kumar #2365 LIG Sec-52
4 | Parshant Rana S/o Jasbir Singh = # 294 Maloys CHO
5 W"m"::""‘ # 298 Maloya CHD

The Auction started at 11 AM In the presence of committee members, during the
course of auction the highest bidder Sh. Vijay Kaushal Rana at Sr.n0.05 and quoted the highest
bid @ i.e. Rs.34.50/- Per/KG for Plastic and Cardboard covered from dry waste. Therefore the
committee decided to sale below the items them to highest bidder at sr. no. 05 above. The detail
of the same is as under:- ' :

Sr. | Type of Material Highest Bidder Woeight Total Amount
no. rates
1 Plastic 34,50/- 2049 70,690.5/-
2 Cardboard 10.20/- 1585 16,167/- —
Total Amount 86,857.5/-

No Bidder shows interest in Okd Cloth recovered from the wagte material. Further the

committee request to highest bidder's to deposit the amount of Rs. 86,857 5/-4b the Cashier O/o MOH,

MCC.

1

S
=
Medical Officer of Health, MCC 4 Area, CS)
(Chalrman) 0O/o MOH, MCC

(Member Secretary)

2. The Controller (F&A) S. pﬁomm 5
O/o WTOH, MCC. {Observer)

(Member)

Area, HS
0/o MOH, MCC
(Member)
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Auction of waste material recovered from the
Recovery Facilities (MRF) dated 20.11.2024 and payment thereof.

- No. dateq
the process for open auction at MRF/ Garbage Transfer
Ph.1. Chandigarh on 20.11.2024 al 11:00 AM. In this regard, an Idvonborsn?r:tmi;i g&"&
ading newspapers has also been published. The following 05 Nos. bidders Partici n the
auction, The details of participants are as under -

|
Srno. Nane Al —————— W
1 | Ranbir Singh S/o Daranan Singh #21Vill MaloysChg |
2 ' Surjeet S0 Manful # B62/1, Rajiv Colony Sec-17Haryana I
3 Naveen Garg S/o Ram Kumar # 2365 LIG Sec.52
4 PamhmlRmaSlome ¥ 294 Msloya CHD
5 mmw:‘nn;‘mm amw«mcno'

course of auction the highest bidder Sh Naveen Garg at S.n0.03 and quoted the highest bid @

i.e. Rs.2.60/-Per/KG for Shoes and Aluminum covered from dry waste. Therefore the committee

decided to sale below the items them to highest bidder at sr. no. 03 above. The detail of the
same is as under:-

Sr. Type of Material Highest Bidder Weight | Total Amount |
no. rates
1 Shoes 2.60/- 426 1107.6/-
2 -Aluminum 71/- 14 994/.
Total Amount 2,101.8/-
No Bidder shows Interest in Old Cloth recovered from the material. Further the

committee request {0 highest bidder's to deposit the amount of Rs. 2,101 &/- & the Cashier Clo MOH,
MCC.

ical Officer of Health, MCC 4, Ared, C.S.
» Medu(‘a\auman) 5 0/0 MOH, MCC

(Member Secretary)

dry waste at Material

“The Auction started af 11 AM in the presence of committes members, during the -
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Subject: ::ﬂonofwmmrémmmdqmnmmw
overy Facilities (MRF) dated 20.11.2024 and payment thereof.

The constituted committee vides Endst. No. MOH/
: §8/2022/16349 dated
9’:.112.2022 initiate the process for open auction at MRF/ Garbage Transfer Station, Ind. Area
-1, Chandigarh onh.zg.1l1‘gm4 at 11:.00 AM. In this regard, an advertisement in 03 Local
leading newspapers also been published. The following 05 Nos. bidders P '
auction, The detalls of participants are as under - S

(Srno, Name Address ]
1 | Renbir Singh S/o Darshan Singh #21 Vil Maloya Cha
2 Surjeet S/o Mantul # 862/1, Rajlv Colony Sec-17Haryana |
3 | Naveen Garg So Ram Kumar # 2385 LIG Sec-52 4
4 | Parshant Rana S'o Jasbir Singh # 294 Maloya CHD
5 Vijay Kaushal Rana Sio Ranbir ¢ 205 Maloys CHD
| Singh

TheAxmonstanodatﬂAMlnthepvmnoeofcommiteemmm.&mme
course of auction the highest bidder Sh. Suneet Sr.no.02 and quoted the highest bid @ 1@
Rs.4 00/-Per/KG for Glass and covered from dry waste. Therefore the commitiee decided to
sale below the tems them to highest bidder at sr. no. 02 above. The detail of the same is as

under:-
Sr. Type of Material Highest Bidder Weight Total Amount
no. rates
1 Glass 4.00/- 350 1400/-

Total Amount 1400/-

No Bidder shows interest in Oid Cloth recoverad from the e matenal Further the

ootm\tuaemuuttohighestbldde(stodeposnmeamuuofm.i. to the Cashier O/o MOH,
MCC.
1. Medical Officer of Health, MCC 4., Ared, CS.|
(Chairman) 0/0 MOH, MCC

(Member Secretary)

3 Area, H.5
0/0 MOH, MCC

(Member)
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1236

1R fTH UG /MUNICIPAL CORPORATION, CHANDIGARH

\r ‘LRECM ’ ™

m‘ﬂw . Receipt T «;. F04-20
B AMIT KUMA |

ks

35 &"\1

MOH S
J undred Only)

(Rupees Fifteen
es Fifteen Thousan \,p ”"' Only) fhrough cash

HBIR CHAND CHA .E’II?I’“ JK

lected by: ' \ ” ompulerised gerierated rece R anenne
. \ f i

Customer Copy
Sanitation

T 'h| : “’

‘-‘-‘j-&h—— .
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TR A0 TUEiE /MUNICIPAL CORPORATION, CHANDIGARH Customer Copy
vl w 2
" RECEIPT y R

- - —
ate:  16-05-2023

Receipt a)
Received

", "\- \

Coll

-

5.00 (Ru

_RA BIR CHAND CHA WUA Tﬁ.——a——-—-——————ml. & Computerised ge ":ogipt and need o signature
il d

§ sum of Rs, 62
d by: =

Receipt No: =
M“"“’ & addres L FLAT, MALOYA COLONY CHANDIGARH
. 0 e, 4 {»
Narration: \ |
GST No. : y .., : : ';
Details of eryices. . !g-‘,;, L &
ousand Seven Hundred Forty Six O ’

: 177-.:‘.’\7.1 (Rupees Sixty Two
vees Sixty Two Thousand Seven Hundred Forty Six Only) lﬁfo}ﬂ%ﬂh
(oY 3 ‘,r 7

“W ane S, i+ ¥ |
s\“a —;-;.I———-:‘_—__g——

— — -——-d
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O\

R P T /muNicipa CORPORATION, CHANDIGARH

Customer Copy
.‘ Sanitation
T w 23 4191
Payee name & a¢
Narration: W
GST No.:

nmnso(

O (Rupees Twent pusatl Four Hundred Forty Only)
Recei 18 sum of MAWA es Twenty Four ":'.la 441,\..“ Forty Only) through cdsh

Collected by: HBIR CHAND cuA VL. ‘g;:s;; v wu s L
| " i Is Computerised ge pt and need fio s m signature

'//__ % prd Jﬂ__
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1239
£ ~—\

wm“-—-‘\

mwmmmm cokpomnon CHANDIGARH Customer Copy

N.: w‘ . - -
e name & addpiss: ME IS " L ciid
' f') o’ «. V1Al
B W@% NG 1
aerm 77 |
MOH v

mm ) (RupecsteTho : » Ndred Twelve Only):

...... , gsupees Nine Thousand ;’ u-u.h:‘-‘ )thmughca
. lRCHANDCHA L“ 'f< ur-i

ipl%mod?w

264



1240

M.‘

A T TG /MUNICIPAL CORPORATION, CHANDIGARM

5 \_ Yrechpy [

AT ¥ LTI —
| SADARSHANYRUNDAN HING 3

> MOH Seryj
(Rupees Six Thousan
res Six Thousand One Hundred

BIR CHAND CHAWLA ¢

A\\‘__ 4

(™)
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I
wﬁm UG /MUNICIPAL CORPORATION, CHANDIGARH

Customer Copy
\_ l.REC&lPT h. v 3 . Sanitation
" .«\»M w ‘Receipt I m ii-’ﬁzm
GH \/ DARSHAN m, i H, K.«mh 1_,,, GFE MALOYA, CHANDIGARH
' TE MATERIAL ,.‘. ENTRE PLASTIC, MCARBORAD, METLE RS
W ,;t_. ‘Ut 4
> ¥; . - 4;?
(Rupees Eleven Thohsand Seven Hundred Forty One Only) =k
s Eleven Thousand Seven Hundred Forty One Only) through ¢ cash "
AGHBIR CHAND CHAWLA

.- o

This is Compulerised generaled receipt and need no signature

\\ ’ - pe———
e d

e R ———
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Customer Copy

EutdEu wté/mumcum CORPORATION, CHANDIGARH
Sanitation

RECEIPT

Receipt No: 07/2023-24/146200 Receipt Date:  21-07-2023
Payce name & addvess: | NIAY VJASBIR SINGH 20243 SMALL FLATES MALOYA CHANDIGARH
| AUCTION WASTE MATERIAL MATTLE IN MRF CENTRE

Narration: ’ L

GST No. :

:euls of the receipt: Service Name: MOH Services

R:? Moﬂu . ‘ {(Rupees Seven Hundred Sixty Eight Only)

s l,:.lm 7 Seven Hundred Sixty Eight Only) through cash
v / BIR CHAND CHAWLA

§ This is Computerised generated receipt and need no signature
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TR P TUEiTg /MUNICIPAL CORPORATION, CHANDIGARH Customer Copy
@ RECFEIPT Sanitation
Receipt No: | 07/2023-24/146197 | Recelpt Date:  21-07-2023
Payee name & address: SH RARBIR SINGH V DARSHAN SINGH 2 1, MALOYA CHANDIGARH
- ——
l._wamn'm: AUCTION OF WASTE MATERIAL MRF CENTRE
[ GST No
Service Name MOH Services 7
d 00 (Rupees Thinty Two Thousand Seven Hundred Fifty Nine Only)
M(Ripm Thirty Two Thousand Seven Hundred Fifty Nine Only) uuwg:_, cash
RAGHBIR CHAND CHAWLA = =

This is Computerisad genarateg receipt and need no signature
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/
Fry T gudg/MUNICIPAL CORPORATION, CHANDIGARH Customer Copy
X RECEIPY Santation
Receipt Neo: 19/202.3-24/123707 | Recelpt Date: 11092023
Payce name & address: SH RANBIR SINOH V DARSHAN SINOM 21, VILLAGE MALOYA CHANDIGARH
Narration: AUCCTION OF WASTE MATERILA RS 37,560/
GST No. &
Details of the receipt: Sorvioe Name: MOH Services
Receipt amount (Rs)* 37560.00  (Rupees Thirty Seven Thousand Five Hundres! Sixty Only!
Reccived & sum of Rs. 17560.00 (Rupees Thirty Sever Thousand Five Hundred Sixty Only) through cash
Coflected by: RAGHBIR CHAND CHAWLA :
Coflected by —r5 s Compuiansed “”nm,awnwmwnw-

————-—-—-_—————-———-
e m— e 5 LUVEIGU O UTY
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e o —— = e
. & \
-~
TR (71 TudiIg /MUNICIPAL CORPORATION, CHANDIGARH Customer Copy
RECFIPT ‘ Sanitation
— ——
Receipt No: 09/2023-24/153708 | Recelpt Date: 11092023
Payce name & add ress: anNDFR KUMAR V OM PARKASH 5385/2 MHC. MANIMAJRA, CHD
Narration: AUCCTION OF WASTE MATERIAL MRF CENTRE RS 4,420/
GST No. @ A _
——
Details of the receipt: Service Name MOH Services
| Receipt amourt (Rs): 442000  (Rupeces Four Thousand Four Hundred Twenty € Inly) ol
Received 3 sum of Rs, 4420.00 (Rupees Four Thousand Four Hundred Twenty Only) hrough cash
Collected by: | RAGHBIR CHAND CHAWLA

This is Computerised generated receipt ang need no signature

| — —— — —
RV
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—
e ————

—_——
. I\
v

— e — GBI M

—— -
— g

—

. —
- ——

—
- —

il T T SO /MUNICIPAL CORPORATION, CHANDIGARH Customer Copy
, | W\\ : RECEIPT Sanitation
i T‘mp:‘ .;e — 09/2023:24/183709 Recelpt Date: 11-09-2023
—— ress: | SHDERPAK v RAKAM PAL 1446 » BHASKAR COLONY SF,(‘TQR 25, CHD
Narvation: O
B on AUCCTION OF WASTE MATERIAL MRF CENTRE RS 1,16,600/-
GST N, : . | b
Details of the ' . Y'
- .m‘::ﬂn;; Service Name: MOH Services 4 '
R;N‘:P'M. Sy 116600.00  (Rupees One Lakh Sixteen Thousand Six Hundred Onl -
= uib : Of Rs. 116600.00 (Rupecs One Lakh Sixteen Thousand Six Hundred Only) through cash
ollect Vi RAGHBIR CHAND CHAWLA

This is Computerised generated receipt and need no signature

(S &
SIS e w— e QL"
- - - i
o ~ TR S s e S e e o e e

waste. Therefore the committee decided 10 Sale the DIASTIC. NIAIE! 1o o 1y o o = = = -

L S L
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TR FT Tudiz /MUNICIPAL CORPORATION, CHANDIGARH

Spare Copy
Sanitation
s e RECEIPT
R
Pem% 10/2023-24/157896 Recelpt Date: °""°‘2°2?)Y — HANDIGARH
2)S€ name & address: | SH RANBIR SINGH v DARSHAN SINGH_H.NO. 21, VILLAGE MAZ
: — v
Narvation: AUCTION OF WASTE MATERIAL IN MRF CENTRE RS 69421
GST Nn. ?
Details of the receipt: Service Name: MOI! Services

Receipt amount (Rs):

Received a sum of Rs. 69421

’ One Only)
69421.00  (Rupees Sixty Nine Thousand Four Hundred F'wenty

’ ly) through cash
00 (Rupees Sixty Nine Thousand Four Hundred Twenty One Only) g

Collected by:

RAGHBIR CHAND CHAWLA

This is Computerised generated re

caipt and need no signature
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R T8 USTTE /MUNICIPAL CORPORATION, CHANDIGARH Spare Copy

RECEIPT Sanitalion

Receipt No; 10/2023-24/157598 Receipt Date:  06-10-2023

Payee name & address: SH DHARAMBIR V INDER SINGH H.NO. 241/C SMALL FLAT HBC MOULI JAGRAN ]

Narvation: AUCTION OF WASTE MATERIAL IN MRF CENTRE RS 23470/

GST No.:

Details of the receipt: Service Name; MOH Services

Receipt amount (Rs): 23470.00  (Rupees Twenly Three Thousand Four Hundred Seventy Only)

Received a sum of Rs. 23470.00 (Rupees Twenty Three Thousand Four Hundred Seventy Only) through cash

Collected by: RAGHBIR CHAND CHAWLA

This is Computerised genarated receipt and need no signature
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. P
\

' @

TR T TS /MUNICIPAL CORPORATION, CHANDIGARH

Spare Copy
RECEIPT Sanitation
" | Receipt No: 10/2023-24/157597 Receipt Date:  06-10-2023
Payee name & address: | SH SURJEET V MANFULL H.NO. 662 / | RAJIV COLONY SECTOR 17, PANCHKULA
Narration: AUCTION OF WASTE MATERIAL IN MRF CENTRE RS 2613/-
GST No. :
Details of the receipt: Service Name: MOH Services
Receipt amount (Rs): 2613.00  (Rupees Two Thousand Six Hundred Thirteen Only)
Received a sum of Rs. 2613.00 (Rupees Two Thousand Six Hundred Thirteen Only) through cash
Collected by: RAGHBIR CHAND CHAWLA

This is Compulerised generated receipt and need no signature
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=N
TR ATH UGG /MUNICIPAL CORPORATION, CHANDIGARH Spare Copy

RECEIPT Sanitation
Receipt No: 11/2023-24/161731 Recelpt Date:  02-11.2023 ‘7
Payce name & address: SURJEET SVO MANFULL 662/1 , RAJEEV COLONY SECTOR 17, PKL -
=
Narration: AUCTION OF WASTE MATERIAL MRF CENTRL 4453/- 7'
GST No. : " f
Details of the receipt: Service Name: MOH Services o 1
Receipt amount (Rs): 4453.00  (Rupees Four Thousand Four Hundred Fifty Three Only) ]
Received a sum of Rs. 4453.00 (Rupees Four Thousand Four Hundred Fifty Three Only) through cash ) |
Collected by: RAGHBIR CHAND CHAWLA ’
This is Compularised genaraled recep! and nead no signature
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PP e AL, .

TR T TUETg /MUNICIPAL CORPORATION, CHANDIGARH Customer Copy
j ..+ RECEIPT R, Sanitation
. . |
S| 11/2023<24/161733 : Receipt Date: 02-11-2023
: | RANBIR SINGHVDARSHAN SINGIT_H.NO. 21, VILLAGE MALOYA CTID
e  EE——

AUCTION OF WASTE MATERIAL MRF CENTRE 49362/-

Narration: R
GST No. : !

Details of t ; ame: MOI11 Services

Receipt a nt (Rs) 149362.00 (Rupees Forty Nine Thousand Three Hundred Sixty Two Only)

| Receiveda sum of Rs. 49362 100 (Rupees Forty Nine Thousand Three Hundred Sixty Two Only) through cash ] |

Collected by: 9 |
' This is Computerised generated receipt and need no signature
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1252

Receipt No:

TR A M/chum coamnou, CHANDIGARH Customer Copy
) N “ \REC&"'A ;\i "y *";..:*L Sanitation
n N
_J~f
11/2023- m?mzs Recel cnm 03112023
W MALOYA . CIIANDIGARI!

Payee name & 0

SvO GURMEET 11.N0.2019 /| NE

Narratiom:

GST No.:

Name: MO Services

(Rupees Thirteen Thousand Four Hundred Forty Only)
s Thirteen Thousand Four Hundred Foﬂ Only) through cash

This is Computerised generated receipt and need o signature

v Aee

\ ~~ L

"50& l. - 4
~ 3 v - ~m.m---.'—_----~—-_—
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AN |
| , " — . )

.—-"‘" et s T Y
TR A m/mumcum. coapowmon. cumolGARH Customer Copy ‘ﬂ'

, ,,. 4] f b L " RECFEIPT ) ) Sanitation

i '}{ g T 12032168187 _ori o0 Receipt Dite: 08-12-3023 .
LR - : LLAGE M DLY A CHANDIGARH

! ||| r:g" me&ldd Q) Bl . O l"_‘i‘v-~\

| I ' "..',';'\!. 3] =
i : IONOF WAST
’-_.h‘f‘t
E \4,;,,1 ame: MOH Services

892 “\u (Rupees Eight Thousand Nine Hundred Twenty Six Of
sees Eight Thousand Nine | » Hundred Twenty8ix Only) throtigh'e ,; h

HBIR CHAND (‘HAWLA |
This is Eomputemod gern m receipt and need no signature

Y N B
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TR A7 GuEIg /MUNICIPAL CORPORATION, CHANDIGARH

f - RECEIPT

N

Customer Copy

Sanitation

-

12+

1) “ "‘* me&uddr\l KUMAR YV VI
AUCTION OF WASTE MATERIAL MRF CENTRL

] l2/2@4/l\58l59 22T 3 1t Rec mm:
RNNOO‘M! “45 HURAI

HD

T

Service Name: MOH Setvices

l 6008.00  (Rupees Six Thousand Eight Only)

RS, 600§00 (Rupees Six Thousand Eight Only) through cash

; AGHBIR CHAND CHAWLA
This is Computerised generated receipt and need no signalure

279



1255

5 R 7 FudITE /MUNICIPAL CORPORATION, CHANDIGARH Customer Copy
& o RECFIPT Sanitation
Receipt No: 12/2023-24/170508 Recelpt Date: 22-12-2023
Payee name & address: SM1. SAROJ VERMA V SANJAY MAURYA H.NO. 57 DHANAS CHANDIGARH
Narration: SECURITY FORVEIT
GST No. @ ‘
Details of the receipt: Service Name: MOH Services
Reccipt amount (Rs): 1000.00  (Rupees One Thousand Only)
Received a sum of Ry, 1000.00 (Rupees One Thousand Only) through cash
Collected by: RAGHBIR CHAND CHAWLA

~—Tis s Compulerised generated receipt and need o signature
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77 £ TUENTE /MUNICIPAL CORPORATION, CHANDIGARH
RECFEIPT

Customer Copy

Sanitation

Rucclgt Date: 21-12-2023

Receipt No: 12/2023-24/170267
Payee name & address: SH SURJELT V MANFULL H.NO. 662/1 RAJIY COLONY, SECTOR 17, PKL
Narration: AUCTION OF WASTE MATERIAL IN MRF CENTRE
GST No.:
Details of the receipt: Service Name: MOH Services
Receipt amount (Rs): 90807.00  (Rupees Ninely Thousand Kight Hundred Seven Only)
Received a sum of Rs. 90807.00 (Rupees Ninety Thousand Mﬂundred Seven Only) lhwggj cash
Collected by RAGHBIR CHAND CHAWLA
This 1s Computerised generated receipt and need no signature
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- - = ’- . ‘
T AT ToFhTE /MUNICIPAL CORPORA TION, CHANDIGARH Customer Copy
RECFEIPT Sanitation
Receipt No: 12/2023-24/170265 Receipt Date:  21-12-2023
Payee name & address; SH RANBIR SINGH DARSHAN SINGH h.no. 21 village malo o, chundigurh
Narration: AUCCTION OF WASTE MATERIAL IN MRF CENTRE
GST No, :
Details of the recelpt: Service Name: MOH Services
Receipt amount (Rs): J 682,00 (Rupees One Thousand Six Hundre Eighty Two Only)
Received a sum of Rs, [682.00 (Rupees One Thousand Six Hundred | Eighty Two ( Inly) through cash
Collected by: RAGHBIR CHAND CHAWLA

This Is Computerised generated receipt and need no signature

Ohete TRV e (ne® b "o ~--w~nmm----—--—--
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1Tz 3 SUEHTZ /MUNICIPAL CORPORATION, CHANDIGARH Customer Copy
RECFIPT Sanitation
Receipt No: 12/2023-24/170269 Receipt Date: 21-12-2023
1P SINGH VILLAUE TARDAK, DIRA BASSI PUNJAB

SH LAKHWINDIER SINGH V KULDE

Payee name & nddress:
AUCTTION OF WASTE MATERIAL IN MRF CENTRE

Narration:
GST No. @ .
Details of the receipt: Service Name: MOH Services
Reccipt amount (Rs): 25513.00  (Rupees Twenty Five Thousand Five Hundred Thirteen Only)
| Received a sum of Rs. 25513.00 (Rupees Twenty Five Thousand Five Hundred Thirteen Only) through cash

RAGHBIR CHAND CHAWLA

Collected by: .
This s Compulerised generated receip! and need no signature
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e Fma SvdtTg /MUNICIPAL CORPORATION, CHANDIGARH Customer Copy
RECEIPT Sanitation
Receipt Not 02/2023-24/177544 Reeelpt Date:  08-02-2024 \
Pavec name & address: | SH SURILET Y MANFULL 662/1 RAJIV COLONY SECTOR 17, PANCHKULA HR |
Narration: AUCCTION WASTE MATERIAL IN MRE CENTRE RS 2310
GST No. i I . - l
Details of the reeeipt: Service Nanw: MOH Scerviees ]

Reccipt amount (Rs): 231000 (Rupees ‘I'wo Thousand Three Hundred Ten Only)

Recoived a sum of Rs. 2310.00 (Rupees Two Thousand Three Hundred Ten Only) through cash

Collected by: RAGHBIR CHAND CHAWLA N
This is Computerised generated receipt and need no signature
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1260

Customer Copy

T f FuShIg /MUNICIPAL CORPORATION, CHANDIGARH
RECEIPT

Sanitation

02/2023-24/177543 Receipt Date:  08-02-2024

Receipt Neo:
Payee name & address:

SH RANBIR SINGH V DARSHAN SINGH H.NO. 21 VILLAGE MALOYA CHANDIGARH

AUCCTION WASTE MATERIAL IN MRE CENTRE RS 89249/

Narration:
GST Na, N - . B
Details of the receipt: Service Name: MOH Services -
Receipt amount (Rs): 8924900  (Rupces Eighty Nine Thousand I'wo llun(lr_cd Forty Nine Only)
ine Thousund Two Hundred Forty Nine Only) through cish

Roceived a sum of Rs. 89249.00 (Rupees Lighty N

RAGHBIR CHAND CHAWLA
This is Computelised generated receipt and need no signature

Collected by:
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TT—— —————
Iﬁ.-/
e FTe UEITE /MUNICIPAL CORPORATION, CHANDIGARH Customer Copy
RECEIPT Sanitation
Receipt No: 02/2023-24/177541 Recelpt Date:  08-02-2024
Payee name & address: MONU KUMAR '/ VIJAY KUMAR 971 SECTOR 45 B, BURAIL, CHANDIGARH
Narvation: AUCCTION WASTE MATERIAL MRF CENTRE RS 46665/-
GST No. s
Detaily of the receipt: Service Namw: MOH Services
Reccipt amount (Rs): 46665.00  (Rupees Forty Six Thousand Six Hundred Sixty | ive Only)
Recenyed a sum of Rs, 46665.00 (Rupees Forty Sin Thousand Six Hundred Sixty Five Only) through cash
Coallected by: RAGHBIR CHAND CHAWLA

This Is Gomputensed generated receipt any need no signature



1262

Customer Copy
TR 7 FuEhTZ /MUNICIPAL CORPORATION, CHANDIGARH

Sanitation

RECFEIPT

Receipt Ng:

02/2023-24/179661 Receipt Date:  22-02-2024

Payee name & nddress:

Narration:

il A. CHANDIGARH
RANBIR SINGH \' DARSHAN SINGH H.NO. 21, VILLAGE MALOYA.

AUCTION OF WASTEE MATERAIL IN MRF CENTRI

| GST No, ;

Details of the receipt:

Serviee Name: MOH Services

Receipt amount (Rs):

2838900 (Rupees Twenty Fight Thousand Three Hundred Fighty Nine Only)

Received a sum of Rs. 28389

00 (Rupees Twenty Cight Thousand Three Hundred Cighty Nine Only) through cash

Collected by;

RAGl_ﬂilR CHAND CHAWLA

This is Compulerised generaled receipt and need no signature

b ———

— —
- - -— -
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T £ TUSHTE /MUNICIPAL CORPORATION, CHANDIGARH Customer Copy
RECEIPT Sanitation
Receipt No: 02/2023-24/179659 Recelpt Date: 22-02-2024 —
Puyee name & nddress: | SURIEET SVO MANFULL H.NO. 662/1, RAJIY COLONY SECTOR 17, |
Narration: AUCTION OF WASTE MATERAIL IN MRF CENTRL
GST No.:
_Details of the receipt: Service Name: MOH Services
Receipt amount (Rs) 199400  (Rupees One Thousand Nine [Tundred Ninety Four Only)
Received a sam of Rs. 1994.00 (Rupees One Thousand Nine Hundred Ninety Four Only) through cash
Collected by: RAGHBIR CHAND CHAWLA

This is Computerised generated receipt and need no signature

288



1264

FR 19 gudl1g /MUNICIPAL CORPORATION, CHANDIGARH Customer Copy
RECFEIPT Sanitation

| | Receipt No: 1»2/2»23-24/1779058 Receipt Date:  22-02-2024
‘ Payee name & address: MONLU KUMAR '/ YUAY KUMAR H.NO.971, SECTOR 45 B, BURAIL, CHANDIGARH
| Narration: AUCTION OF WASTE MATERAIL IN MRT CENTRI:

GST No.: ~

Details of the receipt: Service Name: MOH Services

Reccipt amount (Rs): 9690.00  (Rupees Nine Thousand Six Hundred Ninety _‘2nly;

Reccived a cum of Rs. 9690.00 (Rupees Nine Thousand Six Hundred Ninety Only ) through cash

. . iHBIR CHAND CHAWLA - '
Collecred by: ol “This is Compulensed generated receipt and nesd no signature
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=
FTR T TUSTTE /MUNICIPAL CORPORATION, CHANDIGARH Spare Copy
RECEIPT Sanitation
| Receipt No: 03/2023-24/183994 Receipt Date:  21-03-2024
Payee name & address: | RANBIR SINGH / DARSHAN SINGH HOUSE NO 21, VILLAGE MALOYA, CHANDIGARH
Narration: AUCTION OF WASTE MATERIAL IN MRIF CENTRE RS 11562 AND RS 780 TOTAL RS 12342/
GST No. :

Details of the reccipt:

Service Name: MOH Services

Receipt amount (Rs):

12342.00  (Rupecs Twelve Thousand Three Hundred Forty Two Only)

-

Received a sum of Rs. 12342.00 (Rupees Twelve Thousand Three Hundred Forty Two Only) through cash

- Colleeted by:

RAGHBIR CHAND CHAWLA

This is Computerised generaled receipt and need no signature
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TR o FuEE /MUNICIPAL CORPORATION, CHANDIGARH Spare Copy

RECEIPT Sanitation

| Receipt Not 03/2023-24/184004 Recelpt Date:  21-03-2024

| Payee name & address: SURIEET $1 O MANFULL H.NO. 662/1 RAJIV COLONY SECTOR 17, PANCHKULA HRY

Nt AUCTION OF WASTE MATERIAL IN MRF CENTRE RS 40995.5/, RS 1196/ AND RS §75/-

[ INeIaRee, TOTAL RS 43067/~

 GST No. e

', Details of the receipt: Service Name: MOI Services |

; .Rewi(_).! -ammmt (Rs)h 4306700  (Rupees Forty Three Thousand Sisty S?\'cn Only) . ) |

| Receved asum of Ry, 4306700 (Rupees Forty Three Thousand Sixty Seven Only ) through cash

' Collecied by: RAGIHBIR CHAND CHAWLA

This is Compulerised generaled receipt anc neeac no signature
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TR FATH FUFHg /MUNICIPAL CORPORATION, CHANDIGARH Spare Copy
RECEIPT Sanitation
Receipt o: 03/2023-24/183999 Receipt Date:  21-03-2024

Payee name & addross:

RAM MEHAR V TARA CHAND BALMIKI MOHALA, HABIR, KATHAL HRY

Narration:

AUCTION OF WASTE MATERIAL IN MRF CENTRE RS 1722/-

—

GST No.:

Details of the receipt:

Service Name: MOH Services

Receipt amount (Rs):

1722.00  (Rupecs One Thousand Seven Hundred Twenty Two Only)

Received a sum of Rs. 1722.

00 (Rupees One Thousand Seven Hundred Twenty Two Only) through cash

Collected by:

RAGIHBIR CITAND CITAWLA

This is Compulerised generated receipt and need no signalure
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1268

ame A avEng/MUNICPAL CORPORATION CHANDIGARH
(MCC GSTno: 0AAAALMO758K 121

RECEIPT

Recéipl No:

| S
. —

Customer Copy

Sanitation

06/2024-25/196962 “Recelpt Date:  07-06-2024

Pavee name & address:

RAJBIR V DARSHAN SINGH 21 VILLAGE MALOYA, ('lIANI)IOMS:Ili L.

Narration: AUCTION OF WASTE MATERIAL IN MRF CENTRE FOR RS 380036/
} _E:ST No. : J
Details of the receipt: Service Name: MOH Services

_l_lccc;pt amount (Rs):

380036.00  (Rupees Three Lakh Eighty Thousand Thirty Six Only)

Reccived a sum of Rs. 380036.00 (Rupees Three Lakh Eighty Thousand Thirty Six Only) through cash

Collected by:

RAGHBIR CHAND CHAWLA

This is Computerised generated receipt and need no signature

. e i

—— —— — — A — -— -
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e fAmm A g /MUNICPAL CORPORATION CHANDIGARH

(MCC GSTho: 04AAALMO758K1Z1) Customer Copy
L RECEIPT a Sanitation
Receipt No: 07/2024-25/200761 Rocelpt Date: _09-07:2024 il
Payee name re & address: AY 'Y KAUSHAL RAM V RANBIR SINGH 295 VILLAGE MAmA CHANDIGARH
Narration: AUCTION OF WASTE MATERIAL IN MRF CENTRE
GST No.: &
Details of the receipt: "~ | Service Name: MOH Services S

Reccipl amount (Rs):

60707.00

(Rupees Sixty Thousand Seven Hundred Seven Only)

———‘——————

Roccn od a sum of Rs. 60707.00 (Rupees Sixty Thousand Seven Hundred Seven Only) through cash » __J|
RAGHBIR CHAND CHAWLA : e
| Collected by: e Compulensed generaled receipt and nect e o ez
3 ) 4
:‘Q — — — - -— - —— — —— -

i emmsssisswes S.tmnd
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1270

i A |uAlNg/MUNICPAL CORPORATION CHANDIGARH

(MCC GSTno: D4AAALMOT75BK1Z1) Customer Copy

gi* , RECEIPT Sanitation
Receipt No: ‘ 07@9}5/50“1?; Receipt Date: to_?mu |
Pavee name & address: gY V JASB&WGH 2024 / 3 SMALL FLATS MA_L%YA'CH&EIGARH
Narration: _ AUCTION OF WASTE MATERIAL IN MRF CENTRE . "
GST Ne. : + ‘% o S
Details of the receipt: Service Name: MOH Services e - |
Reccipt amount (Rs): 1076400 (Rupees Ten Thousend Seven Hundred Sixty Four Only) R
Received a sum of Rs. 10764.00 (Rupees Ten Thousand Seven Hundred Sixty Four Only) thrggl_t_cash
Collected by: RAGHBIR CHAND CHAWLA :

. . This is Computerised geno'fuhd receipt and need no signature
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i »» wy

an1e Fym g /MUNICPAL CORPORATION CHANDIGARH Customer Copy
(MCC GSTno: 04AAALMO758K1ZT)
RECEIPT Sanitation

Vo

Received a sum of Rs. 2545.

00 (Rupees Two Thousand Five Hundred Forty Five Only) through cash

By w-
ReceiptNo: | 07/2024-25/200760 Recelpt Date: 03072024 1]
Pavee name & address: KAPIL KUMARY AMAR CHAND 545 VILLAGE MALOY CHANDIGARH

Narration: AUCTION OF WASTE MATERIAL IN MRF CENTRE

GST No. : |
Details of the recelpt: Service Name: MOH Services P _
Receipt amount (Rs): 254500 (Rupees Two Thousand Five Hundred Forty Five Only) R - !

Collected by:

RAGHBIR CHAND CHAWLA

This Is Computerised generated receipt and need no Signature
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o AR T S R R S Wy GG G — ———

TR A qualg/MUNICPAL CORPORATION CHANDIGARH

Customer Copy
(MCC GSTno: 04AAALMO758K1Z21)
RECEIPT Sanitation

Receipt No: 08/2024-25/206184 Receipt Date:  09-08-2024

Payee name & address: AJAY KAUSHAL RAM SVO RANBIR SINGH H.NO. 295 MALOYA CHANDIGARH
T——- AUCTION OF WASTF MATERIAL IN MRF CENTRI: RS 96968 /-

GSTNo.: T -

l)cmils of (he rectipl Service Name: MOH Services A

Ru:cipt amount (Rs): | 96968.00 (Rupwc \hncly Six Thousand Nine Hundred Sixty Eight Only)

Received a sum of Rs. 96968.00 (Rupees Ninety Six Thousand Ninc Hundred Sixty Eight Only) through cash
| Collected by: RAGHBIR CHAND CHAWLA

This is Computerised generated receipt and need no signalure

— . T A NN . S W . SPN SD AT_TA .

o~ s e - -
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F1 Ry au@mg/MUNICPAL CORPORATION CHANDIGARH Customer Copy
(MCC GSTno: 04AAALMO758K1Z1)
RECEIPT Sanitation
R;e.ce_i'ﬁtﬁNo: 08/2024-25/206182 ~Receipt Date: 09-08-2024 .

Payee name & address:

AJAY VJASBIR SINGH H.NO.2024 /3 SMALL FLAT MALOYA C‘HANDIGARH

Narration:

AUCTION OF WASTE MATERIAL IN MRF CENTRL: RS 1663;-

S - —

.\'l M)

L Detuils of the rcceipt

Service Name: MOH Services

l._h‘u-.l_gl. Aamount (Rs):

1663.00  (Rupees One Thousand Six Hundred Sixty Three Only)

T Received a sum of Rs, 1663

.00 (Rupees One Thousand Six Hundred Sixty Three Only) through cash

RAGHBIR CHAND CHAWLA

S'gllcctgg_ by: oo

This 1s Compulterised generated recelpt and need no signature

..'_.2‘—__—__,..-..--———-_-—-_—---'_-'-—__—““—""'"""’
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B

AR A AvAlG MUNICPAL CORPORATION CHANDIGARH Customer Copy
(MCC GSTno: O4AAALMOT758K121) Sanitation
RECEIPT
_Receeipt No: 08/2024-25/206178 Recelpt Date:  09-08-2024 - j
| Payee name & address: | SURJEET S.O MANFULL 1LNO. 662/1 RAJIV COLONY SECTOR 17 PANUCHKULA Jl
Narration: AUCTION OF WASTFE MATERIAL IN MRF CENTRE RS 7700/
| GST No. ; = =
Details of the receipt: Service Name: MOH Services -
f. Rccfip! amount (Rs): 7700.00  (Rupees Seven Thousand Seven Hundred Only) =
! qu.il\'cd a sum of Rs. 7700.00 (Rupees Seven Thousand Seven Hundred Only) through cash .J
{_golloﬂed by: RAGHBIR CHAND CHAWLA . )
This is Computerised generated receipt and need no signature

_-—-——-———-—_-———-—“—"
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TR BV avahg /MUNICPAL CORPORATION CHANDIGARH Customer Copy
(MCC GSTno: D4AAALMO758K 17 1) |
\ RECEIPT S
| Receipt No: 08/2024-25/206176 Receipt Date: 09-08-2024 :
Lh,\u name & address: RANBIR SINGH V/ DARSHAN SINGH H.NO. 21 VILLAGF MALOYA ¢ HAY:U_I_)l(rARH
! Narration: AUCTION OF WASTFE MATERIAL IN MRF CENTRF RS 1512/-
- —
L(:ST \'ol: = - —— —
| Details of the receipt: Service Name: MOH Services = |
Lﬂccei!l amount (Rs): 1512.00 (Rupees One Thousand Five Hundred Twelve Only)
~ Recoived a sum of Rs. 15 12.00 (Rupees One Thousand Five Hundred Twelve Only) through cash -]
{ Collected by: RAGHBIR CHAND CHAWLA |
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O CRRTTTIE (1 m/Mgwcm coaponmvor;cummom« Customer Copy
(MCC G5Tno: D4AAALMOTS8%121)

RECFEIPT Sanitation

{ Receipt No: 08/2024-25/206175 " Recelpt Date: 09-08-2024
| Payee name & address: | ROHIT SHARMA V RAM KUMAR H.NO. 510 MALOYA COLONY CHANDIGARH

' r\amlion: AUCTION OF WASTE MATERIAL IN MRF CENTRE RS 17106/ -

'- -— —— -_—

CGST Nou . y -
Details of the rec;pt ) Service Name: ‘- - _g()ll Services )
' Rccc@gt.aaounl (Rs): 17106.00 (Rupees chct;lccn Thousand One Hundrcd’Six Only) - 1
 Received a sum of Rs. 17106.00 (Rupees Seventeen Thousand One Hundred Six Only) through cash %
== | Collected by: RAGHBIR CHAND CHAWLA

This is Computerised generated receipt and need no signature
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AR Y g MUNICPAL CORPORATION CHANDIGARH

2

Customer Copy
(MCC GSTno: 04AAALMO758K121)

: RECEIPT Sanitation
Receipt No: 08/2024-25/206188 Receipt Date: 09-08-2024
tr;_(u mame & address: | AMAN SVO SHIV KUMAR _H.NO. 2305 SECTOR 28 C CHANDIGARH
' AUCTION OF WASTE MATERIAL IN MRF CENTRE NO OF TINS 1820 X RS 29 TOTAL RS

Narration: $3780/-
2 ;(‘\T.\o_—‘_- _ - LN o
N Details oF&Tr;ei;c Service Name: M(_)ll Services o
‘ R?f'!’[ amount (Rs): 52780.00 (Rurn.u F my Two Thousand Seven Hundred F- ighty Only)

Reccived a sum of Rs. 52780.00 (Rupces hny Two Thousand Seven Hundred blgh(y Only) through cash

, Collected by: RAGHBIR CHAND CHAWLA 2 } ) J
\ This is Computerised generated receipt and need no signature
\ T R SR B WS .- w— e e\
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AR 311 qUEHIG/MUNICPAL CORPORATION CHANDIGARH . ,
(MCC GSTno: 04AAALMO7S8K121) Cosower Com

_ RECEIPT Sannation
Receipt No: 09/2024-25/209852 Receipt Date:  05-09-2024
Pavee name & add;ecs: S%JEET SVO MANFULL H.NO. 662/1 RAJIV COLONY SECTOR 17 HARYANA
Narration: AUCCTION OF WASTE MATERIAL IN MRF CENTRE RS 84814/-
GST No.:
Details of the receipt: Service Name: MOH Services
Receipt amount (Rs): 84814.00  (Rupees Eighty Four Thousand Eight Hundred Fourteen Only)

Received a sum of Rs. 84814.00 (Rupees Eighty Four Thousand Eight Hundred Fourteen Only) through cash
Collected by: RAGHBIR CHAND CHAWLA

This is Computerised generated receipt and need no signature

303
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1R Pm quig/MUNICPAL CORPORATION CHANDIGARH Customer Copy
(MCC GSTno: O4AAALMO758K1Z21)
RECEIPT Sanitation
Receipt No: 09/2024-25/209836 Receipt Date: 0%-09-2024 o

Pavee name & adg_rgs:

VIRENDRA MANJHIV LAL DEV  MALAOYA CHANDIGARH , SADWAN, DIST1

Narration: AUCCTION OF WASTE MATERIAL IN MRF CENTRE RS 1080/-
GST Ne.:

Details of the receipt: Service Name: MOH Services

Receipt amount (Rs): 1080.00  (Rupees One Thousand Eighty Only)

Received 8 sum of Rs. 1080.00 (Rupees One Thousand Eighty Only) through cash

Collected by:

RAGHBIR CHAND CHAWLA

“This is Computerised generated receipt and need no signature

304
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AR A7 FUSHTE/MUNICPAL CORPORATION CHANDIGARH
(MCC GSTno: 04AAALMO7S8K121)

RECEIPT

Customer Copy

Sanitation

Receipt No:

09/2024-25/209835 Receipt Date:  05-09-2024

—

Payee name & address:

RANBIR SINGH V DARSHAN SINGH H.NO. 21 VILLAGE MALOYA , CHANDIGARII

Narration:

AUCCTION OF WASTE MATERIAL IN MRF CENTRE RS 3290/-

GST No. :

Details of the receipt:

Service Name: MOH Services

Receipt amount (Rs):

3290.00 (Rupees Three Thousand Two Hundred Ninety Only)

Received a sum of Rs. 3290.

00 (Rupees Three Thousand Two Hundred Ninety Only) through cash

Collected by:

RAGHBIR CHAND CHAWLA

- —

This is Computerised generated receipt and need no signature
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. L — w‘.,,..

AR R GudIg/MUNICPAL CORPORATION CHANDIGARH Castomer Copy

(MCC GSTno: 04AAALMO758K121)
s

LA - 2
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- -

.
77 FATTR AU /MUNICPAL CORPORATION CHANDIGARH Ciioniat o
(MCC GSTno: 04AAALMOTSBK1Z1)

. ' L g5 & Sanitation
P
+ e} !

| Receipt No: :,:f mr%?s:iism —aa S ey _‘ ]
Payee name & address: ' SINGHV/ DARSHAN S a6 A VIL

¢ ; AN Gy W R IR ; -
\Namﬁo-: » L AU i.'(‘“‘f-i WASTBM]AL 545
T e |

|

: S - * g, 'y » -ﬁ J

| Details of the receipt: | Service Name: MOH Seryices ‘ 95 B4 |
htecdpt amount (Rs): 545200 (Rupees Five Thousand Four H\mdrcd .F\ﬁy Two Onty)—’ i . -

Received @ sum of Rs. 5452.00 (Rupees Five Thousand Four Hundred Fifty T ;Only) mroughg?: ¥ 2

- =% s 3

&= 1

[ Cotlected by: " [ RAGHBIR CHAND CHAWLA e
s '*” . A ' ;' ‘ - s ) .

LB |

-

\
A e - |

P4

L

R

- g e .ll.‘"‘a [}
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AR PR auading/MUNICPAL CORPORATION CHANDIGARH Customer Copy
(MCC GSIm O4AAALMO758K121)
.‘ =
»REC M‘ L] Sanitation
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Santation

zZ
A2 i Alig/MUNICPAL CORPORATION CHANDIGARH .
(MCC GSTno: O4AAALMO758K1Z1) Customer Copy
\ RECEIPT
Receipt No: 11/2024-25/221880 “Receipt Date:  22-11-2024 -
Payec name & address: RANBIR SINGH V DARSHAN SINGH H.NO. 21 VILLAGE MALOYA CHD
Narration: AUCCTION WASTE MATERIAL IN MRF CENTRE
GST No.: B S
Details of the receipt: Service Name: MOH Services - M e

R

Reccived a sum of Rs. 2952.00 (Rupees Two Thousand Nine Hundred Fifty Two Only) th rough cash

Receipt amount (Rs): 295200 (Rupees Two Thousand Nine Hundred Fifty Two Only) e A

Collected by: RAGHBIR CHAND CHAWLA

This is Computerised genera

o i
ted receipt and need no signaturs
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AR Py qulng /MUNICPAL CORPORATION CHANDIGARH

. mer €
(MCC GSTno: O4AAALMO758K171) Costo opy

RECEIPT Sanitation

Receipt No: 11/2024-25/221877 Recelpt Date: 22-11-2024
Payec name & address: sn VIJAY KAUSHAL RANA V RANBIR SINGH 295, MAI OYA CHANDIGARI! i}
\arration: AUCCTION WASTE MATERIAL IN MRF CENTRE

@T\* fﬁ‘«.'. ) " - » el
Details of the receipt: ervice Namc: MOH Services oy
Receipt amount (Rs): 858,00  (Rupees Eighty Six Thousand Eight Hundred Fifty Eight Only) o ;
Receved a sum of Rs. $6858.0 (Rlpccs Eighty Six Thousand Eight Hundred Fifty Eight Only) through cash

Ceollected by RAGHBIR CHAND CHAWLA

This is Computerised generated receipt and need no signature

310



1286

T —

B ——

A FAnm qudlng/MUNICPAL CORPORATION CHANDIGARH
(MCC GSTno: 04AAALMOT758K 1Z1)

" - ' .RECEIPT Sanitation

Customer Copy

Receipt No:

1 |/mmsm l8'7§ Receipt Date:  22-11-2024

Payvee name & address:

suNAw:EN GARG V RAM KUMAR H.NO. 2365 LIG SEC 52CHANDIGARH

Narration: AUCCTION WASTE MATERIAL IN MRF CENTRE |
GST No.: : B )
nmnsongicm Service Name: MOH Services |
Receipt M 2102.00 (Rupees Two Thousand One Hundred Two Only) - ‘

Receiveda sum of Rs. 2102

.00 (Rupees Two Thousand One Hundred Two Only) through cash

- —

Collected by:

RAGHBIR CHAND CHAWLA

This is Computerised generated receipt and need no signature

————
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T — —— - = =
AR [ audling /MUNICPAL CORPORATION CHANDIGARM Customer Copy
(MCC GSTno: D4AAALMOT758K171)
r 4 . RECEIPT Senkation
Reccipt No: 11/2024-25/221879 Receipt Date:  22-11-2024 N
Payee name & address: SH SURJEET V MANFULL 662/1 RAJIV COLONY SEC |7 HRY
Narration: AUCCTION WASTE MATERIAL IN MRF CENTRE
"GST No. : - e
Details of the receipt: Service Name: MOH Services . e !
Receipt amount (Rs): 1400.00  (Rupees One Thousand Four Hundred Only) B |
Received a sum of Rs. 1400.00 (Rupees One Thousand Four Hundred Only) through cash " ]w
Collected by: RAGHBIR CHAND CHAWLA )

This is Computerised generated receipt and need no signature

312



~ _ Annexure-20 1288

r

ia Cements Limited
M"mi’l.'mcrr:- AL

e Duite: 01032024
Cht ]

ACKNOWLEDGEMENT

iy T e e 3 i .~ T
s ks bedge peecipd of 13,900 MT ALIF NON-HAZ WASTE SHREDDED TYDPE RDF MATER
U T S TIPRIAUMIS 161 No 0702303932 Challan No 159 Date 29.02.2024 from A §

ST VT LD transported by MS A S TECHNO GREEN I'VT LTD vide LR.No 159 .

iV ernents | il

ts oo R TN

¥ Scamned with OKEN Sca

(¥ Scanned with OKEN Scanhar


Annexure-20


1 1289

r"l.]nhlllji-l Coemaeitts Limiled
LIMET; - s )

] 8 ""1' IAHGTARIR Phde: (r3.05.24024

: ACKMNODWLEDGEMEMNT
Wik i e ereeijil of 32 350 AT A HON-TEA Y WASTE SHTEEDENED TYPE RDF MATER
Sakd Proel Mo HPO4COTAT 16T Na UT02305 71 Challan No CHIW23-24400760 Date 4032024 Trom
o A TUNNG GREEN PVT LTTY trunsported by MBS A S TECHNO GREEN PVT LTD vide LR.An
(B8 B e e B ]

L]
w

Fowr forniaggen Cemwents 1ammited

Mook DI b o esh e geierated decment Pepee does nol reguired any signamure,

i3
o

N i

(¥ Scanned with OKEN Scanfidr
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J o w

Ambuja Cements Limited
MIT:- At )

Date: G005, 3034

s e e AETINE T | 74
. :

ACKNOWLEDGEMENT

Woemjehnow ledpe eeceipt of 17.040 AT AF NONMA LAY WASTE STREDDED TYPE ROF MATER

bade Thrmeh So LIPTIC9114 VG Mo D702507942 Challan No 197 Date 08.03.2024 rom A S

PR RSP GREREN PV LTH transperied by 375 A S TECHNG GREEN PYVT LTD vile LRSS0 197
|

i .,.,.? sy Cemaents Lannied

‘it 102 Baom commpaiter gencmbed docanent henee dloes ot reguired oy sgnatune,

|
| (o 3 Seannwsd with OREN

(¥ Scanned with OKEN Scanher



o Pk fig l.'.q-.-1r|rtln Toimmil,
. 1T - liE|1.I'.|.5.'I'“r:I =

Br. M. == WTHDETHREDY )
L Ii1:{ . AlNAA L
! ' : RURHNHL.ENARHMERT
EL .
Hn"i-.t::i:lml-ltttl'lt_!:: pemnsigsh ol A1.2400 HT AF NON=HAE HAERTE SHREENNED TYPRE ROF
MRATER Wider Trwck Mo HPYTE097 TGP B DVO3A0ERSE Chelban B 104 Male
BH.NH. IS Frimm A 8§ TRCHNO GRERN PYT 1T 0 brensporled by B/R 2 R

TRCHED GREEN PYWT 17T wihde LR.Es 194 . 4
o
F"“r_l;!"—rnh::jn reminlis Tk Ll r;.l..

H‘-E-Thir L & ooz o aiapeesps bon]  denzmmal ey oo egel remgubessd any
EE H_!lil!'l:i.li ret. _‘

|

|
T
[

¥ Scanned with OREN Scann

(¥ Scanned with OKEN Scanh@r
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L'
—
_-_ﬁ
-
Ambuja Cements Limi
; ited
iUNTT:— RALRT )
SN IFNNATRS TR Dravtes 14.03. 1024
te: 1405,

o ACKNOWLEDG EMENT

L

W ackuowledee receipt ol 22,430 MT AF NON-HAZ WASTE SHREDDED TYPE RDF MATER

bide Trwek Ny HPGAAZ94T 161 Na 703500752 Chall:
SEUTERDGREEN PYT LTD transporied hy M/S A E T;:cwhﬁ i;l?ﬁii.';ql i%ﬂv%"iu% LTLQJ'EM r v B

For b Cements Limited

b1
St Juis i comrputer penersled dooument henee dues not requiresd any signalure,

- P

i - - ;
O Scanredwith O#EM Scan

[

(¥ Scanned with OKEN Scanhbr
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L
. A B S
"- )
i Ambuja Ceme imite
’ {UNI'II'ELE:LEHH“]HHI |

Bhabes 10003, 2024

ACKNOWLEDGEMENT 4

oo Do eeeeipd of 13600 MT AF BOR-HAZ WASTE SHREDDED TYPFE RDF AMATER
Pt S TUFTZAREOT W01 o T2 10RO Clow M No 22% Ide 13,05.2032 from A S
VLT N YT LT irmmspmrted by MUS A S TECHNO GREEN PVT LTD vide LE.No 129 .

Ve My

s 4 ensens Lamated

(-]
e ecvampanter engribed docyssent hence does aoi requined any sipniture.

(O Scanned with OKEN Scanner

(¥ Scanned with OKEN Scanh@r



)

Ambuia Cesents Limited

{UNIT:~ pumT |
Sr.MNo.:- 0700380856 Date:
29.04.2024 p J
ACKNOWLEDGEMENT

T DED TYPE RODF
We acknowledae receipt of 16.100 MT A7 RON-HAZ WASTE SHRED
nmﬁgn Vide Truck No HP62C0757 IGP Fo 0702533704 Challan nu_#sah Date
57.0¢.2034 from A S TECHND GREEN ®YT LTD transported by N/ A S

TTCYND GREEN VT LTD vide LE.No 113 .

For Ambuia Cements Limited

x ed any
Mote:This 185 a comouter l:E-nEI'ﬂtEﬂ document hence does not requlr
ﬁ E-: p & &

slarature.

.Y
"
&

(¥ Scanned with OKEN Scather
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=
1
=
Ee]
=

P e

ambuja Cements 5§
{UNIT:~ BATRT i "
14.05.2024

ACKHOWLELER .-. - - =
. a7 WASTE SHERELD=- TYPE BDE
We acknowledge receipt of 1:.760 MI REFNS: ©14% challan Ho .78 Df:-te
MATER Vide Truck No HP31C0533 IGP Ko &%ﬁa‘fe’ﬁ On N ted by W/S R S
.0.05.2024 from A § TECHRG GREEN PVTILEID transporn
TToHNG GREEK FVT LTD vide LR.No 176 @ -

. T

For Ambuia Cementcs Limitecd

Kote:This is a compDuter generaied cocum
8l ORATUYE.

snt hence does No-t reguired any

(¥ Scanned with OKEN Scad@@r
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" Tk .
[ p—
No :
[ P ﬂ? =
9 j, Coments Limited
lluqﬁ-._._ RAURI )
wi: ﬂ{:k" Date: \D 152
L = ﬂ 2
"i"__dﬂ Iry “'*’"ge rece; ACk, ENT
FEC ek Ng Cipg “owLEDGEMERL
- ”NU G Hpj 1A of ig.{]qn - F MAL
'‘REEN Py 4505 1Gp NMF ) AZ WASTE SHREDDED TYPE RD M 5o

'Ltp ﬂru:rm NON-TL 15.052024 from A=
02+ lan No 205 Date 1D. - de LR
Fanspor, by MIS A s‘ ECHNO GREEN PVT LTD vide
¥

- " A
il ( i ’ : . i
. et

e TTRSEEI S R S TN -

(¥ Scanned with OKEN Scatér



) ot s A

1297 R '

2 ""h-
Ambujg . nts Limited \
T:- RAURI )
Sr.No.:- 0700382295 '
Date: 22.05 2004
ACKNOW) EDGEMENT

WE n{;knmrh:dg_t receipt of 14.420 MT AF NON-1IAZ WASTE SHREDDED TYPE RDF MATER
Wl:i:: Truck No HPG69A9001 IGP No 0702543675 Challan No 218 Date 20.05.2024 from A $
TECHNO GREEN PVT LTD transported by/s A § TECHNO GREEN PVT LTD vide LRNo 218

For Ambuja Cements Limited

) i< i . squired any signature.
Note:This is a computer generated document hence does not req y sig

(¥ Scanned with OKEN Scatfér

L]

|

o il



Amb ents Limited
N

= RALRI )

.
el

Sr.Noz- OTOO382388 Date: 24 08 2024

ACKNOWLEDGEMENT

We acknowledge receipt of 13.590 MT AF NON-HAZ WASTE SHREDDED TYPE RDF MATIR
Vide Truck Nngrﬂ’.'.'-ll}ﬂ-l‘?? IGP No 0702545039 Challan No 224 Date 21 .l!ﬁ.!ll!-l from AS -
TECHNO GREEN PVT LTD transported by MS A S TECHNO GREENPVT LTD vide LR.No 224

1

For Ambuja Cements Limited

Note: This 1s a computer generated Jocument henee does not required any signature

(¥ Scanned with OKEN Scad@er
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ents Limited
‘ Sr.No.:- 0700382476

- RAURI )
Date: 26.05.2024
We acknowledge receipt of 17.850 MT AF NO LHAZ WASTE SHREDDED TYPE RDF MATER
Vide Truck No HP11A6820 IGP Na 0702545573 Challan No 242 Date 24.05.2024 from A S
TECHNO GREEN PVT LTD transported by MBS A S TECHNO GREEN PVT LTD vide LR.No 242.

For Ambuja Cements Limited

| Note:This it'a compliter generate d document hen : does not required any signature.

s cse———————

(¥ Scanned with OKEN Scati@r
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¥ —— o “p t <
1 Y ¥ %_ D i -
. Ambu'}'a, Cements Limited E
\UNIT:- rauRt ) £
Sr.No.z 0700382589 § Date: 27.05,202
Hiel /. d
g ACKNOWLEDGEMENT

| Vide Xruck No HP62D2003 IGP No 0702546216 Challan No 233 Date 23.05.2024 from A S

| TECHINO GREEN PVT LTD transported by M/S A S TECHNO GREEN ?‘ir"]" LTD vide LR.No 233 .

| We acknowledge receipt of 18.310 MT AF NON-HAZ WASTE EHRED[IE;ED TYPE RDF MATER
\

e TR
2 el

|
|
I\ For fuimbuja Cements Limited

| Hﬂt?:This is a computer generated document hence does not required any sig[:rlature.
|

|

|

]
T ﬁ?ﬁ"f’-‘;r‘"ﬁf:'-.?".rmw

(¥ Scanned with OKEN Scad@er
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Ambuja Cements Limited
{UNIT:— RAURI )

Sr.No.:- 0700383968

. ACKNOWLEDGEMENT

,f.d'* Acknowledge receipt of 21,340 MT AF NON-HAZ WASTE SHREDDED
TECHNGK No HP64A2947 IGP No 0702555472 Challan No 342 Date 10.0
: REEN PVTLTD transported by M/S A 5 TECHNO GREEN PV

For f{imbuja Cements Limited
Note:T

his is a computer generated document hence does not required any sign

B
Lt

(¥ Scanned with OKEM Scanne

i

1'.“._1

- 'qr:lrrr

(¥ Scanned with OKEN Scas@@r
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|_
h - & u
Am "fﬂ- rEn‘.:mnrmi Limited

Tz-naunn )
Date: 13.06.202

J' . 0700383972
SrNo — -
o WASTENON HIEETBLJ?:TEPE Vie

' : Won HoePLASTT ELEPHANT
“]fjlﬁfﬂ MT AF i Daie 11002024 From
Wi acknowledes TGP No Mty e 10 GREEN PVT LTD vide LIRSy 351

¥
’ Iﬁﬁlﬁ}wl‘l\i’ﬁ} LTD transporied by

| : o - - |
For, Ambuja Cemiemnts Limmi JE—— roquired any signature

dactim
an:‘rhrs is 0 compuler gencrated

|
1

E Scanned with CIKEMN Bians

(¥ Scanned with OKEN Scas@br
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s
_-_"“_'-——-—._____________-_ _/_,_//I—.
Ambuja Cements Limited
UNTT:- rAURI ) 15.06 2024
-Er-.- [ mj“-lm ule: %
A ERGE - M.’,ﬁﬂ

Weacknuwledge receipt of |  NONJTAZ WASTE SHREDDED TYPEEE ol
Vide Truck No HPGIAS00] lﬁ-ﬂﬂ:’ E&";Emn Challan No 365 Date !Bﬂ%i“#, ,{i",:'., LR.Ne 363 -
TEQHNO GREEN PVT LTD transported by M/S A § TECHNC GREEN T
ForAmbuja Cements Limited

Notg:This is a computer generaied document bercs does not requined any signature,

(O Scanned with OKEN Scar

(3 Scanned with OKEN Scas@@r
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A thbui'u Cements Limited
UMNIT:- naumr )

ACKNOWLEDGEMENT

W acknowledp ipt of 16,590 MT AF NON-HAZ WASTE SHREDDED TYPE RDOF MAT
L \*Eﬂucn';‘{glzrﬁu ﬁ:lr'ﬁ":&:?;li 1CH No 0702357128 Challon No 361 Date 13062024 I;::!Lﬂl —_—

MATER

GREEN PNT LLTD transported by MiS A § TECHNO GREEN I'VT LTD

‘TE‘I:} I
Fur .-’l.mhjja Cements Limiled
Nute:This is a compuler gencrated document hence does not required any signature.

W
]

F ¥ Scanmed with O8EN Scanr

L

L e —

(¥ Scanned with OKEN Scad@er




b Ambtr{ﬂ A:30Ds Limited

1 UNIT:-ravrt )

Sr.No.- 0700384360 Duate: 18.06.2024
ACKNOWLEDGEMENT
We acknowledge receipt of 13,730 MT AF NON-HAZ WASTE SHREDDED TYPE RDF MATER

ide Truck No HP64A0995 IGP No 0702538659 Challoa No 372 Date [5.06.2024 1
ECHNO GREEN PVT LTD transporicd by M/S A 8 TECHNO GR EE?:'F PYT LTD 1';1‘Ic:.:li.£l"sia 372.

or Ambuja Cements Limited

ote:This is a computer generaled document hene does not required any signature,

CF Scanned with OKEN Scanngy

..

(¥ Scanned with OKEN Scaha@r
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——

i
. _,.._.—-—-—'_'—_h_._

= HE e
chb Y ra Cemenis Limited
wie: 2 :
Br.Nut- (FIEEHAS0S
i ACKNOWLEDGEME =
e T SHRERDED TYPE RDE MATER Vide
T AF NON-IAZ WASTE SHR lﬂﬁglﬁ,ﬂ ";-i:fm A S TECHNO

62174 Challan No 377 Date 2300.50°0 TOFG Fugy

e ledae Feeekpt of 9.5810 i |
NOYGREEM 'YT L

Wi LTH ard
AN P FTAMS] PG N 7025 Ch
Er-ﬂl:tih llt"'."T LT13 trunsporicd by MIS A 5 TIECH

Fusr ;'ulml-u_lu Cenients Linbbed
= -
Mt Thie 04 eemnputer peperated documment lenee dises not rL"l-llliﬂ:d any sipraiuns,

(¥ Sconmed with OKEN Scanner

S

4
(¥ Scanned with OKEN Scamdér
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Ambuja Cements Limited
':UHIT:- mAURL )

l.. II
E-nl'-lm- 0700385312 Date: 30.06.2024
"i ACKN ENT
Wi acknawledpe receipt of 13,030 MT AT NON-HAZ WASTE SHREDDED TYPE RDF MATER

%ﬂf Truck No HF31C0535 IGI No 0702564215 Challan Mo 392 Date 28.06.2024 from A S
| HNO GREEN PVT LTD transported by M/S A § TECINO GREEN PVT LTD vide LR.No 392

For' Ambuja Cements Limited
Nﬁ -‘-r-l'ltE isa mmp'l.ﬂ“ EII.'I!F‘HB‘Il I:ll:rtl.lt'n:m mm: dEtE A r{q“imd fimy Eigl'u:l.tulc-

(T S—
i
4 OB Ecanned with OKEN Scani
-
ar
'8
i
5
ar
3
o H-i R
i
!
e
|

(¥ Scanned with OKEN Scahaér
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=y
Ambuj qments Limited
Rk |

."'.

vo.:- 0700385410 r"i"l'l.:::

. ACKNOWLEDGEM _
i’; acknowledge receipt of 13.680 MT AF NON.HAZ WASTE SHREDDED TYPE RDF MA

Vile Truck No HP24AE207 IGP No 0702565270 Challan Na DCC/M40] Date 30.062024 from Af
HNO GREEN PYT LTD transported by M/S A S TECHINO GREEN PVT LTD vide LR.No

00

! _ k. -+ = i .
F ju {:Emﬂﬂ“ Li'u__iﬂ.“:d . R “;—_ 1 l-i'
Note:This isa f:i:rm;m_n.-._r';}:*nr:ratcﬂ document hence does not Tiﬁﬂm 1 _ f—-._
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|
|
' b
1
.
S e o
-..j-. =gy A rnlm”nl Cements Limited
: UNIT: ([T
B "l“.:-. T LR
'} Pate: 0307 2072,
ACKNOWLEDG EMENT

N ar o .
IR N 030Sh sy B WASTE SHREDDED TYPIE RDE MATER

e M G i it To et b lan No DCCMU4 Dage 0 )2 A w
W NIVELID wransportcd Iy XS A K TECHNG GRIEEN f:::'li' lrr'ﬁ;::f: Iiﬁ\":. o

For ipeh..; ¢ erhents | etirled
Mooz Rl s 2
[}

MTPUTCT e Chp
PR R documen heneg Joes et Peyuined qpy siprure

= .0 g
_‘_‘__-_‘_-_-__._-_-_—-_—._-_-—_—__-_-________-

|I.q. —

OF Scanned with BREN £

(¥ Scanned with OKEN Scahsr
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Amhngn Cements Limited
UNIT:=rauRI )

!-rr.H_lE:- 0T003 85561 Duter 04.07.2024

ACKNOWLEDGEMENT

Wen ﬂhilwlﬂlm "_-l-gilﬂ al 17 340 MT Al : " i 3
e g l : AP NON.HAZ WASTE SHREDDED TYPE RDF MATER
Ff;%ﬁi%‘;ﬁﬁrmﬂ-%““ IGP No 0702566290 Challun No 411 Date 03.07.2024 frum A S

2 LTD trunsported by M/S A § TECHNO GREEN PVT LD vide LILNo 411 |

far Anjbujo Ceanenis Limited
'wte: Tl
3

"

is is 0 computer generated document hevce does not required any sipnature,
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Ambuja Cements Limited
!UNIT:— BaLan )

]
. - T

Sr.MNo.:- ﬂ:i::anms 706 Date: 07.07.2024

m " ACKNOWLEDGEMENT

knuwlcd ipt 2 . WASTE SHREDDED TYPE RDF MATER
e acknowledge receipt of 24,025 MT AF NON-HAZ e AT 200 fram A

Vide Truck Mo HPGAA2947 IGP No 0702567789 Challun Mo
|

=
For Ambuja Cements Limited
% T | g .
MNote;This isa computer generated document hence does not required any signature.
. |
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|

[
i

% Hh O Scanned with DKEN Scanaer
s L]

(¥ Scanned with OKEN Scahs@r



_._-—'5:—
|
8

L S, ¥

L p——
_ﬂ__,__._.___1-ﬂ—

———

i
e

131

O wwﬂm‘mﬂm‘w

e

ted
Ambujs Coments Limite

Diaiet 0807 2004
Sr.Mou- DYODDESEAD
ACKNOWLEDGEMENT
We acknowiedpe receipt of 13,660 MT AF NON-HAL WASTE SHREDDED TYI'E RDF MATER

5
0701568307 Challan Ne 431 Daie 07.07.2024 from A
%ﬂﬁ‘é?ﬁ;ﬁw l.;ﬁ [E-fuf;-md hy M/ A § TECHNO OREEN PVT LTD vide LR.No 431

For Asmbujs Cements Limitcd '

Note:This is 3 computer pererated document heres does pol required any signature.
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Ambuja Cements Limited
{UNIT:- RAURI )

Sr-No.:- 0700385887
% T ACKNOWLEDGEMENT

Wcltknnwlndgc receipt of 14.420 MT AF NON-HAZ WASTE SHREDDED TYPE RDF MATER
Vide Truck No HP24C3981 IGP No 0702568848 Challan No 432 Date 07.07.2024 from AS
TECHNO GREEN PVT LTD transported by M/S A S TECHNO GREEN PVT LTD vide LR.No 432,

Date: 19072024

¥
For’Ambuja Cemenis Limited
|

r - L] .
Nnt.nt'[hm Is a computer gencrated document hence does not required any signature,

(¥ Scanned with OKEN Scahs@r



Am l:n] %1C4£ments Limited
'lUNl T:- RAURI )

|
Date: 09.07.2024

Sr.No.:- 0700385869

f ACKNOWLEDGEMENT
SHREDDED TYPE RDF MATER

W4 acknowledge receipt of 20,855 MT AF NON-HAZ WAS 073024 from A S
Truck No HP11A4505 IGP No 0702568732 EI'M{F;C%‘E %g’:’éﬁgﬁ LTD vide LR.No 438.

Vi
1'1:?11«:-3 GREEN PVTLTD transported by M/SA S

For Ambuja Cements Limited
i signature.
Nole: This is a computer generated document hence does not required any sign
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: ‘ ' ﬂmhu{a Cements Limited

UMNIT:- RAURD )

i
|
; r
Sr Mo (700185985 Date: 10.07.2024
|

klj K. ACKNOWLEDGEMENT
|
|

Wi Hl.:ﬁhmdtdgl: receipt of 17 800 MT AF MON-HATZ WASTE SHREDDED TYFPERDF M;%ER
Vide Truck No HP113567 1GP No 0702569527 Challan Mo 444 Date 09.07.2024 ffﬂiﬂdf
GREEN PVT LTD transported hy M/S A 8 TECHNO GREEN PVT LTD vide LE.[No .

Far ."!I.rlthll:_l-ﬂ Cemente Limited

| .":'ul:.-Th:'ls is & compurer gencrated document hence does nol required any signafure.
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- Amhuin Cements Limited
UNIT:- maunu )
SrNds- UTO03B6017 Date: 11.07.2024
We stknon ledpe 1ol 20275 MT AF NON-JIAZ WASTE SHREDDED TYVE RDF MATER
Vidf Truck Mo HIGOE0E3 1GF No 0702569848 Challan No 447 Date 09.07.2024 from AS
GREEMN PVT LTD transparted by M/S A S TECHNO GREEN PVT LTD vide LI.No 447 . i
For Ambua Coments Limited |

-."iulrl..'lI'I:.;u 2 cumpaner pencraled dosument henee doos nol regatined sny signature.
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L

i Ambuja Cements Limited
b DINIT:= fALIRE )
B Nl OTH03EE006 Dzt 12072023
" ACKND H‘LEI!IHQHIEHT

We spknawledge recelpt of 1 7.840 MT AF NON-HAZ WASTE SHREDDED T’&ﬂzﬂ ﬁﬂm‘ ::iAETEH
Vide Truck No HP1IC6772 IGP No 0702570248 Chatlan No 450 Date 10075020 Tem o 8 o,
P TECHND GREEN PVT LTD tramsported by MJS A § TECHNO GREEN PVT LTD vide LR-N: -
B [ Forfmbuja Cements Limited
Note:Rhis iva computer generated document hance does nat requised any ignatiine.
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- Ambuja Cements Limited
‘u ! %UHIT:— RALTRI
Er.ﬂT.:—ﬂ-TWJEE-IED Date; 17.07 !
| At 203 |
| ACKNOWLEDGEMENT

! | EDTYPE RO TR
* ‘b}’%knwlndgc receipt of 14.000 MT AF NON-HAZ : DD
Vide Truck Mo HPFS9A9001 IGP No ﬂ?ﬂlﬁ'ﬂijﬁgh =l 2 s

TETINO G lon Mo DCCAHTE Date 14072024 L
b DC{F;??,{'REEH P¥TLTD transported by M/S A 5 TECHNO GREEN PVT LTD vide thtm i
@

Fnr?.mbuin Cemeénts Limited
No

This is & computer generated document hence docs not required any sipnatire.
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A mhu{- Cemenis Limited
LINIT:= maumi )
Sr.Mn:- GTOOIREII0 fater 1K.07.2024
ACKNOWLEDGEMENT
We selonawledge receipt of 14,100 AT AF NON-1IAZ WASTE SHREDDED TYPE ROE hl':'uhn‘:h: 2
' Vide Truck No HPGGRSTI IGP Na 07025713579 Challan Ko DOCHT Daie “-“"'-3_}’; L3NS
| TECHNO GREEN PVTLTD iransported by AUS A § TECHNO GREEN I'VT LTI vide LM
DR
Fer Aumbals Coments Limned
Note:This it 2 compuser prarmaied document heace daes pol requined any signature.
|
L
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AC LE ENT

Date: 19072024

snwlodpe rtﬂilﬁ af 14080 MT AF NON-HAZ wﬁ& SHREGDED TYVE RDF MATER

ch Mo HTFE

5

: ) § TECHNO
0 TGE Mo 0702571715 Chollan Mo 494 Dats 18.07.2024 from S
PYT LTD transported by M A S mﬂl-luu?.-“_&ﬂ_l PVT LTD vide LR.No 494 .
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Ambuia Cemente Limited
.' (UHIT:1- BRET 3}

EE.'HEH. = I:I-'H:iﬂ
20.07.2024 G

EDGEHEH
Ha ack led
MATER U?E: g’r

,  19.07.2024
TECHNO GREEN

439 .

For Mmbuja Cements Limited

Note:Thie is a co
Eionature.

mmmmummmumw:-m LT | S T i T LA ] e i s P T e Sl e s o e

Tate:

ge recelpt of 21.185 WT AF NON-HAZ WASTE SHEEDDED TYPE EHDF
uck Ho HF11AT7275 IGP Ho 0702572166 Challan Ho 499 Date

from A S TECHNO GEEEW PVT LTD transported by /6 A B
PVT LTID wvide LR.Ho

mouter cenerated document hence does not required any
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Ambuja C :
DT R e
Sr.Na.t- 0700386483 _
ate: 22.07 2024

: KNOWLED
We acknowled i
Vide Thuck Nu ﬂl'fl;;"i*élal of 14.100 MT AF NON-HAZ WASTE SHREDDED TYPE RDF MATER

! 3335 IGT No 0702572491 Challan No DCC/495 Date 18.07.2024 from A S
;Efé{r ﬂﬁﬂ.ﬁﬂﬁm PYTLTD transparted by M/S A § TECHNO GREEN PVT LTD vide LR.No

uja Cements Limited

is o compuler generated document hence docs nof required any signature,
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ja Cements Limited
&mhuﬁﬂ IT:- RAURI )

Se.fio.i- 0700386528 Date: 23.07.2024

| ACKNOWLEDGEMENT

| W seknowledge receipt of 14.010 MT AF NON-HAZ WASTE SHREDDED TYPE RDF MATER
/ Vide Truck No HPG4AD995 IGP Mo 0702572686 Challan Mo 508 Date 21.07.202¢4 from AS

TEAHNO GREEN PVT LTD transporied by M/S A § TECHNO GREEN PVT LTD vide LR.No 308
|

For fimbuja Cements Limited

r";“"'.'3'51'11!'-': ¥ @ computer peperated document hence does not required any sipnature.

(¥ Scannodwith OKEN Scann
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Ambu E: Cements Limited
= RAUNI )

Sr.Nos- 0T003E703] Doater 31072004

® ACKNOWLEDGEMENT

We ackoowledpe reeelpt of 17830 MT AF NOM-HAZ WASTE SHREDDED TYPE RDF MATER
Vide Truck No HPES92D7 IGP Ne 0702575763 Challan Ne 551 Date 27.07.2024 from A S TECHNO
GHREEN PVT LTD rransparied by MYS A 5§ TECHNO GREEN PYT LTD vide LE.Mo 351.

1. For Ambujs Cements Limitcd
3 Note:This is 8 compuler generated docament hence does nat required any signature.

S .
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Ambuja Cements Limited
“'ELI'H'IT:v HALIEL

Dhate: 0708 2024

ACKNOWLEDGEMENT

We acknowledpe receipt of 15140 MT AF NON-HAY, WASTE SHREDDED TYPE RDF MATER
Vide Truck No HMAAZHN 1GE No 0702380247 Challan No 394 Dage 0508, 2024 from A S
TECHND GREEN PVYT LTD transported by M8 A & TECHNO GREEN PVT LI vide LE.Na 324
Far ﬂllg-l-lh Cemes Linviel

Hllln:‘ﬂlil

i wnimrler peicrabed documeng henee dpea pink “wimd ANy SRR,
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Ambuja C imi
1 N it

Sr.Noi:- 0700387402 Date: 08.08.2014

ACKNOWLEDGEMENT

knowledpe receipt of 14,060 MT AF NON-HAZ WASTE SHREDDED TYPE ROF MATER

We pt
Vide Fruck No HPG4A0995 IGP No 0702580251 Challan Ne 607 Date 06.08.2024 from A 5
TECAND GREEN PVT LTD transported by M/S A S TECHNO GREEN PVT LTD vide LR.No 607

For Ambuja Cements Limited
Note:This iz a computer generated document hence does not required any signature.
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; Ambujn Cements Limited
UNIT - moanrmn )

t
Draite= 19 OR 20724

b tan- OT00IETATO
ACKNOWLEDGEMENT
w

We ncknowledge receipt of 20 750 MT AF NON-HAZ WASTE SHREDDED TYPE RDF MATER

Vide Truch No HP24E2487 1GI No 0702581090 Challan No 611 Date 07.08 2014 frem A 5
TEGHNO GREEN PYVT LTD l.:-.h nsperied by M/S A S TECHNO GREEMN PVT LTD vide LENe 511

For Ambas Cements Limied
Hm:--.'l his 15 & compuler penerated document hence does not required any signature

O Scenead with ORI Saeves
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; — T ——— + E—— : - P
|
8 Ambuja Cements Limited ﬁ
* {I.IH1T:-I.MHI-I }
slr.ﬂn.:- O7003RTET Phates 1o, 2024
i ACKNOWLED ENT
5 0 MT AF NOM-TAZ WASTE SHREDDED

HP2ZACI981 : L M
HIFEF‘T’E‘EEE“EM PYT LTD transported by MUS A S TECHNO GREEN PYT 11 e Ll'ﬂ.n 5
QCCH14 .

|

Fl'nr Ambuja Coments Limited
]

ﬂgm'rhis ¢ n computer penerated document henee doss not required any sipnature,
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Ambu{'ﬂ Cements Limited ‘l
UNIT:- rAURI) LR
| Sr.No.;- 0700389276

ACKNOWLEDGEMENT g
v acknowledge receipt of 19.850 MT AF NON-HAZ WASTE SHREDDED TYPE RDF Mi

Vide Truck No HP62C0757 IGP No 070259
e i 2592050 Challan No 720 Dat 09,2 : Al
IT:CHNO GREEN PVT LTD transported by M/S A S TECHNO GREE‘J‘?%E’?!:EE%?) fr::iit:“L

or Ambuja Cements Limited

ofe:This is a computer generated document hence does not required any signature
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AC NOWLEDG EMEH'I[

WASTE SHREDDED
an No 768, Date 13.09.202
S TECHNO GREEN PVT L1

M g ity :_ . IYPE RDF MATER
: mowledge receipt of 14.110 MTJAE NON-HAZ D624 trom A8
Vide Truck No HP31C0535 IGP No 0742595608 Ch 202

ﬁFCHN{j GREEN PVT LTD transport& by M/S A

Date: 17.09.2024

D vide LR.No 768 .

(¥ Scanned with OKEN Scatwer



Date:

& REDDED TYPE RDF M4
B ate 11.09.2024 from A 3
T LTD vide LR.No 758 _ §
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Sl LA e s oie

q Ambuja Cements Limited .

i {UNIT:= ACL-CW-RAURI 1

Y Date: 13.11.2024 !
Sr.No.:- 1700393260 3

i ACKNOWLEDGEM ENT i
I TE EDDED TYPE RDF MATER 'r ;

B saptedn e M A O TS e ] et rom
1 Yide Truck Mo HP24C3 H ] 261 ‘ e 128 Trome AR s

TE-E.:H.T--'E: GREEN BVT LTD transpurted by M/S A 8 TECHNOD OREEN PVTL i

Fu+ :.-!u.mhuju Cemenis Limiled

Nuléﬂ'his i8 § compuier penerated document hence docs not required any signature.
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| ! | I \
! it Limited |
gl @&%Eﬁﬁ:‘f&’ﬁmﬂi

]

Diaies 16.11.2024
LQKHQ_ELMI |

i of 23.000 MT AF NON-HAZ WASTE SHREDDED TYFE RDF LATER : I

f 14.11,2024 from AS :
e, %}ﬁiﬁﬁ?ﬂﬂuﬂﬁzﬁm“ﬂ PYT LTD vide LR.Da 83,

o b e A R TS
1D II_!;ﬂ g R R - BT ] il o i
,,,,, -l ; 1
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| iq Cements Limited
A"EH%T;- ACL-CW-RAURT) 4
a2

Putes: 17.11

I8 Sr.ivo.:- (700393897 |
' | GEMENT

.-1CK]'-'IJWLED R
: e A T - -1y 1% PE RDE MATER
e et o 14350 MT AL NON-HAZ WAST Lﬁ“ﬁfﬁﬁf‘]’ Yo from RE 00
i ‘l}}; if;"h;:}i?\‘n TIPGIAQOO L IGE No 702620086 Chﬂ'%‘-_'}‘.“h:";f&]'m,[-,_-M- pvT LTD vide LR.Nu 84
/ N I E r + | : |.-,- . . : ; il 1[{;_.‘; ‘:k 5 : A7 D : B
i) GREL T LTH, transpal ted by - .
§ W rcino GREEN PVTLTE,

R : - ; & ] ".11. : !
$% For Ambuja Cements Limited _

- .- . 15 wquired any signature.

This i + b wopegated documen henee does not requiged any i

& Note:[his 15 a computes e
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! | | _mnlnulﬂ Ccmu]lﬂ Limited
! ! - ACL-CW-RAURI )

Date: 20.11.202

|
I i |

- 0701394293 L i .
I i ) '} !

| ACKNOWLEDGEMENT
nmh'luilgl: receipt of 14,920 MT AF NON-HAZ WASTE 5|‘|REDDFD TYPE RDF MAT [;R

Vide[Truck No HP24C3981 IGP Na 0702622102 Challan No 864 Date 19.11.2024 from A S ! |
TECHNO GREEN PVT LTD transported by M/S A S TECHNO GREEN PVT LTD vide LR.No E&|4
! |
| = :'
Far .r#."nhu;ﬂ LLm:_nl:q. lelh..l:f _ - F

.letc This is a compuler gene mlnd rln-:uml.ni henu. does nol rr:qum.d any s:gnalurn
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| ' Ambujn Cements Limited |
H v i , (UNTT 2= ACLATW-RAURD )

I | . . 24 |
e P TRE li'll'llﬂ"H |72 v | Pte; 211 .20 ;

;~ "KNOWLEDGEMENT i,
We ek nivwledge receipt nf 19000 MT AF KON-AZ WASTL SHREDDER [ ¥E5: 1[*.I:rF1 hf!ﬂﬁqﬂ W l '
Bude Truck Na UPTCS0 1GP No 0702021412 Challan Ko 850 Date 18 L1208 00§ 0 weg ||
Trvise VUL S IV T LT trmmsporied by MES A S TECT IR BRIV LTH vide L i
1 | |
o Annbwrfan Cenenins L jed ' - ‘i K 5
1 x 115 b LBl e N - ruitdl = T Wil PR e [ !
TR 0 Smpiter generatid docuiment Tence does 1wl iegguitedd dny Al g .00
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\( Annexure 21
._ 1337/ 1

<" | g, ALLIANCE ENVIRUCARE'C{}MMNY PVT. LTD

@ (A Bio-Medical Waste Treatment Facility)
REGD. OFF: PLOT NO. 1829, INDUSTRIAL AREA, PHASE-1, CHANDIGART
/ ,_qté» Telephome No.: 0172-5085566, 5017402, 2642402 (M) 9417043017, 92165-94566
CIN No. U90001CH2005PTC2811, E-mall : alljance_envirocare@yahoo.com

ABCPLACHD0332021.
112 s, [ T — i SN - ey ﬂiiﬂ]‘ﬂ -----
To / i . -ﬂp';"
The MOH, 4;)” ¥ 2067 %
h:'rum-::pnt Corporation, mﬂ . llrj;-ﬁi.r_r*# A1 #
Chandigarh brB g™
Ref.  Ourexecuted agreement dated 01.08.2022 for the disposal of sanitary f’" Wi
Sk . % ﬁf“mﬁmﬂ"" N iion
Sub: Pavment for the -disposal of Bio-medical waste (sanitay. waste) of Muhicipal’ C '
Chandigarh for the Tonth of April 2023, i‘/
Respected Madam, C

; . ill
This has above reference on the subject. Please find enclosed herewath the following monthly bll_
for the month of April 2023 for collection, transportation and dispesal of Bio Medical Waste (Santiary

Waste) of Municipal Corporstion Chandigarh

Invoice No. Quantity of Bio Medical | Rates Total Amt.
| Waste (Sanitary waste =
350 Pyr by 47669930
166 ke 1734135

CHI320000805 -

| 266 r,'r

Dated 30.04,2023

This is for vour information, records and necessary approval please.

With Repards,
Fuor Adliince Frvirocare Company Pyt Lid

(Afrik Singh)
A0

J:.:'L;.J'-"'J"i";-’n'n'-' - e Y
afF (7068
é——l

362


Annexure 21


198,

——Consolidated Re —
— i of Sanitary Waste Lifted for month of (arch 202
TotaKigy Upta HL Adare
N 1 MAF | mi'
g _ + | Upto SO0 | kge to ks
1 : WRE: ST - MREW 4 | kgeper | hgeper |perday @
. . P . k= MHFEE[- d“#n1_ r_'-ﬂfl:ﬂﬂt Ay @7 a0
. 000 255 25 5) |55/, per bg |65/ per kel pet ke raral!!ﬁ!
- - :di 5300 o & so0f] om | 59900
Taznd. 188 und Sunda A ____i_“{"_'ﬂ—-
' 00 8.00 0.00 538 00
201 400 0. (4D i ___.T
| SETs 00}/ 500,00 4125, poo | 61507
— - 0. A.00 o0 .00 ,,____—-—-—"”Ba'":F'I:'L
|o6.08. 2023 136, 2.00 105,00 1747 473.00
07.08.2013] - : 473.00 JF 473,00 £ 0 | 000} =
208. 75.00# | 503.46 b opo | 50346
08.04.2023] 232 0o So.c 232.00
08.04.2023 e e 00 232.00 232.00 0.00 0| =
10.00.2027) - s nd da Sunday
:?.m.m:a 1650071 386,33 1 Koo 7Y 50 "i?;; A1 7] o | 0=
e 000 | 222187 A1, 718 |F 337, Q0o __E.-EE.—___EEE—
YT 0.00 | 176.00 00| ze00f] 25400 00 ooo_ | 25600
T 0.00 [ 189.36 0.50 Eb [of099.86 0.00 goo | 29985
£e] U | 000 000 00 L 000 0.00 0.00
16.04.2023) Sunday #” Sundey N ¥ day |gounday | Sunddy Sunday
- prosans] ool | s e i 0335 e000 | 000 30338
—1 18042023000 | 15000 4\ Ler 0.00 15::-.1:-::1}," 000 pop | 15009 _
19.04.2023| 0.0 3.01 J 30.00 03.01 poo | ooo | 2035 '
20.04.2023( 150.0 0.437 ¥ /30,00 43 +0.00 0.00 300.43
21.04,2023] 200, w77 2020 A/ 06.20,] 306204 0.00 0.00 306.20
22.04.2023] 160004 137.7 10 A 328386 |F 38386 0.00 0.00 383.86
23.04.2022] Sunday [ Munday pnday | #Aanday " gyfiday ﬁunua-.- sunday Sunday
24.04.2023] 12457 7177 3500 /] A50.28 %W.EEH 0.00 0.00 25028 |
25.04.2023| 1800075 118,007 A 3500 ArSa00 | 33300 |p 000 0.00 333.00
26.04.2023] 150 Ta3/Y A7.00 #1449 314 494 0.00 0.00 314.43
27.04.2023] 143.00 a6/ £0.00 o456 W A19.49 |/ 0.00 0,00 419.46
28.04.2023) 140.00 6.9 65,004 /40101 4 4018 0.00 0.00 401 .91
i 3| 200.007| 18522/ | B0.00 /] 46522 46522 4 0.00 0.00 465.22
20042023 sunday | Sunday Sunday | Sunday Sunday [f\Sunday cunday Sunday
Total 318157 | 3583.68 | 1868.80 | 844605 | 866720 §55.79 0.00 5
Rate per KG 55.00 £5.00 B7.40 J
Total Price(Rs ) 4766o9.3p| 17341.35)  0.00 /| 494040.8
P Fi \

'

; ':f mﬁfz"' -‘f'.ré-l Cottind STfe 57 %




e
r Invelce No. wantity of Lio Medical | Hates
Waste (Sanitary wasle)
4957320 kgs
30.06 Eeg?

Eh-ﬂ'fﬁllcll Waste Trealm
PHASE-1; CHANDICARH

mmnusrnur- AREA,
§42401 trb!]?-ll*.rl-ﬂnl'r. 02165-94566
546, ﬂlTﬂL 2 il: ;:_envird“m@!'lhﬂm

L] .mg
]!\t Date s J309.2023
- %W’ 3

following manthly bl
edical Waste (Sanilary

sed herewi th the

subject. Please find enclo
rupurmtim: an

4 disposal of Bio M

This has above peference O
for the month of June 2023 for collection, I
Waste) of Municipal Corporalion Chandigarh.

This is for your infarmation, reconds and necessary approval plcase.
Wil
Fer Allfance Envirocare Company Pvl.

Lad.
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£ Q\ - ALLLANCE ENVIROCARE COMPANY 1Y 7
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1! H |\ Bio-Medieal Wiste Treatment Faeiliryd
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ey L T i —

v 4 13-
d f
F .__-_L"—r e - S ———
F tnmhm?d HTFMEHE_FJ'W for month of May 2023
Z =% ed Yot mond d
_ / Ay -~ Total(ig)| Upta 501 | Mare than
3 ;‘( | MRE1S | Upto 500 | kgs to 700|700 kgt
.-""l / J/, MAFN+ | kgaper | kgsper | perday @ ,
; S| MRE | WRE Sec. | MAF Sec. | day @ s | day @ R [Rs. 87.40/- —
: ¢ Date Phase-| Phang. |« % r !Si- 55.Ir'FH k| BS5y- p.g-[_l;E pe hL n':.s 3 o
¢ 2L 10580 1 15055 T 1007 (31535 | 31535 | ood | 000 :H.H_
010820031 200007 203.19,] g5, EeT 459.00 | 000 0.00 et
D3.052003| 160.00 | 30517 | 7 noo || 000 A% As
[ e s = 70007, 23512 435,12 : 512,92
%Mﬂllﬂ- 190.007] 51292 | s0000 | 12982, ] ' 0.00 =073
-&% 000 17053 [ 21030] 51073 | sto00 | 107374 0.00 i)
— 20| 11000, 18600, 205.00,] S0100 | 50000 |  1.000 |) D00 e ah
__J:E-?E!;_E"_"*E'Ll sunday | Sunday | Sunday | Sundsy | Sunday | Sunday T
C8.05.2023| 100,007 |~ 1B9.84 .| 185.00+ 47482 474.B4 0o0 Y D00 TR
0520831 12000/ (- 18110 | 150,005 50110 | 50000 | 130/ |° 0.00 =5
P P03 | 160071711000 11000 33000 | 33000 | 000~ 4 000 7S
ro0 JALOE2023 | 30050/ ] 250,00 130,00 4| .520.00 |_S00.00 :ng” Y. 000 _5!“L!T
“L082038) (el 1an s | snond se1ss | 3 0. 0.00 231,
B082023) 2000 /] 10894.] 12000 565 296,94 0.00 0.00 196.34
1:05.2033| Sunday | Sueday |+ Sencay | Sunday Sundsy | Surfday | Sunday | Sunday
B0 82707 1ie9 |, 860 oF 38570 | 28574 000; | 0.0 28370
18052023 100.00 |, 34.00 |, 205.000] 22900 | 23500 0.00' 0.00 239.00
L 17.05.2008)  100.00 /] 356,007, 40.00 »] 29600 | 255.00 0.00 0.00 236,00
18052023) 10000/|7 8608, 60.00 | 24688 | 29555 0.00 0.00 245 .58
19.05.2023| 2000 #|7 7115w |7 65.0007] 21615 216,15 0,60 0.00 116.15
20052023 49.084] 4547 7| 10000 23455 | 2345 B [ 0.00 224,55
21053033 Mrday |* Sunday [#Sunday | tunda diy Mﬁf Tshenday Sunday
22.052023| 70080 4 |+ 139.92¢ | 12500°] 13247 ;!%‘i} 0,00 | b.oa EET I F
£3405.2023| 1200070 126.10.). 5000 29610 || —Fee a0 L oo |7 hoo 294.10
R05.2033| 3R00 [, 10126 -] 5500 | 19428 | Fiod L 0.00 194.26
15.05.2023| 20.00 /- 50.00./], 40.00~ | 15000 | o0 0,00 140,00
36.052023| 100005 11318 /| 45.007 | 15413 258,18 i 0.00 158,18
27052023 10000 | 134.08/| 60007 H404 | 29404 | poo D.00 :bang |
B.05.2023] Sundey | Sunday A Sunday | Sunday Sunday Sunday Sunday Sunday
1805.2023| 00.00'| 7508 V|" 150000 32908 32508 0.08 0.0 12008
20052023 BO0O. |, 9174 [es.00+] 13674 23674 v 00D 0.00 236747
31.05.2623] 10000 | 70.08 v\ 45.00 711 31 V000 | 315ps
Tukal hE4, 7 FEN ZEZTROH 1057 000
93135.21
s Srmss
Z 1 Total P 7 '
B PriceiRa) = I | ooo 50289408 | -
2¢88.48 3 ‘\?
: Sz 77 55
( qpppaaz. 5027
Mote:
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ALLIANCE ENVIROCARE l"ﬂﬂrimpq
(A Pio-Medical Waste Treatment Faefiy Y
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Wave]of Myricipal Corporstion Chasdigarh
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F
e \ } \
[ L] N : ; i
\ N Annesure- ,e.-"r ~
ke II | i =
Canselidated Report ol Sawtary Waste Lilted for month 61 July 2023

Total|kg] | Ut 500 [ Lipm 501 kgs b

| MR- | MRF- | MAESec | [MRFIe | kgl pee Ia FIX) kS per
4] 1
Phave-1: Phasadl| 23 prd e | dey @ M [day @ R 65/ s, 87 400
) ) MRF Soc-25) sh-perkg| perit |
0107-2003] 6800 | 7300 | o0 | 00 | w100 | 000 | 0M
Co07-20031 000 | o0 | ao0 | opo | oM oo0_ |
C3-07-2023 | 40000 | .00 [+ oon | 13900 | 19800
013003 | 3000 | W0 [+ oo | 000 | 11060 | 000
0507-2023 | 10000 | 20.00 | 000- | isa0 | 19000 oo | oo
06072023 | 000 | 60.00 |, 3000 | 9060 | sog0 | @oa | 000
7072003 | 000 | 4000 ) 1600 | S600 | SEM [T 000
08002003 000 | Mgy oo | soon | 0 | O 00
B3] 00 | ooo | om o 000 000
[100r-1083| 086 | o0 | om [ o .00 00|
B0

Lilli i)
0w
(110F-1028| 000, 13.0° 4 7L10 FEF 2] wo it
1Z-07-1021] S000, S000,| 1630/ L9650 | 296.50 [T a.ng 1|
15052023 | SOG0 | J000." 00 12000 | 12400 0.00 am
Ja.07-z023 | BODO,| D100 oD1 | g | s | 0o [ 6w
\5.07.2023 | GODD | GO0 | 5500 | JEsA0 | 18500 poe | 0m m.m|
16-D7-203] 000/ 000 | 000 | 040 109 400 (T
174072021 | 10000 10000} s0.00 | 000 | 2000 [ 0% om | 0% |
%, hOT-0a3) 6000 )| GO . 1000, 15000 | 15000 0.00 om | a0
\1/ 15072023 | 13000 [ 10k o [ peny | Mas 1735 003 1AM
10072021 | 2000 zimﬂ“ g le Hioo | 23108 n.oo Lm | 240
T3-00.7021 | 10000 00.00{ 100y} e | awog | a0 T
27072023 oo | 600 | w000/ 39500 | 36600 0og o 85,00
aran] omg owy wm o 100 B 608 |
4077003 | 130004 1 aL500 ¢ S5O0 | 5000 [ Sapnd Do0 | 35500
HOraned) 1040 308 | 30007 40000 | 40500 1o 000 | A
e pTames! 1604 Oe—| MACOT). 300 | 300 | coo THRE TR
,AI;T _ﬁ 020 4 ML00 | ML | 0w 80 | i
j-':ﬁ" 28072003 Lol HO00PH'R0NO0PIE (10012 non  |[s1aco)[se
d{m;_am; 5500 | B 3 g BADIIES S 00 | (onoledl denm ey i
e o ol i+ | 0
107003 | 16099 | 50 A ooo]
Tots (85300 169900 23070 [ gas2.70 | (5057, = T :tlﬂ"lh
' Farle e B0 T |/ 55 B5.C0 . o
| " Total Price(Rs.) 17 17235 0
u ™ 3!..-3?’1 i Lk s =T s i
y ﬂ‘fﬂr -t .‘Jh ’l’&;
| ﬂnﬁl_ﬂﬂ _'__'_?.J:‘:j-ﬂj
.-/"{f :.’ST'?’ /':;:fﬂ.v =
“‘"" o~ b —2"
'd- h“mh :-.r 1]

% g ‘*‘*") e 3
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(A Bio-Medical Waste Treatment Facility) S

REGD, OFF: PLOT NO. 1828, INDUSTRIAL AREA, PHASE- |, C HANDIGARH
Telephone No.: 01 72-5085866, 5017402, 2642402 (M) 54170-43017, 92145-94566
CIN No., US0001 CHI008PTCR11, F-mall : alllanee_envirnearea yahon.com

[ s
"‘»gr ga ALLIANCE ENVIBABARE COMPANY PV, LTD.

n|r| 124

E.H H-n 5 r T Ty A4
VO A 1192024 10 i
\ B Fpage
Ta i ot [l %1 Y
The MOH, ! Hf’/fﬂ/
tumicipal Comporation, L
Chandigarh
Ref.  Our executed agreement dated 01.08.202] Ie'-vr1I-..:d|-u:|mw.gh of sahry waste.
Sub:  Pavment for the supply of Garbage Bags during the month of Sepiember 2024
Respecied Madam,
This Tias above refienence an the subject. Mease find enclosed herewith the Following monthty il
fior the supply of garhage bags during the month of Septenber 2034
" laveiceNo. | Quantity nli"ﬁlrtu'grh_:m ?HIF Total Amit. ]
| 21b0nes. E'a-rrmuﬁlil: BMW . Hﬁ.i-li.?ﬂj'-pl:r_pinuu | l'?J'J‘LI.iiU-
CH2420005204 | Garbage Bags ) 1 |
Dacagad [ | costamk| 380
] UGSTa9% | 353430
[ _ . Total | 4633860 |

This is for year information. reconds and necessiry approval please.
With Regards.

Fuflucloe 4o SL- SN
Utnemh leumeaR Jof_
{Amirik Singh) M‘P{ -

AL
’g-‘— =,

e ru" IR

L y— ‘U ,,.,fw&nﬂl‘- Boww , | :.ﬁ'\[-lhﬁ-ﬁ
i
fimel 2500 - [
gt ;}/"
Ur/f‘(w LA
qﬂ.fur 'y
2=V
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_— Annexure - |
solidated Report of Sanitary Waste Lifted for

month of Octaber 2024

| —— —]_ 501 '
Totallkgh | Upto 500 :;:E:; 200 More than |
MRFI+ | g per 700 kigs pes
MRE: | MRE- [MRFsec| o | e | MEPET ) day @ Rs. | TotalG)
o | iy | psen | as | MAEAY | SN day @ |ge 14/. per
MAF Sec- | Rs.60.50/- B _ ne
5.71.50f g
U o S T 1 I S
ou/10/2024)  33300]  135.00] 1050007 1518.00 50000 | 20000 | 818.00 151800 |
02/10/2024 ool 000  ooo| oo | 000 | 0% 0.00 .00 |
30/2028 46300 85300 650.00] 196600 50000 | 20000 | 126600 | 195600
o4/10/2024|  35000] 40100 91800 1669.00 | 50000 | 200.00 59,00 165900 |
5/10/z024| 21000] 40600 620.00| 123600 Sp000 | 20000 | 53600 | 1323600
06/10/2024 0.00 0.00 000l 0.0 0.00 0.00 0.00 00y
07/10/2024] 41000 26000) 784.00| 1454.00 coop0 | 20000 | 75400 1454.00
nE/10/2024|  300.00) 10500  580.00 36500 | 50000 | 200.00 265.00 965.00
09,/10/2024| 40000 32600) 630.00) 133600 50000 | 20000 | 65600 135600
"0/10/2024| 0R.00] 53000 64800] 138600 | 50000 20000 | ess00 | 138600
11/10/2024|  3s0.00[  126.00) 42000 Gee00 | Soooo | 20000 186.00 886.00
13/10/2024]  035.00]  22500] 220,00 8B0.00 Too00 | zoo.00 | 180.00 £80.00
13/1042024 0.00 0.00 o00]  0.00 0.00 0.00 0.00 0.00
Ta/10/2024| 150.00] 11E00|  6s8.00[ 52600 | 50000 200.00 | 26.00 926.00
35/10/z024| 36200] 12100] 52040 100300 | 50000 | 200.00 303.00 1003.00
J6/10/2024| 35000 68200] 455.00 1467.00 spp.00 | 200.00 757.00 167,00
177100024 .00 0,00 000  0.00 0.00 0,00 0.00 000
/10/2024| A0000| 39500 39000 118500 | S0O00 200.00 | 485.00 1185.00
16/10/2004| 310.00|  25500| 600.00) 1165.00 so000 | 20000 | 465.00 1165.00
20/10/2024 0.00 o0 o000 000 0.00 01,000 0.00 0.00
31/10/200:4| 370.00] 18000  585.00] 1135.00 c00.00 | 20000 | 435.00 1135.00
22/10/2034 40.00|  z2000| 560.00] 1129.00 | S00.00 20000 429,00 112800 |
33/10/2024]  36000]  160.00]  434.00] 101400 | 50000 | 200.00 | 31400 101400 |
74/10/3024 300.00 180,00 150.00] E30.00 500.00 130.00 0.00 E30.00
75/10/2024| 36000 11000 930400 400,00 | 50000 | 200,00 T00.00 1400.00
S6/i0j2034|  300.00]  15500] 71500| 127300 | SDO00 | 20000 | S79.00 | 1279.00
17/10/2024 0.00 opo| 000 000 0.00 0.00 0.00 .00
28/10/2024] 315.00] 16900 585.00| 106300 | 50000 | 20000 | 365.00 10659.00
Ja/0/2004|  309.00|  160.00)  720.00[ 1189.00 | 50000 | 20000 | 483.00 1189.00
30,/10,/2024|  300.00 9500, 280.00| 67500 | 50000 | 175.00 000 575.00
B110/2024 f 000 G'l:ll_l:l 000
o 470500 | 11877.00 | 2858200
78,65 105.75 g
370048.25 | 1255992.75 | 2424641.00
‘l.-';tu];““j .'Jaﬂg";/,ﬁ
5\-1 (e 455 37 b
'|Mr'i\l (}S'A‘Lh?ﬁ G
{_" ik A
M ol
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MST ;r!“ . (’/?}
}* "'; ALLIANCE ENVIng48! - MPANY PVT. LTD,
(A Bio-Medical Wa nt Facility) L

L k,
k o REGD. OFF: PLOT NO. 18219, INDUS ¢ i o i A, PHASE-I, CHANDIGARH
Telephone No.: 0172-8085566, $017402, 2642402 (M) 94170-43017, 91165-94566
CIN No. US0001CH2005PTC2R11, E-mail : allisnce_envirocarefyahoo.com

A
Htln. No.: nl-r_l\ﬂzﬂ.*.:”""‘l 1272024-25 [l " 5'{;‘ D"HIH-TH.:-I:-'.:: ______
_.'-’ﬁi::-.
Ta ‘.I"'-‘-' 1 | r 5
The MOH, JP”; ! iy
Municipal Comoration. M T .
Chandigarh. \ﬁh’” G, ——

&
1V/2024/9143 Dated 25, ?.Eﬂ}%.ﬁgﬁ_dinu qﬂqb(?un af existing agreement
" handigarh w.e.f. 01.08.2023 fo

Ref:  Your lelier nox MOHS5-
waste of Municipal Corporaliod

fior disposal of sanitary
31.07.2025.

Sub:  Paymem for the disposal of Rin-medical waste {sanitary waste) of Municipal Corporation
Chandigarh for the manth of August 2024.

Respected Madam,

This has above reference on the subject. Please find enclosed herewith the following maanthly bill
for the month of August'2024 for collection, transporiation and QEM_' Bio Medical Waste (Saniary
Waste) of-Municipal Corporaticn Char garh.—

Invoice No. | Quantity of o Medical | Rates [ Tuotal Amt.
= | Waste (Sapitarywaste) | gy
T CH2420004330 13000 kgs lF.s.ﬁE:.S-SJ'—per kg | §65150.00 #
J“ﬂﬂ:?ﬁ-@ e S [P
i I . ) S— Rs.78.63-perky | 40426100
= S0k | R105.75% perky | 80422875
S=as | S Total 2073639.75 1
This i¢ for your information, recards and necessary approval please.
With Regards,
Fe liance Envirocare Company Py, Ltd.
{Amrik Singh)
‘_._-i-
s j_ L F"" fu',-*



Annenu_re =
Consolidated Report of Sanitary Waste Lifted far

1349

month of August 2024

|

Totalikgl{ | Upto 500 UptoSO1 | pjore than |
his to 700 700 kg
MRF |+ | kgs per day
MRF- hARF MRF Sec MABF 11 + & ks per day per day @ Tatall kG
phase- | ehasedt | 25| yoc o |reg0500 | o sgy [ 284V
_ 25) par kg _F"E’.*E per kg —l
‘Gute/0at|  33000| 15000]  79500] 80500 | sbopo | 20000 | 10500 BOs00 7
o Taat|40000| 20506] 320.00] §2500 | waeo | 0000 | 22500 | 3500
a/0E/1028| o9.00|  201,00]  890.00] 150000 | 50000 | 200.00 BDO00 | 150000
04/08 /2024 0.00 0.00 000 000 -
o5/0E/02%]  368.00] 28800  473.00] 112900 | 500.00 0000 | 429.00 | 112900 |
06082024  400.00]  35200| 51800 118000 | S500.00 20000 | 48000 | 1180.00 |
o7joR/1023| 32000) 35200 560.00] 123200 50000 | 20000 | 53200 | 123200
OE/08/2024| 29500  23000) 43200 947.00 | 50000 20000 | 247.00 247.00
09/08/2024| 34900  180.00 01000 144900 | 500.00 200.00 Fa9.00 149,00
10082024 760.00| 26100 3acdol 8M.00 50000 200.00 170,00 ETOLO0
11/08/2024 0.00 0.00 Doo|  0.00 0.00 0.00 0.00 0.00
12/08/024| 30000  320.00| 456.00| 1076.00 Ea0.00 | 200.00 | 37600 1076.00
13/08/2024|  3qs00|  150.00) 32400 g37.00 500.00 00000 137.00 g37.00
34/08/028| 35000 176.00| 425.00| 95300 | sS00.00 | 30000 753.00 953.00
1508,/ 2024 0.0 0.00 0.00] 000 0.00
16/06/2024]  30100]  185.00]  730.00] 121600 | 50000 | 20000 | S16.00 1216.00
17/08/2024| 36800  2:3.00]  350.00] 4200 | 50000 | 200.00 | 243.00 9.2 00
18/08/2024| 30000| 13000 210.00] 64000 | 50000 | 140.00 0.00 B40.00
15708/ 2024 .00 .00 oo 000 0.00 |
(20/08/2024] _Z50p0]  180.00] 495.00] 97600 | S00.00 | 200.00 226.00 926.00
71/08/2024] 36500 165.00) S60.00| 1080.00 | 500.00 HL00 290.00 109000
So/08/2024| 38100 14200 320.00] 84700 | 50000 | 20000 | 147.00 | 84700
33/08/2024]  32000] 24B00| 230.00[ 79800 | 50000 | 20000 | 98.00 TOR00 |
J4/08j2024|  200.00]  12000) 450.00| 860.00 | 500.00 | 20000 | 160.00 86000
25062024 0.00 0,80 000/ 000 0.00
26/08/2024|  26000] 220.00|  448.00] 92800 | 50000 | 20000 | 228.00 928,00
J7/05/2024| 30000] 18000 210.00) 700.00 | S00.00 | 200.00 Q.00 700.00
J8/08/2024]  305.00] 226.00| as0.00] 981D | 50000 | 20000 | 281.00 881,00
Zo/08/2024| 2e000| 208.00) 420.00] 92800 | S00.00 [ 20000 | 22800 92B.00
0082024 | 290.00) 113.00) 670.00) 1078.00 | 500.00 200.00 373.00 1078.00
31/08/2024| 24500{ 16500| 498.00| 908.00 500,00 200.00 208.00 S08.00
Tanal B345.00 | 5387.00 | 12013.00 | I5745.00 | 1300000 S1&40.00 TEO05.00 7574500
Rate per K& TB6Ss | 7865 | 10575 |
Turulrri?g! | B65150.00 | 404261.00 | 80422875 | 2073639.75 |
. MRF PRk, %, ' '
WHMH {‘f 2 | ) A
- i . ,
E;“ L ek >

&

TRl

\. S Gy
3 1) e
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ALLIANCE ENVR3@ARE G ANy Fv;r.fhﬁ.

(A Bio-Medical Waste Treatment Facility)

E‘ll;:'h-{l:r“l OFF: PLOT NOL 102, INDUSTRIAL ARF A, PHASE- 1, CHANDIGA RH
. almt Ne.: 01 T2-SORSS66, 501 7401, 1642402 (M) 31 70-4301 7. 9716594566
AN No. U9no0 1 H2005P 1C IR, E-mail : alliancd » viracarein vahes com

Ref. No.: ARCTLICHDAWI2024.25 . - {49 . / re: 0 IR 1024
!“M ﬂ;

M,-' h
i I e ) i
]I,'l \ L] - ‘ i = '5-
The MO, ﬁ M _H" / fo m/l’ .
Municipal Corporation, & o — & {:\ ,';F.ﬂ_’,.d
el W 4
; " il
Rell  Your lener no. 10357 Dated 16080753 regarding extension of existing agreement for disposal of

sanilary waste ol Municipal Corporation Chandigarh wee. I, 01082023 to 31.07.2024

Sub: F":L}mf.:lnt f{'ﬂ: the disposal of Bio-medical waste (sanitary waste) of Municipal Corporation
Chandigarh for the month of July 2024,

Respecied Madam,

This has above reference on the subject. Please find enclosed herewith the following monthiy bill
for the month of July'2024 fur collection, transportation and disposal of Bio Medical Waste (Sanitary
Waste) of Municipal Corporation Chandigarl,

Invoice No. | Quantity of Bio Medical | Rates | Total Amt.,
e | Waste (Sanitary waste) | = |
CH2420004304 13350 kgs Rs.60.50/- per kg RO7675.00 o4

Dated 31.07.2024 | gl e
= e RTISO perky | 3S00ga007 B0
S | =T 4500k (Rs96.14%perky | 81046081 BT T

154D G.Total | 1968208.81 ae=il 0

This is for your information, records and necessary approval please, O L N .
ﬂv’it!i_ﬁpgnrda
For !fm—me Envirocare Company Pvi. Lid.

\ |

e
iAmrik Singh)
AD.

375
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- Annexure - |
~ Consolidated Report of Sanitary Waste Litted for month of July 2024
Totalikg) | Upto 500 :;T::‘f::] Maore than
e | MRE | MR MRESec o] s st 220 Wbt ol R0
! phased | Poass |z | MAENS| de | oy [perday @/ TeGHEH
MAF Sec- | Rs 60 50/- Rs. 96,14/
fts.71.50/
25) per kg R per kg
o ; L
o-07-2024) 50400 23800 12000 B6200- 50000 | 20000 | 16200 | 86200

+02-07-202¥5 1585000 46500 66500 122800 50000 | 200.00 el [ #Raa08 || -0
(347-2024| 53000 36000/ 5an00] 147000 | 50000 | 20000 | 77000 | 147000 4
ba07-2020)  36000] 375,00 170.00[ 00500 | 50000 | 20000 | 20500 | 90500
05-07-2024| 61200 43500 @25.00) 187200 | 50000 | 20000 | 117200 1872.00 ¥
0607-1028| 38700 344.00| ~180.00] 911.00 [ 50000 | 20000 | 31100 | 91100 g
| 07-07-2024 o o00f oo oopl | 000 0.00 ooo |, 000 4
ORG7204| 37s00|  21000]  §a0.00] 1adb.00 | 50000 | 200.00 | 705.00,f 140508
1907.1018| 30600, 72750 270.00] 129850 [ 50000 | 20000 | S3B50 | 129830 o
072014 22500 62100 380.00] 1226004 50000 | 0000 | 526.00 | 121600

TL07.10%4] 32500 233.00| 250.00] 92800 J 50000 | 20000 | 22800 | 92800
1207-7024] 36508 39100 275.00] 103100 50000 | 20000 | 33100 | 103100 ¥
1307-2004| z1%00| 4z100| 43z00| 106800 | 50000 | 30000 | -368.00 1068.00
14-07-2024 0.00 0.00 .00 o0p0” | 000 0.00 0.00 0.00

1507.2004] 495,00 20000 20000 5ea07 50000 | 9800 | OR0 g 569.00°
5072000600 6A5.00]  625.00] 15:0.% [-50000 | 20000 | 1000 | wektf0 | |
7o7a0i4]  21500] 31500 410.00] 540.004] 50000 | 20000 | 240.00 | 940.00 P
IBO7.2004]  250.00] 30500] 52000| 107500 4 50000 | 20000 | 37500 | 107500
{i807.202a] 13000 10000] agsoo| 725.00 4 50000 | 20000 | 2500 | 7I5.00 P g
20072004]  80.00] 15000 12000] 35000 4 35000 | 000 0.00 33000 f
21-07-2004 0.00 0.00 pool 000 | 000 0.00 000 0.0

Sr0730e4]  7%00] 10100] 572000 74800 4, 50000 | 20000 | 4800 7800 4
33.07-2004] / 60.00] 20000] 295.00] 555.00 T¢5poon | 5500 0.00 - | 555.00

34072004 1(0%0008] 17550 270.00] &aseb | 50000 | 20000 12560 | Babe0 [1dn 0
35072014 35000, 150.00] 280.00) 780.004| SO000 | 20000 | BO.0D 750,00 A
Se077014| 30000, 37200 17000] 64200 F 50000 | 18200 | DO0 | 64200 J
27072024  280.00( 13000 293.00) 708.00 A 50000 | 20000 | e00 708.00°
28-07-2024 0,00 0.00 003 000 0.00 0.00 0.00 D.00

a072004|  260.00| 289.00| 32500 97400 4 50000 | 20000 | 27400 | 97400 4
30072018 35000 22500 23500 810.00 50000 | 20000 | 11000 | swo00 ¥

]
-+

Total | £371,00 | 8203.10 1 1010200/ 26676:10 | 13350.80 | 4896.00 | #430.10 | 3667610

ﬁ}ﬁﬁj Rate perkG Vosd 6050 [ 7150 | “sed
17 Total Pri ' o A amm“.rw 350064.00| 810465.81 | 196820881

P =2
| ! RIS

coteade PRI HIF
A7 my 59§
‘ll"lf".ﬂ-'l"l' aso "'1-3,

e
eIy 499
S 158

T —— : .L"IJ":]l' pF )c..ﬁ,..
ﬁé d 3% £ et Mi& -

- VAR e T

2) W' D) oS s,

31072008  30000]  150.00|/ 260.00[ 71000 { 50000 4 20000 | 10.00 | /71000 A1
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ALLIANCE ENVIBR2\RE cOMPA! JD.

> (A Blo-Medical Waste Treatment Faci
1]

§ REGD. OFF: PLOT NO, 1819, INDUSTRIAL AREA, PHASE-1, CHANDIGARH

Telephone No.: 0172-5045566, 501 7402, (M) 94170-43017, 92165-94566
CIN No. mmﬂlzmm'ml E-ma

Ollens

’-.LL PLCHINOO22024- 25+ q

.................. hj)’d{
[

o
m*’*"?
2022 for the disposal of sanitary waste.

Y °

Ref:  Our executed agreement dated

sub:  Payment for the supply of Garbage Bags during the month of July 2024
Respected Madam,

This hs above reference on the subject. Please find enclosed herewith the following muoathhy bill
for the supply of garbage bags during the month of July 20247

Hal T Total Amt.
Invaice No, Quantity of Garbage bags Rates Tota
Ll s
5000 nas. Compostable BMW | Rs.L8.T0V=per piece | 93500
38 | Garhape Bag 1 W—
gﬁﬁgﬂﬁ;ﬁ hie = _ CGST @%% | B415.00

Lebb
;h:‘:;:m information. records and necessary approval plesse, ﬂfﬂ i Lﬁ”ﬁ. 'H;f
rl + "'_'I 1 | m : O T
For ..i:Erlr.w Envirocare Company Pyt Lid w et
- “M/L ey 3
| Q1
(Amrik Singh) |£-1 o4 wmﬁh:
A F.'!.[:f?"'l' L"\fwl TA8 M
Recientel Samioich bt < %n:rm
Hﬂ - -0 fe ctmesh Eﬂﬁﬁd-*ﬁ?" loo 1

el )2
fr MRE 3 §Rp - ?"‘: @\ ?—b"&—,
G
ﬁ o
v

) L Mo

Yl -
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.. ALLIANCE ENVIROCARE COMPANY PVT. LTD.

-% > (A Bio-Medical Waste Treatment Facility)
: g REGD. OFF: PLOT NO. 1829, INDUSTRIAL AREA, PHASE-1, CHANDIGARH
}‘# Telephone No.: 0172-50R5566, 5017402, 1642401 (M) 94170-43017, 921 I-!'»"il-;iﬂ

CIN No. US0001CHI00SPTC2R11, E-mall ¢ Unnu_nﬂruluﬁﬂhn.mm
AECPLACHD146/2023- 30 oWeR! o V 15002071
-.?' ";;ﬁ‘\‘ ” - ilhy mf" [ SR

Ref. NOu csmmmmiiiiasivisss /‘EP : - rf\
0 rhe MOH. Loy ﬁ 32 \ 4 i?r*'? % |
% /{i/ ’lﬂ ".1!

Municipal Corporation,
Chandigarh.

peft  Your letter no 10357 Dated 167 arding extension of existing agreement for disposal o
R.2023 to 11.07.2024

sanitary waste of Municipal Corporation Chandigarh w.e.I. 01

Sub:  Payment for the supply of Garbage Bags durmg the month of August 2023,

Respected Madam,
This has above reference on the subject. Please find enclosed herewith the fol
for the supply of garbage bags during the month of August 2023,

L

Jowing monthly il

Inveoice No. (uantity ﬂl'l_l_'il._rl:-ﬂ?}l:l;g_! = | Rates Total Amt.
| —— I ————
Re 1870/ per| 2E050.00 £

pect s
— CGST@% | 252450
L UGST@9% 2524.50
T Towl|  33099.00

1500 nos. Compostable BMW Garbage

CH2320003829 | Baps
Dated 31082023 | 7

_ = Y
f "I'I-_TI‘:.!-I :"l:- e :

/ E,':\{i::?;*’ i e

This is for vour information, records an Jﬁaﬂfiﬁﬁhwl please. o,
B R

With Regards, Cified
- -
Fnrlf.lii}mne Envirncare Company PvL. Lid E'Fﬂ B ﬁ;ﬁﬂ% - )&? .

i njr _r_;.‘..-"'

.V::r” ;'& H
;'I-:S' J e
(Amrik Singh) ﬂﬂl |

AL

7i)4) % 3
{ Dauhon Singh, ST
{PRF: Phane - )

: 378
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#J o ~ Annexure -|
Consolidated Report of Sanitary Waste Lifted for month of August 2023 -
. . — - [

Totalikgl{ | Upto 500 tlJI!'flfl ';'?]Ij [Mn-n.- rhlnl
b 700 ks

it | e | wnpsec| MUFI® [ kgt per
RFSec: | ren+ | day @ :l:.,? par day @ TotallG|

P ”
hase-l | Phase-l 25 MRF Sec. | A5.60.50/- Rovi H"gﬁ"“‘r'i
- ) pet kg per kg pers |
1082023 17000 130,00]  agedin] 745.00 spen | 20000 a5l ir__.ﬂf'.-f’ |
(2.08-2023] _163.00]  4peGl  33500] 55500 epafo | ss00 | 090 _| 85500
(3.08-2023] 10000 7e00] g9mCol 465.00 #4500 _n:mu_;_I;i;E!l_J__ﬂ_ﬁE?‘...
sotoo | 10. 0.00 Sl,li?_DF"_I

Date

04-08-2023| 132000 - 00, 510.00 ! -
05-0A-2023 | ﬁ 75E.00 wm '_EE ?Eﬁl::ﬂm
i |

8

07-08-2023| 18560  13% :
08-08-2023]  200:00 T3] assbn| 58243 | S0.00
(5081013| 25000 12000 3osdd] 677.00 50080

1008.2023|  20000]  156:00] _ 2:000] 56000 g0 | e00g | 00 L Fo
“500,00 1~ 75.00. 0.00 575.00

0.00 §77.00

oy
i 00
pe-08-2003) 000} O.OG ugk oo | oo~ O 0.00
[ paRe0 | 500.00 Fé.w 000 | 64860 |
A3 58243
177.00

11-08-2023] 25800 1 19500 57500
12082013 2 Bo| 560100 g0 | 000 | S60
13-08-2023 0.07 0.00]- 0.00 - 0,00 000
1408-2013] 250000 140 370 : 70.00 770.00 |
15-08-2073 u.gg 0 ?.;u'cgu n,mu 1 f;;um
16-08-2023]  Bal: 16600 girs] & SO0 I il .
17-08-2023 sgg.nﬂ 15300] 115300 oo | 5800 200 00 o0 @78 00
soao0 | 390 0.00 533.90

18-08-2023| 31000 35-90| 533.90

19.08-2033] _ 40000 1 —5eon | spedo | 47500 | 0.00 675.00

e r T R A 0.00 _ .
Zado0 | 1ee00 | 000 586,00

1083013 30000 186
73082023 13000 30 25000| 410.00 i : )
30s2033| 30000] igedD  130.0%) SGOC sperio | B0 = 58000 |

00| 58500 | 50000 | 8570 0.00 585.00 |

Taga-2023|  Lo0:O0 0,06 ;
om0z3| 10| 1ot 760, 58000 | 500000 80 0.00 580.00
S6.08-1023| 4iebg] 8070 73000

77082023 0.00 0.00 0.00
17500] 43340 | 4a94s | 0.00 0.00 433.49

Jad8-023] o0 1

egR2023| 20000  1god0 i% | 620,00 ;
3-08-2023| 150,00 : ol 41000 | .42000,]| 00O 0.00 41000
15000

31.08.2023) 130000 anos | 400 L 000
Tots | GEB0.60 1&1&5% i@ 1653542 [@J 262793 | 1218:00 | 1653542
Rate

.@m;l Price|Rs.) ! 164023.65 187435.00 122963.08 1074482.71 |
me"l e ‘ 4 & i? PAEPY.
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ALLIANCE ENVIRSRIARE COMPANY PVT. LTD.

(A Bio-Medical Waste Treatment Facility)

2 & REGD. OFF: PLOT NO. 1829, INDUSTRI
fs : ' \ : ALAREA, PHASE-1, CHANDIN;
8, Telephone No.: 0172-5085566, $017402, 2642402 (M) ﬂrmuu,':;lm :

v e
CIN No. US0001CH200SPTCI811, E-mail : allighce_enviroes v
AECPLICHI/246/2023-24 T“. reiythes.

] ol Jnt4

Il"_ NI'I..- L L LT L }x. ] {' . m" et
. I ¢ géﬂ.,j Tﬂ ‘ Yy
o | ¥
rh.: Mfﬂ ]l | \
Municipal Corperation,

11.| 4

Chandigarh, op
gef.  Cur executed agreement dated 01 mﬁb !'rf:llur disposal of sanitary waste

i 7

gub:  Payment for the supply of Garbage Bags during the month of Dee 2023

Respected Madam,

This has above reference on the subject. Please find enclosed herewith the following monthly bill
for the supply of garbage hags during the month of December 2023.

Invaice No. | Quantity of Garbage bags - Rates Total Amt.
3000 nos. Compostable BMW | Rs.18.700-per picce | 37400.00
CH2120006475 | Garbage Bags [ SE——
Date 30.11.2023 CGST @9 | 3366.00
e UGST@%% |  3366.00
Total 44132.00 |

This is for vour information, records and necessary approval please.,

With Regards,
cx Envirocare Company Pvt. Lid.

{Afnrik Singh)
AD.

F‘W""ﬁ MLM l:L-Eﬂ*-f-i-] ‘f“ﬂum\.u\. L,""ﬁ'ﬁh_-ﬁ'—g_
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[
v
~ ROCARE COMPANYPVY (@
LLHN{-‘E ENVI | Waste Treatment Facility) ol
\ A (A Blo-Medics NDUSTRIAL AREA, ’E"*E:-J*nlll'rn;;lﬁ-!ar *e -
b gEGN, OFF: Pl o1 H?ri;nlﬂ :ﬂ' :muum o “ﬂiﬂﬂlmé? shas, t::?
¢ Not D172 E-mall al .
|rn',‘HI| v
L owe: 920
LR 730212 / y
o, N o= - Il';f f’rl‘
T w
I
Chandigarh jon af ¢5:|5I|[|E IFE;E;I“;‘ of disposal of 1
Ko Wi befmer B ST Dated 18.05= fh'll'lumrh wef. F.0oL NJDH o 3 |
souibdn) WA ol Munecipal Corpusl m = -
- i) of Municipal Corporatian
cub.  Tayment for the disposal of Big-medical waste (snitary WS —
T Chandigarh for the momth of Sept. 2025,
Reapecied Madaen hiy bill
: herewith the following monthiy
fior the :Pm::hh:f:T : Eﬂﬁﬁ&ﬁﬁm}%l of Bio Medical Waste (Sanitary
Wametnl TiT el Corporaticn {'hm-dng_al H&U! UTL:."J
_— o |
tnvoice No. | Quantity of Hio nhdlu ' Rates Total Amt,
Waste (Samitary wasle] -
r&:zum;;;j_. i |1858.30 ks R 60.50V- per kg 71745740 |,
Dlated 30.09 - | -
o I062.00Kkss | Rs7150-perkp 147433.00 |-~
. 2000ks | Re96.14/ perkp 27BR0.60 [
— i i | G. Total BIZTTL.00
This = for vour ifarmatian, records 2nd necessary approvel please.
With ,
Fﬁﬁit Envirocars {:ﬂlﬁjﬂﬂ}' Pul. Lid. Bill Verifind pnd Sarchion
Far Ra, f
Entered’
Passed o Peymant o o ﬂ; e S
I &mirk qnih:. lrhrg" f
g,
Bk, ;
a% P
Scanned with ACE Scanner
381



i | -
"k ponure ! e of Sapt1023 T -
il A i i,fh*d HEI.!"H‘ r_I__-—___-f'il_
. o Sty UptOT Lrirn than '{
E&Mumﬂ‘[ﬂm | atienl | 1RO W0 | kga to 100 70H) kg
5 I el L f
2 . TR d:ll'ﬂ :fr': por day @ Tnnirrﬁ,r'
| e S | pr 1S enl- Ry 96 145
WRA P s RGOS L ge 70500 | ur g
porkt | parky |

e 20000 | 60.00 | |
A i 'mi ﬁﬁ mmr 0.00 675.00 |
BT I Jaig, 302 o 90 | 000 | &05.00
TDeai] 0D | iSO ws00 | soone ] 108 u S0
-2y oo as000| oSl 1080 8000 | 000 i 408
2109208 _amia| A0 g2000 | Foo.00 | 13000 0.00 E20u00
(a2l ech]  js00n A TAOMD | 50050 | 0000 | 80.00 78000 |
aoe-ptz3l  aoel  aml aoel o 0.00 0.0 0.50 aoa |
15070 ( z0a0. s000 | S0000 | #0.00 000 saooo |
Josmob- 0 | se00s | a0mon 4500 74500 |
30 G0 Fak EAOL0 | 200.0 65.00 6500
: 00| ARG 31600 645.00 | 50000 | 149.00 | .0 e
BGNEI|  00|  J6T00  3a000F 74000 | 5000 | 200.m
I_m:m; wobe] 16700]  MITON 600 | soome | 1igm | "uﬂ'm 76000 |
| Towl | &fa0i00 | amas0 | sssx.u*|-:a'3'ﬁ5 %’Efi %ﬁi‘i"" 0 |- 62800 |
ey HH'E A S e ] r_ﬂﬂ jﬂl I"i]. 1
perkG -|:‘1 o T vy ____%
Ta&T &8 147433,00 - e
TV e e ST |

o 7? Total ’?"fﬂ’-:'

T ‘

Scanned with ACE Seaniner

382



Annexure 22
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4 _ E-Mall thp.nﬂhﬁuaﬁmrr:. i

- " hyCingpa oo

Yok bha
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e J'H'DII" Ofice, 5] Baye E‘J!r}m] Saclar47.R,

MEELN GREERFELD |PUMILE AMM Bﬁ“ Fa

ORIGINR,. PO RECADTEN |

Inwaice Gale
DCIan2d-26mae 18- Auig-24
Mandas: Humiar Pasymant Ous Dt
L1l e ] 3‘I-E-Ur:|-!-l-
Refaianm Larkeiekip lumhe
3044
s B0 N Dbt
Diaposnl Pathway | Wanast D
LAT 2-Aug-24
‘Waels Ty | Caiagery fired
Tubs Ligit Lmandigarh
Paymenl Diafienis
HEFT

Az e ﬁdﬁwﬁmjwm*‘—
‘;:I'll_.:l'-.u ld Jl.lu'*[

."-:j{,ﬂ' T |

Chandigarh
Chandigarh « 180077 India
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HEHISA: | Guantly Fame | per

27500 Teon

HENRAL

FENED
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IH'."IIII:“E MO D00 2500 DATE SROA2I24 MANFEST

R ireleeed Bt Pl Bofrt
Company's FAN
Cleciwalon

1. Fayment abar Dud Dele: inlreal £925% PA chall o
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AADCHISETE

1 s imemios shows fra schml prco of e x
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5000
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Annexure 22


T

[

] (ORIGINAL FOR RECIDENT)
\ NMBUA GREENFIELD (PUNIAB) ASSONIA cic fio ' Tirmwaica fate
[ B Mmmumuhnm@umw Unss  DCI2024.280907 18-Aug-24
. | Ve & Regd Offce Vlags Nivbuz, Telvsd Devabaasi Manliest Nurriar Hayrmen| Bun Dats
*':1 i_-'_,r“p?!‘ P ORampur Sainia, Cish SAS Nassr MhsiUIST  gnga, '
ST Punjab- 140507, Inia Rl -Aug-24
- GETINMIMN: MCHEIEG?BEM #lence e arabag b mioar
! State Mama © Punjab, Code ' 03 L | 044
CIN: U00000PR2004NPLOZSET 3 Buyera 50 Na Datad
Dt - DINETHIBEE 3257 Bt
E-Mail : ngpapunjab@yahioo.co.in Dispeeal Pethway | Manilant Date
hitp:/ngpa.co.in M | @-Bay-24
Menbar Nami L Viask Tm_rc_m Aris i
Municipal Corporation F'!mim Paint Boxas Chandigarh
Ebr?;-l ﬁgﬁ 30 Bays Buiding, Sector-17.8 Feymant COpbana e
n
Chandigarh - 160017, India e FE pr {;‘gy ppt Leth (4 Ao
GSTINUIN : CMARALMOTEEIZ
SteteMame - Ghandigarn, Code: 04 a0 fan, :
Place of Supely | Chandigarh Lo———T"
Cantar peson ! Commissiones
E-Mai ._sanitatienbmchd T @gmall.com H o
=] Deseription of HEWEAL | Quanity | Fae | per | oun]
L Serices | ; E—
1 gl:.m-nunmnlnt“ﬂ"mw bl u;.-ﬂmrnn ;150000 Ton| ara.oe
] et
Diter eftasnmantal proleaon s
2 INC Waste - Component "B~ Developmant m"f 5 I | 471,00 |
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Dry Wasto Inerts Inerts
Rejected by Plant Recelve Recelved Unprocessed
Month |cfithnn, mj;tmn. Aieed Wante from Dr: from Wet Waste Dumped at
seat cover cte.) Wante Plant | Waste Plant Dumping Ground
1 2 3 4 ] f
Apr-23 0,00 314,43 7.02 44,04 314.43
May-23 0.00 J01.37 12,39 oh.H 1 20137
Jun-23 0.00 201.94 8.90 29,5932 301.94
Jul-23 0.00 290.85 4,57 26,52 290,85
.ﬁ.ug-ﬂ-‘l 0.00 288.24 5.20 d6.16 2HE 24
Sep-23 0.00 314.31 0.87 41.66 314.31
Oct-23 0.00 361.63 0.24 28.42 361.63
Now-23 0.00 368,02 004 22.92 368.02
Dec-23 0.00 315.70 0.95 8.92 315.70
Jan-24 0.00 236.03 1.38 21.67 236.03
Feb-24 0.00 227.95 0.32 16.86 227.95
Mar-24 0.00 189.92 0.64 16.04 189.92
Grand
Total 0.00 3510.39 42.82 350.13 3510.39
&::g:;:;;iz l .00 292.53 3.57 29.18 292,53
B D
Ty Wiare s i Unprocessed
ot e e e ot | Becsed | Receved |, UoPiocsmed
seat cover ete.) Waste Plant | Waste Plant Dumping Ground
1 2 3 4 5 6
Apr-24 .00 116.30 527 1228 116.30
May-24 0.00 G651 4.55 22 54 66,51
Jun-24 0.06 48.57 14.1] 23.78 48.63
Jul-24 4.70 78.30 11.71 33.11] 83.00
Aug-24 6.25 85,11 5.39 22.60 91.36
Sep-24 12.9] 84.14 6.97 40.55 97.05
Oct-24 Q.12 118.78 7.BO 41.11 127 a0
Nowv-24 4.77 100,47 10,76 31.18 105,24
e 37.80 698.18 66.56 227.14 735.98
Total : *
"::f;lf;f 4.73 87.27 8.32 28.39 92.00
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Annexure-24
Re: Providing data related to Hon'ble NGT m1|3|690A No. 606 of 2018

Me <narendersharma.cpcb@gov.in>

Me
® Mon, 09 Dec 2024 5:41:07 PM +0530

To "Vivek Pandey" <cpcc-chd@nic.in>

Cc "Narender Sharma" <narendersharma.cpcb@nic.in>, "rhythm.aggarwal87"
<rhythm.aggarwal87@gmail.com>, "ritupachori" <ritu.pachori@gov.in>, "guptadharmendra"
<gupta.dharmendra@gov.in>

Thanks. Since these reports have been shared by CPCC, we'll attach these reports as an annexure but without
getting the report of Joint Committee influenced with these reports.

This may be noted that such reports were submitted by UT of Chandigarh earlier, as well, but NGT directed
Joint Committee to make a reassessment of the data submitted by UT of Chandigarh and file a report.

MC, Chandigarh/UT of Chandigarh is also a respondent and may submit these reports directly to Hon'ble NGT
for consideration.

Thanks for understanding.
Sorry for typo, if any.
Regards,

Narender

---- On Mon, 09 Dec 2024 17:10:51 +0530 Vivek Pandey <cpcc-chd@nic.in> wrote ---

Respected Sir/Madam,

In continuation to earlier mail, kindly find the test reports of the duplicate samples given to the STP authorities of Kishangarh,
Raipur Kalan Il and Maloya for your information please.

Regards
Chandigarh Pollution Control Committee

From: "Vivek Pandey" <cpcc-chd@nic.in>

To: "Narender Sharma" <narendersharma.cpcb@gov.in>, "Narender Sharma" <narendersharma.cpcb@pnic.in>
Sent: Wednesday, December 4, 2024 3:28:54 PM

Subject: Fwd: Providing data related to Hon'ble NGT mater in OA No. 606 of 2018

Respected Sir,

Kindly find the attached data submitted by MCC as required by the NGT Committee w.r.t. O.A. no. 606/2018.

Regards
CPCC

From: "oi swm2024" <oi.swm2024@gmail.com>

To: "Vivek Pandey" <cpcc-chd@nic.in>, "pandey vivekcpcc" <pandey_vivekcpcc@rediffmail.com>, vivekpandey29@gmail.com,
"rhythm aggarwal87" <rhythm.aggarwal87 @gmail.com>

Cc: commisionermc@gmail.com, commmcchd@gmail.com, "AMIT KUMAR" <comm-mcc-chd@nic.in>,
chiefenggmcc@gmail.com, "INDERDEEP KAUR" <mohmcc-chd@nic.in>

Sent: Wednesday, December 4, 2024 3:19:14 PM

Subject: Providing data related to Hon'ble NGT mater in OA No. 606 of 2018

In reference to the data requested by the team constituted by Hon'ble NGT alongwith officials of CPCC related to Solid Waséeg
Management. Please find attached herewith data (as PDF) alongwith all annexure (as google drive link) for your kind 4
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information and further necessary action please.

Regards, 1 370

E Annexures.zip
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https://mail.mgovcloud.in/zm/reUrlCheck.do?url=https%3A%2F%2Fdrive.google.com%2Ffile%2Fd%2F173D7JI0EFmp9Q_f_MwgapDoe1pcsujoS%2Fview%3Fusp%3Ddrive_web&uvd=0801129101a56f9be2f39017454e77e55f0000d7315f0d9f4b691a4bba50dcab8b1095c7dee905271ef403230a08d164597a64e656b745b0cbfadf57bf84d51d510cfdf796814ab1de6bf0ee4c5154822b8c5a387672a0eaa965664bcb994cf9686f67c61c5f42fa4362957f47146cac376dd5d79d96b3af67ad308424768d0e7eafe3825b26d8f6076f0cd0dd1a0ba62e0c6939e175

